
Trade Marks Journal No: 1888 ,   11/02/2019           Class 41 
 

Priority claimed from 24/06/2016; Application No. : 1779075 ;Australia 

3540074    20/12/2016
[International Registration No. : 1341709]
AUSTRALIAN AGENCY FOR EDUCATION AND TRAINING PTY LTD

PO BOX 180 Collins St West VIC 8007 Australia

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Educational and academic support services.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6717



Trade Marks Journal No: 1888 ,   11/02/2019           Class 41 
 

Priority claimed from 03/08/2018; Application No. : 88064823 ;United States of America 

4063635    30/11/2018
[International Registration No. : 1444667]
Oracle America, Inc.

500 Oracle Parkway Redwood Shores CA 94065 United States of America

Proposed to be Used
IR DIVISION
Arranging and conducting educational conferences in the field of computer software development and computer 
programming; education services, namely, providing classes, workshops and seminars in the fields of computers, 
computer software, computer networks, information technology, and global computer network technology, and related 
services, and distribution of educational materials in connection therewith; providing of training in the fields of computer, 
computer software, computer networks, information technology, and global computer network technology and related 
services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 41 
 

Priority claimed from 29/10/2018; Application No. : 40201822442T ;Singapore 

4067606    31/10/2018
[International Registration No. : 1446160]
PIARA SINGH S/O SARJEET SINGH

721 Bedok Reservoir Road 12-4632 Singapore 470721 Singapore

Proposed to be Used
IR DIVISION
Film production, other than advertising films; cinematographic film editing; photographic film editing; motion picture 
production; production of music; publication of music; production of audio and/or video recordings; audio and video 
editing services; cinema studio services; motion picture studio services; producing of motion pictures, plays and videos; 
editing of motion pictures; video editing; video production services.

6719



Trade Marks Journal No: 1888 ,   11/02/2019           Class 41 
 

4067703    28/09/2018
[International Registration No. : 1446017]
CLUB PILATES FRANCHISE, LLC

17877 Von Karman Ave. Suite 100 Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Physical fitness studio services, namely, providing exercise classes, body sculpting classes, and group fitness classes; 
physical fitness studio services, namely, providing group exercise instruction, equipment, and facilities.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 41 
 

4068855    08/10/2018
[International Registration No. : 1445730]
THE NAVIGATOR COMPANY, S.A.

Península da Mitrena - Sado, Sado P-2910-738 SETÚBAL Portugal

Proposed to be Used
IR DIVISION
Cultural activities; organizing and conducting competitions and awarding prizes; organization and management of 
seminars, symposia, meetings, conferences and congresses; organizing and directing social, cultural and artistic events, 
as well as institutional, scientific, artistic and literary exhibitions for cultural or educational purposes.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 41 
 

4073042    31/10/2018
[International Registration No. : 1445954]
Shandong Yuntong Information Technology Co., Ltd.

Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Vocational guidance; academies [education] services; academies [education]; instruction services; coaching [training]; 
correspondence course; vocational retraining; education information; boarding schools; tutor services.

6722



Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 25/04/2016; Application No. : 30 2016 103 867 ;Germany 

3514776    24/10/2016
[International Registration No. : 1328831]
KLÖCKNER DESMA ELASTOMERTECHNIK GMBH

An der Bära 78567 Fridingen Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Computer software design for networking several production machines in a production plant, in particular injection 
moulding machines, for the remote maintenance and control of the machines, for the provision of a virtual spare parts 
warehouse for the machines.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 16/07/2018; Application No. : 017931055 ;European Union 

4053004    29/11/2018
[International Registration No. : 1442688]
Linde Aktiengesellschaft

Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.42;Technological consultancy; consultancy services in the field of technological development; engineering design 
and consultancy; technological analysis services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 25/06/2018; Application No. : 723966 ;Switzerland 

4058872    29/11/2018
[International Registration No. : 1443718]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Research, design and development services in the field of perfumes, cosmetics and scents.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 25/06/2018; Application No. : 723967 ;Switzerland 

4058874    29/11/2018
[International Registration No. : 1443723]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Research, design and development services in the field of perfumes, cosmetics and scents.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 25/06/2018; Application No. : 723969 ;Switzerland 

4058917    29/11/2018
[International Registration No. : 1443757]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Research, design and development services in the field of perfumes, cosmetics and scents.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 25/06/2018; Application No. : 723968 ;Switzerland 

4059042    29/11/2018
[International Registration No. : 1443715]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Research, design and development services in the field of perfumes, cosmetics and scents.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

Priority claimed from 11/10/2018; Application No. : 1961183 ;Australia 

4069211    20/11/2018
[International Registration No. : 1445330]
MXW SERVICES PTY LTD

PO BOX 24121 MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Computer technology consultancy; information technology (IT) consultancy; information technology (IT) services 
(computer hardware, software and peripherals design and technical consultancy); outsource service providers in the field 
of information technology.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 42 
 

4070258    04/09/2018
[International Registration No. : 1445447]
Dalian Wanchun Bulin Pharmaceutical, Co., Ltd.

NO.19-6, Double D4 Street, Dalian Economic Development District, Dalian Liaoning Province China

Proposed to be Used
IR DIVISION
Chemical research; cosmetic research; biological research; information technology [IT] consultancy; conversion of data 
or documents from physical to electronic media; services for assessing the safety and efficiency of drugs; technical 
research; research and development of new products for others; bacteriological research; packaging design.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 43 
 

 

2678897    29/08/2013
[International Registration No. : 1179445]
ROOM MATE, S.L.

Velásquez, 50 3ª pl. E-28001 Madrid ES

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Hotel services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 43 
 

 

3555039    31/01/2017
[International Registration No. : 1344255]
Hilton Honors Worldwide LLC

7930 Jones Branch Drive, Suite 1100 McLean VA 22102 US

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Hotel service featuring frequent guest reward program with added features which allow participants to earn free or 
discounted lodging, hotel services, and other travel-related benefits and amenities.

MARK TO BE USED AS A WHOLE.

6732



Trade Marks Journal No: 1888 ,   11/02/2019           Class 45 
 

 

3621721    09/06/2017
[International Registration No. : 1361180]
WENZHOU WEIZHENG INTELLECTUAL PROPERTY AGENCY CO., LTD.

E. First, Rm. 702, Henglong Business Bldg., No. 238, Station Avenue Wenzhou China

Address for service in India/Attorney address:
RAHUL RAJPUT

336-B,bhai randhir singh Nagar,Ludhiana

Proposed to be Used
IR DIVISION
Copyright management; legal research; licensing of computer software [legal services]; litigation services; alternative 
dispute resolution services; registration of domain names [legal services]; intellectual property watching services; 
clothing rental; intellectual property consultancy.

6733



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

3043283    09/10/2014
[International Registration No. : 1248033]
PZ CUSSONS (INTERNATIONAL) LIMITED

Manchester Business Park, 3500 Aviator Way Manchester M22 5TG United Kingdom

Address for service in India/Agents address:
REMFRY & SAGAR

MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated toilet preparations; preparations for cleansing the skin; preparations for cleansing the skin and 
having anti-bacterial properties; facial and body moisturising preparations; body creams, milks, lotions; massage oils; 
aromatic and fragrance preparations; hand creams; emollient creams and washes; soap; liquid soap; personal cleaning 
wipes; bath creams; bath foams; bath salts; bath oils; bath wash; bubble bath; shower gels; shower creams; shaving 
preparations; shave gels; shaving creams; shaving foams; after-shave preparations; talcum powder; deodorants and anti-
perspirants; foot sprays; hair care preparations; shampoos; conditioners; combined shampoo and conditioners.

Cl.5;Disinfectant, sanitary and antiseptic preparations for use on, and cleansing, the skin; wipes and tissues 
impregnated with any of the aforesaid goods.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

3049160    06/02/2015
[International Registration No. : 1250177]
THE CHARTERED INSTITUTE OF TAXATION

1st Floor, Artillery House, 11-19 Artillery Row London SW1P 1RT United Kingdom

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin operated apparatus; cash registers; 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; computer software; 
recorded films, videos, recorded tapes, discs; electronic publications (downloadable).

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; book 
binding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks; books; manuals; 
handbooks; booklets; journals; periodicals; magazines; newsletters.

Cl.35;Advertising; business management; business administration; office functions; tax advice (accountancy), advice 
on tax return preparation, advice on tax filing, advice on tax accountancy, tax consultancy (accountancy); business 
advice; business assistance; business research.

Cl.36;Tax affairs including advice and compliance (not accountancy), income tax advice, tax planning (not 
accountancy), tax consultancy (not accountancy), tax services (not accountancy).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; examination, conference and 
educational services; electronic publications (non downloadable).
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

3072843    06/02/2015
[International Registration No. : 1252893]
E.LAND WORLD LIMITED

77, Seogang-ro, Mapo-gu Seoul Republic of Korea

Address for service in India/Agents address:
D.SEN & CO.

6, OLD POST OFFICE STREET, GROUND FLOOR, KOLKATA - 700 001, INDIA.

Proposed to be Used
IR DIVISION
Cl.37;Repair of lighting apparatus; laundering; clock and watch repair; shoe repair; upholstering; asphalting; 
construction of apartments; mending clothing; shipbuilding; construction of houses.

Cl.39;Escorting of travellers; sightseeing [tourism]; packaging and storage of goods; packaging of goods; travel 
information services; travel reservation; storage of clothes; car transport; car rental; diving services (not for salvage); 
courier services [messages or merchandise]; air transport.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

3101325    06/02/2015
[International Registration No. : 1256985]
E.LAND WORLD LIMITED

77, Seogang-ro, Mapo-gu Seoul Republic of Korea

Address for service in India/Agents address:
D.SEN & CO.

6, OLD POST OFFICE STREET, GROUND FLOOR, KOLKATA - 700 001, INDIA.

Proposed to be Used
IR DIVISION
Non english character appearing on lable is "E LAND".

Cl.3;Polishing preparations; laundry bleaching preparations; essential oils for personal use; food flavorings prepared 
from essential oils; degreasers other than for use in manufacturing processes; fabric softeners for laundry use; laundry 
starch; cosmetics; perfumery; adhesives for cosmetic purposes; adhesives for affixing false hair; cleaning preparations; 
cosmetic soaps; dentifrices; shoe polish; automobile polish; polishing stones; cosmetics for animals; facial cream; 
eyeliner.

Cl.9;Ski goggles; DVD players; blank video tapes; headphones; camera cases; optical lenses; aerials; locks, electric; 
spectacles [optics]; contact lenses; sunglasses; computer software; dry cells; cellular telephones; protective helmets for 
sports; fire-resistant flying suits; shoes for protection against accidents, irradiation and fire; gloves for protection against 
accidents; electronic publications, downloadable; motherboards.

Cl.14;Jewelry and precious metals; gemstones; commemorative statuary cups made of precious metal; watches and 
clocks; statues of precious metal; jewelry cases [caskets]; shoe ornaments of precious metal; key rings of precious 
metals; cuff links; works of art of precious metal; necklaces [jewellery, jewelry (Am.)]; rings [jewellery, jewelry (Am.)]; 
ornaments [jewellery, jewelry (Am.)]; earrings of precious metals; tie pins of precious metal; jewel pendants; brooches 
[jewellery, jewelry (Am.); chains [jewellery, jewelry (Am.)]; insignias of precious metal; clasps for jewelry.

Cl.18;Leather and imitation leather; bags for sports; purses and pocket wallets; cosmetic cases sold empty; clothing 
for pets; furniture coverings of leather; umbrellas; parasols [sun umbrellas]; valves of leather; leather leashes; 
haversacks; walking sticks; fur; bumbags; handbags; pouches, of leather, for packaging; folding briefcases; pouch baby 
carriers; trunks and travelling bags.

Cl.25;Tights; swimsuits; footwear; kendo outfits; caps [headwear]; belts [clothing]; clothing for infants; dress suits; 
shirts; sweaters; tank tops; socks; scarfs; heelpieces for footwear; money belts [clothing]; inner soles; anoraks [parkas]; 
panties and shorts; tennis shoes.

Cl.35;Retail store services featuring clothing; retail store services featuring footwear; retail store services featuring 
bags and wallets; retail store services featuring clocks and watches; retail store services featuring spectacles; retail store 
services featuring cosmetics; retail store services featuring jewelry; retail store services featuring stationery; retail store 
services featuring hats and caps; retail store services featuring books; retail store services featuring umbrellas; retail 
store services featuring fabrics; retail store services featuring accessories of precious metal; retail store services 
featuring accessories (not of precious metal and jewelry); retail store services featuring toys; online comprehensive 
shopping mall services; retail department store services; import-export agencies; organization of trade fairs for 
commercial or advertising purposes.

Cl.36;Providing information relating to financial and monetary affairs; real estate appraisal; management of buildings; 
real estate management; real estate consultancy; leasing of real estate; building leasing; leasing of land; antique 
appraisal; jewellery [jewelry (Am.)] appraisal; accident insurance underwriting; debt advisory services; renting of flats; 
credit card services; financial analysis; insurance information; lease-purchase financing.

Cl.37;Building damp-proofing; wallpapering; masonry; laundering; clock and watch repair; shoe repair; upholstering; 
building construction; asphalting; construction; construction of schools; construction of medical establishments; 
shipbuilding; building of hospitals; construction of apartments; steel structure construction works; construction of 
houses.
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Cl.39;Packaging and storage of goods; rental of warehouses; air transport; car transport; car rental; bus transport; 
courier services [messages or merchandise]; arranging of cruises; transport of travellers; storage of clothes; sightseeing 
[tourism]; arranging of travel tours; organization of excursions; escorting of travellers; travel information services; travel 
reservation; packaging of goods; diving services (not for salvage); distribution of energy.

Cl.41;Organization of competitions [education or entertainment]; organization of exhibitions for cultural or educational 
purposes; management of entertainment services relating to theaters; production of television programmes; rental of 
stage scenery; planning services for movies, shows, plays or musical performances; publication of books; presentation 
of musical performances; music performances; providing golf facilities; nursery schools; operation of baseball teams; 
organization of sports competitions; operation of professional football teams; zoological garden services; photography; 
news reporters services; amusement parks.

Cl.43;Restaurants; bar services; buffet restaurants; western style restaurants; self-service restaurants; chain 
restaurant services; food preparation and cooking services; food and drink catering; bakery services for the provision of 
food; pubs; Japanese restaurant services; Chinese restaurant services; cafes; cafeterias; coffee-house services; fast-
food restaurant services; hotels; providing temporary accommodation in condominiums; resort lodging services; 
providing campground facilities; rental of transportable buildings; retirement homes; day-nurseries [crèches]; rental of 
meeting rooms; rental of furniture.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

3101331    06/02/2015
[International Registration No. : 1256988]
E.LAND WORLD LIMITED

77, Seogang-ro, Mapo-gu Seoul Republic of Korea

Address for service in India/Agents address:
D.SEN & CO.

6, OLD POST OFFICE STREET, GROUND FLOOR, KOLKATA - 700 001, INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Polishing preparations; laundry bleaching preparations; essential oils for personal use; essential oils for food 
flavorings; degreasers other than for use in manufacturing processes; fabric softeners for laundry use; laundry starch; 
cosmetics; perfumery; adhesives for cosmetic purposes; adhesives for affixing false hair; cleaning preparations; beauty 
soap; dentifrices; shoe polish; automobile polish; polishing stones; cosmetics for animals; facial cream; eyeliner.

Cl.9;Ski goggles; DVD players; blank video tapes; headphones; camera cases; optical lenses; aerials; locks, electric; 
spectacles [optics]; contact lenses; sunglasses; computer software; dry cells; cellular telephones; protective helmets for 
sports; fire-resistant flying suits; shoes for protection against accidents, irradiation and fire; gloves for protection against 
accidents; electronic publications, downloadable; motherboards.

Cl.14;Jewelry and precious metals; gemstones; commemorative statuary cups made of precious metal; watches and 
clocks; statues of precious metal; jewelry cases [caskets]; shoe ornaments of precious metal; key rings of precious 
metals; cuff links; works of art of precious metal; necklaces [jewellery, jewelry (Am.)]; rings [jewellery, jewelry (Am.)]; 
ornaments [jewellery, jewelry (Am.)]; earrings of precious metals; tie pins of precious metal; jewel pendants; brooches 
[jewellery, jewelry (Am.)]; chains [jewellery, jewelry (Am.); insignias of precious metal; clasps for jewelry.

Cl.18;Leather and imitation leather; bags for sports; purses and pocket wallets; cosmetic cases sold empty; clothing 
for pets; furniture coverings of leather; umbrellas; parasols [sun umbrellas]; valves of leather; leather leashes; 
haversacks; walking sticks; fur; bumbags; handbags; pouches, of leather, for packaging; folding briefcases; pouch baby 
carriers; trunks and travelling bags.

Cl.35;Retail store services featuring clothing; retail store services featuring footwear; retail store services featuring 
bags and wallets; retail store services featuring clocks and watches; retail store services featuring spectacles; retail store 
services featuring cosmetics; retail store services featuring stationery; retail store services featuring hats and caps; retail 
store services featuring umbrellas; retail store services featuring fabrics; retail store services featuring accessories of 
precious metal; retail store services featuring accessories (not of precious metal and jewelry); retail store services 
featuring toys; online comprehensive shopping mall services; retail department store services; advertising and 
commercial information services via the internet; import-export agencies.

Cl.36;Providing information relating to financial and monetary affairs; real estate appraisal; management of buildings; 
real estate management; real estate consultancy; leasing of real estate; building leasing; leasing of land; antique 
appraisal; jewellery [jewelry (Am.)] appraisal; accident insurance underwriting; debt advisory services; renting of flats; 
credit card services; financial analysis; insurance information; lease-purchase financing.

Cl.41;Organization of competitions [education or entertainment]; organization of exhibitions for cultural or educational 
purposes; management of entertainment services relating to theaters; production of television programmes; rental of 
stage scenery; planning services for movies, shows, plays or musical performances; publication of books; presentation 
of musical performances; music performances; providing golf facilities; nursery schools; operation of baseball teams; 
organization of sports competitions; operation of professional football teams; zoological garden services; photography; 
news reporters services; amusement parks.

Cl.43;Restaurants; bar services; buffet restaurants; western style restaurants; self-service restaurants; chain 
restaurant services; food preparation and cooking services; food and drink catering; bakery services for the provision of 
food; pubs; Japanese restaurant services; Chinese restaurants; cafes; cafeterias; coffee-house services; fast-food 
restaurant services; hotels; providing temporary accommodation in condominiums; resort lodging services; providing 
campground facilities; rental of transportable buildings; retirement homes; day-nurseries [crèches]; rental of meeting 
rooms; rental of furniture.
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Priority claimed from 02/02/2015; Application No. : 1303821 ;Benelux 

3176946    29/05/2015
[International Registration No. : 1264678]
Stamicarbon B.V.

Mercator 3 NL-6135 KW Sittard

Address for service in India/Attorney address:
K & S PARTNERS

B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in fertilizers

Cl.7;Machines, namely filter machines, separators and centrifuges (machines), coating machines, waste processing and 
recycling machines, machines for the production of materials and machines for the processing of raw materials; machine 
tools, tools and parts thereof, such as filters and filter components for use in the chemical industry; condensing 
installations; ejectors (machines); granulators (machines); pressure vessels [parts of machines]; heat exchangers [parts 
of machines], gas separators, gas compressors, vacuum pumps, gas turbines, turbine generators, processing apparatus 
for rubber, machines for processing plastic, pelletizing machines, mixing machines, extrusion machines for plastic, 
injection molding machines, coating machines, robots for handling material, pelletizing robots, processing equipment for 
solid waste; all aforesaid machines and apparatus for use in the chemical industry.

Cl.9;Software, including software for control, optimization, analysis, and monitoring.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating and water supply and sanitary 
purposes for use in the chemical industry; chemical reactors, as far as not included in other classes; gas scrubbers [parts
of gas installations]; air scrubbers; anti-splash devices; evaporators; parts of the aforementioned goods, such as filters 
and filter components for use in the chemical industry.

Cl.35;Business advisory services related to chemical plants and installations; advice on business organization and 
business economics in the field of chemical plants and installations; managing centers for technical training and courses 
for the benefit of the chemical industry; business advisory services relating to the setting up of centers for technical 
training and courses for the benefit of the chemical industry; business data analysis for business operations of chemical 
plants and installations; collecting, processing and editing of data for the chemical industry, as well as advisory services 
in the aforementioned fields; advisory services relating to the management of databases, updating and maintenance of 
databases and processing data for the benefit of the chemical industry.

Cl.41;The provision of technical training and courses for the benefit of the chemical industry and also advice therefor.

Cl.42;Technological advice on the construction of chemical plants and installations and the providing of technical 
information hereupon; the technical evaluation of chemical plants and installations, parts thereof and control systems 
therefor; technical planning and advisory services relating to the construction of chemical plants and installations and 
advisory services thereto; engineering services related to the technical operation of chemical plants and installations and 
advisory services related thereto; advisory services for the automation of chemical plants and installations; simulation of 
chemical and/or physical processes and the design of systems for these simulations; development of software for the 
chemical industry and the processing industry and for the simulation of processes for the benefit of education and 
industry; data analysis for the technical business operations of chemical plants; storing of data for the chemical industry; 
technical advisory services and maintenance of software for the chemical industry; technical development of software 
and databases for the chemical industry; updating and maintenance of software for the chemical industry an advisory 
services related hereto.

Cl.45;Licensing of industrial property rights in particular in the field of chemical plants and installations and related 
products and services.
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Priority claimed from 03/12/2015; Application No. : 1738710 ;Australia 

3489565    02/06/2016
[International Registration No. : 1326099]
UNLOCKD IP PTY LTD

27 Laverton St WILLIAMSTOWN VIC 3016 Australia

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Application software enabling users to view advertising material and content on smartphones, tablets, smart TVs 
and other digital devices; apparatus for electronic publishing: apparatus for use in electronic publishing; programs for 
electronic image processing; digitally stored images; electrical apparatus for use in the production of colour images; 
media for recording visual images (other than sensitised films); media for the reproduction of images; computer software 
delivering advertising material and content to users of smartphones, tablets, smart TVs and other digital devices

Cl.35;Dissemination of business information; dissemination of commercial information; discount services (retail, 
wholesale, or sales promotion services); intermediary business services relating to the commercialisation of goods; 
intermediary business services relating to the commercialising of goods (wholesaling); technology transfer services 
(business services); presentation of goods on communication media, for retail purposes; organisation and management 
of customer loyalty programmes; price comparison services; the bringing together, for the benefit of others, a variety of 
goods (excluding the transport thereof), enabling customers to conveniently view and purchase the goods; price analysis 
services; arranging price quotations (for others); goods or services price quotations; retailing of goods (by any means); 
business information; providing information, including online, about business management and administration and office 
functions; provision of business information; provision of information relating to business; arranging subscriptions to 
telecommunication services for others; wholesale and distribution services; database management; consumer advisory 
services; consumer assistance services: advisory services for comparing goods; customer support services via a global 
communication network, email and over the phone; information, advisory and consultancy services in relation to the 
foregoing; providing commercial information (including via the Internet, databases and call centres) in the fields of 
locating goods and services, describing goods and services, rating goods and services, pricing goods and services and 
comparing prices of goods and services.

Cl.36;Advice regarding credit; advisory services relating to credit; advisory services relating to finance; collection of 
credit sales; collection of fees, payments or tolls (for others); consumer credit services; credit (financing); sales credit 
financing; financial services; financing services; provision of credit.

Cl.38;Data transmission services over telecommunications networks; information services relating to 
telecommunications; broadcasting or transmission of recorded messages and information; communication of information 
by electronic means; communication services for the transmission of information; communication services for the 
transmission of information by electronic means; electronic transmission (uploading, posting or displaying) of data, 
information, pictures, images, audio and/or video via online forums; electronic transmission of information; information 
services relating to electronic communication networks; providing user access to a global computer network and online 
sites containing information on a wide range of topics; transmission of information by electronic means; transmission of 
information on a wide range of topics, including online and over a global computer network; telecommunication services 
including mobile telecommunication services, telecommunication services provided online via computer networks and 
telecommunication services allowing text, voice or data to be sent to and received by an individual or a number of 
recipients simultaneously.

Cl.42;Online provision of web-based applications; online provision of web-based software; creating and maintaining 
weblogs (blogs) for others; commercial and graphic art designing; computer services in connection with maintenance of 
computer records; creating and designing web pages for others, including creating virtual communities for registered 
users to interact and participate in discussions; creating and maintaining web sites for others; hosting computer sites 
(web sites); web portal services (designing or hosting); web site design; designing computer databases; hosting 
computer databases; monitoring computer systems by remote access; software as a service; provision of online non-
downloadable software (application service provider); development, design, advisory, consultancy and programming 
services in this class in relation to computer hardware and software including software for customer relationship 
management; installation, maintenance, repair upgrading, updating and diagnosing faults in computer software; back-up, 
encryption, security, storage, recording and recovery services relating to data and information technology services in this 
class; rental of web servers; hosting of web servers; commercial and graphic art design; provision of advisory, 
information and consultancy services in relation to the aforementioned services. 
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Priority claimed from 10/05/2016; Application No. : 30 2016 013 682 ;Germany 

3489694    28/10/2016
[International Registration No. : 1326163]
KOCKS TECHNIK GMBH & CO. KG

Neustraße 69 40721 Hilden Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Rolling mills (machines), roll stands [part of machines] and other parts of rolling mills, insofar as included in this 
class.

Cl.9;Measuring, signaling, controlling and checking apparatus and instruments as well as systems and installations 
thereof, in particular using laser technology; software, in particular for the generation, recording, transmission, evaluation 
[analysis], preparation and processing of measurement data as well as for communication with measuring systems and 
rolling mills; data processing apparatus, computer hardware and software for controlling rolling mills as well as for laser 
measuring systems.

Cl.42;Design, development and maintenance of computer software, in particular for the generation, collection, 
transmission, evaluation [analysis], preparation and processing of measurement data as well as for communication with 
measuring systems and rolling mills; certification (quality control), testing, authentication and quality control; quality 
inspection of building materials; quality control of semi-finished products; process monitoring for quality assurance; 
services of an engineer, chemist and physicist in metalworking and in the planning, construction, installation, 
commissioning and repair of rolling mill- smelter plants or their parts.
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Priority claimed from 04/04/2016; Application No. : 86963054 ;United States of America 

3495366    03/10/2016
[International Registration No. : 1327099]
Crimson International Assets LLC 

1001 US Route 202 Raritan NJ 08869-0606 US

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.37;Field service organization which provides local technical support, namely, diagnosis, repair and maintenance 
services related to medical diagnostic apparatus and instruments, excluding the field of orthopedics

Cl.42;Technical support services, namely, help desk services for technical service and support; professional technical 
support services, namely, troubleshooting of computer software problems; provision of online technical support 
documentation, all related to medical diagnostic apparatus and instruments, excluding the field of orthopedics.
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3495382    20/10/2016
[International Registration No. : 1327102]
Unison Industries, LLC

7575 Baymeadows Way Jacksonville FL 32256 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.7;Electrical power system regulators being machine parts of gas turbine and combustion engines not for vehicles; 
tubes and ducts being parts of gas turbine and combustion engines; flexible joints for gas turbine and combustion 
engines; heat exchangers being parts of gas turbine and combustion engines; ignition exciters, igniters, and leads for gas
turbine and combustion engines; pressure switches, limit switches and bellows all being parts of gas turbine and 
combustion engines; permanent magnet generators for gas turbine and combustion engines.

Cl.9;Signal and control harnesses comprised of electrical wires that are used in connection with gas turbine and 
combustion engines; a capacitor system primarily comprised of capacitors that extends the life of batteries for use in 
aircraft, locomotives and wind turbines; electronic sensors for temperature, speed and pressure; electrical power system 
controllers for gas turbine and combustion engines; electrical power system voltage regulators for gas turbine and 
combustion engines for vehicles.
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Priority claimed from 04/09/2015; Application No. : 86748475 ;United States of America 

3510002    03/03/2016
[International Registration No. : 1326642]
DECISION RESOURCES, INC.

800 District Ave. Burlington MA 01803 United States of America

Address for service in India/Attorney address:
ASWAL ASSOCIATES

59 HARMONY APARTMENTS POCKET-1 SECTOR-4 DWARKA NEW DELHI-110078

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the fields of pharmaceuticals, biopharmaceuticals, and the life sciences; 
downloadable webinars, webcasts, and podcasts in the fields of pharmaceuticals, biopharmaceuticals, and the life 
sciences.

Cl.35;Providing business intelligence and analytics services in the fields of pharmaceuticals, biopharmaceuticals, and 
the life sciences; providing business information from on-line databases for use in research, development, marketing and 
planning in the pharmaceutical, biopharmaceutical, and life sciences industries.

Cl.41;Providing online non-downloadable electronic publications in the nature of reports, white papers, newsletters, 
articles, brochures, and blogs in the fields of pharmaceuticals, biopharmaceuticals, and the life sciences; providing online
non-downloadable webinars, webcasts, and podcasts in the fields of pharmaceuticals, biopharmaceuticals, and the life 
sciences.

Cl.44;Consulting services in the field of health care.
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Priority claimed from 12/04/2016; Application No. : 015323942 ;European Union 

3514738    11/10/2016
[International Registration No. : 1329046]
PRAGER & CO. KG

Walter-Freitag-Str. 9 42899 Remscheid Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, in particular for repairing, servicing and maintaining motor vehicles, and fittings therefor, included 
in this class; tools for machine tools; power operated tools; air-powered tools; hydraulic tools; hand-held tools, other 
than hand-operated; hand-held tools, other than hand-operated; air driven hand tools; hand-held tools, other than hand-
operated; air operated tools; portable air tools; compressed air machines; pumps [machines]; hydraulic presses (for 
metallurgy); printing cylinders; elevating apparatus; hydraulic jacks; cranes [lifting and hoisting apparatus]; nut splitters 
[machines]; tool bits for use in power operated hand tools; machine tools for parting; pneumatic grease guns; glue guns, 
electric; press tools [parts of machines]; gas-operated soldering irons; electric soldering apparatus; electric welding 
apparatus; tighteners [machines].

Cl.8;Hand tools and implements (hand-operated), in particular for repairing, servicing and maintaining motor vehicles; 
socket spanners; screw wrenches; screwdrivers; pliers; hammers [hand tools]; hollowing bits [parts of hand tools]; 
centre punches [hand tools]; graving tools [hand tools]; taps [hand tools]; threaders [hand operated tools]; dies [hand 
tools]; thread formers (screw -) [hand operated tools]; torque wrenches; riveters [hand tools]; cutting tools [hand tools]; 
knives; vices; tyre levers; crow bars; putty knives; planes; scrapers [hand tools]; reamers; borers; borers; bits [parts of 
hand tools]; files [tools]; saws [hand tools]; abrading instruments [hand instruments]; abrading instruments [hand 
instruments]; scissors; tile cutters [hand operated tools]; pearl catchers [hand-operated tools]; lifting tools; lifting jacks, 
hand-operated; hand pumps; cramps for use in holding workpieces; squares [hand tools].

Cl.9;Measurement apparatus and measuring instruments, namely for repair, maintenance and servicing of motor 
vehicles; test apparatus and test instruments, in particular for repair, maintenance and servicing of motor vehicles; 
acoustic measuring devices in connection with motor vehicles; optical measuring devices in connection with motor 
vehicles; electronic measuring devices in connection with motor vehicles; electric measuring devices in connection with 
motor vehicles; testing and quality control devices; apparatus for testing vehicle transmissions; testing probes in 
connection with motor vehicles; electric terminal lugs; measuring devices in connection with motor vehicles; measuring 
tapes; micrometer gauges; screw-tapping gauges; rulers [measuring instruments]; protractors [measuring instruments]; 
electrical cabling; starter cables; chargers; magnets

Cl.11;Lamps.

Cl.12;Tool trolleys.

Cl.17;Hoses for pneumatic tools.
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Priority claimed from 30/03/2016; Application No. : 86957983 ;United States of America 

3526783    29/09/2016
[International Registration No. : 1330811]
Lulu's Fashion Lounge, LLC

195 Humboldt Ave. Chico CA 95928 US

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.25;Clothing, namely, dresses, tops, sweaters, vests, jackets, skirts, pants, jeans, shorts, leggings, tights, socks, 
overalls, swimwear, rompers, jumpsuits, lingerie, and bodysuits; headwear, namely, hats; footwear, namely, shoes, boots, 
flip flops, and sandals.

Cl.35;Computerized on-line ordering featuring general merchandise and general consumer goods; computerized on-
line ordering services in the field of clothing, shoes, jewelry and hair, clothing, handbag, and eyewear accessories; 
computerized on-line retail store services in the field of clothing, shoes, jewelry and hair, clothing, handbag, and eyewear 
accessories.
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Priority claimed from 04/04/2016; Application No. : 30 2016 009 639 ;Germany 

3529132    30/09/2016
[International Registration No. : 1331270]
BAYER INTELLECTUAL PROPERTY GMBH

Alfred-Nobel-Str. 10 40789 Monheim am Rhein DE

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations for treating seeds (included in class 1); plant 
growth regulators; genes of seeds for agricultural production; manures.

Cl.5;Preparations for destroying vermin; fungicides; herbicides.

Cl.9;Computer software in the field of agriculture; interactive databases containing computerised information in the 
field of agriculture; computer hardware and computer peripheral devices for data processing and data communication in 
the field of agriculture; electronic systems for controlling and guiding agricultural machines; computer applications and 
internet-based applications in the field of agriculture; software and software applications for mobile devices.

Cl.31;Agricultural, horticultural and forestry products and grains (included in class 31); seeds; seedlings, plants.

Cl.35;Providing and bringing together of business information in the agricultural sector; business consultancy and 
information in the agricultural sector.

Cl.36;Insurance services; financial services for the agricultural sector.

Cl.42;Research in connection with agricultural cultivation; industrial analysis and research services; computer services 
in the agricultural sector; cartography and mapping services in the agricultural sector; technical consultancy in the 
agricultural sector, in particular regarding the application of manures, herbicides, fungicides and insecticides; agricultural
consultancy in the field of agricultural chemistry.

Cl.44;Agricultural, horticultural and forestry services; agricultural services and agricultural consultancy, in particular 
providing of tailored recommendations for farmers in the field of cultivation management and analysis of agricultural 
production.
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Priority claimed from 12/05/2016; Application No. : 015429211 ;European Union 

3533846    08/11/2016
[International Registration No. : 1332451]
SZ DJI Technology Co., Ltd.

6F, HKUST SZ IER Bldg., No.9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District, Shenzhen 518057 Guangdong CN

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; sales promotion services; production of advertising films; providing business 
information via a web site; arranging of business introductions; provision of assistance [business] in the operation of 
franchises; personnel recruitment; arranging and conducting trade shows; organization of exhibitions for commercial or 
advertising purposes; database management; electronic data processing; import and export services; presentation of 
goods on communication media, for retail purposes; retail services, also provided via a global computer network, in 
relation to unmanned aerial vehicles (UAVS), computer software, computer hardware, consumer electronic equipment, 
audio-visual equipment, toys, games.

Cl.41;Education and training services; arranging and conducting of symposiums; arranging and conducting of 
workshops [training]; arranging professional workshop and training courses; air shows (arranging and conducting -); 
club services [entertainment or education]; entertainment services; film production, other than advertising films; flight 
instruction; games equipment rental; organization of competitions [education or entertainment]; photography; production 
of radio and television programmes; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; publication of books; tuition.
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Priority claimed from 17/05/2016; Application No. : 87040388 ;United States of America 

3534234    15/11/2016
[International Registration No. : 1332549]
AS DESIGN

121 Broadway, Suite 546 San Diego CA 92101 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.14;Jewelry.

Cl.35;On-line wholesale and retail store services featuring jewelry, fashion accessories.
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Priority claimed from 16/02/2016; Application No. : 30 2016 004 031 ;Germany 

3536045    15/02/2017
[International Registration No. : 1328087]
ZOTT SE & CO. KG

Dr.-Steichele-Straße 4 86690 Mertingen Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Milk; dairy products, namely drinking milk, fermented milk, buttermilk; yoghurt; fruit-flavored yoghurt; yoghurts 
containing fruits; yoghurt drinks; chocolate or cocoa yoghurt; non-alcoholic mixed milk drinks; kephir; cream; curd 
cheese; fruit and herb curd cheese; milk-based desserts; butter; cheese; cheese preparations; milk and whey powder as 
foodstuffs, both with or without additives; diary-based spreads (fat-containing); milk shakes; whey.

Cl.30;Puddings; edible ice; powder for ice cream; long-life bakery goods and pastries, especially ready-to-eat cakes 
and waffles; cocoa-based beverages; rice pudding.
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Priority claimed from 29/01/2014; Application No. : 012544433 ;European Union 

3536264    24/02/2017
[International Registration No. : 1204915]
ANJA KOUTSOUTOS

Berliner Straße 14 28857 Syke Germany

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; fuels (including motor spirit) and illuminants.

Cl.35;Retailing and wholesaling, including via the internet and other communications networks and media, in relation to
industrial oils and greases, lubricants, fuels (including motor spirit) and illuminants; presentation of goods on 
communication media for retailing and wholesaling, in relation to industrial oils and greases, lubricants, fuels (including 
motor spirit) and illuminants.
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Priority claimed from 17/06/2016; Application No. : 30 2016 017 416 ;Germany 

3536393    09/11/2016
[International Registration No. : 1334138]
ROCHE DIAGNOSTICS GMBH

Sandhofer Strasse 116 68305 Mannheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biological and biochemical preparations for scientific and research purposes; chemical and biochemical 
preparations and reagents for scientific use or for DNA or RNA testing; in vitro diagnostic reagents for scientific use; 
chemical reagents, preparations and test kits for laboratory analysis of nucleic acids for scientific purposes; chemical 
reagents, preparations and test kits for determining cancer for research use.

Cl.5;Chemical, biological and biochemical preparations for medical purposes; medical diagnostic reagents; chemical 
reagents for analyzing body fluids; chemical reagents for analyzing body fluids to determine cell or DNA abnormalities for 
medical purposes; chemical reagents for testing body fluids to determine cell or DNA abnormalities or pre-malignant and 
malignant conditions; chemical reagents, diagnostic preparations and test kits for nucleic acid analysis for medical 
purposes; test kits consisting primarily of reagents for nucleic acid detection and analysis for medical purposes.

Cl.9;Laboratory devices for use in research, science and industry; scientific and analytical measuring and dosage 
apparatus and instruments for laboratory equipment; computer software for monitoring laboratory apparatus and 
instruments; laboratory apparatus for medical research purposes.

Cl.10;Medical apparatus and instruments; diagnostic apparatus for medical purposes.
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Priority claimed from 13/05/2016; Application No. : 015429855 ;European Union 

3537649    11/11/2016
[International Registration No. : 1333647]
MH MEDICAL HEMP GMBH

Wilhelm-Kabus-Strasse 74 10829 Berlin Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.3;Essential oils; cosmetics; dentifrices, all aforementioned goods based on medical hemp.

Cl.5;Pharmaceuticals; nutritional supplements; medical preparations; veterinary preparations; dietetic preparations 
adapted for medical use; dietetic substances for veterinary purposes, all aforementioned goods based on medical hemp.

Cl.35;Retailing relating to essential oils, cosmetics, dentifrices, pharmaceuticals, medical preparations, veterinary 
preparations, dietetic substances adapted for medical use, dietetic substances adapted for veterinary use, dietary 
supplements, all aforementioned services only related to goods based on medical hemp.
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Priority claimed from 29/04/2016; Application No. : 1331569 ;Benelux 

3539415    21/10/2016
[International Registration No. : 1337018]
CPN GOLD B.V.

Hoogoorddreef 15 NL-1101 BA Amsterdam

Address for service in India/Attorney address:
ASWAL ASSOCIATES

59 HARMONY APARTMENTS POCKET-1 SECTOR-4 DWARKA NEW DELHI-110078

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Application software; application software for smartphones; automated banking machines; computer application 
software for cellular phones; USSD software; computer communications software to allow customers to access bank 
account information and transact bank business; computer e- commerce software to allow users to perform electronic 
business transactions via a global computer network; computer hardware and software for database management; 
computer interface software; computer programs [programs], recorded; computer programs stored in digital form; 
computer programs and computer software for electronic trading of securities; computer programs [downloadable 
software]; computer programs for data processing; computer programs for document management; computer programs 
for enabling access or entrance control; computer programs used for electronic cash register systems; computer 
software applications, downloadable; computer software development tools; computer software downloaded from the 
internet; computer software for accessing information directories that may be downloaded from a global computer 
network; computer software for application and database integration; computer software for business purposes; 
computer software for creating searchable databases; computer software for data and document capture, transmission, 
storage and indexing; computer software for data processing; computer software for encryption; computer software for 
processing information; computer software for use in automating and managing business processes; computer software 
platforms; computer software products; computer software programs; computer software to enable searching of data; 
data processing programs; data processing systems; downloadable applications for use with mobile devices; 
downloadable cloud computing software; computer programs in distributed networks; downloadable computer software; 
downloadable computer software programs; electronic machines for recording financial operations; interactive computer 
software; software for facilitating secure credit card transactions; computer software, mobile and web applications for 
payments processing via internet; computer software and web applications for financial management; software for 
clearing; blockchain based software; distributed ledger software; stored value facility software; P2P payment network 
software; distributed certification authority software; software for processing and transferring electronic cash, prepaid 
electronic cash, digital currency, digital money, non- cryptographic digital currency, virtual currency, virtual money, 
electronic money, digital gold currency, virtual gold backed currency, virtual gold linked currency, virtual gold, digital 
gold, electronic gold, electronic payments; software for e-purse services; software for e-wallet services; software for 
financial document flow services; software for financial transactions" storage services; cash registers.

Cl.36;Banking; brokerage; capital investment; check verification; clearing, financial; electronic funds transfer; 
exchanging money; financial information; financial management of reimbursement payments for others; financing 
services; fiscal valuation; investment of funds; mutual funds; online banking; processing of credit card payments; 
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processing of debit card payments; provident fund services; providing financial information via a web site; providing 
rebates at participating establishments of others through use of a membership card; securities brokerage; stock 
brokerage services; stock exchange quotations; stocks and bonds brokerage; acceptance of bill payments; acceptance of 
bills of exchange; acquisition and transfer of monetary claims; automated banking services; automated payment 
services; automated securities trade execution services; banking services provided via cellular phone; banking services 
relating to the deposit of money; completion of financial transactions for stocks, bonds, securities and equities for others;
computerized banking services; computerized financial services; conducting cashless payment transactions; conducting 
foreign exchange transactions for others; conducting of capital market transactions; conducting of financial affairs on-
line; conducting of financial transactions; conducting of financial transactions on-line; credit card, debit card and 
electronic check transaction processing services; currency exchange and advice; currency transfer services; electronic 
banking services; electronic banking via a global computer network [internet banking]; electronic foreign exchange 
payment processing; electronic financial trading services; electronic funds transfer and payment services; electronic 
processing of electronic payments via a global computer network; electronic transfer of a virtual currency for use by 
members of an on-line community via a global computer network; electronic transfer of money; electronic transfer of 
virtual currencies; gold trading; monetary exchange services; monetary transfer services; money transfer services; on-
line banking services accessible by means of downloadable mobile applications; on-line brokerage for trading and 
transactions relating to currency and other financial products; on-line cash account services; on-line financial 
transactions; on- line real-time currency trading; on- line trading of financial instruments, shares, options and other 
derivative products; on-line trading of options on the options exchange market; share trading; transfer of funds via 
electronic communication networks; transfer of monetary claims; blockchain based services; distributed ledger services; 
stored value facility services; distributed certification authority services; p2p payment network services; processing and 
transferring electronic cash, prepaid electronic cash, digital currency, digital money, non-cryptographic digital currency, 
virtual currency, virtual money, electronic money, digital gold currency, virtual gold backed currency, virtual gold linked 
currency, virtual gold, digital gold, electronic gold, electronic payments; e-purse services; e-wallet services; financial 
document flow services; financial transactions" storage services.

Cl.42;Computer programming for providing financial services; computer programming for conducting financial 
transactions; data conversion of computer programs and data [not physical conversion]; software as a service [SaaS]; 
software providing services via API; cloud computing; commissioned writing of computer programs, software and code 
for the creation of web pages on the internet; computerized business information storage; computerized data storage; 
computer programming for data processing; computer programming for data processing and communication systems; 
computer programming services for commercial analysis and reporting; computer programming services for electronic 
data security; creating and maintaining customized web pages; creating and maintaining web pages; creating and 
maintaining web sites; creating and maintaining web sites for cellular phones; creation and development of computer 
programs for data processing; creation of programs for data processing; customization of computer software; data 
conversion of electronic information; data encryption and decoding services; data migration services; providing 
temporary use of web-based applications; creation, development and maintenance of web applications for conducting 
financial transactions.

6756



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 27/07/2016; Application No. : 015701501 ;European Union 

3539574    27/01/2017
[International Registration No. : 1341587]
EGON ZEHNDER INTERNATIONAL GMBH

Beisheim Center, Berliner Freiheit 2 10785 Berlin Germany

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business consultancy and advisory services; business management consultancy and advisory services; 
personnel consultancy; personnel selection [for others]; selection of executive personnel.

Cl.41;Educational instruction; organisation of seminars and conferences..
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Priority claimed from 28/07/2016; Application No. : 30 2016 106 896 ;Germany 

3539784    26/01/2017
[International Registration No. : 1338457]
PMC RAIL INTERNATIONAL ACADEMY GMBH

Espenschiedstraße 1 55411 Bingen DE

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable publications in the field of rail track construction and of rail track constructing machines.

Cl.16;Printed matter, namely documents for training and continuous training in the field of rail track construction and of
rail track constructing machines.

Cl.41;Training and continuous training, also in the form of correspondence courses, in the field of rail track 
construction and of rail track constructing machines.

Cl.42;Technical consultation services, technical planning and consultancy, technical project planning and civil 
engineering planning services, each in the field of rail track construction and of rail track constructing machines.
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Priority claimed from 05/10/2016; Application No. : UK00003189456 ;United Kingdom 

3539821    06/10/2016
[International Registration No. : 1339252]
FLIGHT PATH IP LIMITED

3 Lyttleton Court, Birmingham Street Halesowen, West Midlands B63 3HN GB

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

60/30, NEW ROHTAK ROAD KAROL BAGH NEW DELHI-110005

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and 
teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic
data carriers, recording discs; mechanisms for coin-operated apparatus; calculating machines, data processing 
equipment and computers; CDs; DVDs; MP3"s; compact discs; cassettes; pre-recorded and blank recording materials; 
apparatus and instruments, all for recording, reproducing, storing and processing sound and/or video and/or data; pre-
recorded DVD"s; downloadable music and image files; downloadable ringtones for mobile phones; downloadable 
electronic publications; publications and instructional teaching materials in electronic form supplied online from a 
database or from facilities provided on the Internet or other networks (including websites); audio and video shorts in the 
nature of downloadable recordings; pre-recorded audio, video, text and graphics, all downloadable via the internet; 
downloadable screensaver software for use on personal computers; sleeves for laptops; headphones; magnetic, optical 
or electronic membership cards; eyewear and sunglasses; teaching and instructional equipment; mobile 
telecommunication apparatus; mouse mats; magnets; batteries; mobile telephone covers, mobile telephone cases; 
magnetic cards; encoded cards; parts and fittings for all of the aforesaid goods; none of the aforesaid being related to 
computer games programs or computer games software; photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated 
apparatus; calculating machines, data processing equipment and computers; computer software; CDs; DVDs; MP3"s; 
compact discs; cassettes; pre-recorded and blank recording materials; pre-recorded DVD"s; apparatus and instruments, 
all for recording, reproducing, storing and processing sound and/or video and/or data; mobile apps; computer games; 
games software; computer and video games software; mobile apps, computer games, games software and computer and 
video games software relating to darts; software for scoring; software for scoring darts games; downloadable music and 
image files; downloadable ringtones for mobile phones; downloadable electronic publications; electronic publications; 
downloadable electronic publications relating to darts; electronic publications relating to darts; publications and 
instructional teaching materials in electronic form supplied online from a database or from facilities provided on the 
Internet or other networks (including websites); audio and video shorts in the nature of downloadable recordings; pre-
recorded audio, video, text and graphics, all downloadable via the internet; screensavers; sleeves for laptops; 
headphones; earphones; USB flash drives; magnetic, optical or electronic membership cards; glasses, eyewear and 
sunglasses; teaching and instructional equipment; mobile telecommunication apparatus; mouse mats; magnets; 
batteries; mobile telephone, smart phone, laptop and tablet covers and cases; magnetic cards; encoded cards; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.41;Education; providing of training; organisation of food and drink tasting events; production of radio and television 
programmes; production of pre-recorded video tapes, pre-recorded compact disks and pre-recorded DVD’s; film 
production services; arranging, conducting, management and organisation of conferences, exhibitions, events, parties, 
lectures, seminars, symposia and talks; publication of printed and online content; interactive education services; 
provision of news information; provision of musical events; presentation of live performances; vocational guidance 
(educational or training advice); advice, consultancy and information services relating to all of the aforesaid services; 
none of the aforesaid being the provision of computer games online or via mobile telephone communication or the 
provision of information relating to computer games or the development of computer games; entertainment; sporting and 
cultural activities; educational and entertainment services in relation to sport; arranging and conducting workshops in 
relation to sport; organisation of sporting events; organisation of sporting competitions; timing and scoring of sports 
events; provision and arrangement of entertainment, leisure, cultural and sporting activities including provision of 
facilities therefore; interactive entertainment services; ticket reservations services for cultural, educational, entertainment 
and sporting events.

Cl.43;Services for providing food and drink; temporary accommodation; café, restaurant and bar services; catering 
services; provision of food and drink to eat-in and takeaway; temporary room hire; advisory, consultancy and information 
services relating to all the aforesaid services.
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[International Registration No. : 1343130]
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Proposed to be Used
IR DIVISION
Cl.3;Tooth cleaning preparations; tooth whitening preparations; mouthwash, not for medical purposes; dentifrices in 
the form of chewing gum; breath fresheners; mints used to clean teeth and mouth; denture cleaning preparations; 
denture polishes; breath freshening sprays.

Cl.5;Food supplements; dietary supplements; nutritional supplements; food, dietary, and nutritional supplements 
containing probiotic compositions; pharmaceutical preparations for use in oral or dental healthcare; sanitary preparations
for medical purposes; dietetic foods adapted for medical use, namely, dietary nutraceutical supplement drinks, meal 
replacement and medicinal drinks; food for babies; media for bacteriological cultures; bacteria and bacterial preparations 
in the nature of probiotics for medical use and healthcare, namely, nutritional supplements; chewing gum, lozenges and 
pastilles for medical purposes; mouthwashes for medical purposes.

Cl.21;Toothbrushes; dental floss.

Cl.30;Chewing gum primarily for breath freshening, not for medical purposes; mints used for breath freshening.
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Cl.7;Machines for manufacturing and processing corrugated cardboard and honeycomb board as well as parts of the 
aforementioned goods, included in this class; glue application rollers for corrugated cardboard and honeycomb board 
installations; corrugated rolls for corrugated cardboard installations, paper processing machines, machines and machine 
devices for heating and warming paper webs in production and processing processes, as parts of machines and 
installations for production and processing corrugated cardboard and honeycomb boards, stacking installations for 
corrugated cardboard sheets, locks for corrugated cardboard sheets (sorting machine), machine operated cutting 
installations, machines and machine conveyers for lifting, dropping, stacking and forwarding corrugated cardboard and 
honeycomb board, machines and machine devices for applying glue onto paper webs as well as machines and machine 
devices for creasing corrugated cardboard; parts of the aforementioned goods, included in this class.

Cl.37;Machinery installation, maintenance and repair; maintenance and repair of corrugated and honeycomb cardboard 
installations.
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Proposed to be Used
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Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD-ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; downloadable software for use in playing online 
computer games, downloadable computer game software; computer game software for use on mobile and cellular 
phones; video and computer game programs; video game cartridges; computer and video game software; computer game
software for gaming machines including slot machines; computer software or firmware for games of chance on any 
computerized platform, including dedicated gaming consoles, video based slot machines, reel based slot machines and 
video lottery terminals; CD-ROM and digital versatile computer game discs and computer programs, namely, software 
linking digitized video and audio media to a global computer information network; downloadable audio-visual media 
content in the field of entertainment featuring animated motion pictures, television series, comedies, and dramas; 
computer software, namely, computer software for streaming audio-visual media content via the Internet, computer 
software for streaming and storing audio-visual media content, downloadable audio and video players for media content 
with multimedia and interactive functions, video search and annotation software, content protection software, database 
management software, database synchronization software; computer programs for accessing, browsing and searching 
online databases, software that enables users to play and program entertainment-related audio, video, text and multi-
media content; computer application software for streaming and storing audio-visual media content; computer 
application software for streaming audio-visual media content via the Internet; downloadable computer software for 
streaming audio-visual media content via the Internet; downloadable computer software for streaming and storing audio-
visual media content; downloadable publications in the nature of books featuring characters from animated, action 
adventure, comedy and/or drama features, comic books, children"s books, strategy guides, magazines featuring 
characters from animated, action adventure, comedy and/or drama features, coloring books, children"s activity books and
magazines in the field of entertainment; cellular telephone accessories, namely, hands-free accessories, cellular 
telephone covers and cellular telephone face covers; encoded magnetic cards, namely, phone cards, credit cards, cash 
cards, debit cards and magnetic key cards; and decorative magnets.

Cl.14;Clocks; watches; jewelry; bracelets; ankle bracelets; brooches; chains; charms; cuff-links; earrings; lapel pins; 
necklaces; ornamental pins; pendants; rings; jewelry cases; beads for making jewelry; musical jewelry boxes; leather 
jewelry; leather key chains; imitation leather key chains; non-metal key chains.

Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy 
and/or drama features, comic books, children"s books, strategy guides, magazines featuring characters from animated, 
action adventure, comedy and/or drama features, coloring books, children"s activity books; stationery, writing paper, 
envelopes, notebooks, diaries, note cards, greeting cards, trading cards; lithographs; pens, pencils, cases therefor, 
erasers, crayons, markers, colored pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; 
adhesive plastic film with removable paper for mounting images for decorative purposes; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gilt wrapping paper; paper party decorations, namely, paper napkins, 
paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers for embroidery or 
fabric appliques; printed patterns for costumes, pajamas, sweatshirts and T-shirts; non-metal money clips.

Cl.18;Athletic bags, baby backpacks, backpacks, beach bags, book bags, diaper bags, duffel bags, messenger bags, 
brief cases, gym bags, tote bags, coin purses, fanny packs, knapsacks, waist packs, textile shopping bags, re-useable 
shopping bags; umbrellas; wallets; accessories made of leather, namely, wallets, handbags and shoulder belts.

Cl.20;Plastic license plate frames, sleeping bags, plastic cake decorations, chair pads, deck chairs, corks for bottles, 
picture frames, pillows and seat cushions, booster seats, infant walkers, bassinets, high chairs, hand-held fans, 
decorative mobiles, and soft-sculpture wall decorations; crib bumpers.

Cl.21;Glass, ceramic and earthenware goods, namely, bowls, plates, coffee cups, and cups; beverage glassware, 
namely, jugs, mugs and drinking glasses; sugar and creamer sets; infant cups; cookie jars; ceramic, glass and china 
figurines; toothbrushes; non-electric coffee pots not of precious metal; lunch boxes; lunch pails; wastepaper baskets; ice 
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buckets; plastic buckets; shower caddies; cake molds; serving utensils, namely, pie servers, cake turners, spatulas, 
scrapers for household purposes, and cake servers; canteens; plastic coasters; thermal insulated containers for food or 
beverages; cookie cutters; cork screws; water bottles sold empty; decanters; drinking flasks; gardening gloves; rubber 
household gloves; and dinnerware, namely, paper plates and paper cups; drinking straws; barbecue mitts; oven mitts; pot
holders; dish cloths; cleaning mitts of fabric; car washing mitts.

Cl.24;Bath linens, namely, bath towels and wash cloths; bed linens, namely, bed blankets, bed canopies, bed 
coverings, bed sheets, bed spreads, pillow cases, comforters, duvet covers, mattress covers, dust ruffles, pillow shams 
and bed spreads; textile wall hangings; curtains; draperies; cotton, polyester and/or nylon fabric; linen; kitchen and table 
linens, namely, cloth napkins, fabric table cloths, kitchen towels, fabric place mats, fabric table runners, cloth coasters; 
handkerchiefs, quilts, and golf towels.

Cl.25;Clothing for men, women and children, namely, shirts, T-shirts, sweatshirts, jogging suits, trousers, pants, shorts,
tank tops, rainwear, cloth baby bibs, skirts, blouses, dresses, suspenders, sweaters, jackets, coats, raincoats, snow suits, 
ties, robes, hats, caps, sun visors, gloves, belts, scarves, sleepwear, pajamas, lingerie, underwear, boots, shoes, 
sneakers, sandals, socks, booties, slipper socks, swimwear, masquerade and Halloween costumes; belts being articles of 
clothing; plastic bibs.

Cl.28;Toys and sporting goods, including games and playthings, namely, action figures and accessories therefor; 
playsets for action figures; toy furniture; plush toys; balloons; bathtub toys; ride-on toys; playing cards and card games; 
toy vehicles; dolls; flying discs; electronic hand-held game unit; game equipment sold as a unit for playing a board game, 
a card game, a manipulative game, a parlor game and an action type target game; stand alone video output game 
machines; slot machines; gaming equipment, namely, slot machines with or without video output; jigsaw and 
manipulative puzzles; paper face masks; skateboards; ice skates; water squirting toys; balls, namely, playground balls, 
soccer balls, baseballs, basketballs; baseball gloves; swimming floats for recreational use; kickboard flotation devices for 
recreational use; surfboards; swim boards for recreational use; swim fins; toy bakeware and toy cookware; toy sets; toy 
snow globes; snow globes; paper party hats; Christmas tree ornaments; game equipment sold as a unit for playing 
parlor-type computer game; paper party favors; costume masks and toy masks; Halloween masks.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services, namely, providing temporary use 
of non-downloadable video and computer games provided on-line from a computer network; entertainment services in the 
nature of live-action, comedy, drama, animated, and reality television series; production of live-action, comedy, drama, 
animated and reality television series; distribution and display of live-action, comedy, drama and animated motion picture 
theatrical films; production of live-action, comedy, drama and animated motion picture theatrical films; theatrical 
performances both animated and live action; providing information via an electronic global computer network in the field 
of entertainment relating specifically to games, music, movies, and television; providing non-downloadable film clips, 
photographs and other multimedia materials for entertainment purposes via a web site; providing news about current 
events and entertainment, and information related to education and cultural events, via a global computer network; and 
providing entertainment information for and actual entertainment via an electronic global communications network in the 
nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama and animated 
motion picture films for distribution via a global computer network; providing a computer game that may be accessed by 
a telecommunications network; and electronic publishing services, namely, publication of text and graphic works of 
others on-line featuring articles, novelizations, scripts, comic books, strategy guides, photographs and visual materials; 
non-downloadable electronic publications in the nature of books featuring characters from animated, action adventure, 
comedy and/or drama features, comic books, children"s books, strategy guides, magazines featuring characters from 
animated, action adventure, comedy and/or drama features, coloring books, children"s activity books and magazines in 
the field of entertainment; amusement parks services; provision of entertainment in the nature of amusement park rides; 
presentation of live or pre-recorded shows and/or movies; entertainment and/or recreation information; entertainment 
club services; electronic games services provided via a global computer network; providing of casino and gaming 
facilities; entertainment services in the nature of film distribution and organization of film exhibitions.
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IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.38;Telecommunications services, namely, providing telephone communication and internet telephony services, 
providing a group of specialized telephone services with custom calling features and telephone calling plans; electronic 
voice messaging, namely, the recording and subsequent transmission of voice messages by telephone; providing 
multiple user dial-up, high-speed and dedicated access to the internet, global computer networks, other computer 
networks, on-line services in the nature of message sending and bulletin boards; electronic transmission of messages, 
data, images, video and information via the internet; wireless transmission of voice, messages, data and information; 
high-speed access services and wireless access services to the internet, global computer networks, other computer 
networks, online services in the nature of message sending and bulletin boards; television transmission services; 
satellite television broadcasting services; telecommunications services in the nature of providing voice and data 
networking services, namely, providing digital and analog networking services to transmit data and voice; audio 
teleconferencing, video teleconferencing and web audio and video teleconferencing services; cellular and mobile 
telephone communications; telecommunications consultation; voice over internet protocol (VOIP) services; paging 
services; streaming of audio and video material on the internet; frame relay telecommunications services, namely, 
providing frame relay connectivity services for data transfer; virtual network telecommunications services, namely, 
providing virtual private network (VPN) services; computer aided transmission of messages and images; 
telecommunications services, namely, private line voicemail, text messaging, facsimile transmission, video telephone 
services, and data transmission; integrated services digital network (ISDN) telecommunications services; 
telecommunications services, namely, providing toll-free mnemonic telephone numbers; telecommunications services, 
namely, providing toll-based mnemonic telephone numbers; worldwide switched voice, data, video and multimedia 
transmission services; telecommunications services, namely, mobile telephone services, voicemail, facsimile 
transmission and data transmission; digital network telecommunications services, namely, providing backbone 
telecommunications network services to others to enable the display of content on worldwide global computer networks, 
other computer networks, online messaging services and bulletin boards; cable transmission of sounds, images, signals 
and data, namely, transmission of voicemail, videos, data, facsimiles and telephony communication; telecommunications 
services, namely, providing office-based telephone services, voicemail, data transmission and facsimile transmission that 
can be instantly deployed to a remote workstation; communications services, namely, wireless mobile telephone calling, 
data and messaging service plans; fiber optic and telecommunication services, namely, high-speed access to the internet 
and global computer network, and wireless electronic, digital or IP transmission of voice, messages, graphics, images, 
data and information, as well as high definition multimedia streaming, television and video transmission services and IP 
television and IP video transmission; telecommunications services, namely, telephony services, internet or IP telephony 
services, unified messaging and unified IP messaging services, high-speed access to the Internet and global computer 
network, and wireless electronic, digital or IP transmission of voice, messages, graphics, images, data and information; 
television and video transmission services and IP television and IP video transmission services.

Cl.42;Hosting the web sites of others on a computer server for a global computer network; development and 
maintenance of web server software for others; information technology consultation in the field of computers, data 
mining and computer network design for others; design and development of telecommunications networks; computer 
technology consulting, namely, providing strategic telecommunications networking information technology assessments, 
networking information technology strategy development, wide area network strategy development, network application 
strategy development, web enablement strategies, and IT disaster recovery for enabling business continuity, and 
development of strategic voice and multi-channel portals; telecommunications network design and network technology 
services, namely, virtual private network assessment, virtual private network token authentication; computer monitoring 
service which tracks web-based applications performance, internet performance and engages in website stress testing; 
design and development of computer hardware, communications hardware and software and computer networks for 
others, namely, the development and design of electronic messaging services and wireless local area networks, token 
ring to ethernet design, internet protocol network design, addressing, routing and load balancing, the development and 
design of advanced internet protocol, voice over internet protocol (VOIP) and quantity of service networks; consulting the 
field of computer hardware, communications hardware and computer networks design and development for others, 
namely, consulting in the field of data center networking upgrades, server assessments, networking management center 
design, local area network assessments, IT infrastructure telework readiness assessments, and custom design and 
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engineering of public key infrastructure in the nature of telephony systems, cable television systems and fiber optics; 
telecommunications network deployment services, namely, computer project management services and token ring to 
ethernet to ethernet software migration; remote and secure computer software, hardware and network deployment and 
implementation, namely, wireless local area network implementation, video conferencing implementation, and rapid 
deployment of telecommunications networks wide area network router deployment and local area network 
implementation; information technology security services, namely, firewall design analysis and implementation, internet 
security vulnerability assessments, enterprise network security assessment, and assessment of cloud storage used in 
conjunction with health insurance portability and accountability act to assure compliance with industry standards; 
Integration of computer systems and networks, namely, basic computer telephony integration; design of interactive voice 
response systems and voice web browsers, customer profiling and routing systems; computer services, namely, 
providing a web-based system and online portal for customers to remotely manage, administer, modify and control home 
security and home automation devices.

Cl.45;Monitoring of computer systems for security purposes, namely, providing routine intrusion detection scans, 
rogue modem identification, security policy assessments of software certificates; security system monitoring services; 
home security monitoring using wireless and wired sensors for glass breakage, motion detectors, cameras, alarms, 
shutoff valves, and gate, door and window contact sensors.
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Proposed to be Used
IR DIVISION
Cl.2;Paints; coatings; varnishes; lacquers; thinners; coloring matters all being additives for paints, varnishes or 
lacquers; preservatives against rust and against deterioration of wood; priming preparations (in the nature of paints); 
wood stains.

Cl.16;Hand-held instruments for painting; brushes and other suchlike devices for applying paint, glues, sealants and 
oils included in this class; paint brushes; paint rollers; sponges for use in applying paint; paint roller trays; paint roller 
sleeves; stencils for use in painting; palettes; adhesive masking tape; adhesives for household purposes; stationery; 
printed matter; printed publications all relating to painting or the decoration and furnishing of buildings.
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Cl.6;Valves of metal, not machine elements; metal junctions for pipes; metal flanges; metal hardware [not including 
"security locks, keys for locks, ring of metal for keys and padlocks"]; plugs [dowels] of metal; nuts of metal.

Cl.7;Machine elements [not for land vehicles]; shaft couplings or connectors [machine elements not for land vehicles]; 
universal joints; shafts, axles or spindles [not for land vehicles]; bearings, machine elements not for land vehicles; 
couplings for machines; valves [parts of machines]; metalworking machines and tools; nut runners [power driven, hand-
operated]; reamers; drilling bits [parts of machines]; wrenches [power driven, hand-operated]; power-driven socket 
wrenches; screwdriver bits [power driven]; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; non-electric prime movers, not for land vehicles, and parts thereof; non-
electric prime movers, not for land vehicles other than "water mills" and "wind mills"; parts for non-electric prime movers 
[other than "water mills" and "wind mills"]; joints [parts of engines]; sealing joints [parts of engines]; valves for internal 
combustion engines; sparking plugs for internal combustion engines.

Cl.8;Bladed or pointed hand tools; bladed or pointed hand tools [other than "swords"]; reamer sockets; bits [hand 
tools]; dies [hand tools]; taps [hand tools]; cutting tools [hand tools]; hand tools; hand tools [other than "carpenters" 
inkpots and their accessories, razor strops, sharpening steels and whetstones"]; screwdrivers; wrenches [hand-
operated]; socket wrenches; socket spanners; socket sets [hand-operated tools]; extension bars for hand tools; ratchet 
handles; hand-operated bit holders; hand-operated dies holders; hand-operated tap holders; extensions for hand tools.
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[International Registration No. : 1346053]
GENERAL ELECTRIC COMPANY
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Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in monitoring, control, analytics, and optimization of industrial machines.

Cl.37;Performance, inspection, testing, maintenance, and repair services for power plant equipment and component 
parts, namely, gas turbines, steam turbines, generators, and industrial boilers.

Cl.42;Remote monitoring and diagnostics of the function and use of industrial machines, namely, gas turbines, steam 
turbines, generators, and industrial boilers.
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Cl.9;Printed circuit boards; electronic back panel assemblies, namely, graphics cards, video display cards, electronic 
circuit cards, all for use with personal computers and personal cellular telephones; electronic wire harnesses and custom 
electronic cable assemblies comprised of electric connectors, electrical adapters, connection cables, cable connectors 
and electrical connectors; and custom electronic enclosures, namely, cases for panel mounted, electronic instruments in 
the nature of logic analyzers.

Cl.40;Manufacture of printed circuit boards, electronic backpanel assemblies, electronic wire harnesses, custom 
electronic cable assemblies, and custom electronic enclosures to order and/or specifications of others.
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IR DIVISION
Cl.7;Machines, namely compressors, condensing installations, air condensers, pumps [machines] and controls for 
machines.

Cl.9;Scientific, surveying, optical, weighing, measuring, monitoring, signalling and checking (supervision) apparatus 
and instruments; gas- and air-analysis apparatus; physics (apparatus and instruments for -); detectors; alarms; analysis 
and diagnostic apparatus, not for medical purposes; recording apparatus, transmission, accumulation, processing and 
reproduction of images and data; calculating machines, computers; computer software.

Cl.11;Apparatus for heating, steam generating, refrigerating, drying, ventilating and water supply purposes; gas-
scrubbing apparatus; gas scrubbers [parts of gas installations]; air purifying apparatus and machines; driers (air -); 
cooling appliances and installations; regulating and safety accessories for gas apparatus; evaporators.

Cl.35;Retailing and wholesaling, including via electronic media, via the internet and through catalogues, in the fields of 
compressors, condensing installations, air condensers, pumps, controllers for compressors, controllers for condensing 
installations, controllers for air condensers, controllers for pumps, scientific apparatus and instruments, analytical and 
diagnostic apparatus, surveying apparatus and instruments, optical apparatus and instruments, weighing apparatus and 
instruments, measuring apparatus and instruments; retailing and wholesaling, including via electronic media, via the 
internet and via catalogues, in the fields of: signalling apparatus and instruments, checking (supervision) apparatus and 
instruments, gas and air analysis apparatus, physical apparatus and instruments, apparatus for recording of images and 
data, apparatus for transmission of images and data; retailing and wholesaling, including via electronic media, via the 
internet and via catalogues, in the fields of: apparatus for storing images and data, apparatus for processing images and 
data, apparatus for reproduction of images and data, calculating machines, computers, computer software, apparatus for 
heating, steam generating apparatus, heaters, refrigerating apparatus, drying apparatus, ventilating apparatus and 
apparatus for water supply purposes.
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Cl.35;Business organisation and management consulting service.

Cl.42;IT services in the field of automotive coatings; science and technology services in the field of automotive coating.
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Priority claimed from 07/10/2016; Application No. : 015901564 ;European Union 

3568485    10/10/2016
[International Registration No. : 1348871]
GROHE AG

Industriepark Edelburg 58675 Hemer Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
The mark to be used as a whole.

Cl.9;Automatic electronic controllers; electrotechnical, electronic, optoelectronic and acoustic equipment, apparatus 
and installations composed thereof for monitoring, controlling and regulating water supply and drainage, treatment, 
availability, distribution, removal and heating of drinking and commercial water; equipment and apparatus for monitoring, 
measuring, controlling and regulating pressure, temperature and flow rate quantities of water in water conduit 
installations, containers and sanitary installations; thermostats, thermostat components and assemblies for cold 
water/hot water mixer valves, fittings and taps, parts and accessories for the aforesaid goods, included in this class; 
mobile apps for operating toilets, water taps, lightning and pa systems; electronic devices for monitoring and transmitting 
health data; mobile apps for health monitoring, sensors for moisture, flooding, leak monitoring, water control and water 
quality; sprinklers (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); 
cloud network monitoring software; computers; computer hardware; software programs; firmware; semiconductors; 
video devices; video circuit boards; video systems products (term considered too vague by the International Bureau - 
Rule 13.2.b) of the Common Regulations); apparatus and equipment for recording, reproduction or modification of sound, 
images and data; sound, images and data in recorded form; data recorded in electronic, optical or magnetic form; 
microprocessors; integrated circuits; microcomputer apparatus; computer programs; teaching material relating to 
computers and data, recorded magnetically, optically or electronically; apparatus and instruments for recording, 
processing, receiving, reproducing, transmitting, modifying, compressing, decompressing, radio transmission, merging 
or editing of data; algorithms for the compression and decompression of data (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); testing and calibrating apparatus; apparatus and 
instruments for telecommunication; audiovisual apparatus for conducting conferences, for exchanging and publishing 
documents, cameras; headphones; mice; component parts for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes, including 
for the kitchen; downlights; flange light fittings; sanitary fittings, fixtures and fittings for water supply, water heating, bath,
shower, washing, dish-washing, bidet and toilet installations and for the water intake and drainage of such installations, 
the aforesaid fixtures and fittings, including digital and touch-controlled; hot/cold water mixer fittings; water run-off and 
overflow fittings; taps for washstands, tubs, showers and bidets; showers, hand showers and overhead showers, shower 
fittings, massage showers, showers, spray nozzles and spray heads for the aforesaid goods; holders, tubes and tube 
connections for the aforesaid showers; shower columns, complete shower and wash cubicles, shower trays, shower 
basins, shower cubicles, shower systems, shower apparatus, shower/bath installations, shower apparatus, shower and 
bath cubicles, electronically controlled self-closing shower-taps; including the aforesaid water supply and sanitary 
fittings being thermostat and/or non-contact controlled fittings; taps for sink units; water mixers; mixing valves, 
regulating valves, shut-off valves, water inlets and outlets (sanitary fittings); water softening apparatus and installations; 
sanitary furnishings, namely wash-hand basins, sinks, bath tubs, bath tubs for sitz baths; parts and accessories for all the
aforesaid goods; installations and apparatus for water supply and sanitary purposes; water closets; toilet bowls; toilet 
bowls with integrated water jets; flushing devices for toilets and urinals; water cisterns; urinals [sanitary fixtures]; valves 
being parts of sanitary installations; bidets; toilet seats; multiple function toilets with integrated devices for washing, 
drying and deodorising of the user and heating of the toilet seat; toilets with integrated shower functions, adjustable in 
position, water temperature and water pressure; toilets with sterilizing functions; disinfectant distributors for toilets; 
toilets adapted for medical diagnostics; sanitary covers for toilet seats; cisterns; flush levers for toilets; ball taps (parts of 
water closet tank), level controlling valves in tanks, parts of water closet tanks, toilet stool units, toilet stool units with a 
washing warm water squirter; toilets incorporating cisterns; toilet seats; toilet seat lids; driers (air -); air cleaning 
apparatus; showers; nightlights (term considered too vague by the International Bureau - Rule 13.2.b) of the Common 
Regulations); parts and accessories for the aforesaid goods.
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3568835    27/01/2017
[International Registration No. : 1348562]
JULIUS BLUM GMBH

Industriestraße 1 A-6973 Höchst Austria

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Furniture hinges, completely or predominantly made of metal.

Cl.20;Furniture hinges, completely or predominantly made of plastic.
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Priority claimed from 15/09/2015; Application No. : SM-M-201500125 ;San Marino 

3570187    08/03/2016
[International Registration No. : 1349435]
BULGARI S.P.A.

Lungotevere Marzio, 11 I-00186 Roma Italy

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.3;Almond oil; aromatherapy preparations for personal use; aromatics; mixed essences and essential oils; essential 
oils for personal use; ethereal essences; oils for perfumes and scents; body oils for cosmetic use; non-medicated skin 
care oils; perfumery and fragrances for personal use; body cleaning and beauty care preparations; shampoos; body 
lotions; shower gels; cosmetics for personal use; non medicated massage creams; massage oils; mineral water sprays 
for cosmetic purposes; perfumed lotions; perfumed body lotions; aromatics for perfumes; body sprays; eau de toilette; 
extracts of flowers for perfumery use; fragrance preparations; fragrances for personal use; natural oils for perfumes; 
scented water for personal use; perfumed powder for cosmetic use; perfumery; fragranced body sprays; solid perfumes; 
bath preparations; deodorants and antiperspirants for personal use; hair preparations and treatments; make-up 
preparations; skincare preparations; soaps; hand soaps; soap free washing emulsions for the body; washing 
preparations for personal use.

Cl.9;Optical apparatus and instruments; reading glasses; chains for sunglasses; spectacle frames; eyeglass frames; 
pince-nez mountings; clip-on sunglasses; eyeglass cords; eyeglass cases; eyeglass lanyards; spectacle cases; eye 
glasses and sunglasses; frames for sunglasses; bars for spectacles; optical lenses for use with sunglasses; eyeglass 
chains; spectacle lenses; optical glasses; eyeglasses and goggles; sunglasses; lenses for sunglasses; spectacles and 
sunglasses; cases for spectacles and sunglasses.

Cl.14;Gold; silver; platinum; goods in precious materials and their alloys; diamonds; brilliants; precious stones or 
imitations thereof; jewelry, imitation jewelry and personal ornaments; jewels, imitation jewels, jewel cases of precious 
metal or their alloys or coated therewith; earrings, bracelets, necklaces, rings, pendants, brooches, chains, medallions, 
clips, cuff links and tie pins; decorative jewellery boxes, key rings of precious metal or their alloys or coated therewith; 
clocks and chronometric instruments and other horological instruments; watch straps; alloys of precious metal.

Cl.18;Leather and imitation leather, pelts and hides, and goods made thereof; bags, bags made of leather, bags made of
imitation leather, bags of textile, barrel bags, beach bags, wallets, luggage bags, trunks, vanity cases, not fitted, 
umbrellas, backpacks, suitcases, briefcase for laptops, briefcases for documents.
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3570412    18/05/2017
[International Registration No. : 1210343]
KARADENIZ HOLDING ANONIM SIRKETI

Develi Sokak No: 14 Kat: 1 Kagithane ISTANBUL Turkey

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.12;Frigorific bodies for land vehicles; vehicles for locomotion by water and their parts, other than their motors and 
engines; vehicles for locomotion by air and their parts, other than their motors and engines.

Cl.36;Insurance services; financial and monetary affairs; customs brokerage services.

Cl.37;Construction services, rental of construction machines and equipment; vehicles service stations for marine 
vehicles, maintenance, repair and refueling of marine vehicles; shipbuilding services; installation, maintenance and repair 
of heating, cooling and sanitary installations; installation, maintenance and repair of industrial machines and equipment, 
electric and electronic appliances; mining services and mining extraction; installation and construction of energy and 
power generating apparatus, equipment and installations on ships and barges.

Cl.39;Land, water and air transport services; rental of land, water or air vehicles; arranging of tours; travel reservation; 
courier services (messages or merchandise); boat storage services; transport by pipeline services; electricity distribution 
services; water supplying services; rescue operations for vehicles and goods; storage, wrapping and packaging of 
goods; transport and storage of trash; transport and storage of waste.

Cl.40;Treatment of liquids, chemicals, gas and air for industrial use; custom assembling of materials for others; 
services of a dental technician; production of energy; rental of generators; energy and power production on ships and 
barges services of energy and power production by power generating stations installed and constructed on ships and 
barges.
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Priority claimed from 17/11/2016; Application No. : 016050775 ;European Union 

3573914    08/12/2016
[International Registration No. : 1349765]
KAMAX HOLDING GMBH & CO. KG

Dr.-Rudolf-Kellermann-Straße 2 35315 Homberg (Ohm) Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.6;Fasteners; threaded parts; screws; bolts; nuts; discs; washers; locking washers; bushings; nails; rivets; clips; 
hooks (all aforementioned goods mainly of metal).

Cl.12;Molded parts and formed parts being connectors for motor vehicles; wheel screws [vehicle parts]; wheel bolts 
[vehicle parts]; motor screws [vehicle parts]; engine screws [vehicle parts]; molded parts and formed parts being 
connectors for planes.
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Priority claimed from 22/04/2016; Application No. : 30 2016 011 972 ;Germany 

3574929    24/10/2016
[International Registration No. : 1350183]
MAGNETIC AUTOCONTROL GMBH

Grienmatt 20 79650 Schopfheim Germany

Address for service in India/Agents address:
L.R. SWAMI CO.

NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Metal goods; buildings and transportable buildings of metal; metal building materials and construction elements of 
metal; barriers of metal or mainly of metal; doors and gates of metal; fences and barriers of metal or mainly of metal; 
turnstiles, twist locks, rotary wing locks and horizontal flap barriers, each made of metal or mainly of metal.

Cl.7;Motors, power units and general machine parts included in this class; gears (except for land vehicles) and 
hydraulic, mechanical or pneumatic operated locking devices; actuators (motors) with electronic controls as well as 
hydraulic and pneumatic controls of motors of barriers access controls, people lock barriers, parking control systems, 
drives for doors and gates and access control systems; actuators (motors) with electronic drives as well as hydraulic, 
mechanical and pneumatic operated barriers, entry and access barriers, parking facility barriers and parking garage 
barriers and gate barriers.

Cl.9;Support, security, protecting and signaling equipment and apparatus and instruments; electrical access control 
apparatus; electric access control devices and facilities consisting thereof; automatic access control devices and 
apparatus and facilities existing thereof for buildings and parking areas; automatic equipment and electrical equipment to 
ensure access security; encoded or magnetic access control cards; recorded computer software; software; computer 
programs for deactivation of access or entrance control; software for control of access and security systems as well as 
access control devices; electrical barriers and access control devices actuated by coin toss or code cards; coin-operated 
mechanisms for opening of parking barriers; radio apparatus and instruments; audio and visual and photographic 
equipment; radio operated electrical/electronic controls for closing doors, barriers, gates, turnstiles and other access 
control devices; navigation, guidance, tracing position, tracking and mapping equipment; electrical, electronic 
instruments and apparatus for controlling access barriers; electrical controls for barriers, entry and access barriers, 
parking facilities, barriers and gate barriers; remote control pawls and stirrups for parking facilities and driveways; 
remote control apparatus, turn locks, rotary wing locks and horizontal flap barriers for opening and closing entry and exit 
doors; encoded identification cards; chip card and electric card readers; encoded cards with security function for 
authentication purposes; signal lamps; surveillance cameras; electronic components for safety and alarm systems, 
namely sensors, switchers, alarm and control switchboards for monitoring and securing of rooms, buildings and real 
estate property against unauthorized access; electronic access devices, namely electrical and electronic door and gate 
openers and closers; electric and electronic door and gate contact control devices.

Cl.19;Building materials (non-metallic); non-metallic transportable buildings (non-metallic); bars, barrier grids, barriers, 
not of metal; turnstiles, turn locks, rotary wing locks and horizontal flap barriers, not of metal.
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3577213    17/03/2017
[International Registration No. : 1351384]
SPS COMMERCE, INC.

333 South Seventh Street Suite 1000 Minneapolis MN 55402 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely electronic commerce software to allow users to perform electronic business 
transactions via a global computer network, and software to allow users to perform the electronic exchange of document 
and data.

Cl.35;Business information management; business management services, namely, managing logistics, reverse 
logistics, supply chain services, supply chain visibility and synchronization, inventory control and product distribution 
processes for others; outsourcing services for others in the field of the electronic exchange of data.

Cl.38;Electronic data interchange services, namely, electronic transmission of messages, data and documents.

Cl.41;Educational services, namely, conducting classes, seminars and workshops in the field of electronic document 
and data exchange, electronic commerce, web based applications, data warehousing and data mining.

Cl.42;Testing, analysis and evaluation of computer software for others; testing, analysis and evaluation of computer 
software for others for the purpose of certification; custom design and integration of web based applications; computer 
technology consulting services; data warehousing services; data mining services.
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Priority claimed from 22/09/2016; Application No. : 015852262 ;European Union 

3593495    22/03/2017
[International Registration No. : 1355333]
YOU COM SRL

Via Vincenzo Gioberti, 16 I-10128 Torino Italy

Address for service in India/Attorney address:
SKS LAW ASSOCIATES

C-1/611, MAYFAIR TOWER, CHARMWOOD VILLAGE, SURAJKUND, FARIDABAD-121009

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; pictures; graphic representations; carrier bags; paper envelopes for packaging; paper bows; 
conical paper bags; diaries; sketchbooks; stationery; office requisites; note pads; sketch pads; printed calendars; writing 
paper; adhesive labels; paper sheets [stationery]; document portfolios; desk sets; notebooks; stamps [seals]; book 
binders; printing type; printing blocks; cords for bookbinding; ink; fabrics for bookbinding; printing sets; scrapbooks; 
almanacs; printed tickets; printed patterns; caricatures; catalogues; posters; photographs; comics; newspapers; 
invitation cards; advertising posters; pamphlets; journals; periodicals; printed periodicals in the field of figurative arts; 
printed publications; periodicals; promotional publications; printed advertisements; daily newspaper; printed art 
reproductions; graphic reproductions; poster magazines; color prints; prints; photographs [printed]; flyers; bookbinding 
material; paper; signboards of paper or cardboard; cardboard tubes; parchment paper; publication paper.

Cl.41;Editorial consultation; publishing by electronic means; editing of printed matter containing pictures, other than 
for advertising purposes; provision of non-downloadable electronic publications; providing on-line publications; 
provision of information relating to publishing; layout services, other than for advertising purposes; electronic desktop 
publishing; publication of calendars of events; publishing of song lyrics in book form; publishing services for books and 
magazines; publication of periodicals and books in electronic form; publication of posters; publication of magazines; 
publishing of web magazines; publication of printed matter; publication of texts and images, including in electronic form, 
except for advertising purposes; publication of leaflets; publication and editing of printed matter; editing of written texts; 
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publishing services; news reporters services; publishing services for periodical and non-periodical publications, other 
than publicity texts; publishing services; publication of magazines; conducting of seminars and congresses; arranging of 
award ceremonies; organisation of artistic competitions; organisation of competitions and awards; arranging of lectures; 
arranging of conferences; organising of education exhibitions; organising of education exhibitions; organisation of 
meetings and conferences; arranging and conducting award ceremonies; arranging and conducting of seminars; 
arranging and conducting of seminars and workshops; photography; workshops for training purposes; photo editing; 
photographic reporting; photography; photographic composition for others; educational seminars relating to hairdressing
techniques; educational seminars relating to beauty therapy.
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3593596    16/03/2017
[International Registration No. : 1355720]
BIO-RAD LABORATORIES, INC.

1000 Alfred Nobel Drive Hercules CA 94547 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for management and design of quality control plans in clinical diagnostic laboratories.

Cl.42;Providing non-downloadable software for management and design of quality control plans in clinical diagnostic 
laboratories, via a website; consulting services in the field of software and applications for management and design of 
quality control plans in clinical diagnostic laboratories; installation, updating, maintenance and troubleshooting of 
computer software for others.
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Priority claimed from 04/05/2016; Application No. : 015407646 ;European Union 

3602185    04/11/2016
[International Registration No. : 1357554]
VODAFONE GROUP PLC

Vodafone House, The Connection Newbury, Berkshire RG14 2FN GB

Address for service in India/Attorney address:
NEOLEGAL ASSOCIATES

GLOBAL LEGAL & IP CONSULTANTS, WORLD TRADE CENTRE, 12TH FLOOR, 4C - CENTRE 1, CUFFE PARADE, MUMBAI 
- 400 005

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Mobile phones; smartphones; cases for telephones; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; application software for mobile 
telephones; image and video editing software namely software applications for use on mobile devices; electric or 
electronic sensors for vehicles; electronic sensors; sirens; electric locks for vehicles; electronic keys for vehicles; 
electronic keyless vehicle access and starter systems; systems for the automatic opening and closing of vehicle doors, 
boot, bonnet and roof; systems for communication between vehicles and road infrastructures; road marking detection 
devices; vehicle teleguidance systems and instruments; blind spot and lane changing assistance monitoring systems; 
on-board optical equipment for vehicles, including land vehicles; on-board diagnostic systems and remotecontrolled 
diagnostic systems for vehicles; devices to detect and/or exchange data between a vehicle and a remote unit for security 
purposes; parking aids, obstacle detection devices; parking assistance, reversing and blind spot detection systems and 
alarms; pre-collision detection and collision avoidance systems; electronic immobilisers for vehicles; devices for remote 
location of vehicles; watchbands that communicate data to smartphones

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; transmission and 
reception of voice communication services; voice over IP services; communication telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; automatic telephone answering services; personal numbering services; loan of 
replacement telecommunications apparatus in the case of breakdown, loss or theft; provision of Internet services, namely 
Internet access services; internet service provider (ISP) services; telecommunication of information (including web 
pages), computer programmes and any other data; electronic mail services; provision of broadband services; wireless 
communication services; wireless telephony; digital network telecommunications services; providing access to portals 
on the Internet; provision of telephone directory services; provision of location based telecommunications services for 
telecommunications apparatus; provision of wireless application protocol services including those utilising a secure 
communications channel; provision of information relating to or identifying telephone and telecommunications apparatus 
and instruments; telecommunications routing and junction services; data interchange services; transfer of data by 
telecommunications; data streaming; streaming of digital media content, including films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications network; 
delivery of digital media content, including films, television programmes, radio programmes, videos, music, text, data, 
images, graphics and ringtones, via the Internet or a telecommunications network; data transmission services; 
broadcasting services; data broadcasting services; broadcast or transmission of radio or television programmes; 
transmission of digital audio, video and multimedia content by telecommunications; electronic transmission of audio and 
video files via computer and other electronic communications networks; transmission of news and current affairs 
information; delivery of digital music by telecommunications; delivery of digital music by telecommunications; providing 
access to social networking websites; video text services, videotex services, telex services, video communication 
services, interactive video text services; messaging services, namely, sending, receiving and forwarding messages in the 
form of text, audio, graphic images or video or a combination of these formats; unified messaging services; voicemail 
services; video conferencing services; video telephone services; providing telecommunications connections to the 
Internet or databases; computer aided transmission of messages, data and images; computer communication services; 
provision and operation of electronic conferencing; providing and leasing access time to computer databases, computer 
bulletin boards, computer networks, interactive computer communications networks, electronic publications in various 
fields, merchandising and service catalogues and information and computerised research and reference materials; 
providing access to educational content, websites and portals; communication services for the remote control of 
electronic devices; communications networks for systems of smart metering; communication services for the delivery of 
emergency messages and calls; electronic transmission of data and documents via computer terminals and electronic 
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devices; signal transmission for electronic commerce via telecommunications systems and data communication systems;
providing access to electronic communications networks and electronic databases; provision of communication facilities 
for the interchange of digital data; communication of data by means of telecommunications; transmission of data, 
including by audio-visual apparatus; transmission of sound, picture, video and data signals; providing access to 
databases; data bank interconnection services; electronic data exchange services; email data services; data broadcasting 
and communications services; providing third party users with access to telecommunication infrastructure; provision of 
information relating to telecommunications, providing electronic telecommunications connections; telecommunication 
gateway services; interactive telecommunications services; telecommunication network services; telecommunications 
consultancy services; telecommunications services for aircraft passengers; provision of access to electronic payment 
services including electronic fund transfer services and on-line transaction facilities.
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Priority claimed from 20/03/2017; Application No. : 016485393 ;European Union 

3614830    30/03/2017
[International Registration No. : 1360663]
HONEYWELL ANALYTICS B.V.

Laarderhooptweg 18 NL-1101 EA Amsterdam

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.7;Turbochargers, turbochargers for machines; turbo-superchargers for engines; turbo superchargers for vehicle-
engines; superchargers; turbo-superchargers for land vehicles engines; housing [parts of machines]; turbine housings 
not for land vehicles; compressor housings not for land vehicles; compressor housings for land vehicles; turbochargers 
not for land vehicles; turbochargers for land vehicles; superchargers not for land vehicles; superchargers for land 
vehicles; engines, power trains, machine parts, as far as included in this class; aircraft engines and motors; marine 
engines and motors; hydraulic engines and motors; starters for motors and engines, including aircraft and marine 
engines and motors; turbines [other than for land vehicles]; air or gas compressors; fluid condensers, other than parts; 
shaft couplings for machines; bearings for machines; rotary blowers, centrifugal blowers; pumps (parts of machines); 
fluid pumps; clutches for machines; electric generators; fans for motors and engines; filters (parts of machines, engines, 
or motors); gears for machines, other than for land vehicles; hydraulic jacks; valves (parts of machines); check valves of 
metal (parts of machines); non-automatic control valves (parts of machines or engines); pressure valves (parts of 
machines); fuel valves; hydraulic valves; centrifuges (machines); auxiliary power units for aircraft; speed governors for 
machines, engines, and motors; fluid separation machines; heat exchangers as parts of machines; machine flywheels; 
linear and rotary actuators; turbocompressors; parts and fittings of all the aforesaid goods, included in this class.

Cl.9;Life-saving apparatus and equipment; safety, security, protection and signaling devices, as far as included in this 
class; automatic and electrical access control apparatus; alarms and warning equipment; electronic surveillance 
apparatus; signaling apparatus and instruments; security control apparatus; security alarms; security warning apparatus; 
control panels for security alarms; security alarm systems (other than for vehicles); wireless controllers for remotely 
monitor and control the function and status of security systems; automatic access control apparatus; automatic and 
electric access control systems; automatic and electric access control units; electronic access control systems for 
interlocking doors; electronic access control systems for buildings; remote control apparatus for opening and closing 
doors; security and access control equipment; sensors (for security or access control systems or equipment); detectors 
(for security or access control systems or equipment); monitors (for security or access control systems or equipment); 
alarms (for security or access control systems or equipment); control panels (for security or access control systems or 
equipment); control panel housing (for security or access control systems or equipment); keypads (for security or access 
control systems or equipment); transceivers (for security or access control systems or equipment); transmitters (for 
security or access control systems or equipment); signal receivers (for security or access control systems or equipment); 
alarm switches (for security or access control systems or equipment); switch housing (for security or access control 
systems or equipment); electrical power supply units (for security or access control systems or equipment); transformers 
(for security or access control systems or equipment); electronic magnetic contacts (for security or access control 
systems or equipment); electronic switch plates (for security or access control systems or equipment); electronic motion 
sensitive switches (for security or access control systems or equipment); hardware sirens, audio speakers (for security or 
access control systems or equipment); electronic drivers (for security or access control systems or equipment); 
electronic intrusion detectors (for security or access control systems or equipment); electronic glass break sensors (for 
security or access control systems or equipment); electronic vibration sensors (for security or access control systems or 
equipment); electronic motion sensors for alarms, access control and alarm monitoring systems; fire protection and 
safety equipment, as far as included in this class; systems comprising one or more units for the sensing, detecting, 
monitoring, annunciation and reporting of smoke, hazardous gas, temperature, environmental conditions, frozen pipes, 
and water leakage; computer software for monitoring, controlling, and managing security, fire, and access control 
systems and devices; electronic key fobs and readers and encoders therefor; computer software for facilities 
management and controlling facility access systems and components therefor; surveillance equipment sold individually, 
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as components, or together as a system; computer software for controlling and monitoring building systems in the nature 
of security, air conditioning, heating and lighting systems; communication control hardware, and video transmission 
devices sold separately or as part of a system for operating closed circuit cameras; data storage devices and data 
transmission devices for use with security and surveillance systems; tracking and control systems comprising one or 
more radio frequency identification (RFID) tags, transceivers, and sensors used to determine and monitor the location and
movement of tangible assets, inventory and individuals; respirators for protection against contaminants in air (non-
medical); self-contained breathing apparatus (except for artificial respiration); protective spectacles; protective goggles; 
protective face shields against accidents, irritation and fire; welding helmets, protective helmets; protective work 
headwear (for protection against accidents or injury), namely protective hats and caps; protective work clothing, in 
particular hoods, jackets, pants, overalls, coats against accident, irritation and fire; boots (for protection against accident 
or injury); clothing for protection against accident, irritation and fire; footwear for protection against accidents, irritation 
and fire; gloves for protection against accidents, irritation and fire; disposable gloves for laboratory use; safety restraints, 
other than for vehicle seats and sports equipment; life-saving harnesses; fall arrest apparatus; fall prevention equipment, 
namely rigid rail tracks and locking sleeves, safety belts, harnesses and lanyards (other than for vehicle seats and sport 
equipment, all for safety purposes for fall protection); gas detection and alarm systems, namely, gas detection control 
panels and gas sensors and detectors; parts and fittings of all the aforesaid goods, included in this class.

Cl.12;Housings, for land vehicle engines or motors, including compressor housings for land vehicles; power trains 
including engine and motors, for land vehicles; motors for land vehicles; engines for land vehicles; engines for motor 
land vehicles; internal combustion engines for land vehicles; motors, electric, for land vehicles; turbines for land 
vehicles; brakes for vehicles; brakes for land vehicles; brake discs; vehicle disc brakes; truck airbrake houses; antilock 
brake systems and components; truck brake system; antilock brakes (parts of truck brake systems); air compressors 
(parts of truck brake systems); dryers (parts of truck brake systems); valves (parts of truck brake systems); air disc 
brakes (parts of truck brake systems); hydraulic brakes; foundation brakes; disc brakes; drum brakes; air brakes; anti-
lock brakes; parts and fittings for land vehicles; parts and fittings of all the aforesaid goods, included in this class.

Cl.38;Communication services; telecommunication services; electronic communication services; computerized 
communication services; mobile communication services; data communication services; transmission of information; 
electronic data transmission; providing telecommunication connection to a global computer network; communications 
via a global computer network or the internet; data transfer services; wireless transfer of data via the internet; transfer of 
data to view, control and manage alarm systems; transfer of data to view, control and manage fire detection systems; 
transfer of data to view, control and manage home and home building automation systems; transfer of data to view, 
control and manage video cameras; transfer of data to view, control and manage vehicle tracking systems; transfer of 
data to view, control and manage people tracking systems; transfer of data to view, control and manage asset tracking 
systems; transfer to data to view, control and manage environmental controls.

Cl.42;Consultation services for the development of cloud based solutions; cloud computing services; consultation in 
the field of cloud computing networks and applications; providing temporary use of online non-downloadable operating 
software for accessing and using a cloud computing network; providing technical advice relating to computer hardware 
and software; providing online support services for computer program users; research and consultancy services relating 
to computer hardware and computer software; software research, development, engineering and design; software 
development, programming and implementation; software as a service (SaaS); software as a service pertaining to 
applications for fire alarm systems; software as a service pertaining to applications for automation systems; hosting of 
computerized data; hosting of computerized data, files, applications and information; science, technology testing, design, 
rental, hire and leasing in connection with the aforesaid services included in this class; consultancy and information 
services for the aforesaid services included in this class; providing remote storage of user"s electronic and digital files 
and making them available to the user through a global communication network.
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[International Registration No. : 1361783]
POSCO
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Address for service in India/Attorney address:
MEHTA & MEHTA ASSOCIATES

B-474, SUSHANT LOK-1, SECTOR-27 GURGAON-122002, NCR, INDIA

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.6;Metal pipes and tubes; common metals and their alloys; unwrought or semi-wrought common metals; ores of 
metal; unwrought or semi-wrought iron; unwrought or semi-wrought steel; steel wire; steel; steel pipes; steel sheets; 
unwrought or semi-wrought non-ferrous metals; metallic materials for exclusive use in building or construction; barrels of
metal; signboards of metal; buildings of metal; galvanized steel sheets; stainless steels; tubes of stainless steel; nickel 
and its alloys; magnesium and its alloys; zinc and its alloys; titanium and its alloys; bolts of metal; metal nuts; screws of 
metal; pipes of metal; wires of common metals.

Cl.12;Vessels, namely boats and ships; parts and fittings for vessels; rolling stock for railways; parts and fittings for 
railway vehicles; automobiles; parts and accessories for automobiles; automobile bodies; automobile chassis; bumpers 
for automobiles; automobile engines; tires for vehicle wheels; motorcycles; parts and accessories for motorcycles; 
bicycles; parts and fittings for bicycles; braking systems for vehicles and parts thereof; engines for land vehicles; motors 
for land vehicles; driving motors for land vehicles; aircraft; parts and fittings for aircraft.
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3621534    20/06/2017
[International Registration No. : 1361267]
WEWORK COMPANIES INC.

115 West 18th Street New York NY 10011 United States of America
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Proposed to be Used
IR DIVISION
Cl.36;Providing grants to promote entrepreneurs, artists, start-up businesses and not-for-profit businesses.

Cl.41;Providing recognition and incentives by way of organizing and conducting an awards ceremony recognizing 
achievement and excellence in the field of entrepreneurship.
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[International Registration No. : 1362939]
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IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Software; downloadable software; editing software; simulation software; computer programs [downloadable 
software]; data processing software; data processing equipment; electronic data carriers; optical data media; pre-
recorded data media for computers; machine-readable data media; magnetic data media containing recorded software; 
data media containing recorded software for computers; downloadable data files; file synchronization software; utility 
computer programs for file management.

Cl.16;Printed matter; printed guides; printed periodicals; printed reports; printed programs; printed questionnaires; 
printed paintings; books; newspapers; periodicals; pamphlets; advertising pamphlets; printed publications; educational 
publications; annual publications [printed publications]; promotional publications; journals (magazines); printed 
brochures in the field of studies and surveys.

Cl.35;Commercial business management; commercial administration; business management and organization 
consultancy; computer file management; organization of exhibitions for commercial or advertising purposes; online 
advertising on a computer network; rental of advertising time on all communication media; public relations; company 
audits (commercial analyses); commercial studies; advertising studies; price research; computerized market studies; 
public relations studies; market studies and analyses of market studies; market studies and analyses; market reports and 
studies; business studies of corporate identity; market studies using opinion polling; marketing analysis; analysis of 
responses to advertising; customer satisfaction analysis on the use of products; interpreting data from market studies; 
preparation of project studies relating to commercial matters; data collection services concerning market studies; opinion 
polling; opinion polling in the fields of agriculture, the environment, consumer affairs, leisure, politics, the economy, 
transport, health, the media, advertising and communication, communications and telecommunications, finance and 
insurance, social and sociological behaviors; market studies; commercial, industrial, economic, marketing and 
advertising studies and information; information and studies in the field of consumption; providing advice in the field of 
consumer behavior analysis; professional business consultancy, efficiency experts; business information; business 
investigations; business research; market study; collection of data in a central file; computer file management; economic 
forecasting; commercial statistical information; analysis of statistics; opinion polling; business and marketing studies 
and information relating to customer measurement and relations; economic and advertising studies and information; 
design of methodologies in the marketing and commercial sector; study report drafting in the fields of marketing, 
economics, advertising and trade; consumer tests design for the preparation of marketing studies; marketing studies of 
individuals" behavior; public relations; publication of advertising texts; services provided by consultants regarding public
relations; business research, cost price analysis, studying consumer purchasing behavior for the benefit of others, 
economic forecasting, statistical information.

Cl.41;Editing and publishing texts and studies; publishing of technical regulations and other pamphlets; publication of 
technical regulations and other pamphlets; training; publication of printed matter and magazines; multimedia publishing 
of books; electronic publishing; online digital publishing services; editing of books; publication of newspapers; 
publication of booklets; publication of periodicals; publication of prospectuses; electronic publication; publication of year 
books; publication of reports; publication of printed matter; education.

Cl.42;Design of computer programs; installation of computer programs; modification of computer programs; 
maintenance of computer programs; compilation of computer programs; rental of computer programs and software; 
research of new products; design of new products; development of new products; tests of new products; scientific 
research; technological research; technical research; computer design research; research relating to computer 
programming; research related to computer programming; software consultancy; software development [design]; 
installation and maintenance of software; software development and research; software maintenance services; provision 
of information technology services for software; rental of software for database management; feasibility studies in the 
field of software; consultancy and information related to designing, programming and maintaining computer software; 
temporary provision online of non-downloadable software for database management; provision of information concerning 
design and development of computer software, networks and systems; hosting of websites; services provided by consultants 
in the fields of ethnology and semiotics; information about ethnology and semiotics.
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Priority claimed from 14/04/2016; Application No. : 30 2016 103 431 ;Germany 

3628182    14/10/2016
[International Registration No. : 1362984]
JÖRG KREISEL

Melanieweg 25 52072 Aachen Germany

FZI FORSCHUNGSZENTRUM INFORMATIK AM KARLSRUHER INSTITUT FÜR TECHNOLOGIE

Haid-und-Neu-Strasse 10-14 76131 Karlsruhe Germany

TECHNISCHE UNIVERSITÄT BERLIN

Strasse des 17. Juni 135 10623 Berlin Germany

RIF INSTITUT FÜR FORSCHUNG UND TRANSFER E.V.
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Address for service in India/Attorney address:
DE PENNING & DE PENNING
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Proposed to be Used
IR DIVISION
Cl.9;Satellites, especially for scientific purposes, communication purposes and for signal transmission; satellite 
apparatuses; communication apparatuses for aerospace; ground stations for satellite communication; scientific research 
and laboratory apparatuses, educational apparatuses and simulators; simulator equipment, simulator apparatuses and 
simulator instruments; control devices as well as automatic control devices for air and space vehicles as well as for 
underwater vehicles; computers for managing control devices for air and space vehicles as well as for underwater 
vehicles; test equipment and experiment apparatuses for aerospace, wind tunnels, rocket test-stand, space simulation 
chambers, pressure chambers, electrical engines for model measurements in the wind tunnel, navigating apparatuses, 
radar apparatuses, on-board computers, measuring and regulating apparatuses, recorders, apparatuses for stabilization 
for air and space vehicles as well as for underwater vehicles; scientific, nautical, surveying, electronic, photographic, 
cinematographic, optical, checking, lifesaving and teaching apparatuses (all listed goods relating to satellites, space and 
nautical activities and science); data processing apparatuses, computer hardware; data processing programs; computer 
software and computer firmware; programs recorded on data carriers, respectively especially for instrumentation 
simulators and/or aerospace engineering; satellite data interpretation software, especially satellite photographs; interface 
software, computer interfaces, interface cables [electric], interfaces [interface devices or interface software, especially for 
computers] as well as parts of all mentioned goods.

Cl.12;Air and space vehicles; underwater vehicles; automotive vehicles, especially air and space vehicles and 
underwater vehicles, in kit form; satellite subsystems, components of satellites, in particular mechanical, thermal and 
fluid components; space tug; parts and fittings for air and space vehicles as well as for underwater vehicles; structural 
parts for air and space vehicles as well as for underwater vehicles.

Cl.37;Maintenance, servicing and repair of air and space vehicles as well as of underwater vehicles; providing 
information relating to maintenance, servicing and repair of air and space vehicles as well as of underwater vehicles; 
construction of testing plants; construction of air and space vehicles as well as underwater vehicles and constructions of 
satellites, especially with modular systems; underwater construction, especially with modular systems, underwater 
installations and underwater repairs.

Cl.42;Technical consultation in the field of aerospace engineering; research in the field of aerospace engineering; 
services in the field of science and technology as well as research and development services relating to this; analysis and 
research in the field of biology, technology, physic, chemistry, trophology, psychology, astronautics, water management, 
energy, environment, construction; services of a programmer, engineer, physicist and chemists, technical advice and 
surveying, constructing experiments and measurement services on models, performance of scientific and medical 
research assignments, planning of experimental plant, material testing; creating and design of air and space vehicles, 
satellites, underwater vehicles and underwater installations, especially based on modular systems and functional units; 
rental of control installations for satellites, data processing equipment, test and experiment facilities, especially for 
aerospace; concept and development of computer hardware and software, concept and development of programs for 
simulating, design of computer software, maintenance and installation of computer software, especially for aerospace.
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[International Registration No. : 1366164]
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Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for evaluating film and video recordings; 
magnetic data carriers; compact discs, dvds and other digital recording media; voltage converters; control apparatus for 
lights; electricity transformers; tripods, tripod heads and suspensions; lens; compendiums (sun shades, for camera 
lenses with filter rings); optical filters and filter stages (metal frames for moving optical filters); adapters; monitors; follow 
focus marking discs; meters; blimps (sound protection hoods for cinematographic cameras); anamorphic lenses; electric 
ballasts for lights, spotlights, headlights and other lighting elements; flashlights and flash bulbs (for photography); light 
sources [flashlamps] for photographic use; dimmers; optical fibres, namely light guides and diffusers; apparatus for 
transmitting, receiving and converting control signals for lights and lamps; light modulators; regulators [dimmers] (light -
), electric; films, exposed; film cutting apparatus; blueprinting machines; light-emitting diodes, optical lamps; optical 
beam deflectors; optical negatives; optical reflectors; apparatus for recording, transmission or reproduction, in particular 
for projection and processing of sound or images; memory chips; accumulators; power supply units (hardware); 
cinematographic and video cameras; video recorders; video cassettes; video screens; videotapes; adapters, in particular 
in the form of a frame for holding light shapers, in particular for establishing a connection to light sources.

Cl.11;Lighting apparatus, in particular cinematographic lighting, video lighting and stage lighting apparatus and 
installations consisting thereof and accessories therefor; lighting lamps; lamps and parts therefor, included in this class; 
apparatus for ventilating; light shapers, in particular softboxes, light tents and light cubes for lighting apparatus; light 
diffusers; filter rings for lighting apparatus; lighting apparatus and installations; film stage lighting apparatus; luminaires; 
light-emitting diodes [led] lighting apparatus; lighting fixtures for commercial use; electric lamps; electric lamps; electric 
light fittings; filters for use with lighting apparatus; lamp reflectors; lightbanks; reflector umbrellas for lighting apparatus; 
honeycomb filters for lighting apparatus; barn doors for lighting apparatus; light grids; luminous tubes for lighting; lamp 
chimneys; flexible lamps; diffusers being parts of lighting installations; fluorescent light tubes; light bulbs; filaments for 
electric lamps; protective devices for lighting devices; light panels for lighting purposes, light surfaces for lighting 
purposes; lamellas for lamps; louvres for light control; louvres for light deflection; lamps; lighting apparatus; filters for 
use with lamps; filters for use with lighting apparatus; lampshades; self-luminous light sources; portable lamps [for 
illumination]; lamp chimneys; opaque casings for lights; opaque casings for lights; light projectors; light filters [other 
than for medical or photographic use]; luminaires; lamps, headlights; luminaires.
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Proposed to be Used
IR DIVISION
Cl.35;Business consulting services in the field of laboratory management and operations.

Cl.37;Local technical support services, namely, repair and maintenance services related to medical diagnostic 
apparatus and instruments, excluding the field of orthopedics; repair and maintenance of blood diagnostic instruments.

Cl.41;Educational services, namely, providing web-based, on-site, and classroom training related to operation, 
maintenance, and troubleshooting in the field of medical diagnostic apparatus and instruments.

Cl.42;Technical support services, namely, help desk services for technical service and support; professional technical 
support services, namely, troubleshooting of computer software problems; provision of online technical support 
documentation, all related to medical diagnostic apparatus and instruments, excluding the field of orthopedics.
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Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer software applications, downloadable; electronic pocket translators; 
downloadable image files; integrated circuit cards [smart cards]; electronic publications, downloadable; computer 
hardware; global positioning system [GPS] apparatus; smartphones; answering machines; audio- and video- receivers; 
sound recording apparatus; headphones; electronic audible devices with books; electronic teaching and studying 
machines; electronic book readers; audiovisual teaching apparatus; electronic chips; accumulators, electric; tablet 
computers.

Cl.41;Tuition; teaching; game services provided on-line from a computer network; education; services of schools 
[education]; organization of competitions [education or entertainment]; providing on-line electronic publications, not 
downloadable; photography; translation; club services [entertainment or education].

Cl.45;Chaperoning; dating services; marriage agencies; on-line social networking services.
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Proposed to be Used
IR DIVISION
Cl.35;Business consultancy in the field of information search and retrieval; consultancy in the field of public relations; 
advertising services; social media monitoring for marketing analysis purposes; marketing services, namely, e-mail 
marketing, business management, business management assistance to industrial or commercial companies, commercial 
or industrial management assistance, business management consultancy; business administration; providing office 
functions; cost-price analysis; publicity consultation in the nature of publicity analysis; conducting market surveys; 
business monitoring services, namely, tracking websites of others to provide details about user click traffic or visits to 
websites and computer systems; public opinion polling; providing statistical information for commercial or business 
purposes in the field of media and world affairs monitoring; compiling and input of information in databases; systematic 
ordering of information in databases; business research, namely, database research; computerized file management; 
business information and inquiries; business research, business investigations; arranging of trade fairs and exhibitions 
for commercial or advertising purposes, conducting market studies; public relations; business efficiency expert services; 
market research, namely, advertising monitoring services; providing market research services, namely, advertising 
monitoring services; news clipping services; media monitoring services, namely, monitoring print media, television, radio 
and other media for customer-specified topics; providing documentation and analysis of that media content to others for 
business purposes; regulatory submission management, namely, assisting others in preparing and filing documents with 
governmental regulatory bodies; providing news clipping services; search engine optimization.

Cl.38;Telecommunications consultation; transmission of news arising from media and world affairs monitoring; 
satellite transmission of audio, video and multimedia content; transmission of audio, video and multimedia content via 
the internet; telecommunications in the nature of audio, video and multimedia content by e-mail; audio and video 
broadcasting services; transmission of press releases, news, and business and entertainment information via the 
internet, facsimile, e-mail and mobile devices; electronic delivery of photographs via a global computer network; news 
agency, namely, gathering and dissemination of news.

Cl.40;Printing services.

Cl.41;Editing of written texts; photography services.

Cl.42;Providing temporary use of on-line non-downloadable software for public relations and marketing automation that
allows users to manage journalist information, news clippings, content distribution, digital public relations and marketing 
collateral, daily public relations, marketing tasks and projects, an online newsroom, monitor social and other media, and 
conduct e-mail marketing; providing non downloadable software via a website that gives users the ability to review and 
utilize a template to create and maintain online press kits; hosting websites that contain online press kits for others; 
information technology consulting services in the field of taxonomy of data and metadata and the classification, 
categorization and tagging of data for the purpose of searching and retrieving pertinent information; interactive website 
development for others; creating and maintaining an online community for journalists, communications professionals and
other registered users to facilitate the location of expert sources in various fields; electronic storage services for 
archiving electronic data, images and audio, video and multimedia recordings in the nature of news and related 
information.
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IR DIVISION
Cl.9;Video recordings, sound recordings; video recordings; computer games; pre-recorded vinyl records, compact 
discs, audio tapes, audio-video tapes, audio video cassettes, audio video discs, and digital versatile discs; pre-recorded 
video recordings; downloadable audio and video; electronic publications; downloadable audio, video, text and images to 
a mobile or cellular telephone; mobile or cellular telephone covers; mobile or cellular telephones; motion picture films; 
motion pictures for broadcast on television; on-line publications; CD-ROMs; CD-ROMs containing games programmes; 
blank audio tapes, blank video tapes, blank audio cassettes, blank video cassettes; video games software; computer 
games; video and computer games software; video game cartridges and cassettes; spectacles, spectacle cases, 
sunglasses, computer software for arcade apparatus and games, video games software; computer peripheral mouse 
pads; computer software screen savers.

Cl.16;Printed matter; newspapers, periodical publications, magazines, books, comic books and newsletters; posters; 
calendars; prints; art prints, greeting cards; notepads; address pads; printed instructional and teaching materials; 
colouring books; children"s activity books; scrap books; folders; photograph albums; diaries; postage stamps; stamp 
albums, stationery; pens, pencils, erasers, pencil sharpeners, pencil cases, drawing rulers, boxes for pens, book marks; 
paper gift bags; envelopes; stickers; decalcomanias.

Cl.25;Articles of clothing; footwear; headgear; shirts, sweatshirts, jackets, coats, raincoats, snowsuits, pants, trousers, 
shorts, tank tops, rainwear, cloth bibs, skirts, blouses, dresses, suspenders, sweaters, athletic uniforms, warm-up suits, 
jogging suits, shoes, boots, sneakers, sandals, booties, slipper socks, swimwear, scarves, dressing gowns, boxer shorts, 
socks, T-shirts; hats, caps, sun visors, sleepwear, pyjamas, slippers, underwear, lingerie, wrist bands, head bands, ties, 
robes; masquerade and Halloween costumes; footwear and headwear for babies and toddlers; articles of clothing for 
babies and toddlers.

Cl.28;Toys and sporting goods, games and playthings, action figures and accessories therefor; bathtub toys; ride-on 
toys; game equipment sold as a unit for playing card games; toy vehicles; dolls; flying discs; electronic games; electronic 
hand held game unit; game equipment sold as a unit for playing a board game; a card game, a manipulative game, a 
parlour game and an action type target game; stand alone video output game machines; board games, card games; teddy 
bears, plush toys; jigsaw puzzles, cube puzzles, manipulative puzzles; balloons; paper face masks; skateboards; ice 
skates; roller skates; skis; water squirting toys; surfboards; toy model craft kits; Christmas tree ornaments; ordinary 
playing cards; video games adapted for use with television receivers; game equipment for playing a computer game.

Cl.41;Entertainment services; television and radio entertainment services; educational, teaching and tuition services; 
fan club services in the nature of entertainment; cultural and sporting activities; photography services; sound recording 
and video entertainment services; entertainment services by concert, musical and video performances; entertainment 
services provided over the internet or from a website; providing digital music [not downloadable] from the Internet; 
providing ring tones [not downloadable] from the Internet; production of video and/or sound recordings; presentation, 
production and performance of shows, musical shows, concerts, videos, multimedia videos and radio and television 
programmes; recording, film, video and television studio services; audio, film, video and television recording services; 
music publishing; sound recording, film and video production and distribution services; arranging and conducting of 
seminars, conferences and exhibitions; publication of books, magazines and other texts; provision of computer and video 
games on-line or by means of a global computer network.
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Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;High-frequency apparatus being exclusively for instruments for testing leak and flow; data communication 
apparatus and instruments being exclusively for instruments for testing leak and flow; scientific, optical, measuring, 
signalling and checking apparatus and instruments being exclusively for instruments for testing leak and flow; apparatus 
for monitoring and recording the performance of machinery and parts of machines being exclusively for instruments for 
testing leak and flow; heat regulating apparatus being exclusively for instruments for testing leak and flow; precision 
measuring apparatus being exclusively for instruments for testing leak and flow; pressure recording apparatus being 
exclusively for instruments for testing leak and flow; weighing apparatus and instruments being exclusively for 
instruments for testing leak and flow; computer software applications, downloadable, being exclusively for instruments 
for testing leak and flow; calipers; data storage devices being exclusively for instruments for testing leak and flow; 
dosage dispensers; flowmeters; temperature indicators; level indicators; electric loss indicators; speed indicators; 
vacuum gauges; interfaces for computers being exclusively for instruments for testing leak and flow; pressure gauges; 
measuring and testing machines and instruments being exclusively for instruments for testing leak and flow; pressure 
measuring apparatus; concentration meters; sensors [measurement apparatus], other than for medical use, being 
exclusively for instruments for testing leak and flow; level sensors; distance sensors; flow sensors; gas sensors; motion 
sensors; pressure sensors; temperature sensors; velocity sensors; software being exclusively for instruments for testing 
leak and flow; computer software for controlling the operation of audio and video devices being exclusively for 
instruments for testing leak and flow; electronic components for computers being exclusively for instruments for testing 
leak and flow; electrical and electronic control apparatus and instruments being exclusively for instruments for testing 
leak and flow; gas flow monitors; computer software for data and document capture, transmission, storage and indexing, 
being exclusively for instruments for testing leak and flow; computer software for data processing being exclusively for 
instruments for testing leak and flow; industrial process control software being exclusively for instruments for testing 
leak and flow; calibrating apparatus; calibrating devices; measuring, counting, alignment and calibrating instrument.

Cl.42;Quality control testing; analysis of technical data; technical consultancy relating to the installation and 
maintenance of computer software; technical consultancy relating to product development; quality control; creation and 
development of computer programs for data processing; inspection of goods for quality control; monitoring of computer 
systems by remote access; rental of measuring and monitoring apparatus; surveying; design of machines, apparatus and 
instruments; computer system design; design and testing for new product development; design and development of 
computer hardware and software for industrial applications; design and development of testing and analysis methods; 
design and development of systems for data input, output, processing, display and storage; design, development, 
maintenance and updating of computer software for process control; product testing; testing, analysis and evaluation of 
the goods and services of others for the purpose of certification; testing of filters; product safety testing; material testing 
and analysis; material testing and evaluation; conducting of quality control tests on goods and services; industrial 
research, development and testing; material testing; testing of parts of machines; testing of instruments and components 
aimed at containing gases or fluids.
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Priority claimed from 29/07/2016; Application No. : 87121222 ;United States of America 

3664231    19/01/2017
[International Registration No. : 1371192]
ENVY MEDICAL, INC.

31340 Via Colinas, Suite 101, Westlake Village CA 91362 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated acne treatment preparations; non-medicated skincare preparations; skin cleansers; skin toners; 
facial skin lotions; skin moisturizers; anti-aging moisturizers; skin creams; anti-aging creams; eye creams; anti-wrinkle 
creams; sunblock preparations and creams; sunscreen preparations and creams; pre-moistened cosmetic wipes.

Cl.5;Acne treatment preparations, namely, face creams and cleansers; medicated skin care preparations, namely, 
creams, lotions, cleaners and peals; medicated pre-moistened wipes.

Cl.10;Cosmetic apparatus, namely, an electronic skin treatment device in the nature of a skin-resurfacing treatment 
device that combines exfoliation, extraction, and infusion of condition-specific serums to improve skin health, function 
and appearance; dermatological instruments, namely, instruments in the nature of microdermabrasion apparatus that 
perform laser dermabrasion of the skin; disposable heads specially adapted for microdermabrasion devices in the nature 
of microdermabrasion apparatus; microdermabrasion apparatus; apparatus for acne treatment; cosmetic apparatus, 
namely, an electronic skin treatment device used to exfoliate skin; cosmetic apparatus, namely, an electronic skin 
treatment device in the nature of a power operated handpiece used to exfoliate skin; disposable heads, namely, treatment 
tips specially adapted for microdermabrasion devices in the nature of diamond and disposable treatment tips.

6796



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 09/12/2016; Application No. : 016148009 ;European Union 

3665387    19/05/2017
[International Registration No. : 1372188]
SIGMA LABORZENTRIFUGEN GMBH

An der Unteren Söse 50 37520 Osterode Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Centrifuges; rotors, angle rotors, fixed angle rotors, swing out rotors and drum rotors for centrifuges; containers 
for insertion in centrifuges; adapters for adapting rotors of centrifuges to containers for insertion in centrifuges; parts, 
spare parts and implements for the aforementioned goods (as far as contained in this class).

Cl.9;Laboratory centrifuges; centrifuges for laboratory purposes; rotors, angle rotors, fixed angle rotors, swing out 
rotors and drum rotors for laboratory centrifuges; test tubes; containers for holding test tubes for insertion in laboratory 
centrifuges; adapters for adapting rotors of laboratory centrifuges to containers for holding test tubes; parts, spare parts 
and implements for the aforementioned goods (as far as contained in this class); sensors for laboratory centrifuges; 
temperature sensors, unbalance detection sensors, rotor identification sensors, rotor positioning sensors, loading 
condition detection sensors and container detection sensors for centrifuges and laboratory centrifuges.
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3671615    08/09/2017
[International Registration No. : 1373366]
ANALYTICAL GRAPHICS, INC.

220 Valley Creek Blvd. Exton PA 19341 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for tracking, identifying and optimizing unmanned aircraft operations.

Cl.42;Software as a service (SAAS) services, namely, hosting cloud-based software for use by unmanned aircraft 
operators to track, identify and optimize safety conditions during unmanned aircraft operations.
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Priority claimed from 09/02/2017; Application No. : 016338931 ;European Union 

3676180    13/07/2017
[International Registration No. : 1374390]
NOKIA CORPORATION

Karaportti 3 FI-02610 Espoo Finland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
storing, transforming, accumulating, regulating or controlling electricity; apparatus for recording, capturing, storing, 
processing, editing, displaying, transmission or reproduction and play back of sound or images; magnetic data carriers, 
recording discs; compact discs, DVDs and other digital and optical recording media; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment, computers and computer hardware, parts 
and fittings thereof; computer peripheral devices; computer software; fire-extinguishing apparatus; telecommunications 
devices, apparatuses and equipment, parts and fittings thereof; base stations, transmitters, receivers, controllers, 
switches, antennas, cables; electric wires; amplifiers; commutators; photovoltaic cells; modems; radio and microwave 
transmission devices and equipment; apparatus and instruments for data communication, satellite communication and 
telecommunication; apparatus and instruments for monitoring of telecommunication networks and data communication 
networks; radar equipment; ciphering equipment, crypto aid equipment; phones, smartphones and other wearable and 
portable electronic devices for capturing, receiving, collecting, recording, reading, displaying, organizing, editing, 
transmitting, sharing, manipulating and reviewing data, text, maps, images and sounds; portable media players; tablets; 
electronic agendas; electronic book readers; notebook computers; digital photo frames; cameras; camcorders; tripods 
for cameras; sensors; wearable connected devices, namely devices in the form of watches, glasses, contact lenses, 
headbands, gloves, bracelets, earrings, jewelry, helmets and contact lenses that can be used for computing, sensing, 
scanning, recording, displaying, monitoring, data-processing, remote-controlling, predicting, programming, connecting to 
computer networks or for telecommunication purposes; wearable connected devices, namely computing devices to be 
carried by end-users, or to be worn on or into the body of end-users or to be incorporated into clothing, footwear, 
headgear, contact lenses, bags, textiles, fabrics, tissue and any kinds of materials and portable goods and accessories 
and that can be used for computing, sensing scanning, recording, displaying, monitoring, data-processing, remote 
controlling, predicting, programming, connecting to computer networks or for telecommunication purposes; wearable and
portable computing devices; smartwatches; head-mounted displays; devices with electric, electronic and digital functions 
that can connect to computer networks and which have computing, sensory, scanning, communication, data-storage, 
biofeedback, physiological-tracking, health-monitoring, fitness monitoring, predictive or augmented-reality capabilities, in 
the form of glasses, gloves, watches, clothing, footwear, headgear, bands and helmets; batteries; chargers; printers; 
covers for phones, smartphones, computers, tablets and other wearable and portable handheld computing devices; 
audio, imaging, video and radio apparatus and instruments; speakers; headsets; earplug headphones; microphones; 
television and multimedia apparatus; displays; hands free kits for phones, smartphones, computers, tablets and other 
wearable and portable handheld computing devices; electronic publications; global positioning system [GPS] apparatus, 
instruments and devices; navigation apparatus for vehicles [on-board computers]; navigational instruments; satellite 
navigational apparatus; apparatus and software for GPS navigation and mapping systems; chips; microprocessors; semi-
conductors; smart cards [integrated circuit cards]; printed circuits; remote control apparatus; downloadable sound, video 
and image files; electronic pens; electronic tags for goods; computer software, computer hardware and wearable 
computing devices allowing the remote monitoring, control and command of vehicles and vehicle parameters, of 
household appliances and furniture, of energy management systems, of home automation systems, of security systems, 
of home entertainment and audio/video equipment, of telecommunication devices, social media devices and computing 
devices, and of fitness and health telecare equipment; machine to machine (M2M) communications equipment and 
devices; computer game software; video game cartridges; memory cards for video game machines; software 
applications; spectacles; glasses; binoculars; spectacle frames; optical lenses; contact lenses; optical goods; optical 
glass; goggles for sports; sunglasses; clothing, garment, nets and protection devices for protection against accidents, 
irradiation and fire; protective helmets; helmets for sport; application programming interfaces (APIs); software 
development tools; computer software and hardware allowing to listen to music and read audio/video files, to send and 
read out electronic messages, to take, edit, read, display and share digital photographs, sounds and videos, to browse on 
the Internet, to chat and to connect to social networks; digital maps; software applications for providing location-based 
and contextually-relevant advertisement; vision recognition software; audio recognition software; computer software and 
hardware for the provision and rendering of travel and tourism advice and for providing information about location of 
entertainment venues, local education institutions, hotels, landmarks, museums, public transportation, traffic, parking 
information, weather, price comparison, shopping, advertisement, health and fitness, employment information, social 
activities and cultural events, points of interest (POIs), sporting events, food and drink; location tracking devices; 
software applications and hardware enabling the user to obtain location-related and contextually-relevant information; 
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computer software and hardware providing health, fitness and well-being information; equipment and apparatus for 
measuring and/or recording different physiological or other parameters, including heart rate, blood pressure, weight, 
sleep quality, ventilation, body temperature, skin conductivity, blood glucose (all being for scientific purposes), lactic 
acid, time, speed, acceleration, altitude, environmental temperature, humidity and purity; downloadable software in the 
nature of a mobile application for displaying and sharing a user"s location and finding, locating, and interacting with other
users; computer software and hardware allowing online payment and payment at distance; algorithms for the 
compression, decompression, encoding, decoding and processing of audio, video and imaging data; audio, video and 
images encoder/decoder (codec); computing and communication hardware and software for use by public safety 
agencies; accelerometers; acid hydrometers; sound alarms; acoustic couplers; actinometers; aerometers; air analysis 
apparatus; alarms; alcoholmeters; alidades; altimeters; ammeters; anemometers; animated cartoons; anodes; answering 
machines; antiglare visors and glasses; anti-interference devices [electricity]; anti-theft warning apparatus; anticathodes; 
apertometers [optics]; apparatus and instruments for astronomy; audiovisual teaching apparatus; automated teller 
machines [ATM]; azimuth instruments; balancing apparatus; bar code readers; barometers; beacons, luminous; 
betatrons; blueprint apparatus; boiler control instruments; breathing apparatus, except for artificial respiration; bullet-
proof vests; buzzers; calibrating rings; calipers; capillary tubes; carpenters" rules; cathodes; cathodic anti-corrosion 
apparatus; chemistry apparatus and instruments; chromatography apparatus for laboratory use; cleaning apparatus for 
sound recording discs; clothing especially made for laboratories; comparators; compasses; computer memory devices; 
control panels [electricity]; cosmographic instruments; false coin detectors; counters; meters; crash test dummies; 
cyclotrons; darkrooms; data processing apparatus; decompression chambers; densitometers; detectors; diagnostic 
apparatus, not for medical purposes; dictating machines; diffraction apparatus [microscopy]; distance measuring 
apparatus; distillation apparatus for scientific purposes; divers" masks, gloves, earplugs, nose-clips and suits; DNA 
chips; dog whistles; dosimeters; downloadable ring tones for mobile phones; dressmakers" measures; drying apparatus 
for photographic prints; dynamometers; electric installations for the remote control of industrial operations; electrified 
rails for mounting spot lights; electrified fences; electro-dynamic apparatus for the remote control of railway points and of 
signals; electrolysers; electronic pocket translators; electronic notice boards; encoded magnetic cards and identification 
bracelets; epidiascopes; ergometers; light meters; extinguishers; instruments containing eyepieces; apparatus for 
fermentation [laboratory apparatus]; fiber optic cables; films, exposed; filters for respiratory masks; filters [photography]; 
fire engines; fire blankets; signaling lights; flashlights; fog signals, non-explosive; food analysis apparatus; apparatus to 
check franking; frequency meters; ovens for laboratory use; furniture especially made for laboratories; wires of metal 
alloys; fuses; galvanic cells; galvanometers; gasometers; gauges; heat regulating apparatus; heliographic apparatus; 
hemline markers; high-frequency apparatus; holograms; hydrometers; hygrometers; identity cards, magnetic; electric 
apparatus for remote ignition; incubators for bacteria culture; intercommunication apparatus; interfaces for computers; 
juke boxes; knee-pads for workers; laboratory centrifuges; lactometers; lasers, not for medical purposes; lenses for 
astrophotography; levelling instruments; life-saving equipment; light-emitting electronic pointers; light emitting diodes 
[LED]; lighting ballasts; locks, electric; loudspeakers; magnetic data media; magnets; magnifying glasses [optics]; marine 
depth finders; marking buoys; masts for wireless aerials; material testing instruments and machines; mathematical 
instruments; measures; measuring devices, electric; measuring glassware and spoons; mechanical signs; megaphones; 
mercury levels; metal detectors for industrial or military purposes; meteorological instruments; metronomes; 
micrometers; microscopes; microtomes; kilometer recorders for vehicles; mirrors [optics]; monitoring apparatus, electric;
monitors; motor fire engines; naval signaling apparatus; neon signs; observation instruments; octants; ohmmeters; 
optical fibers; optical data media; oscillographs; ozonators; parking meters; particle accelerators; pedometers; 
periscopes; sound recording discs; photocopiers; photometers; photovoltaic cells; apparatus and instruments for 
physics; pipettes; planimeters; polarimeters; precision measuring apparatus; precision balances; pressure measuring 
apparatus; printers for use with computers; probes for scientific purposes; pyrometers; quantity indicators; radar 
apparatus; radio pagers; radiological apparatus for industrial purposes; radiotelephony sets; railway traffic safety 
appliances; range finders; telemeters; readers; refractors; regulating apparatus, electric; remote control apparatus; 
respirators for filtering air; resuscitation mannequins; retorts; road signs, luminous or mechanical; rulers; safety nets; 
satellites for scientific purposes; scales; scanners; sextants; sighting telescopes for firearms; signals, luminous or 
mechanical; signs, luminous; simulators for the steering and control of vehicles; gradient indicators; inclinometers; 
sonars; sound locating instruments; sounding apparatus and machines; spectroscopes; speed indicators; spherometers; 
starter cables for motors; steering apparatus, automatic, for vehicles; stereoscopic apparatus; stills for laboratory 
experiments; sulphitometers; surveying chains; surveyors" levels; tachometers; taximeters; teeth protectors; teleprinters;
teleprompters; telescopes; temperature indicators; test tubes; testing apparatus not for medical purposes; theft 
prevention installations, electric; theodolites; thermometers, not for medical purposes; thermostats; ticket dispensers; 
time recording apparatus; totalizators; traffic-light apparatus; triodes; urinometers; USB flash drives; vacuum gauges; 
variometers; vehicle breakdown warning triangles; verniers; viewfinders, photographic; viscosimeters; voltmeters; voting 
machines; walkie-talkies; water level indicators; wavemeters; weighing machines; weights; wind socks for indicating wind
direction; word processors; wrist rests for use with computers; X-ray films, exposed; X-rays producing apparatus and 
installations, not for medical purposes; parts, fittings and accessories of all the aforementioned goods.

Cl.35;Advertising; business management; business administration; office functions; publicity; rental of advertising 
space; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for others; 
auctioneering; accounting; providing business and commercial information; commercial or industrial management 
assistance; commercial information and advice for consumers [consumer advice shop]; commercial administration of the 
licensing of the goods and services of others; collection, compilation, processing, management, updating and 
maintenance of data in computer databases; compilation of statistics; cost price analysis; data search in computer files 
for others; demonstration of goods; distribution of samples; document reproduction; economic forecasting; employment 
agency services; import-export agency services; computerized file management; market studies; marketing; news 
clipping services; office machines and equipment rental; provision of an on-line marketplace for buyers and sellers of 
goods and services; opinion polling; arranging and conducting of commercial, trade and business shows and exhibitions;
outsourcing services [business assistance]; personnel management consultancy; photocopying services; presentation of 
goods on communication media, for retail purposes; procurement services for others; public relations; search engine 
optimization for sales promotion; sponsorship search; telemarketing services; telephone answering for unavailable 
subscribers; rental of vending machines; web site traffic optimization; wholesale, retail and online store services in the 
field of telecommunication devices, equipment, systems, software and solutions comprised of telecommunication devices
and software; wholesale, retail and online store services in the field of phones and tablets; wholesale, retail and online 
store services in the field of handheld mobile digital electronic devices for capturing, receiving, collecting, recording, 
reading, displaying, organizing, editing, transmitting, sharing, manipulating and reviewing data, text, maps, images and 
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sounds; wholesale, retail and online store services in the field of computers, computer hardware, computer software; 
wholesale, retail and online store services in the field of entertainment apparatus and equipment for recording, capturing, 
storing, processing, editing, displaying, transmission or reproduction and play back of sound or images or video and for 
playing video and software games; wholesale, retail and online store services in the field of multimedia apparatus and 
equipment; wholesale, retail and online store services in the field of telecommunication devices, of sensors, of printers, of
energy management systems, of home automation systems, of security systems, of computing devices; wholesale, retail 
and online store services in the field, of fitness and health-monitoring equipment and apparatus, of horological and 
chronometric instruments, of household and kitchen utensils, of clothing, footwear and headgear, of games and 
playthings, of machine tools, of digital maps, of musical instruments and of peripherals, parts, fittings and accessories for
such goods; wholesale, retail and online store services in the field of medical apparatus and instruments, 
pharmaceuticals, veterinary and sanitary preparations, physical therapy and sporting equipment; wholesale, retail and 
online store services in the field of, toiletries, machines for household use, gardening articles, furniture, clothing, bags, 
jewelry, vehicles, hand tools, optical goods; wholesale, retail and online store services in the field of domestic electrical 
and electronic equipment, namely white goods, heating, cooking, cooling and lighting apparatus and equipment and 
household appliances; wholesale, retail and online store services in the field of sanitary installations, wearable computing 
devices, navigation devices, audio-visual equipment, information technology equipment; data processing services; 
administration of consumer loyalty programs; arranging and conducting incentive rewards programs to promote the sale 
of goods and services; providing computer databases, namely compilation of data regarding the purchase and sale of a 
wide variety of products and services of others; customer experience management (CEM) services; predictive business 
analytics services; collecting and processing of data.

Cl.37;Building construction; anti-rust treatment for vehicles; artificial snow-making services; asphalting; bricklaying; 
building insulating; rental of bulldozers; carpentry services; chimney sweeping; cleaning of buildings [interior]; rental of 
cleaning machines; cleaning of buildings [exterior surface]; clock and watch repair; clothing repair; rental of construction 
equipment; construction; disinfecting; rental of drainage pumps; drilling of wells; dry cleaning; electric appliance 
installation and repair; elevator installation and repair; factory construction; rental of excavators; fire alarm installation 
and repair; furnace installation and repair; furniture maintenance; harbour construction; irrigation devices installation and 
repair; kitchen equipment installation; knife sharpening; laundering; laying of cable; leather care, cleaning and repair; 
machinery installation, maintenance and repair; masonry; mining extraction; painting, interior and exterior; photographic 
apparatus repair; pipeline construction and maintenance; plastering; plumbing; pump repair; quarrying services; rat 
exterminating; re-tinning; refilling of toner cartridges; rental of road sweeping machines; repair information; repair of 
power lines; riveting; road paving; roofing services; rustproofing; sanding; scaffolding; shipbuilding; shoe repair; street 
cleaning; strong-room maintenance and repair; underwater construction; upholstering; varnishing; vehicle lubrication; 
vehicle washing; vehicle service stations; vehicle battery charging; vermin exterminating, other than for agriculture; 
vulcanization of tyres; washing of linen; washing; construction, maintenance, installation and repair of computers, tablet 
computers, computer hardware, phones, smartphones, electronic organizers, computer peripherals, smart glasses, smart 
watches, cameras, audio and visual equipment, scales, of wearable and portable computing devices; construction, 
maintenance, installation and repair of vehicles, of office machines and equipment, of machines for industrial and 
agricultural use, of household appliances, of energy management systems, of home automation systems, of lighting 
devices and equipment, of sanitary installations, of security systems, of home entertainment and audio/video equipment; 
construction, maintenance, installation and repair of fitness and health equipment, of medical apparatus and instruments, 
of machine to machine (M2M) communications equipment, of electric and electronic consumer goods, of hand tools, of 
optical goods and of navigation devices; installation, maintenance and repair of telecommunications and networking 
devices, equipment and systems, communications networks (other than software), satellite communications and radio 
and television communications equipment, instruments and machines; installation, maintenance and upgrading of 
computer hardware; information, advisory and consultancy services relating to all the aforesaid.

Cl.38;Telecommunications; telephone, sound, images, text and data transmission services; cellular telephone 
communication; communications by computer terminals; communications by fibre optic and wireless networks; 
computer aided transmission of messages, sound, data and images; electronic bulletin board services 
[telecommunications services]; facsimile transmission; rental, hire and leasing of telecommunications devices, 
equipment and systems; message sending; rental of modems; news agency services; providing online forums; paging 
services [radio, telephone or other means of electronic communication]; radio broadcasting; radio communications; 
satellite transmission; streaming of data; providing telecommunications connections to a global computer network; 
providing user access to global computer networks; providing telecommunication channels for teleshopping services; 
providing internet chatrooms; providing access to databases; rental of message sending apparatus; rental of access time 
to global computer networks; telecommunications routing and junction services; teleconferencing services; telegraph 
services; telephone services; rental of telephones; television broadcasting; telex services; transmission of telegrams; 
electronic mail; message sending; transmission of greeting cards online; transmission of digital files; video-on-demand 
transmission; videoconferencing services; voice mail services; wireless broadcasting; information, advisory and 
consultancy services relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design, development, installation, maintenance and updating of computer software; design and development of 
computer hardware; analysis for oil-field exploitation; architectural services; authenticating works of art; bacteriological 
and biological research; calibration [measuring]; chemistry services; clinical trials; cloud seeding; computer 
programming; computer system analysis and design; computer virus protection services; computer security consultancy;
construction drafting; consultancy in the field of energy-saving; conversion of data or documents from physical to 
electronic media; cosmetic research; creating and maintaining web sites for others; data conversion of computer 
programs and data [not physical conversion]; interior design; digitization of documents [scanning]; dress designing; 
electronic data storage; energy auditing; engineering; geological surveys and research; graphic arts design; handwriting 
analysis [graphology]; hosting computer sites [web sites]; land surveying; mechanical research; meteorological 
information; monitoring of computer systems by remote access; outsource service providers in the field of information 
technology; packaging design; physics [research]; quality control; recovery of computer data; research and development 
of new products for others; provision of scientific information, advice and consultancy in relation to carbon offsetting; 
scientific laboratory services; providing search engines for the internet; styling [industrial design]; surveying; technical 
project studies; technical writing; technological consultancy; telecommunications technology consultancy; material and 
textile testing; underwater exploration; urban planning; vehicle roadworthiness testing; water analysis; weather 

6801



forecasting; rental of web servers; web site design consultancy; scientific and technological analysis, research, 
development, planning, optimization, support, technical troubleshooting and consultancy services in the field of 
telecommunications devices, equipment, networks, systems, solutions and software; design, engineering and 
development of telecommunications devices, equipment, networks, systems, solutions and software; scientific and 
technological analysis, research, development, support, technical troubleshooting and consultancy services in the field of
artificial intelligence, nanomaterials, sensors, connectivity, information technology [IT], geolocation and mapping, 
navigation, computer hardware, computer software, computing technologies, data analytics; scientific and technological 
analysis, research, development, support, technical troubleshooting and consultancy services in the field of audio 
technologies, imaging and video technologies, digital media technologies, multimedia technologies, virtual reality 
technologies, radio technologies; scientific and technological analysis, research, development, support, technical 
troubleshooting and consultancy services in the field of medical and healthcare technology, public safety technology, 
energy technologies, transport technologies, wearable computing devices, printing, automation, connected vehicles, 
connected furniture, connected clothing, connected consumer products, connected home appliances, machine to 
machines (M2M) systems, presence capture solutions; scientific and technological analysis and research services in the 
field of vehicles, furniture, clothing, home appliances and consumer products that can communicate via computer or 
telecommunication network, as well as support, consultancy and development services relating to all the aforementioned 
services; cloud computing; server hosting; software as a service [SaaS]; infrastructure-as-a-service (IaaS); platform-as-a-
service (PaaS); application service provider (ASP) services; providing on-line [non-downloadable] software and mobile 
applications; providing temporary use of on-line non-downloadable software for use as an application programming 
interface (API); providing temporary use of on-line non-downloadable software development tools; rental of computer 
software and hardware; rental of audio, imaging, video, digital media, multimedia, virtual reality and presence capture 
software and hardware; data encoding and decoding services; leasing of data processing equipment; cartography 
services; mapping services; map creation services; on demand provision services of online and digital maps; computer 
services, namely, creating computer network-based indexes of information, websites and resources; technical digital 
imaging services; industrial design; off-site data backup; research in the field of environmental protection and recycling; 
installation, repair and maintenance of computer software; predictive analytics services relating to computer software, 
computer hardware and information technology; predictive analytics services relating to telecommunication and 
connectivity; information, advisory and consultancy services relating to all the aforesaid services.
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3679392    31/10/2017
[International Registration No. : 1229062]
ODOO S.A.

Chaussée de Namur 40 B-1367 Grand-Rosiere BE

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; mechanisms for coin-operated apparatus; cash 
registers, calculating machines, equipment for data processing and computers; extinguishers; software, software 
packages; computer hardware; recorded programs for computers.

Cl.35;Advertising; business management; business administration; office functions; retail sale services for the 
commercialization of computer programs; arranging newspaper subscriptions, for others; arranging subscriptions to 
telecommunication services for others; outsourcing services [business assistance]; collection and systematization of 
data in a central file; secretarial services; administrative processing of purchase orders; commercial information and 
advice for consumers (consumer advice shop); computerized file management; rental of advertising space; online 
advertising on a computer network; data search in computer files for others; drawing up of statements of accounts; 
compilation of statistics; presentation of goods, particularly computer programs, on all communication media for retail 
sale; organization of exhibitions for commercial or advertising purposes.

Cl.42;Scientific and technological services, as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; programming for computers; installation of 
software; software development (design); updating of software; computer software maintenance; rental of computer 
software; computer rental; rental of web servers; conversion of computer programs and data, other than physical 
conversion; conversion of data or documents from physical to electronic media; provision of Internet search engines 
(software); computer and software consultancy; duplication of computer programs; creation and maintenance of web 
sites for others; technical project studies, particularly in the field of information technology (services provided by 
engineers or computer specialists); recovery of computer data.
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Priority claimed from 16/06/2017; Application No. : 87493821 ;United States of America 

3679410    22/06/2017
[International Registration No. : 1375518]
HYCOR BIOMEDICAL LLC

7272 Chapman Avenue Garden Grove CA 92841 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic reagents and preparations for scientific, clinical laboratory, medical laboratory, reference laboratory, 
hospital laboratory, physician office laboratory, companion diagnostic or research use; control and calibrating fluids and 
reagents for medical diagnostic instruments; control and calibrating fluids and reagents for laboratory instruments used 
for in vitro diagnostic testing and/or analysis; diagnostic reagents for scientific or medical research use; diagnostic 
reagents for in vitro use in biochemistry, clinical chemistry and microbiology; reagents for use in scientific apparatus for 
chemical or biological analysis; laboratory chemicals, namely, an antibody reagent used for the detection of antigens for 
in vitro diagnostic use; diagnostic test kits comprised of monoclonal antibodies, antigens, buffers, assay components 
and reagents for scientific or medical laboratory use; assays for research purposes; assay kits comprised of assays, pre-
mixes and onboard mixes for scientific, clinical laboratory, reference laboratory, hospital laboratory, physician office 
laboratory, companion diagnostic or research purposes.

Cl.5;Medical diagnostic reagents; biological reagents and chemical preparations and reagents for medical purposes; 
reagents for medical use for use with a diagnostic instrument utilizing microparticle-based solid phase and 
chemiluminescent/fluorescent detection; medical diagnostic assays for testing of bodily fluids in the detection, 
monitoring, and/or prediction of disease or other conditions, disease states and/or clinical response; containers and kits 
containing medical diagnostic reagents for use in blood analyzers and analyzers for measuring, testing and analyzing 
body fluids; diagnostic preparations for medical purposes; diagnostic test kits comprised of medical diagnostic reagents 
and assays for testing in the field of medical diagnostics; diagnostic kits comprised of monoclonal antibodies, buffers, 
and reagents for use in disease testing; autoimmune diagnostic test kits comprised of reagents, buffer concentrates, 
calibrator reagents, controls, substrates, diluents, capture reagents, mixes of capture reagents, antibodies and 
conjugates for medical use for testing presence of autoimmune disease and allergic hypersensitivity; quantitative specific 
immunoglobulin E (IgE) test kits comprised of antibodies, capture reagents, mixes of capture reagents, calibrator 
reagents, calibration verification samples, controls and reagents for testing presence of allergic hypersensitivity and 
allergy disease; diagnostic reagents for medical use; assay kits comprised of assays for medical use for testing presence 
of allergic hypersensitivity and allergy disease.

Cl.9;Research and commercial laboratory analyzers for measuring, testing and analyzing bodily fluids; scientific 
instruments, namely, electronic analyzers for testing and analyzing chemical and biological substances for the presence, 
absence, or level of autoimmune disease or allergic hypersensitivity; laboratory instruments for in vitro diagnostic testing 
and/or analysis; laboratory equipment for use in the field of medical diagnostics, namely, laboratory test and collection 
kits used in connection with in vitro diagnostics; calibration devices for calibrating blood analyzers; analyzers for 
measuring, testing and analyzing body fluids; laboratory instruments for allergic hypersensitivity, allergy disease and 
autoimmune disease diagnostics and identification; laboratory apparatus, namely, a diagnostic instrument utilizing 
microparticle-based solid phase and chemiluminescent/fluorescent detection; computer software, firmware and hardware 
for medical diagnostic instruments; computer software, firmware and hardware for immunoassay analyzers for blood and 
other bodily fluid testing; computer software, firmware and hardware for configuring, supporting, monitoring and/or 
troubleshooting medical diagnostic instruments; computer software, firmware and hardware for configuring, supporting, 
monitoring and/or troubleshooting immunoassay analyzers for blood and/or bodily fluid testing; electronic data interface 
for medical diagnostic instruments; electronic data interface for immunoassay analyzers and blood and/or bodily fluid 
testing systems; computer software, firmware and hardware for managing interface between medical diagnostic 
instruments, laboratories and other systems; computer software, firmware and hardware for managing interface between 
laboratory instruments, laboratories and other systems; computer software, firmware and hardware for processing 
diagnostic laboratory data; computer software, firmware and hardware for use in medical diagnostic testing; computer 
software, firmware and hardware for analyzing allergic and autoimmune diseases; electronic publications, namely, 
instruction sheets and manuals for in vitro diagnostic instruments, laboratory automation systems recorded on computer-
readable media, and related software.
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Cl.10;Immunoassay analyzers for medical diagnostic use; medical diagnostic instruments for in vitro diagnostic testing 
and/or analysis; medical diagnostic instruments for the analysis of body fluids; equipment for testing bodily fluids for 
medical diagnosis; medical diagnostic analyzers for measuring, testing and analyzing blood or other body fluids; 
diagnostic apparatus, namely, automated enzyme immunoassay analyzer for allergic hypersensitivity and allergy disease, 
autoimmune disease diagnostic testing and companion diagnostic testing; medical immunoassays, diagnostic tests and 
kits used in blood or other body fluid testing for allergic hypersensitivity and allergy disease, autoimmune disease 
diagnostic testing and companion diagnostic testing; medical apparatus, namely, allergen kits for testing presence of 
allergic hypersensitivity and allergy disease; medical disposable cups, cuvettes, probe tips and tubes.

Cl.37;Maintenance and repair of medical diagnostic equipment; providing remote electronic troubleshooting services in 
the nature of maintenance and repair of medical diagnostic equipment for laboratories; providing installation, 
maintenance and repair services for medical diagnostic instruments; maintenance of computer hardware for body fluid 
testing instruments and system.

Cl.41;Providing educational information in relation to in vitro diagnostic laboratory instruments and related software, in 
the nature of instructions and operating manuals, through a website.

Cl.42;Providing technical support services for in vitro diagnostic laboratory instruments and systems, namely, 
troubleshooting and diagnosing problems with in vitro diagnostic laboratory instruments and associated software, 
firmware and hardware; providing monitoring services for in vitro diagnostic laboratory equipment to evaluate proper 
functioning; remote monitoring of medical diagnostic laboratory systems to evaluate proper functioning; providing 
temporary use of web-based software for management, tracking, reporting, sharing, monitoring and analysis of data 
pertaining to blood and other bodily fluid testing instruments and systems and pertaining to performance or errors 
associated with the instruments and systems and for managing data associated with the instruments and systems; 
hosting, managing, developing, and maintaining applications, software, and web sites related to medical diagnostics 
instruments and systems; hosting an on-line network environment for users to share data in the field of medical 
diagnostics; maintenance and updates of computer software and firmware for blood and other body fluid testing 
instruments and systems.

Cl.44;Medical diagnostics services; medical services for the diagnosis of autoimmune disease, allergy disease and 
allergic hypersensitivity; in vitro diagnostics services; medical testing for diagnostic purposes; medical diagnostic 
testing, monitoring and reporting services; providing information in the field of medical diagnostics; providing 
information relating to diagnosis and monitoring of autoimmune disease, allergy disease and allergic hypersensitivity; 
providing information in the field of medical diagnostics; consulting in the fields of medical diagnostics and in vitro 
diagnostics.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 30/03/2017; Application No. : UK00003221952 ;United Kingdom 

3680480    14/09/2017
[International Registration No. : 1375694]
PALLADIUM GLOBAL MARKETING LIMITED

The St Botolph Building, 138 Houndsditch London EC3A 7AR United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; mobile software; downloadable software; downloadable applications for use with 
mobile devices; e-books; electronic publications; parts, fittings and accessories for all of the aforesaid goods; none of the
aforesaid in relation to software for emulating, accelerating, simulating or verifying electronic circuits and systems, or 
user documentation therewith.

Cl.16;Printed matter; photographs; stationery and office requisites (except furniture); posters; catalogues; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.35;Advertising; advertising and marketing services; dissemination of advertisements, advertising, marketing and 
promotional materials; market research and analysis; publication of publicity material; advice, information and 
consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 30/03/2017; Application No. : UK00003221947 ;United Kingdom 

3682547    14/09/2017
[International Registration No. : 1375684]
PALLADIUM GLOBAL MARKETING LIMITED

The St Botolph Building, 138 Houndsditch London EC3A 7AR United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; mobile software; downloadable software; downloadable applications for use with 
mobile devices; e-books; electronic publications; parts, fittings and accessories for all of the aforesaid goods.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery plated in precious metals; finger rings; earrings; necklaces; bracelets; watches; cuff links; 
bangles; brooches; lockets; pendants; medallions; chokers; anklets; jewels; jewellery boxes; parts, fittings and 
accessories for all of the aforesaid goods.

Cl.16;Printed matter; photographs; stationery and office requisites (except furniture); posters; catalogues; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.35;Advertising; advertising and marketing services; dissemination of advertisements, advertising, marketing and 
promotional materials; market research and analysis; publication of publicity material; advice, information and 
consultancy services relating to all of the aforesaid services.

6807



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 30/03/2017; Application No. : UK00003221923 ;United Kingdom 

3682550    14/09/2017
[International Registration No. : 1375042]
PALLADIUM GLOBAL MARKETING LIMITED

The St Botolph Building, 138 Houndsditch London EC3A 7AR United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; mobile software; downloadable software; downloadable applications for use with 
mobile devices; e-books; electronic publications; parts, fittings and accessories for all of the aforesaid goods.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery plated in precious metals; finger rings; earrings; necklaces; bracelets; watches; cuff links; 
bangles; brooches; lockets; pendants; medallions; chokers; anklets; jewels; jewellery boxes; parts, fittings and 
accessories for all of the aforesaid goods.

Cl.16;Printed matter; photographs; stationery and office requisites (except furniture); posters; catalogues; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.35;Advertising; advertising and marketing services; dissemination of advertisements, advertising, marketing and 
promotional materials; market research and analysis; publication of publicity material; advice, information and 
consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 30/03/2017; Application No. : UK00003221935 ;United Kingdom 

3682569    14/09/2017
[International Registration No. : 1375044]
PALLADIUM GLOBAL MARKETING LIMITED

The St Botolph Building, 138 Houndsditch London EC3A 7AR United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; mobile software; downloadable software; downloadable applications for use with 
mobile devices; e-books; electronic publications; parts, fittings and accessories for all of the aforesaid goods.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery plated in precious metals; finger rings; earrings; necklaces; bracelets; watches; cuff links; 
bangles; brooches; lockets; pendants; medallions; chokers; anklets; jewels; jewellery boxes; parts, fittings and 
accessories for all of the aforesaid goods.

Cl.16;Printed matter; photographs; stationery and office requisites (except furniture); posters; catalogues; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.35;Advertising; advertising and marketing services; dissemination of advertisements, advertising, marketing and 
promotional materials; market research and analysis; publication of publicity material; advice, information and 
consultancy services relating to all of the aforesaid services.

6809



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 30/03/2017; Application No. : UK00003221943 ;United Kingdom 

3686757    14/09/2017
[International Registration No. : 1375956]
PALLADIUM GLOBAL MARKETING LIMITED

The St Botolph Building, 138 Houndsditch London EC3A 7AR United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Software; computer software; mobile software; downloadable software; downloadable applications for use with 
mobile devices; e-books; electronic publications; parts, fittings and accessories for all of the aforesaid goods.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery plated in precious metals; finger rings; earrings; necklaces; bracelets; watches; cuff links; 
bangles; brooches; lockets; pendants; medallions; chokers; anklets; jewels; jewellery boxes; parts, fittings and 
accessories for all of the aforesaid goods.

Cl.16;Printed matter; photographs; stationery and office requisites (except furniture); posters; catalogues; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.35;Advertising; advertising and marketing services; dissemination of advertisements, advertising, marketing and 
promotional materials; market research and analysis; publication of publicity material; advice, information and 
consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 30/03/2017; Application No. : 183508 ;Morocco 

3686857    29/09/2017
[International Registration No. : 1376670]
OCP S.A

2, rue Al Abtal Hay Erraha-Casablanca Morocco

Address for service in India/Attorney address:
ZEUSIP

C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.1;Chemical products intended for use in industry, science and photography, as well as in agriculture, horticulture 
and forestry; unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; 
tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for 
use in industry.

Cl.6;Common metals and their alloys, ores; building materials of metal; transportable buildings of metal; non-electric 
cables and wires of metal; small items of metal hardware; containers of metal for storage or transport; safes.

Cl.31;Unprocessed and non-transformed agricultural, aquacultural, horticultural and forestry products; unprocessed 
and raw grains and seeds; fresh fruits and vegetables, fresh aromatic herbs; natural plants and flowers; bulbs, seedlings 
and seeds; live animals; food products and beverages for animals; malt.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 30/03/2017; Application No. : UK00003221960 ;United Kingdom 

3688041    14/09/2017
[International Registration No. : 1376766]
PALLADIUM GLOBAL MARKETING LIMITED

The St Botolph Building, 138 Houndsditch London EC3A 7AR United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Software; computer software; mobile software; downloadable software; downloadable applications for use with 
mobile devices; e-books; electronic publications; parts, fittings and accessories for all of the aforesaid goods; none of the
aforesaid in relation to software for emulating, accelerating, simulating or verifying electronic circuits and systems, or 
user documentation distributed therewith.

Cl.14;Precious metals and their alloys; jewellery, precious and semi-precious stones; horological and chronometric 
instruments; jewellery plated in precious metals; finger rings; earrings; necklaces; bracelets; watches; cuff links; 
bangles; brooches; lockets; pendants; medallions; chokers; anklets; jewels; jewellery boxes; parts, fittings and 
accessories for all of the aforesaid goods.

Cl.16;Printed matter; photographs; stationery and office requisites (except furniture); posters; catalogues; parts, 
fittings and accessories for all of the aforesaid goods.

Cl.35;Advertising; advertising and marketing services; dissemination of advertisements, advertising, marketing and 
promotional materials; market research and analysis; publication of publicity material; advice, information and 
consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 14/06/2017; Application No. : 3670975 ;European Union 

3693584    29/06/2017
[International Registration No. : 1377434]
Euroleague Properties SA

60 Grand Rue L-1660 LUXEMBOURG LU

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.25;Clothing, especially sports items, for men, women and children; headgear and footwear.

Cl.28;Games and toys; articles for gymnastics and sports; decorations for Christmas trees; video game apparatus; 
sports balls; basketballs; nets, posts and backboards for basketball; bags and containers for carrying sports items 
(designed to adapt to the objects in question); entertainment apparatus (automatic or prepayment) for use with an 
external display screen or monitor; lottery tickets; scratch cards; all of the foregoing related to the sport of basketball.

Cl.41;Education; training; entertainment services; sporting and cultural activities; entertainment and educational 
services; organization of competitions; organization of sports competitions and events normally engaged in by a sports 
club, all relating to basketball; hospitality services, namely customer hosting services (entertainment), including 
providing tickets for sports or leisure events; entertainment services provided at, or relating to, sports events; 
entertainment services consisting in the public broadcasting of sporting events; providing on-line publications, including 
via the Internet; entertainment via radio, television and the Internet; interactive entertainment services; providing games, 
including electronic games via the Internet; organization of lotteries; organization of competitions; betting and gaming 
services related to sports, also via the Internet; production, presentation and rental of films, sound and video recordings; 
production, presentation and rental of interactive programs for educational and entertainment, CDs, CD-Roms and 
interactive computer games; electronic gaming competitions organized online via the Internet; providing information in 
connection with sport and sports events, including providing on-line information via data banks, via the Internet and via 
satellite or cable, mobile telephones or wireless networks; publication of statistics or other information relating to sports 
performances; booking of seats for sporting and cultural activities; providing digital music from the Internet and MP3 
websites; rental of sound and visual recordings; timing services for sports events; rental of stadium facilities; all the 
aforesaid services relating to the sport of basketball.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 25/04/2017; Application No. : 1352651 ;Benelux 

3708599    23/10/2017
[International Registration No. : 1380469]
KONINKLIJKE PHILIPS N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.

2B, GROUND FLOOR, SOLITAIRE PLAZA MG ROAD GURGAON 122002

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions providing business advisory 
services and programs in the field of business management and business development for early-stage companies.

Cl.41;Education; providing of training; entertainment; educational, and mentoring services and programs in the field of 
business management and business development for early-stage companies.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 25/04/2017; Application No. : 4357246 ;France 

3723277    13/10/2017
[International Registration No. : 1382472]
JONES LANG LASALLE SAS

40 rue de la Boétie F-75008 PARIS France

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Real estate affairs, financial affairs, real estate agencies; real estate consultancy; real estate appraisals; 
insurance services; banking services; on-line banking services; savings bank services, issuance of travelers" checks or 
credit cards; real estate appraisals; financial management; real estate management; financing services; financial analysis;
raising or investing capital; financial evaluation (insurance, banking, real estate); fund investment; financial advice; 
financial risk measurement and management advice; consultancy regarding financial strategies and management; rental 
of offices, apartments, commercial premises and real property; surety services; real estate, financial and insurance 
consulting; real estate brokerage; lease-purchase financing; rent collection; real property tours.

Cl.38;Telecommunications; information relating to telecommunications; communications by computer terminals or by 
fiber-optic networks; online communication and interactive television broadcasting services; provision of online forums; 
provision of user access to global computer networks; provision of access to databases; electronic bulletin board 
services (telecommunication services); connection via telecommunication to a global computer network; 
teleconferencing and videoconferencing services; electronic messaging services; rental of access time to global 
computer networks; rental of access time to database server centers; radio communications, telephone communications, 
communications via the Internet; cellular telephone communication services; provision of discussion forums on the 
Internet; news or information agencies; rental of telecommunication apparatus; radio or television programs (broadcasts);
teleconferencing or videoconferencing services; intranet services; rental of telecommunication apparatus; transmission 
by telecommunications of selection of real property, real-estate construction projects or real-estate modification projects; 
email box management.

Cl.42;Technical evaluations concerning design (engineer"s services); scientific research; technical research; 
engineering work; conducting of technical project studies; programming for computers; design, development of 
interactive programs and apparatus; architecture; design of interior decor; computer system analyses; computer system 
design; consultancy relating to computers; auditing relating to energy; electronic data storage; conversion of data or 
documents from physical to electronic media; design, development, updating and management of computer databases; 
creation and maintenance of Web sites for others; hosting of computer sites; recovery of computer data; digitization of 
documents, data, real estate plans and architectural plans; electronic data storage; design of computers for others; 
computer development; design, maintenance, updating, rental of software; software development; research and 
development of new products for others; programming for computers; digitization of documents; software as a service 
(Saas); cloud computing; information technology (IT) consultancy; hosting of servers; technical inspection of motor 
vehicles, graphic design service; styling (industrial design); authentication of works of art; electronic data storage; 
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computer services relating to the virtual or immersive tour of a real estate property or the virtual presentation of 
additional or different developments or modifications of real estate properties, enabling them to be visualized; IT creation 
and management of an immersive space for a real estate property; computer reconstruction of plans and views of a real 
estate property for a virtual tour; environmental protection-related research; conversion of computer programs and data, 
other than physical conversion; urban planning; construction drafting; consulting regarding energy saving.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 07/09/2016; Application No. : 2016-626 ;Leichtenstein 

3740490    18/01/2017
[International Registration No. : 1385404]
IVOCLAR VIVADENT AG

Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; opaquer being dental lacquers.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments for 
dental use; ceramic mixing plates, for dental use; tooth pins for dental use; medical dressings, coverings and dental 
applicators; milling and grinding machines for dental use and parts thereof; milling machines and grinding machines for 
dental use for the treatment of ceramics, metal and plastic materials, and parts thereof; milling and grinding tools for 
dental use as machine tools, and parts thereof; holding devices for machine tools and piece holders for milling and 
grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 31/03/2017; Application No. : 4351343 ;France 

3754144    15/09/2017
[International Registration No. : 1388384]
NAVAL GROUP

40/42 rue du Docteur Finlay F-75015 Paris FR

Address for service in India/Attorney address:
DASWANI & DASWANI

DASWANI HOUSE, GREEN ACRES, 23B, ABHIRIPUKUR 1ST LANE, KOLKATA-700 019

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machine tools; motors and engines (other than for land vehicles); couplings and transmissions (except motors and 
engines for land vehicles); agricultural implements, egg incubators; motors and engines for water vehicles, components 
and parts of these motors and engines, autonomous energy generators for underwater propulsion; turbines for energy 
production; alternators for energy production; turbines for wind turbines; motors and engines for wind turbines; robots 
(machines); on-board helicopter handling assistance devices; airborne wind turbines, wind turbines; underwater turbine 
generators; electricity production devices (blades, rotors of wind turbines).

Cl.9;Apparatus and instruments for computer-assisted design of weapons systems or ships, for the use and control of 
ships, navigation instruments; electric systems and circuits for power generation and distribution for marine and 
submarine vehicles and naval weapon systems; sound, electronic and electromagnetic apparatus and instruments for 
naval systems; scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; apparatus 
for non-medical analysis; apparatus and instruments for optronics, detection, data collection, classification, testing, 
recording, interpreting, signalling, simulation, reproduction, processing, transmission, visualization of sound and images; 
communication and telecommunication apparatus; magnetic recording media, optical or digital sound recording disks; 
calculators, consoles, computers, software or recorded computer programs, software packages, magnetic or computer 
interfaces, data media; magnetic data media; data processing devices (augmented reality devices), data processing 
apparatus or equipment, computer peripheral devices; electric batteries; simulation devices for naval field training; study 
and training simulators; electronic and computer devices for managing and controling of torpedo launching; radar 
apparatus, sonars; electrical installations for the control of naval installations; cabins reproducing simulation 
environments, means for immersion (cabins, platforms, walkways), means for reproduction of all or part of premises with 
their functional, environmental, visual and dynamic aspects (cabin on motion); simulation software for the control of 
platforms, combat devices, navigation devices; software reproducing the movement of platforms and hardware 
environment; software for environment and equipment simulation used by surface vessels, submarines, nuclear reactors, 
naval aviation taking into account the physical phenomena relating to the environment (electromagnetic propagation, 
sound propagation, thermodynamics, restitution of visual and sound environments); tools (software) for modeling of 
equipment for controlling platform installations in the field of propulsion systems, electric stations, nuclear reactors, 
nuclear and civil installation safety; tools (software) for modeling navigation equipment; on-board dynamic control 
equipment for naval platforms; computer programs and software in the field of hydrodynamics, fluid mechanics, 
automated systems and optimization; devices for the automatic steering of marine crafts or vessels; dynamic positioning 
devices; vessel movement stabilization devices; automated systems for supervising vessel navigation; measurement or 
test benches in the laboratory or real life; energy converters activated by the movement of the sea, wind or water 
temperature; energy sensors; floating periscopes; electronic or electromechanical decoy devices (countermeasures) for 
defense use; computer or electronic devices (software) (equipment for data processing) for combat management and 
navigation control support; switches; sensors, namely devices and apparatus for capturing information; signal sensors; 
apparatus and instruments for encryption; computer devices (software) or electronic devices (equipment for data 
processing) for combat management or the planning of combat or navigation missions; air and marine navigation 
devices; electronic devices and software for combat management and control support.
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Cl.11;Submerged modules for producing nuclear energy (installations for processing nuclear fuel and moderators); 
transportable nuclear power plants (installations for processing nuclear fuel and moderators); equipment for producing 
nuclear or non-nuclear energy; modules for producing nuclear or non-nuclear energy.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; watercraft and underwater vehicles; towed devices for 
watercraft and underwater vehicles; supply vessels; drones for use on water, underwater or in the air; automated 
seaborne recovery devices for manned and unmanned vehicles.

Cl.13;Firearms, ammunition and projectiles; explosives, fireworks; built-in combat devices for submarines generating 
and ensuring the use of weaponry such as missiles, torpedoes, mines; missile or torpedo launching modules; electronic 
sub-sets for management and control of modules for launching missiles or torpedoes or for firing ammunition; sub-sets 
for ammunition handling and reloading in modules; built-in combat devices for submarines; built-in combat devices for 
submarines managing and ensuring the use of weaponry such as missiles, torpedoes or mines; pyrotechnic devices for 
destruction, pyrotechnic devices for neutralization or decoy; self-powered naval aviation targets (decoys).

Cl.37;Shipbuilding; naval base construction; repair and maintenance of vessels, submarines, combat systems, drones, 
underwater nuclear power production modules, wind turbines, underwater generators, equipment or modules for the 
production of nuclear or non-nuclear energy, electricity production systems; installation and commissioning of systems 
for combat, drones, underwater modules for nuclear energy production, wind turbines, underwater generators, equipment 
or modules for the production of nuclear or non-nuclear energy, electricity production systems; work supervision of 
combat systems; assembly and maintenance of combat systems, systems and components mounted onto vessels or 
platforms; assembly and maintenance of vessels, submarines, underwater modules for producing nuclear energy, wind 
turbines, underwater generators, equipment or modules for the production of nuclear or non-nuclear energy, electricity 
production systems; installation, repair and maintenance of scientific, nautical apparatus and instruments, apparatus and 
instruments for conducting, distributing, transforming, accumulating, regulating and controlling electricity, underwater or 
non-underwater modules for producing nuclear or non-nuclear energy or transportable nuclear power plants; installation, 
maintenance and repair of systems carried on vessels and watercraft.

Cl.38;Telecommunications; communication by computer terminals, on any type of network and via any technical 
procedures and means; communication by fiber-optic networks; provision of access to databases; provision of systems 
for communication between calculators, whether fixed or on-board (telecommunications); broadband data transmissions 
via radio relay, acoustic means or via satellite; transmission of digital files; rental of access time to a database server 
center.

Cl.41;Education; training, training of personnel particularly as regards providing technical assistance; organization of 
practical personnel training on simulators and on-board systems; providing services for training and training of 
personnel (crew) using simulators, relating to the naval, nuclear, civil, naval aviation fields and in the energy field 
(training); individual and group training services, operational training for the operation and maintenance of nuclear, 
platform, combat and navigation installations, using simulators; organization of contests, competitions, games for 
education or entertainment purposes; organization and conducting of colloquiums, conferences or congresses; 
publishing services (including on-line electronic publishing services).

Cl.42;Engineering works, such as research and development of new products (for third parties), research in the field of 
augmented reality as well as design and development of new products relating thereto (for third parties); technical advice 
and systems expertise, technical projects studies; ship design; naval architecture; scientific and technological services 
as well as research, design and development services relating in particular to the naval, nuclear, naval aviation and 
civilian fields, as well as relating to energy; industrial analysis and research services in the fields of scientific, nautical, 
electric, electronic, computer apparatus as well as in the naval, nuclear, civil, naval-air, augmented reality and energy 
fields; evaluations, assessments and research in the fields of science and technology provided by engineers; software 
design, development, installation, maintenance, updating or rental; design and development of computers; programming 
for computers, memory cards, electronic cards, data bases or networks; conversion of computer programs and data 
(other than physical conversion); conversion of documents from a physical medium to an electronic medium; creation 
(design) and development of software in the fields of naval architecture and engineering, simulation software, software 
simulating the operation of nuclear installations, vessels, combat systems and energy production installations; 
maintenance services in connection with the operational condition of systems for personnel practice and training in the 
naval, nuclear, naval aviation, civilian and energy fields; creation (design), development, updating and maintenance of 
software for aerodynamics, hydrodynamics and improved multidisciplinary design; computer programming and use of 
databases in the field of hydrodynamics; expert appraisals in the fields of on-board measurements, the laws of control 
and digital simulation, docking and recovery of drones; inspection of naval or underwater structures.
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Priority claimed from 21/02/2017; Application No. : 1827196 ;Australia 

3756529    30/01/2018
[International Registration No. : 1386487]
LAW IN ORDER PTY LTD

L3, 123 Pitt St SYDNEY NSW 2000 Australia

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business administration, business management and business support services; document copying, document 
photocopying, and document preparation services; transcription services, including data transcription, message 
transcription and transcription of written communications; business consultancy services relating to data processing; 
business data analysis services; computer data processing; computerised database management; consultancy relating to 
business document management; database management; data capture (keyboarding); data collection (for others); data 
compilation for others; data handling; data processing; data retrieval; data search in computer files (for others); 
electronic data processing; employment recruitment; advisory, consultancy and information services in relation to the 
aforementioned services.

Cl.38;Transmission services in this class, including transmission of data, computerised data, digital files, digital 
images and electronic mail; transmission of information by computer, teleprinter or over the internet; communication 
services by means of computer, electronic mail systems, electronic means or over the internet; advisory, consultancy and 
information services in relation to the aforementioned services.

Cl.42;Computer software design, development and programming; computer software engineering; computer software 
updating services; computer software installation services; computer support services (computer hardware, software and 
peripherals advisory and information services); computer support services (programming and software installation, repair 
and maintenance services); scanning and digitization of documents; authentication services for electronic documents 
and email; conversion of data or documents from physical to electronic media; design services in this class, including 
design services relating to the design or layout of documents in physical or electronic form; analytical services relating to 
computers; development of systems for the processing of data; development of systems for the storage of data; 
development of systems for the transmission of data; data storage (other than physical storage); rental of computer 
equipment and computer software; advisory, consultancy and information services in relation to the aforementioned 
services.

Cl.45;Document discovery services, electronic document discovery services, document analytics, legal document 
preparation services; certification of legal documents; legal support services; licensing of software; advisory, 
consultancy and information services in relation to the aforementioned services.
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3845046    22/01/2018
[International Registration No. : 1403834]
DDRIVEN SOLUTIONS PTE. LTD.

8 Cross Street, 24-03 PWC Building Singapore 048424 Singapore

Address for service in India/Attorney address:
PRITY KHASTGIR

Tech Corp International Strategist (TCIS, India) C Block/C3A/436, JANAKPURI, New Delhi- 110058, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; packaged software.

Cl.42;Software creation; development of software; computer software design.
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Priority claimed from 29/03/2017; Application No. : 016516081 ;European Union 

3852818    29/09/2017
[International Registration No. : 1404660]
DAMCO INTERNATIONAL B.V.

Turfmarkt 107 NL-2511 DP Den Haag

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS

RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; computer software downloadable from a global computer 
network; downloadable publications (electronic -); databases; computer software relating to database management; 
computer software for analyzing customer satisfaction and for analyzing, evaluating and comparing companies; computer
software and databases relating to logistics, transport, shipments, storage and warehousing of goods and passengers; 
computer software for booking, collection, loading, dispatch, transport, distribution, delivery and handling, storage and 
warehousing of goods and passengers; computer software for exchange of computer data, data processing and data 
analysis for statistics relating to logistics, transport, shipments, storage and warehousing of goods and passengers; 
magnetic, optical, electronic and/or digital data carriers for the aforementioned computer programs and software, and for 
databases relating to stock management and logistics, transport, shipments, storage and warehousing of goods and 
passengers.

Cl.36;Arrangement of cargo insurance; insurance; financial affairs; monetary affairs; real estate affairs; electronic 
funds transfer; electronic funds transfer for others; financial information; online banking services and financial services; 
credit card services; processing and transmission of bills and payments thereof, and providing insurance for financial 
transactions; funds transfer services; transmission of funds by electronic means for others; transfer of payments for 
others via the internet; financial services in the nature of billing and payment processing services; financial services 
provided by telecommunication means; payment administration services; card payment processing services; payment 
transaction card services; discount card services; financial transaction management; credit card transaction processing 
services, namely facilitating credit card, debit card and electronic check transactions of others over the internet and over 
terminals and servers in a local area network.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transport, including marine transport, railway 
and truck transport, air transport, transport of oils and gases by pipeline; delivery of goods; stevedoring; cargo loading 
and unloading; freight forwarding; container rental; warehouse and store room rental; information regarding 
transportation and storage; transportation logistics services relating to shipment and transportation and storage; towing; 
salvaging; operation of container terminals and of air cargo terminals for the transportation of goods; shipbroking 
services; aircraft broking services; leasing of aircrafts; location of goods by computer; transport and freight brokerage 
services; information regarding the delivery, transportation and storage of goods; providing tracking and tracing of 
shipments; cargo tracking services; provision of technical consultancy relating to dispatch and route plans for forwarding
goods; provision of technical consultancy relating to transport, storage and warehousing of goods and passengers; 
advisory and consultancy services relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; constructing an internet platform for electronic 
commerce; providing temporary use of online, non-downloadable e-commerce software to allow users to conduct 
electronic business transactions in online marketplaces via a global computer network; development of databases for use 
by others; providing temporary use of non-downloadable computer software for shipment processing over computer 
networks, intranets and the internet; providing non-downloadable computer software for supply chain management; 
design and development of computer software for customer relation management (CRM); hosting of Internet platforms for 
digital online services, information services, data storage services or communications services; electronic data storage; 
technical consultancy relating to storage and recovery of computer data; computer engineering and design, development, 
maintenance and updating of computer software and database software relating to logistics, shipments, transport, 
monitoring, storage and warehousing of goods and passengers; providing temporary use of on-line non-downloadable 
software for inventory management; providing search engines for obtaining data on a global computer network.
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Priority claimed from 15/12/2017; Application No. : 017599317 ;European Union 

3915755    13/06/2018
[International Registration No. : 1416697]
CARL FREUDENBERG KG

Höhnerweg 2-4 69469 Weinheim Germany

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Ladders and scaffolding, of metal; metal step stools, metal step ladders, kick steps of metal, mobile steps [ladders] 
of metal, stair-treads [steps] of metal, steps [ladders], made principally of metal; metal hooks, clothes hooks of metal.

Cl.21;Drying racks for laundry, laundry drying racks, clothes horses, clothes drying hangers, rotary washing lines; 
clothes pegs [clothes pins]; laundry sorters for household use, laundry baskets for household purposes, laundry bins for 
household purposes; ironing boards, flat-iron stands; ironing board covers, ironing board covers [shaped]; ironing 
cloths.
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Priority claimed from 15/12/2017; Application No. : 017599291 ;European Union 

3918375    13/06/2018
[International Registration No. : 1416696]
CARL FREUDENBERG KG

Höhnerweg 2-4 69469 Weinheim Germany

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.6;Ladders and scaffolding, of metal; metal step stools, metal step ladders, kick steps of metal, mobile steps [ladders] 
of metal, stair-treads [steps] of metal, steps [ladders], made principally of metal; metal hooks, clothes hooks of metal.

Cl.21;Drying racks for laundry, laundry drying racks, clothes horses, clothes drying hangers, rotary washing lines; 
clothes pegs [clothes pins]; laundry sorters for household use, laundry baskets for household purposes, laundry bins for 
household purposes; ironing boards, flat-iron stands; ironing board covers, ironing board covers [shaped]; ironing 
cloths.
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Priority claimed from 07/12/2017; Application No. : 4411154 ;France 

3926842    17/05/2018
[International Registration No. : 1419308]
CHRONOCAM

74 rue du Faubourg Saint Antoine F-75012 PARIS France

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; photoelectric switches or sensors, fiber-optic photoelectric sensors, color 
recognition sensors, safety light curtain sensors; position sensors; speed sensors; distance sensors; image sensors; 
optical sensors; infrared sensors; proximity switches or sensors; sensor controls; displacement detectors; electric 
sensors; electro-optical sensors; optical micrometers; positioning detectors; image processing detectors; switches or 
sensors for detecting vibrations; lasers (not for medical use); laser marking devices; infrared scanners; optical readers; 
computers for signal and/or image processing for artificial vision; recorded computer programs for signal and/or image 
processing for artificial vision; software for signal and/or image processing for artificial vision, recorded programs for 
signal and/or image processing for artificial vision; intercommunication apparatus; cameras for artificial vision 
applications; optical correctors, amplifiers and devices; diagnostic instruments for scientific use; simulators; medical 
simulators [learning apparatus].

Cl.10;Medical apparatus, instruments and devices; medical, surgical and ophthalmological lasers; apparatus for 
applying laser radiation for medical use; laser cutting tools for medical use; sensors used for medical diagnosis.

Cl.42;Scientific and technological services as well as research and design services relating thereto, in the fields of 
medicine, automobiles, robotics, connected objects and quality control; scientific research for medical purposes; 
scientific research for industrial purposes; provision of information regarding medical and scientific research; research in 
the fields of medicine, automobiles, robotics, connected objects and quality control; material testing and evaluation; 
testing and analysis of materials; industrial analysis and research services;&nbsp;engineering services and technical 
advice; technical testing services; industrial tests;&nbsp;computer system analysis; development of data processing 
systems; programming of electronic control systems for data processing; design of data processing systems; research 
relating to processing of data, particularly optical data.
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3937940    24/01/2018
[International Registration No. : 1421694]
ZETA HOLDING GMBH

Zetaplatz 1 A-8501 Lieboch Austria

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Containers of metal for compressed gas or liquid air; tanks of metal; closures of metal for containers; packaging 
containers of metal; metal pipes; all the goods in this class being exclusively for use in and/or integrated in 
pharmaceutical and biotechnological installations and/or installations for the food industry.

Cl.7;Machines for the chemical industry; motors, electric, other than for land vehicles; pressure reducers (parts of 
machines); boiler tubes (parts of machines); steam engine boilers; pumps (parts of machines, engines or motors); 
vacuum pumps (machines); centrifugal pumps; filters (parts of machines or engines); fittings for engine boilers and tubes 
[parts of machines]; joints (parts of engines); agitators; beaters, electric; mixers (machines); suction machines for 
industrial purposes; suction apparatus for industrial purposes; suction rings for industrial purposes; control mechanisms 
for machines, engines or motors; compressors for refrigerators; steam engines; filling machines; separators for liquids; 
housings [parts of machines]; centrifugal machines.

Cl.9;Software; distribution boxes (electricity); measuring apparatus; quantity indicators; voltmeters; electrical sensors; 
temperature indicators; thermostat; pressure measuring apparatus; flow measuring apparatus; measuring apparatus for 
determining the purity of fluids; measuring apparatus for determining electrical conductivity; distillation apparatus for 
scientific purposes; precision balances; scales; apparatus for cultivation of cell cultures (not for medical purposes); 
apparatus for storing, treating, processing and decanting of biochemical and pharmaceutical substances; fermenters.

Cl.11;Air conditioning installations, namely installations for tempering substances; refrigerating containers; 
refrigerating cabinets; cooling installations for liquids; heat pumps; heat exchangers; filters (parts of household or 
industrial installations), air filtering installations; distillation apparatus; distillation apparatus for industrial purposes; 
coils (parts of distilling, heating or cooling installations), steam generating installations; sterilizers; water purification 
apparatus; purification machines and apparatus (electric); apparatus for cleaning fluids.

Cl.37;Machinery installation, maintenance and repair.

Cl.42;Chemical analysis; computer software consultancy; engineering; surveying; material testing; quality testing; 
technical research; technical project studies; technical project management concerning electronic data processing; 
installation of computer software maintenance of computer software; technical testing laboratory services; chemistry 
services; construction planning.
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Priority claimed from 26/02/2018; Application No. : 017865934 ;European Union 

3954773    13/07/2018
[International Registration No. : 1423889]
POLMOS ZYRARDOW SPOLKA Z OGRANICZONA ODPOWIEDZIALNOSCIA

Ul. Mickiewicza 1-3 PL-96-300 Zyrardów Poland

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
MARK TO BE USED AS WHOLE.

Cl.33;Alcoholic beverages (except beers); spirits; cocktails; vodkas.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; organization of competitions (education or entertainment); organization of competitions and award 
ceremonies; publication of magazines and books; publishing by electronic means; film production; production of music; 
show production; organization of exhibitions for cultural or educational purposes; organization of cultural, musical, 
educational, recreational, festive (entertainment), entertaining and leisure events; organization and conducting of 
colloquiums, conferences and congresses; organization and conducting of concerts; organization of lotteries; night club 
services (entertainment); online game services.

Cl.43;Beverage service provision; bar and coffee shop services; information services relating to the preparation of 
beverages; provision of information in the form of drink recipes; provision of information relating to bar services.
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Priority claimed from 07/02/2018; Application No. : UK00003288553 ;United Kingdom 

3961235    15/02/2018
[International Registration No. : 1425183]
ONFIDO LTD

3 Finsbury Avenue London EC2M 2PA GB

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer software and computer programmes; database management 
software; computer programmes for data processing; computer firewall software; downloadable computer software; data 
storage devices; storage apparatus for computer data; communication software; application software; apps; mobile apps; 
downloadable computer software applications; interactive computer software; computer peripheral devices; electronic 
publications (downloadable); downloadable electronic reports; electronic mail and messaging software; smart phones; 
tablets; software, application software, computer programmes, and computer software for use as an application 
programming interface (API); software, application software, computer programmes, and computer software for use as an 
API, all for the provision of identity verification, background checking, online on-boarding services, and investigatory 
services related to identity or background; software and systems for the analysis of business data and to enable retrieval 
of data; software and systems for the collection, organisation, storage and sharing of data and information; character 
verification apparatus and instruments; character recognition software; optical character recognition software; voice 
recognition software; pattern recognition systems composed of computer chips, computer hardware and software; digital 
electronic devices for recording, organising, receiving, transmitting data; computer programmes for accessing, browsing 
and searching online databases and the Internet; physical booths, monitors or apparatus designed to enable the 
verification of identity, the conducting of background checks, the provision of on-line on-boarding services and 
investigatory services related to identity or background (terms considered too vague by the International Bureau – Rule 
13 (2) (b) of the Common Regulations).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software research; installation and customisation 
of computer applications software; updating and maintenance of computer software; programming of data processing 
equipment; preparation of technical reports; project studies relating to software; application service provider (ASP); 
application service provider (ASP) featuring software for receiving, transmitting and displaying information transmitting 
data; design and development of optical character recognition software; computer programming services for electronic 
data security; electronic storage of documents; design services relating to the publication and storage of documents; 
computerised services to facilitate identity verification, provision of background checks, online on-boarding services, and 
investigatory services related to identity or background; research and information services in the field of identity 
verification, background checking, online on-boarding services, and investigatory services related to identity or 
background (terms considered too vague by the International Bureau – Rule 13 (2) (b) of the Common Regulations); 
designing computer software, application software and APIs in relation to identity verification, background checking, on-
boarding services, and investigatory services related to identity or background; research and design services in relation 
to character recognition software and identity verification software including systems for the analysis of biometric data; 
providing research related to identity verification and background checking; data security services; development of 
systems for the storage of data; software development services; computer software development; image processing 
software development; development of computer software; software development, programming and implementation; 
design and development of electronic database software; computer software development, specifically in the field of 
optical character recognition software; software enabled services allowing users to store information from different 
applications into a centralised folder; software enabled services allowing users to carry out identity verification and 
background checking; software enabled services allowing users receive online on-boarding services and investigatory 
services related to identity or background; information, advisory and consultancy services relating to all the aforesaid.
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Priority claimed from 13/11/2017; Application No. : 87681960 ;United States of America 

3994154    09/05/2018
[International Registration No. : 1431880]
Carlisle Fluid Technologies, Inc.

Suite 400, 16430 N. Scottsdale Road Scottsdale AZ 85254 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Electrostatic spray guns for use in spray finishing, coating or painting of surfaces; gravity fed spray guns for use in
spray finishing, coating or painting of surfaces; coating recovery cup and instruments; air compressors; caulking guns; 
mechanical pressure feed tanks of metal for paint; parts and fittings for the aforesaid goods.

Cl.9;Electrical controllers for spray guns.
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Priority claimed from 10/10/2017; Application No. : 017315169 ;European Union 

4004592    29/03/2018
[International Registration No. : 1434443]
ALV GMBH & CO. KG

Birkensteige 10/1 88069 Tettnang Germany

Address for service in India/Attorney address:
SINGH & SINGH LAW FIRM LLP

C-139, Defence Colony, New Delhi - 110024

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for connecting remotely to computers or computer networks; software; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, and mechanical devices or systems; 
software and applications for mobile devices; network operating system programs; privacy protection software; 
communication software for connecting computer network users; computer software for use in computer access control; 
computer programmes [programs], recorded; computer software for the processing of positioning data; mobile apps; 
character verification instruments (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); computer software for the dissemination of positioning data; computer software applications, 
downloadable; computer programmes relating to local area networks; application software for social networking services 
via internet; cards encoded to access computer software; cloud network monitoring software; computer programs for the 
enabling of access or entrance control; computer application software for mobile telephones; computer groupware; 
computer software for administration of local area networks; wireless controllers to remotely monitor and control the 
function and status of security systems; application software; computer application software for mobile phones; 
computer software for testing vulnerability in computers and computer networks; computer software for the monitoring of 
computer systems; downloadable computer security software; computer programs for accessing and using the internet; 
authentication software; communication software for connecting global computer networks; computer software; 
application software for cloud computing services; software to control building environmental, access and security 
systems; downloadable software; information technology and audiovisual equipment; computer software for mobile 
applications that enable interaction and interface between vehicles and mobile devices; computer application software; 
process controlling software; application software for wireless devices; computer software for the remote control of 
security apparatus; electronic control systems; computer software for wireless network communications; security 
software; downloadable cloud computing software; decoders; software for network and device security (term considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); communication software; computer 
software for wireless content delivery; computer firewall software; computer antivirus software; computer application 
software for use in implementing the internet of things [IoT]; computer software for application and database integration; 
computer software for the detection of threats to computer networks; computer software for the creation of firewalls; 
cloud computing software; computer application software for use with wearable computer devices; adaptive software; 
mobile software (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
computer software for authorising access to data bases; firmware.

Cl.38;Live transmissions accessible via home pages on the internet [webcam]; providing user access to the internet 
(services providers); transmission of electronic mail [e-mail data services]; communication of information by electronic 
means; e-mail data services; transmission of user-generated content via the internet; wireless broadband communication 
services; providing high speed access to computer and communication networks; communication services, namely, 
electronic transmission of data and documents among users of computers; transmission of data and information by 
computer and electronic communication means; transmission of data via the internet; communication via virtual private 
networks; provision of internet access services; provision of communication facilities for the interchange of data by 
electronic means; transmission of information via computers connected to the same telematic network; collection and 
delivery of messages by electronic mail; providing of access to telecommunication warehousing services (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); transmission of 
information by computer; telecommunications routing and junction services; wireless electronic transmission of images; 
providing multiple-user access to a global computer network; providing multiple use access to global computer 
information networks for the transfer and dissemination of a wide range of information; electronic network 
communications; electronic data interchange services; communication services over computer networks; transmission of 
information via wireless or cable networks; transfer of data by telecommunications; provision of telecommunication 
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access and links to computer databases and to the internet; information transmission services via digital networks; 
providing multiple user dial-up and dedicated access to the internet; digital network telecommunications services; 
electronic transmission of data; providing telecommunications connections to the internet; data transmission services 
between networked computer systems; communication services provided electronically; transmission of data by 
electronic means; providing access to computer networks; computer communications for the transmission of 
information; on-line communication services; internet service provider services; provision of access to electronic 
messaging systems; communication of information by computer; worldwide computer network access services; 
providing access to information via the internet; data bank interconnection services (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); consultancy services relating to data communications; 
provision of wireless application protocol services including those utilising a secure communications channel (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); distribution of data or 
audio visual images via a global computer network or the internet; electrical data transmission over a global remote data 
processing network, including the internet (term considered linguistically incorrect by the International Bureau - rule 13 
(2) (b) of the Common Regulations); telecommunications services provided by means of optical fibre networks; provision 
of telecommunications access to databases and the internet; wire agency [communication] services; telecommunication 
services; communication network consultancy; data communication services accessible by password; provision of 
access to content, websites and portals; transmission of videos, movies, pictures, images, text, photos, games, user-
generated content, audio content, and information via the internet; transmission of information via national and 
international networks; providing information relating to wireless communication; wireless transfer of data via the 
internet; transferring information and data via computer networks and the internet; local area networks (operation of -) 
(term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing user 
access to global computer networks; transmission of information by electronic communications networks; transfer of 
information and data via online services and the internet; communication by computer; provision of access to internet 
protocol tv; transmission of messages, data and content via the internet and other communications networks; wireless 
electronic transmission of data; communications services for the exchange of data in electronic form; consulting services 
in the field of electronic communications; providing frame relay connectivity services for data transfer; transmission of 
digital files; provision of on-line communications services; transmission of information via computer networks; providing 
multiple-user access to a global computer information network; transmission of information on-line; telecommunications 
services provided via fiber optic, wireless and cable networks; digital transmission of data via the internet; electronic 
communications services; audio, video and multimedia broadcasting via the internet and other communications 
networks; electronic communications consultancy; communications by fibre optic networks; providing electronic 
telecommunication connections; telecommunications services, namely providing fiber optic network services; internet 
services providers (isps); transmission of information between computers and workstations; providing access to the 
internet and other communications networks; internet based telecommunication services; operating of electronic 
communications networks; on-line information services relating to telecommunications; communications services 
provided over the internet; provision of access to television via decoding apparatus; provision of electronic data links; 
wireless transfer of data via wireless application protocols; electronic transmission and retransmission of sounds, 
images, documents, messages and data; wireless communications services; transmission of data, audio, video and 
multimedia files, including downloadable files and files streamed over a global computer network; transmission of data 
via isdn lines; rental of access time to a database server; providing access to and leasing access time to computer 
networks; automatic transfer of digital data using telecommunications channels; rental of access time to global computer 
networks; high bit-rate data transmission services for telecommunication network operators; streaming of data; providing 
telecommunications connections to a global computer network or databases; providing access to data in computer 
networks; information services relating to electronic communication networks; secure e-mail services; communications 
via multinational telecommunication networks; access to content, websites and portals; providing access to electronic 
communications networks and electronic databases; transmission of written communications (electronic -); 
communication services between data banks; wireless transfer of data via digital mobile telephony; data communication 
services; provision of electronic communication links; communication services for the transmission of information by 
electronic means; telecommunications services between computer networks; communication services for the 
transmission of information; operating of electronic communications systems; transmission of information by electronic 
means; computer communications services for the transmission of information; providing access to electronic 
communications networks; data communication services accessible by access code; telecommunications services 
provided via the internet, intranet and extranet; mobile telecommunication network services; computer data transmission 
services; transmission of database information via telecommunications networks; communications by computer 
terminals; electronic transmission of instant messages and data; voice over Internet Protocol [VoIP] communication 
services; mobile communications services; remote transmission of data by means of telecommunications; providing 
access to global computer networks and other computer networks; internet access services; telecommunication of 
information (including web pages); providing computer access to communication networks; provision of central 
switching services for electronic communications networks (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); providing access to telecommunication networks; data communication by 
electronic means; provision of access to the internet for others; information services relating to broadcasting; providing 
access to information via data networks; providing telecommunications connections to the internet or databases; 
computer communication services; wireless electronic transmission of facsimiles; telecommunications services for the 
distribution of data; transmission of data through the use of electronic image processing by telephone link (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); provision of access to an 
electronic on-line network for information retrieval; secure transmission of data, sound or images; providing access to a 
global computer network for the transfer and dissemination of information; providing access to a global computer 
information network; data transmission; telecommunication services provided via internet platforms and portals; secured 
data, sound and image transmission services; providing virtual private network (VPN) services; transmission of data or 
audio visual images via a global computer network or the internet; computer communication and internet access; 
transmission of digital information; provision of access to computer networks and the internet; data transmission and 
data broadcasting; advisory and consultancy services relating to wireless communications and wireless communications 
equipment; telematic [data communication] services; electronic transmission of information (services for the -); 
communications via a global computer network or the internet; transmission of audio and video content via computer 
networks; providing access to information on the internet; providing telecommunications connections to a global 
communication network or databases.

Cl.41;Education and instruction; arranging of displays for educational purposes; conducting training seminars for 
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clients; video library services; arranging and conducting of symposiums; provision of instruction relating to data 
processing; training services relating to data communications; publishing services (including electronic publishing 
services); organisation and holding of fairs for cultural or educational purposes; demonstration [for instructional 
purposes]; organisation of congresses and conferences for cultural and educational purposes; organisation of seminars 
relating to training; organisation of seminars relating to education; training in the operation of computer programs; 
training services provided via simulators; publishing services carried out by computerised means; providing on-line 
videos, not downloadable; education services relating to the application of computer systems; arranging and conducting 
conferences and seminars; arranging, conducting and organisation of conferences; training in the development of 
software systems; arrangement of conferences for educational purposes; training of personnel to ensure maximum 
security protection; provision of computer related training courses; training services relating to computer systems; 
arranging and conducting of training seminars; educational services relating to information technology; instructional 
services relating to data processing; providing online courses of instruction; electronic viewing guide services (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); arranging of lectures; 
arranging and conducting educational conferences; fetes (organisation of -) for educational purposes; arranging of 
training courses; organisation of courses using distance learning methods; conducting of exhibitions for educational 
purposes; training in the use of data processing programs; organisation of conferences, exhibitions and competitions; 
workshops for educational purposes; training services relating to the installation of computer controlled test systems; 
training in the operation of computerised systems; arranging of workshops and seminars; conducting of seminars and 
congresses; electronic data processing training; training services relating to computer-aided testing; education services 
relating to the application of computer software; arranging, conducting and organisation of workshops; arranging, 
conducting and organisation of symposiums; workshops for training purposes; providing online training seminars; 
arranging of conferences; training courses relating to computer software; provision of online training; organisation of 
seminars; arranging and conducting of seminars and workshops; arranging of exhibitions for educational purposes; 
seminars; organisation of webinars; audio-visual display presentation services for educational purposes; arranging of 
demonstrations for training purposes; training services relating to the maintenance of computer controlled test systems; 
services for setting up data processing teaching programs (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); training relating to data processing techniques; organisation of seminars and 
conferences; arranging of presentations for educational purposes; arranging, conducting and organisation of seminars; 
providing computer assisted courses of instruction; education services relating to computer systems; organisation of 
training courses; provision of education on-line from a computer database or via the internet or extranets; arrangement of 
conventions for educational purposes; training in the use and operation of data processors; audio-visual display 
presentations; arranging of displays for training purposes; arranging of demonstrations for educational purposes; 
conducting of educational events; arranging and conducting of seminars; arranging and conducting of lectures; 
arrangement of seminars for educational purposes; arranging, conducting and organisation of congresses; training 
services relating to the repair of computer controlled test systems; conducting of educational courses; arranging of 
exhibitions for training purposes; training services in the field of computer software development; arranging of 
conventions for training purposes; training in the operation of software systems; programming [scheduling of programs] 
on a global computer network.

Cl.42;Engineering services relating to the design of electronic systems; monitoring of computer systems to detect 
breakdowns; computer system design; troubleshooting of computer hardware and software problems; design and 
development of networks; analysis and evaluation of product design; database design and development; technical 
services for the downloading of software; programming of operating software for accessing and using a cloud computing 
network; design services relating to the development of computerised information processing systems; design services 
relating to data transmission test tools; internet walled garden services; digital watermarking; development of computer 
firmware (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); computer 
diagnostic services; programming of internet security programs; design of data storage systems; design and 
development of firmware systems; administration of mail servers; consultancy and information services relating to 
computer system integration; troubleshooting in the nature of diagnosing problems with consumer electronics; backup 
services for computer hard drive data; product design and development; design services relating to data processing 
tools; consultancy in the field of security software; configuration of computer networks by software; development of data 
processing apparatus; it security, protection and restoration (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); consultancy relating to the design and development of computer software 
programs; computer software consultancy; diagnosis of faults in computer software; design services relating to the 
creation of networks; data recovery services; design of software for multimedia data storing and recalling; creation of 
control programs for electric operation control and drive modules; design and development of software for importing and 
managing data; comparative analysis studies of the efficiency of computer systems; diagnosing computer hardware 
problems using software; design and development of computer software for reading, transmitting and organising data; 
design and development of operating software for accessing and using a cloud computing network; consultancy services 
for designing information systems; design and development of testing and analysis methods; design of computer 
databases; design and development of telecommunications networks; development of computer software for use with 
computer-controlled switching systems; application service provider [asp], namely, hosting computer software 
applications of others; consultancy in the field of computer system integration; internet security consultancy; design of 
data processing apparatus; electronic data storage and data back-up services; design and development of electronic data 
security systems; design and development of software for database management; conducting of quality control tests; 
monitoring of computer systems for detecting unauthorized access or data breach; hiring of computer firmware; creation, 
updating and adapting of computer programs; programming of operating software for computer networks and servers; 
software design and development; professional consultancy relating to computer security; research in the field of data 
processing technology; design of hardware for processing and distribution of multimedia contents; information services 
relating to the development of computer networks; development of systems for the transmission of data; monitoring of 
network systems; comparative analysis studies of the performance of computer systems; design and development of 
computer firmware; installation of firmware; technical advisory services relating to data processing; computer security 
consultancy; designing computer software for controlling self-service terminals; development and testing of computing 
methods, algorithms and software; maintenance of software for internet access; computer system design and 
development; development of technologies for the protection of electronic networks; research relating to security (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); design and development 
of computer software for process control; maintenance of data processing software; remote server administration; 
software engineering; computer system analysis; development of computer systems; data security consultancy; 
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computer firewall services; on-line computer services (term considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); computer programming for data processing and communication systems; design of 
operating system software; programming of software for internet platforms; design and development of wireless 
computer networks; technological services and design relating thereto; analytical services relating to computers; design 
and development of antivirus software; provision of security services for computer networks, computer access and 
computerised transactions; computer virus protection services; testing of electronic data processing systems; advisory 
services relating to computer systems design; technical advice relating to safety (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); server administration; installation and maintenance of 
internet access software; data security services; configuration of computer firmware; rental of internet security programs; 
design and development of systems for data input, output, processing, display and storage; anti-spamming services 
(term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); software creation; 
surveys (conducting -); computer services concerning electronic data storage; computer programming services for 
electronic data security; electronic data back-up; providing information about the design and development of computer 
software, systems and networks; design of hardware for compression and decompression of multimedia contents; 
consumer product safety testing; design and development of data display systems; computer network design for others; 
consulting in the field of cloud computing networks and applications; computer programming services for data 
warehousing; development of systems for the processing of data; consumer product safety testing and consultation; data 
migration services; temporary electronic storage of information and data; computer analysis; design and development of 
operating system software; configuration of computer systems and networks; information technology support services; 
maintenance of computer software relating to computer security and prevention of computer risks; design of hardware for
multimedia data storing and recalling; analysis and evaluation of product development; data encryption and decoding 
services; computer services for the analysis of data (term considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); integration of computer systems and networks; electronic data storage; data security 
services [firewalls]; development of computer software for use with programmable controllers; installation and 
maintenance of database software; design and testing of new products; design and development of data storage 
systems; design and development of electronic database software; design of information systems; design services for 
data processing systems; safety technological testing services; design of hardware for data and multimedia content 
conversion from and to different protocols; software customisation services; consultancy in the field of computer system 
analysis; administration of user rights in computer networks; design and development of wireless data transmission 
apparatus; design and development of data processing apparatus; creation of control programs for automated 
measurement, assembly, adjustment, and related visualisation; online data storage; design and development of data entry
systems; design and development of data processing systems; writing of control programs; creation, maintenance and 
adaptation of software; development of software for secure network operations; computer security services for protection 
against illegal network access; technical services for the downloading of digital data; development of computer based 
networks; installation and actualisation of programs for data processing; computer network configuration services; 
computer system monitoring services; design services relating to integrated circuits; software development, 
programming and implementation; engineering services relating to automatic data processing; off-site data backup; 
monitoring of computer systems by remote access; computer security services in the nature of administering digital 
certificates; design and development of wireless data transmission apparatus, instruments and equipment; cloud 
computing; design and development of internet security programs; computer network services; data back-up services; 
updating of memory banks of computer systems; engineering consultancy relating to data processing; computer security 
threat analysis for protecting data; design and development of operating software for computer networks and servers; 
design services relating to data processing test tools; computer security system monitoring services; development of 
systems for the storage of data; consultancy services relating to quality control; configuration of computer software; 
design, development and implementation of software; updating of computer software relating to computer security and 
prevention of computer risks.

Cl.45;On-line social networking services; online social networking services accessible by means of downloadable 
mobile applications; monitoring of security systems; providing authentication of personal identification information 
[identification verification services]; licensing of databases; licensing of computer software [legal services]; electronic 
monitoring services for security purposes; safety, rescue, security and enforcement services (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); advisory services relating to consumers rights 
[legal advice]; security assessment of risks; information services relating to consumer rights (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); identity validation services (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); licensing [legal services] in the framework 
of software publishing; information services relating to safety; licensing of technology; consultancy relating to computer 
software licensing; licensing of wireless communication system; computer licensing (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 06/04/2018; Application No. : 87866725 ;United States of America 

4009598    27/09/2018
[International Registration No. : 1434935]
GARRETT TRANSPORTATION I INC

2525 W. 190th street Torrance CA 90504 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.7;Automotive parts, namely, turbocharger systems; turbochargers for land vehicles; compressors as parts of motors 
and engines; electric compressors; vehicle engine components and parts, namely, intercoolers, oil coolers and exhaust 
gas recirculation coolers; radiators for motors and engines; exhaust system temperature, pressure, chemical composition
and flow sensors being parts of internal combustion engines.

Cl.9;Electronic control systems for engines; acceleration sensors; speed and pressure indicators; automotive 
measuring instruments, namely, boost gauges; software for managing and predicting the health and maintenance needs 
of vehicles; software for connecting and managing networked vehicles in the internet of things (IoT); software to secure 
and protect vehicle internal communications networks.

Cl.12;Turbines for land vehicles; air turbines for land vehicles.

Cl.37;Automotive maintenance and repair services; automotive upgrade services, namely, turbocharging and 
performance upgrades of automobiles; automotive conversion services, namely, installing specialty automotive 
equipment.

Cl.42;Software as a service (SAAS) services featuring software for managing and predicting the health and 
maintenance needs of vehicles, connecting and managing networked vehicles in the internet of things (IoT), and securing 
and protecting vehicle internal communications networks.
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Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 07/05/2018; Application No. : 87910457 ;United States of America 

4017976    27/09/2018
[International Registration No. : 1437146]
GARRETT TRANSPORTATION I INC

2525 W. 190th street Torrance CA 90504 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.7;Automotive parts, namely, turbocharger systems; turbochargers for land vehicles; compressors as parts of motors 
and engines; electric compressors; vehicle engine components and parts, namely, intercoolers, oil coolers and exhaust 
gas recirculation coolers; radiators for motors and engines; exhaust system temperature, pressure, chemical composition
and flow sensors being parts of internal combustion engines.

Cl.9;Electronic control systems for engines; acceleration sensors; speed and pressure indicators; automotive 
measuring instruments, namely, boost gauges; software for managing and predicting the health and maintenance needs 
of vehicles; software for connecting and managing networked vehicles in the internet of things (IoT); software to secure 
and protect vehicle internal communications networks.
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Priority claimed from 30/01/2018; Application No. : 017751744 ;European Union 

4028502    17/07/2018
[International Registration No. : 1439161]
Quintessenz Verlags-GmbH

Ifenpfad 2-4 12107 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; reviews (magazines); newspapers; books; manuals [handbooks]; newsletters; in particular all of 
the aforesaid services in this class in the field of medicine, health, dentistry, dental technology.

Cl.42;Design and development of computer software, in particular application software (Apps) for smartphones and 
other mobile terminals, in particular for the field of medicine, health, dentistry, dental technology; providing of application 
software (Apps) for smartphones and other mobile terminals; electronic data storage and data archiving; inquiries and 
research in databases and on the Internet for science and research, in particular for the field of medicine, health, 
dentistry, dental technology; design, development, consultancy, creation, installation, monitoring, maintenance, updating 
of computer programs, in particular application software (Apps) for smartphones and other mobile terminals for the field 
of medicine, health, dentistry, dental technology; conversion of texts to digital format; operation of search engines for the 
Internet and Intranets; development of data bases; maintenance of database software; providing search engines on the 
Internet and intranets; hosting of databases; in particular all of the aforesaid services in this class in the field of medicine, 
health, dentistry, dental technology.
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4049634    03/12/2018
[International Registration No. : 1257378]
ExtraHop Networks, Inc.

Suite 1700, 520 Pike Street Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer networking hardware; computer network operating systems; computer software for 
use in enhancing, optimizing, securing, analyzing, accelerating, monitoring, and managing data, computer network traffic 
and applications communicating across networks; computer software for enhancing and optimizing the performance, 
security, speed, availability and accessibility of software applications and network hardware devices on computer 
networks.

Cl.42;Computer network and information technology consulting services; technical support services, namely, providing
assistance to others in the field of computer software and information technology; providing temporary use of non-
downloadable software for use in enhancing, optimizing, securing, analyzing, accelerating, monitoring, and managing 
data, computer network traffic and applications communicating across networks; providing temporary use of non-
downloadable software for enhancing and optimizing the performance, security, speed, availability and accessibility of 
software applications and network hardware devices on computer networks.
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4051851    29/11/2018
[International Registration No. : 1442042]
Bollman Hat Company

110 East Main Street Adamstown PA 19501 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Handbags; wallets; purses; card cases; cosmetic cases; travel bags; beach bags; toiletry bags sold empty; bags 
for sports, haversacks, rucksacks.

Cl.25;Hats; headbands, hair scarves, earmuffs; scarves.
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Priority claimed from 05/06/2018; Application No. : 017911655 ;European Union 

4051868    03/12/2018
[International Registration No. : 1441857]
TechniGrau Solutions Ltd.

2 Square du Colonel Sutterlin F-60200 Compiègne France

Proposed to be Used
IR DIVISION
Cl.7;Electric food grinders.

Cl.11;Drying apparatus for fodder and forage; food dryers; installations for heating foodstuffs; food dehydrators; 
apparatus for dehydrating food waste; desiccating apparatus; apparatus for drying; installations for the roasting of nuts; 
installations for the roasting of cocoa; thermoelectric apparatus for heating foodstuffs; sterilizing installations; sterilizers; 
sterilization, disinfection and decontamination equipment.

Cl.40;Coffee roasting and processing; food processing; forage processing; pasteurization services for food and 
beverages.
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4051878    29/11/2018
[International Registration No. : 1441800]
Wu, Aozhou

Suite E, 4441 Baldwin Ave. El Monte CA 91731 United States of America

Proposed to be Used
IR DIVISION
Cl.11;LED light bulbs.

Cl.35;On-line retail store services featuring LED lighting, LED lighting accessories for cars, and automotive and 
motorcycle accessories.
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Priority claimed from 07/06/2018; Application No. : 718037 ;Switzerland 

4051911    06/12/2018
[International Registration No. : 1442664]
CERTINA AG (CERTINA SA) (CERTINA LTD)

Chemin des Tourelles 17 CH-2400 Le Locle Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods, namely hands, anchors, pendulums, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.

Cl.35;Wholesale and retail sale services in stores and via computer networks, by catalog, by mail, by telephone, by 
radio and television and by other electronic means for timepieces and jewelry products; presentation of timepieces and 
jewelry products on all communication media for retail sale; sales promotion for others; promotion of sales of jewelry and 
timepieces for others; advertising, marketing and public relations services; commercial business management; 
commercial administration; office functions; organization of exhibitions for commercial or advertising purposes.
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4051919    03/12/2018
[International Registration No. : 1303812]
VOLTECO S.P.A.

Via Delle Industrie, 47 PONZANO VENETO (TV) Italy

Proposed to be Used
IR DIVISION
Cl.17;Insulating waterproofing membranes; sealant compounds for joints; gaskets; weatherstripping, not of metal, for 
buildings; insulating water resistant membranes; insulating fabrics; substances for insulating buildings against moisture.

Cl.19;Non-metallic coverings for walls [construction]; non-metallic sheeting for walls [construction]; non-metallic 
coverings [construction]; building materials, not of metal; water-resistant boards and panels, not of metal, for 
construction; sealing membranes for roofs; cladding, not of metal, for construction; erosion control fabric, mats and 
sheeting, not of metal [geotextiles]; non-metallic building materials in the form of slabs.
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4052157    29/11/2018
[International Registration No. : 1442361]
SON, Wonik

602, 61, Dosan-daero 81-gil, Gangnam-gu Seoul 06010 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.30;Processed coffee; enriched rice [uncooked]; high-protein cereal bars; cereal-based processed products; flour 
and preparations made from cereals; polished cereals; bread; sauces; starch for food; ices and ice creams; malted rice; 
traditional tea; condiments; tea extracts; chocolate products; spices and ice.

Cl.35;Retail store services featuring processed nuts; retail store services featuring processed coffee; retail store 
services featuring preserved, frozen, dried and cooked fruits and vegetables; retail store services featuring high-protein 
cereal bars; retail store services featuring flour and preparations made from cereals; retail store services featuring 
polished cereals; retail store services featuring bean processed foodstuffs [excluding bean curds and their processed 
foodstuffs]; demonstration of goods; retail store services featuring sauces; retail store services featuring starch for food; 
retail store services featuring ices and ice creams; retail store services featuring malted rice; retail store services 
featuring milk products; business intermediary services relating to mail order by telecommunications; retail store 
services featuring traditional tea; retail store services featuring prepared pulses; retail store services featuring 
seasonings; retail store services featuring tea extracts; retail store services featuring chocolate products; retail store 
services featuring spices and ice.

Cl.40;Processing of grain; processing of cereals; processing of health food as the main component of the grain; 
processing of fruits and vegetables; processing of agricultural products; processing of food; meat treatment; food 
processing treatment; fermenting of food; food preservation services; beverage processing treatment; food and drink 
preservation; processing of food and beverage; processing of coffee and tea.

Cl.43;Self-service restaurant services; serving food and drink in retail and takeaway establishments; restaurant and 
catering services; restaurant services rendered in the framework of franchising; preparation of food and beverages; 
providing of food and drink; outside catering services; serving of alcoholic beverages; bakery cafes; bakeries; pubs; cafe 
and restaurant services; cafe services; coffee-house and snack-bar services; take-away food services; fast-food 
restaurants and snack-bars; street stalls services; carry-out restaurants.
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Priority claimed from 27/09/2018; Application No. : UK00003341470 ;United Kingdom 

4052162    05/12/2018
[International Registration No. : 1442385]
Apax Partners LLP

33 Jermyn Street London SW1Y 6DN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; instructional and teaching materials; promotional and advertising materials; 
prospectuses; private placement memoranda.

Cl.35;Advertising; business management; business administration; office functions; business appraisals; business 
research; distribution of prospectuses and private placement memoranda for advertising and other purposes; advisory, 
consultancy and information services relating to all the aforesaid services.

Cl.36;Insurance; financial affairs; monetary affairs; financial services; real estate affairs; corporate finance; private 
equity; debt funding; investment services; capital, fund and trust investment services; investment management services; 
mutual fund, collective investment scheme and hedge fund services; unit trust services; financial and investment 
planning and research; venture and growth capital; advisory, consultancy and information services relating to all the 
aforesaid services.
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4052233    29/11/2018
[International Registration No. : 1442032]
Bollman Hat Company

110 East Main Street Adamstown PA 19501 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Handbags; wallets; purses; card cases; cosmetic cases; travel bags; beach bags; toiletry bags sold empty; bags 
for sports, haversacks, rucksacks.

Cl.25;Hats; headbands, hair scarves, earmuffs; scarves.
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Priority claimed from 06/11/2018; Application No. : 724107 ;Switzerland 

4055453    04/12/2018
[International Registration No. : 1444251]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes, cosmetics, shampoos, hair care products, hair coloring 
products, permanent products, soaps, detergents, deodorants other than for personal use; chemical products used for 
the manufacture of compositions intended for perfumery, compositions intended for cosmetics, compositions intended 
for shampoos, compositions intended for hair care products, compositions intended for hair dyes, compositions intended 
for perm products, compositions intended for soaps, compositions intended for detergents, compositions intended for 
deodorants other than for personal use; chemical products used for the manufacture of perfume compositions and 
preparations for masking and neutralizing odors.

Cl.3;Perfumery products, bases for perfumes, perfume compositions intended for neutralizing and masking body odors; 
perfumes, essential oils, shampoos, hair care products, hair coloring products, hair waving preparations, soaps, 
detergents; perfumes for the cosmetic industry, the perfume industry and for the detergent and cleaning product industry.

6846



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 13/06/2018; Application No. : 87960948 ;United States of America 

4055469    06/12/2018
[International Registration No. : 1442879]
Omniome, Inc.

10575 Roselle Street San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Research laboratory analyzers for analysis of biological analytes for non-medical purposes.

Cl.10;Devices for analysis of biological analytes for medical purposes.

Cl.42;Analysis of biological analytes; development of new technology for others for analysis of biological analytes.
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4055998    04/12/2018
[International Registration No. : 1444282]
Vertiv Corporation

1050 Dearborn Drive Columbus OH 43085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for remotely monitoring environmental conditions and controlling devices within a building, 
facility, grounds, or designated spatial area; computer software that monitors data points collected from multiple facilities 
and generates custom views of the aggregated data points using a graphical user interface and generates alarms; 
electrical power distribution units; airflow management systems for information technology spaces consisting of 
computer, network server and AV equipment storage rack; apparatus for directing air for electronic equipment, namely, 
control devices used in air ducts to regulate the flow of air; electronic sensors for temperature, humidity, water, airflow, 
light level, sound level, door position, resistance, voltage and current monitoring, used in various combinations to protect 
information technology equipment.

Cl.40;Custom manufacture of electrical power distribution boxes and related electrical assemblies for others.

Cl.42;Custom design of computerized facility monitoring systems for others; quality evaluation services for facility 
monitoring systems; custom design of graphical user interfaces for facility monitoring systems; custom design of 
embedded web servers and computer hardware and software systems to enable remote site monitoring, control and data 
acquisition via a web interface.
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4056027    16/07/2018
[International Registration No. : 1444470]
TURKIYE MAARIF VAKFI

Ord. Prof. Dr. Fahrettin Kerim Gökay Caddesi Erdem Sokak, No: 5 Altunizade Üsküdar ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; goods made of paper or cardboard not otherwise classified by function or purpose, for 
example, paper bags, cardboard bags, envelopes and containers for packaging; disposable paper products, bibs, 
handkerchiefs and table linen of paper; goods made of plastic for packaging and envelopment; printing blocks; printed 
matter; books, magazines, newspapers, invoices, vouchers, calendars, photographs, tables, coupons, stamps; stationery 
and office requisites except furniture; paper sheets, erasers, adhesives for stationery or household purposes; drawing 
materials and materials for artists; paintbrushes; instructional and teaching materials; office machines; paintbrushes.

Cl.38;Services which consist essentially of the diffusion of radio or television programs; telecommunications, including
the services providing Internet service; news agency services.

Cl.41;Services consisting of all forms of education; services having the basic aim of the entertainment, amusement or 
recreation of people including ticket agency services for cinema presentations, sports competitions, theatre 
presentations, museum facilities, concerts; publication of texts, books, magazines ext; film production and services for 
production of radio and television programs; news reporters' services and photographic reporting; photography services; 
translation services.

Cl.43;Services providing food and drink; temporary accommodation; temporary accommodation reservations, rental of 
wedding ceremony rooms, rental of meeting rooms for conference and other meetings; day-nursery services.
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Priority claimed from 31/05/2018; Application No. : 87943228 ;United States of America 

4060111    28/11/2018
[International Registration No. : 1443908]
West Pharmaceutical Services, Inc.

530 Herman O. West Drive Exton PA 19341 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Delivery of information by electronic transmission, namely, delivering a customized package of technical 
information to a customer based on a unique molecule or drug application.

Cl.42;Technical consulting in the field of pharmaceutical packaging; providing scientific research information in the 
field of pharmaceuticals.
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Priority claimed from 14/09/2018; Application No. : 017955127 ;European Union 

4063397    17/09/2018
[International Registration No. : 1444777]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Telematics terminal; computer networking and data communications equipment for automobiles; mobile 
telephones for use in vehicle; emergency telephone apparatus; software for vehicles; internet messaging software for 
vehicles; communications software for vehicles; data communications software for vehicles; data processing software for
vehicles; computer software which provides over the air updates to other software; computers for cars; apparatus for the 
transmission and reproduction of images for vehicles; transmitters of electronic signals; OBD (On-Board Diagnosis) 
apparatus for automobiles; displays in meters for automobiles; audio, video apparatus for cars; car audio apparatus; 
apparatus for reproducing image for cars; video recording apparatus for vehicles; vehicle radio attached to cars; satellite 
receiver attached to cars; car attachable video receiving apparatus; car attachable communication apparatus; car 
attachable navigation apparatus for vehicles; remote control apparatus attachable to automobiles; car attachable 
navigation apparatus using satellites; car attachable wireless transmitter of sound information; car attachable receiving 
apparatus for communication; car attachable microphone for communication apparatus; wireless earphones for vehicles; 
earphones for electric audio and visual apparatus and instruments of vehicles; computer software for controlling the 
operation of audio and video devices; software for diagnostics and troubleshooting; display management software; 
display panels for automobiles; LED panels for automobiles; touch panels for automobiles; electronic display units for 
automobiles; electronic driver-interface displays for automobiles; solenoid valves; temperature detection and control 
apparatus for water cooling installations; electronic sensors for vehicle instrumentation; navigation apparatus for 
vehicles (on-board computers); car navigations; remote control apparatus for autonomous vehicles; wireless 
transmission and receiving equipment for use in connection with autonomous and hands-free driving, automobile safety 
features and warning or alarm functions, accident prevention and traffic alerts; cameras for vehicle; network surveillance 
cameras; black box camera for cars; automatic vehicle speed control apparatus; motion detecting sensors; position 
sensing gauges; acceleration measuring sensors for automobiles; self-diagnostic apparatus for operation record of 
automobiles; car recognizing cameras; apparatus and instruments for controlling lighting; cables for electrical and optical
signal transmission for automobiles; software for processors of autonomous vehicles; software for controlling 
autonomous vehicles; operating systems for autonomous cars; computer software for use in connection with 
autonomous and hands-free driving, automobile safety features and warning or alarm functions, accident prevention and 
traffic alerts; recorded computer software for safe car driving; downloadable computer security software; operation 
recording apparatus for car; processors for controlling autonomous vehicles; simulators for the steering and control of 
vehicles; black box for cars; complex black box apparatus for car navigation; computer hardware that enables real-time 
information exchange and information access from people, devices, machines, equipment; electronic control unit for 
automobiles, namely, electronic apparatus for interacting an automobile customer service center; computer controls for 
lighting apparatus and instruments; data security apparatus; smart card for conducting security chip technology; 
electronic memory for security; security terminal for authentication; controllers and regulators for idle speed, speed, 
speed limitation and electric gas pedals; automatic steering apparatus for vehicles, namely, electric and electro-hydraulic 
steering aids; axle load monitoring apparatus; car alarm apparatus; distance warning and control apparatus for vehicles; 
anti-theft detection apparatus; drowsiness warning apparatus for vehicles; speed control apparatus for vehicles; optical 
and acoustic speed warning apparatus for vehicles; maintenance indicators for vehicles; network cameras with software 
and hardware for internet of things; digital cameras with software and hardware for internet of things; tv cameras with 
software and hardware for internet of things; alarms with software and hardware for internet of things; remote control 
apparatus with software and hardware for internet of things; electric audio and visual apparatus and instruments with 
software and hardware for internet of things; electric and electronic video surveillance installations with software and 
hardware for internet of things; closed circuit television image recording devices with software and hardware for internet 
of things; speakers with software and hardware for internet of things; tv with software and hardware for internet of things; 
wireless communication devices for internet of things; remote control apparatus for internet of things; application 
software for internet of things; mobile application software for internet of things; computer software for remote control of 
electronic apparatus; computer software for data sharing and communication between electronic devices; interface for a 
computer that enables internet of things; pre-recorded usb flash drives featuring software used to allow electronic 
devices to share data and communicate with each other; computer hardware modules for use in internet of things (iot) 
electronic devices; application software for automobiles for internet of things; biochips with software and hardware for 
internet of things; blood glucose testing apparatus with software and hardware for internet of things; weight scales with 
software and hardware for internet of things; breathing masks with software and hardware for internet of things; wearable 
telecommunication machines and implements with software and hardware for internet of things; software interfaces with 
multi health devices to record health conditions; sensors for the internet of things; digital signage; computer software for 
personal information management; interactive entertainment software for use with computers; interactive computer 
software; computer software for dictation; computer software used to process voice commands; speech to text 
conversion software; voice recognition software; computer software used for the control of voice controlled information 
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and communication devices; computer software for users to share information to provide interactive and personalized 
intelligence for use by their computer hard devices and software for interfacing with the internet; computer software for 
scheduling appointments, reminders, and events on an electronic calendar; computer software to enable the provision of 
information via communications networks; character recognition software; gesture recognition software; computer 
software for biometric systems for the identification and authentication of persons; computer software development tools 
for use in the fields of artificial intelligence; computer software for use in managing and controlling production schedules, 
shipping schedules, purchase of materials, inventories and accounts; computer software and computer programs for use 
in relation to artificial intelligence, machine learning, deep learning and building neural networks; data synchronization 
software; computer software for the synchronization of data between a remote station or device and a fixed or remote 
station or device; application development software; operating system software; robot operating computer programs; 
computer programs used as software development tools for robot operating programs; computer programs used as 
software development tools for control devices that perform sequence control, servo control, control of industrial robots, 
numerical control, control of energy conversion, inverter control or electronic control; computer programs for control 
devices that perform sequence control, servo control, control of industrial robots, numerical control, control of energy 
conversion, inverter control or electronic control; computer software used for setup, maintenance or test operation of 
control devices that perform sequence control, servo control, control of industrial robots, numerical control, control of 
energy conversion, inverter control or electronic control; inverter control computer programs; computer programs for 
controlling electronic power converters; electronic servo motor control computer programs; computer programs for 
electronic control units; industrial process control software; electronic apparatus with artificial intelligence, in particular 
for controlling, regulating and operating robots; computer hardware and software, in particular with artificial intelligence 
for controlling, regulating and simulating robots, mobile platforms and tools; computer software for use in big data 
analysis; computer software for collecting, editing, modifying, organizing, synchronizing, integrating, monitoring, 
transmitting, storage and sharing of data and information; computer software for data backup, recovery and archiving; 
computer software for data warehousing; computer software for data protection and data security; computer software for 
data transfer and migration; computer software for logging changes within a database; computer software for searching 
databases; database management software; computer software for creating, configuring, provisioning and scaling 
databases; computer software for improving database performance; computer software for configuring, provisioning and 
scaling data cache storage for databases; computer software for storing, retrieving, caching, extracting, formatting, 
structuring, systematizing, organizing, indexing, processing, querying, analyzing, replicating and controlling access to 
data; business intelligence software; business analytics software for collecting and analyzing data to facilitate business 
decision making; computer software for speech, facial and optical character recognition; computer software for image 
analysis, identification, processing, conversion, cropping, resizing and enhancement; computer software for event 
logging, reporting, analysis and alert generation; computer software for creating searchable databases of information and 
data; computer software that provides real-time, integrated business management intelligence by combining information 
from various databases; computer software for enabling electronic devices to operate and communicate locally while 
retaining the benefits of analytics and high-level services in the cloud; computer software that automates the processing 
of un-structured, semi-structured and structured information and data stored on computer networks and the internet; 
computer software that provides access to cloud-based scalable computing resources and data storage; data processing 
software; computer software for data and document capture, transmission, storage and indexing; light emitting diode 
(LED) displays; virtual reality headsets; blank usb flash drives; blank flash memory cards; digital door locks; digital 
signage display panels; smart watches; solid state drives; smartphones; wearable activity trackers; tablet computers.

Cl.11;Air conditioners with software and hardware for internet of things; in-door lighting apparatus with software and 
hardware for internet of things; refrigerators with software and hardware for internet of things; air cleaners with software 
and hardware for internet of things; laundry washing machines with software and hardware for internet of things; 
dishwashing machines with software and hardware for internet of things; air driers with software and hardware for 
internet of things; ovens with software and hardware for internet of things; robot cleaners with software and hardware for 
internet of things; humidifiers with software and hardware for internet of things; electric clothes management apparatus 
in the nature of garment steamers for household purposes; dehumidifiers for household use; electric laundry dryers; 
apparatus for cooking, namely, cooktops; electric clothes management machines for drying clothes for household 
purpose.

Cl.38;Telematics services; data transmission via telematic networks; transmission of information via national and 
international networks; transmission and reception transmission of database information via the telecommunication 
network; telematic in-vehicle communication service for wireless vehicle navigation and tracking; interactive teletext 
services using artificial intelligence; transmission, broadcasting and reception of audio, video, still and moving images, 
text and data using artificial intelligence; digital broadcasting using artificial intelligence; teletext and interactive 
broadcasting services using artificial intelligence.

Cl.42;Development of control software for electrical vehicle equipment; design of control device for autonomous 
vehicles; development of software for autonomous vehicles; design of motor vehicle parts; automobile technology 
research; development of vehicles; advanced product research in the field of artificial intelligence; research and 
consultancy services relating to artificial intelligence; technical support services, namely, developing technologies for 
others in the fields of artificial intelligence; providing information on computer technology and programming via a 
website; software design and development in the fields of augmented reality, artificial intelligence, machine learning, and 
the internet of things; scientific research consulting in the fields of machine learning, artificial intelligence and robotics; 
providing scientific information, advice and consultancy in the fields of machine learning, artificial intelligence and 
robotics; development of new technology in the fields of machine learning, artificial intelligence and robotics; scientific 
research and development in the fields of machine learning, artificial intelligence and robotics; consultancy in the design 
and development of computer hardware and computer software for robotics and automation technology; database design 
and development; computer programming and software design; data automation and collection service using software; 
computer technology support services; providing an online information in the fields of information technology, 
technology support and computer network management from a computer database; collaborative computer 
programming; providing virtual computer systems and virtual computer environments through cloud computing; cloud 
hosting provider services of electronic databases; product design using artificial intelligence; design of products using 
artificial intelligence; evaluation of product design using artificial intelligence.
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Priority claimed from 31/05/2018; Application No. : 87944115 ;United States of America 

4063441    30/11/2018
[International Registration No. : 1444870]
B9Creations, LLC

Suite 115, 525 University Loop Rapid City SD 57701 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Synthetic resins, unprocessed.

Cl.7;3D printers.
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Priority claimed from 30/05/2018; Application No. : 87941502 ;United States of America 

4066055    29/11/2018
[International Registration No. : 1444826]
Penthera Partners, Inc.

PMB 305 10 Old Clairton Road, Suite 12A Pittsburgh PA 152363933 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; web site development software; software development kits (SDK); software 
for downloading, preloading, storing, and streaming advertisements and digital content; downloadable software 
application for downloading DVR-recorded content for viewing on smartphones; downloadable cloud-based software for 
storing and managing electronic data and digital content; software for monitoring and managing downloaded data and 
content.

Cl.42;Software and website design and development; software as a service (SaaS) services featuring software in the 
nature of software development kits (SDK); software as a service (SaaS) services featuring software for downloading, 
preloading, storing, and streaming advertisements and digital content; software as a service (SaaS) services featuring 
software for hosting and streaming the digital audio and video content of other for viewing by on others on a pay per view 
basis; providing online non-downloadable software for monitoring and managing downloaded data and content; 
application service provider featuring application programming interface (API) software for allowing data download, 
retrieval, upload, access, and management.
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4067312    25/07/2018
[International Registration No. : 1446182]
The Kong Company, LLC

16191-D Table Mountain Parkway Golden, CO 80403 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Leashes for pets, travel bags for pets, harnesses for pets.

Cl.20;Beds for pets, crates for pets, mats and pads to put in crates for pets.

Cl.21;Stainless steel water bottle with plastic lid that can be used as a drinking bowl for pets, food and water dishes for 
animals, hair combs and brushes for pets, bird cages and bird baths which are not structures; portable dispensers for 
animal waste bags.

6855



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 19/02/2018; Application No. : 30 2018 004 005 ;Germany 

4067553    10/08/2018
[International Registration No. : 1446205]
solvemate GmbH

Pasteurstraße 18 10407 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; voice command and voice recognition software; voice-to-text conversion software; voice-activated 
software applications; personal assistance software; self-learning software; customer relation management software; 
software for responding to customer, consumer and user inquiries; wireless communication software for transmitting 
voice, sound, video and data; software for search engines; computer software for controlling independent voice-
controlled information devices and personal assistants; computer software for personal information management; 
computer software for accessing, browsing and searching online databases, audio, video and multimedia content, games 
and software applications, marketplaces for software applications; computer software for accessing and monitoring, 
tracking, searching, storing and sharing information on business-related topics; computer software for use in providing 
retail and ordering services for a wide range of consumer products; computer software for connecting and controlling 
electronic devices of the Internet of Things; computer software for use as a programming interface [API]; software 
development kits [SDK], consisting of development tools for computer software for the development of voice 
transmission and technology for understanding natural language via worldwide computer networks, wireless networks 
and electronic communication networks; software development kits [SDK], consisting of computer software for the 
development, use and interoperability of application programming interfaces used by electronic devices, systems and 
interfaces exchanging data over communication networks and the Internet and connected to cloud-based data storage 
and exchange services; application programming interfaces, namely software to enable the development of tools for 
voice service transmission and personal assistance capabilities related to customer relation management; downloadable 
software, in particular in the form of apps.

Cl.35;Business administration; business management; office functions; advertising; updating and maintenance of data 
in databases; systematization and compilation of data in computer databases; professional business consultancy; 
providing commercial information; consulting for companies in commercial and business matters; business management 
consulting; organizing business contacts; public relations; presentations of companies on the Internet and other media; 
provision of product information for the purpose of assisting in the selection of general consumer goods which meet 
consumers' needs in the context of consumer advice; providing consumer product and consumer service advice.

Cl.42;Scientific and technological services and research and related design services; industrial analysis and research 
services; design and development of computer hardware and software; development of self-learning software; electronic 
data protection; electronic data storage; development of programs for data processing; Software as a Service [SaaS]; 
Software as a Service [SaaS] with computer software for controlling independent voice-controlled information and 
personal assistance devices; Software as a Service [SaaS] with computer software for managing personal information; 
Software as a Service [SaaS] with computer software for organizing and delivering customer service; Software as a 
Service [SaaS] with computer software for accessing, browsing and searching online databases, audio, video and 
multimedia content, games and software applications, marketplaces for software applications; Software as a Service 
[SaaS] with computer software for accessing, monitoring, tracking, searching, storing and sharing information on 
business issues, especially consumer and customer inquiries and their response; Software as a Service [SaaS] with 
computer software for connecting and controlling electronic devices of the Internet of Things; Software as a Service 
[SaaS] with computer software for use as an application programming interface [API]; Platform as a service [PaaS] with 
computer software platforms for voice command and speech recognition software, voice-to-text conversion software and 
voice-controlled software applications; Platform as a Service [PaaS] with computer software platforms for personal 
assistance software; Platform as a Service [PaaS] with computer software platforms for software for organizing, 
processing and responding to consumer and customer inquiries; design, development and maintenance of proprietary 
computer software for natural language, spoken language, speech and speech recognition; technical support and 
consulting for the development of computer systems, platforms and applications; provision of customised computer 
search services, namely search and retrieval of information on the instructions of the user via the Internet; computer 
services, namely remote management of devices via computer networks, wireless networks or the Internet; provision of 
Internet search engine services; technical project management in the computer field; configuration of computer networks 
by software; cloud computing; technical project management in the field of computer hardware, computer networks, 
computer software, document management; technical advice on computers, computer software and security, 
authentication and archiving in the field of computer programs and computer networks; information and advice on all the 
above services.
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Priority claimed from 27/09/2018; Application No. : UK00003341469 ;United Kingdom 

4067568    05/12/2018
[International Registration No. : 1446109]
Apax Partners LLP

33 Jermyn Street London SW1Y 6DN United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; instructional and teaching materials; promotional and advertising materials; 
prospectuses; private placement memoranda.

Cl.35;Advertising; business management; business administration; office functions; business appraisals; business 
research; distribution of prospectuses and private placement memoranda for advertising and other purposes; advisory, 
consultancy and information services relating to all the aforesaid services.

Cl.36;Insurance; financial affairs; monetary affairs; financial services; real estate affairs; corporate finance; private 
equity; debt funding; investment services; capital, fund and trust investment services; investment management services; 
mutual fund, collective investment scheme and hedge fund services; unit trust services; financial and investment 
planning and research; venture and growth capital; advisory, consultancy and information services relating to all the 
aforesaid services.
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4067586    31/10/2018
[International Registration No. : 1446085]
JEE POWER SYSTEMS CO., LTD.

Baohe Industrial Zone, Hefei 230051 Anhui China

Proposed to be Used
IR DIVISION
Cl.9;Semi-conductors; rheostats; switches, electric; integrated circuits; control panels [electricity]; inverters 
[electricity]; step-up transformers; voltage regulators for vehicles; current rectifiers.

Cl.12;Motors, electric, for land vehicles; clutches for land vehicles; engines for land vehicles; motors for land vehicles; 
driving motors for land vehicles; turbines for land vehicles; gear boxes for land vehicles; reduction gears for land 
vehicles; elevating tailgates [parts of land vehicles].

6858



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

 

Priority claimed from 30/07/2018; Application No. : 724633 ;Switzerland 

4067610    03/12/2018
[International Registration No. : 1446208]
Kistler Holding AG

Eulachstrasse 22 CH-8408 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for measuring, monitoring, cataloging and operating screwing processes carried out with 
screw-driving apparatus and for measuring the two-dimensional distribution of moment and angle.

Cl.42;Services in the field of screw-driving apparatus and connections by means of screws; industrial analysis and 
research services in the field of screw-driving apparatus and connections by means of screws; design and development 
of computer hardware and software in the field of screw-driving apparatus and connections by means of screws.
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Priority claimed from 21/06/2017; Application No. : 30 2017 106 168 ;Germany 

4067624    21/12/2017
[International Registration No. : 1446214]
norelem Normelemente KG

Volmarstrasse 1 71706 Markgröningen Germany

Proposed to be Used
IR DIVISION
Cl.1;Glue for industrial purposes.

Cl.3;Cleaning, polishing, scouring and abrasive preparations.

Cl.4;Lubricants.

Cl.6;Small items of metal hardware; components of metal or predominantly of metal for positioning and holding in place 
of workpieces as well as elements of metal or predominantly of metal for mechanical connection, coupling, springing, 
damping, positioning, fixation, locking, guiding and supporting of components; toggle locators of metal or predominantly 
of metal for positioning workpieces; metal locking mechanisms or locking mechanisms predominantly of metal in the 
form of ball lock pins, in particular with a hand-operated latching mechanism, indexing plungers, in particular with hand-
operated latching mechanism, and turn locks, in particular with hand-operated locking mechanism, including lockable 
and non-lockable turn locks; supports; plates, namely fixing plates of metal; profiles; discs, namely metal discs; fixture 
feet; clamping rests, namely supports of metal; stops, namely buffers of metal; operating parts, namely handles of metal; 
screws; nuts; circlips; washers; springs; threaded rods; clamp collars; grub screws; bolts; rolls, namely metal rollers for 
sliding doors; guide rails; chains; pipes; pipe connectors; monitor brackets; hinges; standard elements [components] of 
metal or predominantly of metal for mounting and use on machines, machine tools, handoperated tools and handoperated
implements.

Cl.7;Machines, namely robots for workpieces and machines for surveying workpieces, and parts thereof as well as 
machine tools and parts thereof; spring plungers [parts of machines], namely sleeves with spring-loaded ball; ball lock 
pins [parts of machines]; indexing plungers [parts of machines]; turn locks [parts of machines]; clamping elements [parts 
of machines]; operating parts [parts of machines]; ball transfer units [parts of machines]; ball bearings; couplings for 
machines; joints [parts of machines]; gas springs [parts of machines]; shock absorbers for machines; carriage 
guidances; rail guides; linear guidances; wheels for machines; sprockets; timing belts; toothed belt pulleys; gear wheels 
for machines; bevel gears; standard elements [parts of machines] for mounting and use on machines and machine tools, 
in particular for coupling, springing, damping, locking, guiding and supporting of components; pneumatic, hydraulic and 
motorized movement and positioning implements and systems consisting thereof.

Cl.8;Handoperated tools and parts thereof, in particular standard elements, as well as hand-operated implements and 
parts thereof, in particular standard elements; spring plungers [parts of hand-operated tools and implements], namely 
sleeves with spring-loaded ball; clamping elements; operating parts for hand-operated tools and implements, namely 
handles, levers, handwheels, hand cranks, knobs; vices; standard elements [accessories] for mounting and use on hand-
operated tools and hand-operated implements; hand-operated implements for movement and positioning of workpieces 
and systems consisting thereof.

Cl.9;Magnets; switches, in particular proximity switches; measuring, signaling and checking (supervision) apparatus 
and instruments; oil level gauges; concentricity gauges; dial gauges; position indicators; bubble levels, namely spirit 
levels; rulers [measuring instruments]; protective and safety equipment in the form of protective nets, in particular for the 
transport of workpieces and tools; computer software, in particular for controlling machines and machine tools; control 
apparatus for machines, machine tools, movement and positioning systems; mechanical measuring and control 
instruments, in particular concentricity gauges and dial gauges; mounting brackets for monitors.

Cl.16;Printed matter as well as instructional and teaching materials, in particular in the field of mechanical engineering.

Cl.17;Plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; shock-
absorbing rubber buffers; flexible pipes, tubes and hoses, not of metal; pipe connectors of plastic.

Cl.20;Elements of plastic or predominantly of plastic for positioning and holding in place of workpieces as well as 
elements of plastic or predominantly of plastic for mechanical connection, positioning and fixation of components; 
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supports, namely non-metallic furniture supports; discs, namely plastic washers; positioning feet, namely non-metallic 
feet for furniture; clamping rests; stops; operating parts, namely handles and knobs of plastic; screws; nuts; circlips; 
washers; threaded rods; clamp collars; grub screws; bolts; wheels and rolls of plastic for transport trolleys and 
workpiece trolleys; hinges.

Cl.35;Retail and wholesale services for components and standard elements for mounting and use on machines, 
machine tools, hand-operated tools and hand-operated implements and for accessories for machines, machine tools, 
hand-operated tools and hand-operated implements.

Cl.41;Instruction services as well as arranging and conducting of seminars and workshops, in particular in the field of 
mechanical engineering, and in particular referring to standard elements.

Cl.42;Research and development of new products for others, in particular in the field of mechanical engineering; 
engineering services, in particular in the field of mechanical engineering; consultancy in the field of mechanical 
engineering, in particular referring to standard elements; material testing; computer programming.
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4067634    31/10/2018
[International Registration No. : 1446082]
JIANGMEN KINWAI FURNITURE & DECORATION CO., LTD.

No. 399, Jinou Road, Jiangmen Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.20;Office furniture; furniture; sofas; tables; furniture of metal; school furniture; filing cabinets; bedsteads of wood; 
screens [furniture]; seats.

Cl.35;Advertising; bill-posting; business management assistance; demonstration of goods; sales promotion for others; 
import-export agency services.
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Priority claimed from 04/05/2017; Application No. : 4359126 ;France 

4067650    17/10/2017
[International Registration No. : 1446234]
DECATHLON

4 Boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; scissors, shears, wrenches [tools], tube cutters [tools], knives, hand-
operated lifting jacks, levers [tools], files, hammers [tools], hand-operated hand drills, punches [tools], pliers, pliers, 
pincers, hand-operated guns for the extrusion of mastics, hand pumps, hand-operated air pumps, saws [tools], 
screwdrivers, tire removers [tools], pedal removers [tools].

Cl.9;Scientific, photographic, cinematographic, optical, measuring, signaling apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, data processing equipment; 
computers; software; spectacles, sunglasses, spectacle case, spectacles for sports, protective helmets for sports, teeth 
protectors, counters, revolution counters, speedometers, batteries for electric bicycles, battery chargers and batteries, 
electric batteries, navigational instruments, satellite navigation apparatus, connected bracelets (measuring instruments), 
wearable activity sensors.

Cl.11;Apparatus for lighting, light bulbs, electric light bulbs, light bulbs for directional signals for vehicles, anti-glare 
devices for vehicles (lamp fittings), lighting diffusers, sockets for electric lamps, lighting apparatus for vehicles, light-
emitting diodes (LED), bicycle lights, electric lamps, lamps, pocket lamps, lanterns for lighting, lamp casings, vehicle 
headlights, flashlights, lamp chimneys, luminous tubes for lighting.

Cl.28;Games, toys, gymnastics and sporting articles not included in other classes, protective paddings (parts of sports 
clothing), elbow guards (sports articles), knee guards (sports articles), shin guards (sports articles), foot guards (sports 
articles), wrist guards (sports articles), shoulder guards (sports articles), forearm guards (sports articles), back protectors 
(sports articles), protective cups (sports articles), stationary exercise bicycles; rollers for stationary exercise bicycles, 
push scooters, scooters.
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Priority claimed from 24/04/2018; Application No. : 4020180055735 ;Republic of Korea 

4067653    22/10/2018
[International Registration No. : 1446091]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Children's tablet computers; mobile application software for accessing and streaming audio-visual and multimedia 
content via the Internet and global communications networks.

Cl.38;Transmission and delivery of audio and visual content.

Cl.41;Children's educational services, namely, providing audiovisual programs and content, games, and interactive 
learning activities; children's entertainment services, namely, providing audiovisual programs and content, games, and 
interactive learning activities; educational services for infants and children; interactive entertainment services for infants 
and children; entertainment services for infants and children.

Cl.42;Providing temporary use of non-downloadable computer software for transmission and display of digital content, 
audio works, visual works, audiovisual works, electronic publications, books, movies, and music.
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Priority claimed from 13/04/2018; Application No. : 722451 ;Switzerland 

4067656    15/10/2018
[International Registration No. : 1446252]
Utilis AG

Kreuzlingerstrasse 22 CH-8555 Müllheim Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Tool holders as parts of machine tools for machining.

Cl.8;Cutters (tools), in particular cutters (tools) with interchangeable cutting edges for machining on machine tools.

Cl.35;Development, analysis and optimization of work sequences and operating processes of companies, including 
manufacturing strategies, in the field of machining.

Cl.37;Maintenance and repair of cutters (tools) and tool holders for machining.

Cl.42;Design and development of computer software for process control in the field of machining; provision of 
technical information, including cutting data, in the field of machining.
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4067662    13/11/2018
[International Registration No. : 1446011]
Düring Schweisstechnik GmbH

Guldenstr. 11 86343 Königsbrunn Germany

Proposed to be Used
IR DIVISION
Cl.7;Welding apparatus, in particular gas-powered welding apparatus; welding machines, in particular projection 
welding machines and spot welding machines; welding installations; welding stations; welding cells, in particular robot 
welding cells; welding tongs (machine parts), in particular servo-welding tongs, pneumatic welding tongs, spot welding 
tongs, roll seam welding tongs; special-purpose installations in the field of welding technology; transport and handling 
devices; parts of the aforesaid goods; all the foregoing goods, inasmuch as they are included in this class; welding 
apparatus, in particular arc welding apparatus; parts of the aforesaid goods; all the aforesaid goods included in this class.

Cl.9;Welding transformers and parts therefor; scientific, optical, measuring, signalling and checking (supervision) 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; data-processing equipment and computers; software, programs for data processing; 
switchboards and electronic controls for welding installations.

Cl.37;Installation, maintenance, servicing and repair of apparatus and machines, in particular welding apparatus, in 
particular gas-powered welding apparatus and arc welding apparatus, welding machines, in particular projection welding 
machines and spot welding machines, welding installations, welding stations, welding cells, in particular robot welding 
cells, welding tongs (machine parts), in particular servo-welding tongs, pneumatic welding tongs, spot welding tongs, roll 
seam welding tongs, special-purpose installations in the field of welding technology, transport and handling devices, 
scientific, optical, measuring, signalling and checking (supervision) apparatus and instruments, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity, data processing 
equipment and computer hardware, switchboards and electronic controls for welding installations, and parts for the 
aforesaid goods, in particular in the field of welding technology.

Cl.42;Scientific and technological services; technical project studies; design and planning of welding installations; 
engineering, technical design and computer programming services in the field of welding technology; technological 
consultancy in the field of welding; laboratory services in the field of welding technology; design and development of 
computer hardware and software; information technology consultancy and programming services; all the aforesaid 
services in particular in relation to welding apparatus, in particular gas-powered welding apparatus and arc welding 
apparatus, welding machines, in particular projection welding machines and spot welding machines, welding 
installations, welding stations, welding cells, in particular robot welding cells, welding tongs (machine parts), in particular 
servo-welding tongs, pneumatic welding tongs, spot welding tongs, roll seam welding tongs, special-purpose 
installations in the field of welding technology, transport and handling devices, scientific, optical, measuring, signalling 
and checking (supervision) apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity, data processing equipment and computers, software, 
programs for data processing, switchboards and electronic controls for welding installations, and parts for the aforesaid 
goods, in particular in the field of welding technology; installation, maintenance, servicing and repair of computer 
software and programs for data processing.
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4067663    21/09/2018
[International Registration No. : 1355336]
Meopta - optika, s.r.o.

Kabelíkova 2682/1 CZ-750 02 Prerov Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Devices, namely devices comprising optical devices and their components, photographic apparatus and their parts 
and accessories of all kinds, cinematographic apparatus and equipment, panoramic chambers [photographic equipment], 
photographic apparatus, photographic equipment and accessories, namely tripods, cloaking devices for magnifiers, 
focusing devices, retouching pistols, projection devices and equipment, simple and automatic cinematographs, stereo 
projectors, episcopes, epidiascopes, apparatus for recording and reproducing sound and their parts and accessories, 
observation instruments and equipment, telescopes and periscopes of all kinds, astronomical instruments and 
equipment, measuring and recording instruments, mechanical and optical speed measuring apparatus, range finders, 
photometers, colorimeters, polarization and spectral optical apparatus and equipment, interferometers, amperometers, 
roentgenospectrometers, refractometers and their parts and accessories, topographic surveying instruments, 
compasses, tachometers, stereotachographs [tachometers], stereoplanigraphs, triangulators [surveying apparatus] and 
measuring equipment, theodolites, leveling devices, kinotheodolites and their parts and accessories, evaluation 
instruments [scientific instrument], restitution apparatus [scientific instrument], stereocomparators and stereoscopes and
their parts and accessories, signaling apparatus, lighting instruments, tools and equipment for photographic purposes 
and their parts and accessories, sound signaling devices, measuring workshop instruments, micrometers, pointer and 
optical instruments for measuring length, end gauges, gauges, hair rulers [measuring apparatus], workshop microscopes,
profile projectors and their parts and accessories, control equipment, namely control devices for optical equipment, 
optical devices and optical machinery, precision measuring apparatus and optics of all kinds and their components, 
optical instruments and devices for telegraphy and telephony and their parts and accessories, optical goods of all kinds, 
namely lenses, simple and complex, lenses, prisms, mirrors, reflectors, filters, condensers, parts of optical instruments in 
the nature of deliberate plates, parallel plates, physical and laboratory instruments, namely trichinoscopes, microscopes, 
analytical balances; body optical amplifiers.

Cl.10;Medical apparatus and devices of all kinds, namely ophthalmoscopes, micro- and dioptrimeters, endoscopes and 
their parts and accessories, amplifiers of X-ray image.

Cl.11;Lighting apparatus, arc lamps, ceiling lamps, chandeliers, discharge lamps, electric lamps, filaments for electric 
lamps, gas lamps, light-bulbs, laboratory lamps, light diffusers, apparatus for lighting using light-emitting diodes (LED), 
projector lamps, safety lamps, street lamps, flashlights, headlights, UV lamps (not for medical use).
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Priority claimed from 16/11/2017; Application No. : 4405066 ;France 

4067680    15/05/2018
[International Registration No. : 1446273]
IDEMIA FRANCE

420 rue d'Estienne d'Orves F-92700 Colombes France

Proposed to be Used
IR DIVISION
Cl.9;Checking (inspection) apparatus and instruments; magnetic, digital or optical data carriers, magnetic carriers, 
optical or digital storage of information, memory cards or integrated circuit cards; apparatus for data processing and 
computers; equipment for data processing and computers; computer peripheral devices; computer programs; software 
(recorded programs); computer servers; apparatus for the storage, conversion, processing and transmission of data, 
information and signals; computer programs and software used in connection with smart cards; computer programs, and, 
software, recorded on cards or destined to be recorded on cards, namely, remotely; software, and, databases for the 
issue and/or management of cards, namely, chip-based cards, and, for the verification of the management of such cards; 
software, and, databases, for the uploading, and, downloading, parking, modification, deletion, evaluation, verification, 
management, development and/or customization of applications on cards, namely, chip-based cards; computers and 
computer peripherals used in connection with smart cards; microcomputers; portable computers; hand-held computers; 
electronic signature support software; encryption software; encryption keys; computer programs, and, software, for the 
identification, and authentication of the person and/or electronic signature, namely, for access to networks; computer 
programs, and, software for the secure storage, retrieval, and, transmission of information or data; traceability software 
for the management and securing of documents and/or printed matter; computer programs, and, software for the 
communication, between, chip-based cards, and, card readers, and/or, computer terminals, computer programs, and, 
software for the, issue, display, and, storage, of identification and/or financial information or data, associated with 
operations, and, transactions; software for operations and, transactions by cards, namely, chip-based cards; card 
readers; access code readers; barcode readers; apparatus for writing on magnetic or chip-based cards; terminals for 
magnetic or chip-based cards; integrated circuits; electronic chips; microprocessors; biometric fingerprint cards and 
badges, for use as credit, debit, payment, e-payment, loyalty cards, biometric fingerprint cards and badges for use as 
cards and badges for access, transport, single or multiple access to transport networks and/or services, transport service 
subscription; biometric fingerprint cards for use as health cards, access cards to pay-TV channels, to multimedia games 
and/or services or to data banks and databases; biometric cards, badges, passports, visas, driving licenses, identity or 
identification documents; electronic apparatus for checking the authenticity of cards, badges, passports, visas, driving 
licenses, identity documents or identification documents; detectors of electronic defects, access documents; electronic 
and/or computerized apparatus, instruments and equipment for the security of premises; integrated circuit cards; chip 
cards; programmable cards; biometric identification cards and badges; biometric cards for secure access, to computer 
and/or telecommunication networks; biometric cards for use in accessing services and/or performing operations and 
transactions on computer and/or telecommunication networks; encoded cards; pre-recorded data cards, computer 
programs, and software; apparatus and instruments for the identification, access control using biometric data.

Cl.36;Banking, financial and monetary affairs; insurance services; consultancy and information relating to financial, 
monetary and banking matters; consultancy and information relating to insurance underwriting; financial services, 
namely the electronic transfer of funds; clearing and reconciling of financial transactions; providing a wide range of 
financial and payment services, namely, credit card services, issuance of credit and/or debit cards, payment cards and 
credit lines, processing and transmission of corresponding invoices and payments, bill payment services with provision 
of guaranteed payment, and money market fund brokering, all through global communication networks; processing of 
credit and/or debit card transactions, in particular biometric, reimbursement of funds for litigation items in the field of 
biometric payment purchases; banking services for access to cash withdrawal or to data media for storing payment 
cards, gift cards and loyalty cards; biometric credit card transaction processing services; providing biometric payment 
services for others via global computer networks and wireless networks; information and advice services relating to 
banking and financial transactions and biometric payment.

Cl.45;Identity personal data authentication services [identity verification services], including the identity of any user in 
the context of an electronic fund transfer; fraud detection services in the field of credit and/or debit cards and securing 
banking and financial transactions and electronic payment; access monitoring service for private, commercial and 
industrial premises; advisory and consultancy services related to all the aforesaid services.
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4067684    16/07/2018
[International Registration No. : 1249637]
SENOCAK GIDA FINDIK ENTEGRE TURIZM NAKLIYE INSAAT SANAYI VE TICARET LIMITED SIRKETI

Cumhuriyet Mahallesi, Mustafa Kemal Bulvari, No:72 Ordu Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; processed meat products; dried pulses; soups, bouillon; processed olives, olive 
paste; milk and milk products, butter; edible oils; dried, preserved, frozen, cooked, smoked or salted fruits and 
vegetables; tomato paste; prepared nuts and dried fruits as snacks; hazelnut spreads and peanut butter; tahini (sesame 
seed paste); eggs and powdered eggs; potato chips.

Cl.31;Agricultural and horticultural products not included in other classes; seeds; forestry products not included in 
other classes; live animals; fertilized eggs for hatching; plants; dried plants for decoration; fresh garden herbs; dried 
garden herbs for decoration; animal foodstuffs; malt not for human consumption.
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4067686    29/11/2018
[International Registration No. : 1411526]
Logiscool Kft.

Szabadság út 117 H-2040 Budaörs Hungary

Proposed to be Used
IR DIVISION
Cl.41;Tuition; education in the field of computing; computer training; educational services for providing courses of 
education; computer education training; planning of lectures for educational purposes; services for arranging teaching 
programmes; conducting of educational courses; educational services relating to information technology; preparation of 
educational courses and examinations; arranging and conducting of educational activities for students; provision of 
education on-line from a computer database or via the internet or extranets.

Cl.42;Science and technology services.
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4067693    26/07/2018
[International Registration No. : 1431694]
Guangdong Transtek Medical Electronics Co., Ltd.

Zone A, No. 105, Dongli Road, Torch Development District, Zhongshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smartwatches; scales; pedometers; weighing apparatus and instruments; batteries, electric; connected bracelets 
[measuring instruments]; weighing machines; downloadable mobile application; computer software, recorded; wearable 
activity trackers.

Cl.10;Electrocardiographs; babies' bottles; cushions for medical purposes; arterial blood pressure measuring 
apparatus; medical apparatus and instruments; heart rate monitoring apparatus; dental apparatus and instruments; 
condoms; galvanic therapeutic appliances; orthopaedic [orthopedic] belts.
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4067700    27/11/2018
[International Registration No. : 1365641]
TAMASU CO., LTD.

1-7-1 Asagaya Minami, Suginami-ku Tokyo 166-0004 Japan

Proposed to be Used
IR DIVISION
Cl.18;Bags for sports; back packs; handbags; rucksacks.

Cl.28;Rubber for table tennis paddles; table tennis paddles; table tennis paddle cases; table tennis rackets; table tennis 
tables; table tennis balls; table tennis nets; table tennis equipment.
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4067701    19/11/2018
[International Registration No. : 1356049]
Euro Games Technology Ltd.

"Maritsa" Str. 4, "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking, 
supervision, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; coin-operated mechanisms for vending machines; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment and 
computers; fire-extinguishing apparatus.

Cl.28;Games and playthings; gymnastic and sporting articles, which are not included in other classes; decorations for 
Christmas trees.
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4067704    19/11/2018
[International Registration No. : 1357574]
Euro Games Technology Ltd.

"Maritsa" Str. 4, "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs,
coin-operated mechanisms for vending machines; mechanisms for coin-operated apparatus; data processing equipment 
and computers.

Cl.28;Games and playthings; gaming machines.
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4067711    19/11/2018
[International Registration No. : 1357573]
Euro Games Technology Ltd.

"Maritsa" Str. 4, "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; coin-operated mechanisms for vending 
machines; mechanisms for coin-operated apparatus; data processing equipment and computers.

Cl.28;Games and playthings; amusement machines, automatic and coin-operated.
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Priority claimed from 04/04/2018; Application No. : 30 2018 008 701 ;Germany 

4068829    02/10/2018
[International Registration No. : 1445986]
Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mit beschränkter Berufshaftung

Bismarckstr. 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of parking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of publicity material, advertising space, advertising time on 
communication media, automatic dispensers, vending machines, sales stands, billboards (advertising boards), sales 
stands in traveling fairs; consultancy and information regarding the aforesaid services included in this class.

Cl.38;Telecommunication services, in particular provision of on-line access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to audio/video content, websites and Internet portals; rental, lease and usufructuary lease of telecommunication 
equipment, telephones, access time to global computer networks; consultancy and information regarding the aforesaid 
services included in this class.

Cl.39;Distribution of electricity by cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; freight and people transportation brokerage; transportation of passengers and travelers; arranging and 
conducting of sightseeing tours, travels and trips as well as escorting travelers, tour guiding; rescue, towing and 
automobile salvage services; packaging and storage of goods; parking, storage and garaging of vehicles; rental of 
parking spaces for vehicles; provision of information on parking spaces for vehicles; travel route planning [navigation 
services]; navigation services [positioning, route and course plotting and planning]; provision of information and 
planning and booking of transportation services; rental, lease and usufructuary lease of automobiles, cars, garages, 
parking lots, parking places, parking sites, vehicles, motor racing cars, navigational systems; consultancy and 
information regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; providing temporary use of 
software; all aforesaid services in particular in connection with software for the provision of transportation services and 
for booking transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; 
rental, lease and usufructuary lease of software, computers, web servers; consultancy and information regarding the 
aforesaid services included in this class.
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Priority claimed from 07/06/2018; Application No. : 302018000020019 ;Italy 

4068830    29/06/2018
[International Registration No. : 1445626]
SCHNELL S.P.A.

Via Borghetto, 2 I-61036 COLLI AL METAURO (PU) Italy

Proposed to be Used
IR DIVISION
Cl.6;Building panels and goods of metal; modular wall paneling of metal; modular panels made of metal scaffolding and 
insulating materials; metallic woven scaffolding for building; common metals and their alloys; metal building materials; 
buildings of metal; transportable buildings of metal; materials of metal for railway tracks; non-electric cables and wires of 
common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; goods of metal not included 
in other classes; ores.

Cl.7;Machines and machine tools, namely, machines for processing iron for reinforced concrete; assembling machines, 
steel bending machines, mechanical shears, bending machines, parts and fitting therefor; welding machines; mechanical 
shears; combined machines for processing iron; lifting machines; machines for the handling of materials; shaping 
machines; wrapping machines; machines for straightening and bending steel rods; cutting machines for cutting iron; 
presses for use on iron; machines for making laces; lacing machines for producing laces; combined machines for cutting 
and bending; stirrup bender machines; straightening machines; mesh cutter machines; mesh bending machines; 
metalworking machines; parts of machines for the structural setting of scaffolding, namely, automatic welding and 
assembly template; wire working machines; automatic bending work bench; planing machines; lathes; automatic loading 
machines; motorized conveyors, namely, belt conveyors and roller conveyors; automatic loading machines for bars and 
bundles; machines for the storage and selective picking up of metal bars; robots for working and handling metals, in 
particular, for working and handling iron, iron scaffolding for reinforced concrete and meshes; machines for making 
spacers; extrusion moulding machines and nozzles for reinforced concrete; machines for making panels made of metal 
scaffolding and insulating materials.

Cl.19;Building panels and building goods not of metal; modular panels not of metal; prefabricated building panels and 
building goods not of metal; modular panels made of non-metal armor and insulating materials; non-metallic building 
material; non-metallic rigid pipes for building; non-metallic woven scaffolding for building; asphalt, pitch and bitumen; 
non-metallic transportable buildings; monuments, not of metal.
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Priority claimed from 25/04/2018; Application No. : 017892114 ;European Union 

4068843    21/09/2018
[International Registration No. : 1445555]
Laempe Mössner Sinto GmbH

Grienmatt 32 79650 Schopfheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing, in particular foundry machines, core 
shooters, mixing machines, in particular for producing core sand, sand mixers, gassing units for foundry machines and 
core shooters, and casting machines, and components for the aforesaid machines, including in the form of replacement 
parts; fittings and replacement parts for machines and machine tools for treatment of materials and for manufacturing, 
namely fittings and replacement parts for core shooters, in particular clamping and separating devices, machine slides, 
core ejectors, roller tables, cleaning equipment, automatic tool changers, suction and rinsing devices, height-adjustable 
core box heaters, and electric, mechanical and hydraulic control equipment, included in this class; fittings and 
replacement parts for machines and machine tools for treatment of materials and for manufacturing, namely fittings and 
replacement parts for foundry machines, mixing machines, in particular for producing core sand, sand mixers, gassing 
units for foundry machines, core shooters, and casting machines, in particular worktables, gassing units, mixing blades, 
and electric, mechanical and hydraulic control equipment, included in this class; handling machines, mechanical handling
apparatus and robots for automating foundry machines and foundry installations, and fittings and replacement parts for 
the aforesaid goods, included in this class; 3D printers for producing sand cores; 3D printers for manufacturing individual 
parts for foundry machines, core shooters, mixing machines, in particular for producing core sand or sand mixer.

Cl.9;Software for recording and analysing operating data for the purpose of controlling industrial processes; software 
for recording, analysing and controlling industrial processes; downloadable software applications for use with three 
dimensional printers; downloadable computer software for designing and modelling of three dimensional printable 
products.
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Cl.37;Construction, assembly relating to the installation, conversion, retrofitting, installation, repair and maintenance in 
relation to foundry installations and machines, core shooters, mixing machines, in particular for producing core sand, 
sand mixers, gassing units for foundry machines and core shooters, casting machines, and handling machines, 
mechanical handling apparatus and robots for automating casting machines and casting installations; repair and 
maintenance of 3D printers.

Cl.40;3D printing; 3D reproduction services; custom manufacture and 3D reproduction services; rental of 3D printers.

Cl.42;Engineering services, technological consultancy, technical planning, custom design services, construction 
planning and initial commissioning [testing and inspection] in relation to foundry installations and machines, core 
shooters, mixing machines, in particular for producing core sand, sand mixers, gassing units for foundry machines and 
core shooters, casting machines, and handling machines, mechanical handling apparatus and robots for automating 
casting machines and casting installations; design and development of software for foundry installations and machines, 
core shooters, mixing machines, in particular for producing core sand, sand mixers, gassing units for foundry machines 
and core shooters, casting machines, and handling machines, mechanical handling apparatus and robots for automating 
casting machines and casting installations; design and development of software for use with 3D printers; design and 
development of software for designing and modelling 3D printed matter; design and development of software for 
recording and analysing operating data for the purpose of controlling industrial processes; design and development of 
software for recording, analysing and controlling industrial processes.
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Priority claimed from 15/03/2018; Application No. : 30 2018 006 843 ;Germany 

4068845    03/09/2018
[International Registration No. : 1445595]
JENOPTIK Advanced Systems GmbH

Feldstraße 155 22880 Wedel Germany

Proposed to be Used
IR DIVISION
Cl.7;Starters for engines; drives for machines; driving machines, except for land vehicles; drive shafts, except for land 
vehicles; elevators for air planes; elevator lifts in aircrafts; torque converters, except for land vehicles; speed regulators 
for machines; speed regulators for motors; electric drives for machines; electric drive systems for straightening 
installations, consisting of electric motors, gearboxes and control and regulating equipment; electric tower and weapon 
drives [parts of machines]; electric generators; electric motors, except for land vehicles; carriers; fans; blowers; drive 
machines for stabilising platforms, electric directional, tower and weapon drives, mirror heads and studio apparatus; 
lifting equipment; windlasses (machines); machine coupling and transmission components, except for land vehicles; 
radiators for engines; freight elevators; load winches; housings for machines and motors; engines and power units, 
except for land vehicles; emergency power aggregates and generators; power generators; alternators; machine tools; 
power tools; winches.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; observation and reconnaissance equipment; observation platforms, namely comprising a night vision camera, 
a day vision camera, a thermographic apparatus and an optical data transmission apparatus; image capture devices; CDs;
DVDs; digital record carriers; computer; computer software; display devices (displays); communications equipment; 
electric accumulators; electrical couplings; electrical control devices; electronic assemblies for the control of mechanical 
drives; receiving apparatus for signals; apparatus for recording, transmission and reproduction of sound and images; 
magnetic data carriers, recording discs; apparatus for optical data transmission; hardware for data processing; 
information technology and audiovisual equipment; cameras; laser rangefinders; military combat training apparatus 
using combat simulators and combat action display devices; night vision cameras; optical observation platforms 
comprising a night vision camera and a day vision camera; optical devices for target recognition in helicopters, namely 
mirror heads; optical devices for target detection, namely targeting mirrors for rifles; optical amplifiers; photovoltaic 
installations for generating electricity using solar energy; radomes, namely adapted antenna and radar panels for use in 
aircraft; transmission apparatus; sensors; software for tilt simulation and control of rail vehicles; voltage regulators for 
vehicles; voltage transformer [converter]; power supplies; power converters; day vision cameras; thermography devices; 
thermal imaging equipment; thermal imaging cameras; inverters; scientific, nautical, surveying, photographic, film, 
optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; 
battery charge devices, charging stations for electric vehicles, electrical charge controllers, battery charging devices for 
motor vehicles.

Cl.11;Lighting systems and lighting for vehicle and aircraft cabins; deicing apparatus for vehicles and aircraft; 
defrosters for vehicles and aircraft; heaters for the aerospace industry; heaters; lighting, heating, steam generating, 
cooking, refrigerating, drying and ventilating apparatus; heating installations for vehicles; ventilation systems (air 
conditioning) for vehicles.

Cl.12;Covers for vehicles; drives for vehicles, military vehicles, ships and aircrafts; driving machines for land vehicles; 
drive shafts for land vehicles; apparatus, machines and apparatus for aviation; vehicles for transport by land or air; 
torque converters for land vehicles; electric drives for use as components for tilting technology in vehicles, in particular 
rail vehicles; electric motors for land vehicles; chassis for vehicles; vehicle doors; vehicles; electric stability control 
systems for land vehicles; helicopter; military drones; engines for land vehicles, military vehicles, ships and aircrafts; 
tanks: rail vehicles; parts of drones; parts of vehicles and in particular parts of armored vehicles; parts of air planes, 
ships, vehicles and military vehicles; parts of helicopters; parts of rail vehicles; windshields; civil drones.

Cl.13;Artillery pieces and turrets; missile launcher; gun carriages; ammunition and projectiles; armor for turrets; 
firearms; explosives; target level for rifles; targets for guns, in particular for stabilisation [other than riflescopes]; 
targeting devices for firearms [except riflescopes].

Cl.37;Installation, maintenance and repair of computer hardware; building construction; installation, repair and 
maintenance of metrological, manufacturing and data-technical installations, machines, apparatus and hardware; 
installation services relating to mechatronic and sensory products for civil and military markets, power systems, optical 
sensor systems, stabilisation systems, aerospace systems, radomes, diesel-electric power units, electric machines, 
generators, electric motors, converters, heating systems, control devices, lift systems, rescue winches, infrared camera 
systems and lasers distance meters; repair services, namely repair of mechatronic and sensory products for civil and 
military markets, energy systems, optical sensor systems, stabilisation systems, aviation systems, radomes, diesel-
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electric aggregates, electrical machines, generators, electric motors, converters, heating systems, control devices, lift 
systems, rescue winches, infrared camera systems and laser distance meters; maintenance services.

Cl.42;Engineering services; design and development of computer hardware and software; creation of EMC analyses 
[electromagnetic compatibility analyses] for technical purposes; engineering services in the field of information 
technology; calibration of machines; calibration of instruments; calibration of electronic devices; calibration of optical 
devices; technical consultancy in the field of EMC (electromagnetic compatibility); technological services and design 
relating thereto.
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4068846    23/11/2018
[International Registration No. : 1445650]
YEARCON CO., LTD.

No.239, Wenzhong East Road, Wenxi Town, Qingtian County 323903 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.18;Imitation leather; school bags; briefcases; travelling bags; pocket wallets; shopping bags; umbrellas; umbrella 
covers; parasols.

Cl.25;Clothing; layettes [clothing]; swimsuits; waterproof clothing; tips for footwear; footwear uppers; shoes; sports 
shoes; hats; hosiery; gloves [clothing]; neckties; girdles.
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4068851    26/11/2018
[International Registration No. : 1445746]
Wan, Jingang

Luonan Street, No.116-170-34, Zhuodaoquannan Road 430014 Hongshan District China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; imitation leather; purses; hunters' game bags; school bags; travelling trunks; backpacks; pocket 
wallets; bags for climbers in the nature of all-purpose carrying bags; handbags; traveling bags; travelling bags as 
leatherware; suitcases; haversacks; garment bags for travel; valises; sports bags; shoulder bags; credit card cases; 
business card cases; luggage tags; leather trimmings for furniture; leather laces; leather straps; reins for guiding 
children; garment bags for travel made of leather; briefcases; wrist mounted purses; labels of leather; suitcases with 
wheels; umbrellas; alpenstocks; mountaineering sticks; canes; walking stick seats; walking stick handles; leather leads; 
saddlery of leather; whips; covers for animals; harness fittings; dog collars; dog coats; reusable shopping bags; attaché 
cases; all-purpose carrying bags for use by campers; suitcase handles; chain mesh purses; luggage and trunks; key 
cases; slings for carrying infants; pouch baby carriers; parasols.

Cl.25;Underwear; sweaters; shirts; short-sleeve shirts; ready-made linings being parts of clothing; breeches for wear; 
trousers; overcoats; knitwear, namely, shirts, dresses, sweaters; vests; coats; skirts; sports jerseys; sports singlets; 
pullovers; dresses; topcoats; jackets being clothing; parkas; leather coats; tee-shirts; skorts; leggings; waterproof 
jackets and pants; camisoles; boxer shorts; dressing gowns; tights; sweat-absorbent underwear; waistcoats; slips being 
underclothing; bodies being underclothing; wind coats; down jackets; shirts for infants, babies, toddlers and children; 
football uniforms; light-reflecting jackets; light-reflecting coats; body suits; warm up suits; snow suits; singlets; athletic 
jackets; knitted underwear; jerseys being clothing; babies' pants being underwear; clothing layettes; bibs, not of paper; 
babies' trousers; shoes for babies; wet suits for water-skiing; cycling shorts; bathing caps; bathing trunks; swimming 
trunks; swimsuits; gym suits; karate uniforms; leotards; raincoats; ponchos; dance costumes; football boots; football 
shoes; gymnastic shoes; studs for football boots; ski boots; footwear; bath slippers; boots; half-boots; lace boots; 
goloshes; galoshes; slippers; beach shoes; wooden shoes being footwear; sandals; shoes; sports shoes; boots for sport;
felted boots; ankle boots; non-slip soles for footwear; tips for footwear; boot uppers; inner soles; footwear uppers; spats; 
gaiters; trouser straps; gaiter straps; heelpieces for footwear; welts for footwear; soles for footwear; heels; running 
shoes; track and field shoes; mountaineering shoes; rain boots; insoles for footwear; climbing shoes; boots for hiking; 
footwear for women; riding shoes; boots for motorcycling; caps being headwear; hats; ear muffs; headbands for clothing; 
hosiery; stocking suspenders; pantyhose; socks; gloves as clothing; muffs; ski gloves; shawls; neckties; scarves; veils; 
mantillas; kerchiefs; pocket squares; suspenders; girdles as foundation garments; belts for clothing; albs; shower caps; 
sleep masks; eyeshades as headwear; fur coats.
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Priority claimed from 05/03/2018; Application No. : 017868784 ;European Union 

4068862    07/08/2018
[International Registration No. : 1445669]
VERSALIS S.p.A.

Piazza Boldrini, 1 I-20097 SAN DONATO MILANESE (MI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in horticulture; chemicals used in science; chemicals used in forestry; chemicals used in 
photography; chemicals used in industry; chemicals for use in agriculture; synthetic resins, unprocessed; unprocessed 
plastics; urea-formaldehyde resins; acrylic resins; phenolic resins; manures; metal tempering preparations; soldering 
preparations; chemical substances for preserving foodstuffs; synthetic neutralising tanning materials; adhesives for use 
in industry; raw chemicals; chemical substances, chemical materials and chemical preparations; compositions for fire 
extinguishing and prevention; chemical compositions and materials for use in science; chemical compositions and 
materials for use in cosmetics; chemical compositions and material for use in construction; chemical compositions for 
water treatment; tires (mastic for -); automobile body fillers.

Cl.17;Rubber; gutta-percha; natural rubber; asbestos; mica, raw or partly processed; plastics in extruded form for use 
in manufacture; packing materials; stopping materials; insulating materials; flexible pipes, not of metal; flexible pipes, 
tubes, hoses, and fittings therefor, including valves, non-metallic; seals, sealants and fillers; waterproofing and moisture 
proofing articles and materials; insulation and barrier articles and materials; thermal insulation articles and materials; 
electrical insulation articles and materials; acoustic insulation articles and materials; compositions and materials to 
prevent radiation of heat; polyester fibers, other than for textile use; semi-worked plastic substances; elastomeric 
polymers in the form of sheets for use in manufacture; synthetic resins [semi-finished products]; rubber material for 
recapping tyres; molds (ebonite -); shock-absorbing and packing materials, vibration dampers; membranes and semi-
processed synthetic filtering materials; adhesive tapes, strips, bands and films.
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Priority claimed from 26/02/2018; Application No. : 2018-022814 ;Japan 

4068865    22/08/2018
[International Registration No. : 1445474]
Yokogawa Electric Corporation

9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

amnimo Inc.

9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Cl.9;Mathematical instruments; fire alarms; gas alarms; anti-theft warning apparatus; laboratory apparatus and 
instruments; photographic apparatus and instruments; optical machines and apparatus; temperature indicators; 
gasometers; thermometers; water meters; pressure gauges [manometers]; level indicators; acoustic meters; 
tachometers; accelerometers; refractometers; luminous flux meters; actinometers; altimeters; hygrometers; 
illuminometers; vibration meters; noisemeters; speed indicators; calorimeters; viscosimeters; concentration meters; 
gravimeter; densimeters; dynamometers; flowmeters; precision measuring machines and instruments; automatic 
adjusting/regulating machines and instruments; material testing machines; surveying machines and instruments; 
automatic control device for supporting the improvement of productivity in manufacturing; electric control panels; 
batteries and cells; electric or magnetic meters and testers; electric wires and cables; transmission machines and 
apparatus for telecommunication; radio communication machines and apparatus; radio machines and apparatus; remote 
control telemetering machines and instruments; parts and accessories for telecommunication machines and apparatus; 
computer hardware and computer peripherals; semi-conductor elements; electronic circuits, not including those recorded 
with computer programs; computer programs; computer software; computer software, recorded; communication 
processors and computer software of computer network for automatic control devices for supporting the improvement of 
productivity in manufacturing; server computer and its computer software; computer programs, downloadable; computer 
software for industrial process control; industrial x-ray apparatus; magnetic object detectors; ultrasonic sensors; 
magnetic cores; resistance wires; electrodes; downloadable image files; recorded video discs and video tapes; electronic 
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publications.

Cl.35;Business efficiency expert services; business data analysis; business appraisal consultancy; marketing 
research; marketing analysis; business management analysis; business consultancy; provision of information 
concerning commercial sales by e-commerce; arranging contracts, for others, for the buying and selling of goods on e-
commerce; management of computerised files; computerised database management; systemization of information into 
computer databases; consultation about the systemization of information into computer databases; service management 
for the operation of the computer system; provision of information about the operation of the computer system.
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4068876    26/09/2018
[International Registration No. : 1445347]
HEBEI TEWENTE BIOTECHNOLOGY DEVELOPMENT CO.,LTD

UNIT F, BUILDING 8, NO. 116, XING’AN STREET, GAOXIN DISTRICT, SHIJIAZHUANG CITY 050000 HEBEI PROVINCE 
China

Proposed to be Used
IR DIVISION
Cl.5;Chemical preparations for medical purposes; albuminous preparations for medical purposes; pharmaceutical 
preparations; chemico-pharmaceutical preparations; vitamin preparations; chemical preparations for the diagnosis of 
pregnancy; biological preparations for medical purposes; chemical preparations for pharmaceutical purposes; diagnostic 
preparations for medical purposes; medicinal drinks.

Cl.10;Physical exercise apparatus for medical purposes; testing apparatus for medical purposes; diagnostic apparatus 
for medical purposes; filters for ultraviolet rays, for medical purposes; physiotherapy apparatus; cushions for medical 
purposes; cases fitted for medical instruments; surgical apparatus and instruments; blood testing apparatus; medical 
apparatus and instruments.
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4068889    31/10/2018
[International Registration No. : 1445448]
Ping An Insurance (Group) Company of China, Ltd.

15-18F, Galaxy Center, Fuhua Road, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Weighing machines; electronic notice boards; Global Positioning System [GPS] apparatus; portable media players; 
teeth protectors; eyeglasses.

Cl.10;Medical apparatus and instruments; dental apparatus and instruments; X-ray apparatus for medical purposes; 
physiotherapy apparatus; hearing aids for the deaf; feeding bottles; condoms; artificial limbs; crutches for the disabled; 
suture materials.
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Priority claimed from 28/06/2018; Application No. : 302018000022461 ;Italy 

4068890    11/07/2018
[International Registration No. : 1445455]
A. Agrati S.p.A.

Via Piave, 28/30 I-20837 Veduggio con Colzano (MB) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes; screws of metal; self-tapping metal screws; wood screws made of metal; screw covers of metal; ice 
screws of metal; screw caps of metal; caps (metal-) for screws; eye bolts; metal expanding sleeves for affixing screws; 
thumbscrews [fasteners] of metal; set screws of metal; nuts of metal; nuts [metal hardware]; lock nuts of metal; nuts, 
bolts and fasteners, of metal; screw-in insert nuts of metal; ties of metal for binding; fixing nails of metal; retaining [fixing] 
devices of metal; anchor chains of metal; fixing plates of metal; screw threaded fasteners of metal; hinges of metal for the 
fixing of pipes; screw bolts of metal; metal hardware; metal threaded fasteners; threaded fasteners of metal; fasteners of 
common metal.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; screws, not of metal; self-tapping non-
metallic screws; threaded screws of plastic; screwnails not of metal; wood screws (non-metallic -); wood screws (non-
metallic-); threaded nuts of plastic; nuts [fasteners], not of metal; nuts, not of metal; wing nuts (non-metallic -); wing nuts 
(non-metallic-); toggle bolts (non-metallic-); toggle bolts (non- metallic -); self-locking protective plastic caps for use with 
nuts; fasteners, non-metallic; threaded fasteners made of plastic; set screws, not of metal; fasteners of plastic; clamps 
(non-metallic -) for fixing windows; collars [non-metallic] for fastening pipes; fixing nails, not of metal; concealed 
fastening devices of non-metallic materials; architectural fasteners of non-metallic materials; pipe fasteners, connectors 
and holders, non-metallic.
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Cl.37;Building construction; repair; installation services; installation of alarm, security and safety systems, 
maintenance and repair; computer hardware and telecommunication apparatus installation, maintenance and repair; 
rental of tools, plant and equipment for construction and demolition; plant maintenance.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation logistics; depository storage; 
storage; storage of freight; forwarding of goods; collection of goods; transportation of goods; packaging of goods; 
arranging transportation of goods; provision of warehousing services and facilities.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; training courses; conducting of 
courses; personal development courses.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software design and development of computer software for 
supply chain management; design and development of computer software for logistics, supply chain management and e-
business portals; design services; engineering design; tool design; product design; consultancy in the field of 
technological design; engineering testing; quality testing; laboratory testing; laboratory research; scientific laboratory 
services; engineering services; engineering consultancy; engineering research; engineering design services; engineering 
research services; software engineering services; engineering and computer-aided engineering services; mechanical 
engineering services; engineering drawing services; quality control; quality testing services.
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Priority claimed from 22/02/2018; Application No. : 87807371 ;United States of America 

4068894    22/08/2018
[International Registration No. : 1445370]
OONI LIMITED

Unit 5, Bishopsgate Business Park Broxburn, West Lothian EH52 5LH United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Wood pellets, kindling, and charcoal.

Cl.11;Apparatus for heating; apparatus for cooking; apparatus for grilling; parts and fittings for all the aforesaid goods.

Cl.21;Household or kitchen utensils and containers; grills (cooking pans); cooking utensils and containers; articles for 
cleaning purposes; brushes.

Cl.30;Flour and preparations made from cereals; dough being fresh or frozen; pizza dough; pizza sauces; prepared 
meals consisting primarily of pasta or rice; pizzas.
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Priority claimed from 21/06/2018; Application No. : 017921175 ;European Union 

4068908    06/11/2018
[International Registration No. : 1445630]
SPAZZOLIFICIO PIAVE S.P.A.

Via Palladio, 5 I-35010 Onara di Tombolo (Padova) Italy

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; mouthwash; oral hygiene preparations; washing preparations for personal use; tooth cleaning 
preparations; feminine hygiene cleansing towelettes; hand washes; cosmetic preparations for the care of mouth and 
teeth; douching preparations for personal sanitary or deodorant purposes [toiletries]; breath freshening preparations for 
personal hygiene; vaginal washes for personal sanitary or deodorant purposes; nasal cleaning preparations for personal 
sanitary purposes; detergents; cleansing gels; cleansing lotions; cleaning sprays; cleansing mousse; cleansing oil; 
cleansing balm; cleansing masks; washing creams; emulsifying solvent cleaners; foam detergents; hand cleansers; skin 
cleansers; detergents for household use; skin cleansing cream; facial cleansers [cosmetic]; cleansers for household 
purposes; cleaning masks for the face; cleaning agents for household purposes; cleaning preparations for personal use; 
non-medicated cleansing creams; skin cleansers [cosmetic]; body cleansing foams; skin cleansing lotion; cloths 
impregnated with a detergent for cleaning; disposable wipes impregnated with cleansing compounds for use on the face; 
spray cleaners for household use; laundry detergents for household cleaning use; cleansers for intimate personal 
hygiene purposes, non medicated; cosmetics; cosmetic moisturisers; mousses [cosmetics]; cleansing milk for toilet 
purposes; cosmetics and cosmetic preparations; cosmetic soaps; oils for cosmetic purposes; hair pomades; hair spray; 
hair emollients; hair care lotions; hair dyes; hair creams; hair mousse; hair tonic; shampoos; balms, other than for 
medical purposes; hair conditioners; bath foam; foaming bath liquids; foaming bath gels; antiperspirants [toiletries]; 
deodorant soap; soap; soaps in liquid form; scented soaps; perfumes; liquid perfumes; laundry soap; detergent soap; 
liquid soap for laundry; fabric softeners for laundry use; polishing preparations; furbishing preparations; oils for cleaning 
purposes; cleaning and fragrancing preparations; polishing wax; polishing creams; grease-removing preparations; 
abrasives; powder compacts [cosmetics]; skin cleansers [non-medicated].

Cl.21;Toothbrushes; toothbrushes, electric; heads for electric toothbrushes; hairbrushes; brushes; floss for dental 
purposes; nail brushes; make-up sponges; toilet sponges; sponges for household purposes; dusting cloths [rags]; cloths 
for cleaning; soap holders; brooms; make-up brushes; eyebrow brushes; eyelash brushes; toilet utensils; shaving 
brushes; perfume sprayers [sold empty]; combs.
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Priority claimed from 07/03/2018; Application No. : 017869204 ;European Union 

4068919    04/09/2018
[International Registration No. : 1445743]
Immatics Biotechnologies GmbH

Paul-Ehrlich-Strasse 15 72076 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.5;Medical and veterinary preparations and articles, namely medicines and natural remedies, and diagnostic 
preparations and materials.

Cl.42;Medical and pharmacological research services.

Cl.44;Medical and pharmaceutical consultation services.

6893



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

4068920    23/11/2018
[International Registration No. : 1445631]
YEARCON CO., LTD.

No.239, Wenzhong East Road, Wenxi Town, Qingtian County 323903 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; school bags; attaché cases; handbags; travelling bags; leather straps; umbrellas; pocket wallets.

Cl.25;Clothing; layettes [clothing]; swimsuits; shoes; football shoes; hats; hosiery; gloves [clothing]; neckties.
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4068923    19/07/2018
[International Registration No. : 1445536]
CITIZEN ELECTRONICS CO., LTD.

1-23-1, Kamikurechi, Fujiyoshida-shi Yamanashi 403-0001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Projectors; slide projectors; flashlights for use in photography; photographic apparatus and instruments; optical 
machines, apparatus and instruments; quantity indicators; measuring apparatus; gauges; optical sensors; measuring or 
testing machines and instruments; electric switches; automatic electric time switches; electric light dimmers; 
switchboards; power distribution or control machines and apparatus; phase modifiers; mobile phones; television 
receivers; television transmitters; digital cameras; video cameras; transmitters of electronic signals; telecommunications 
transmitters; telecommunication devices and apparatus; light-emitting diodes; semiconductor elements; semiconductor 
components; backlights for liquid crystal display apparatus; keypads for computers; keypads for telecommunication 
devices and apparatus; liquid crystal display panels; electroluminescent display panels; electronic machines, apparatus, 
and their parts.

Cl.11;Light-emitting diode lamps; electric lamps; lighting apparatus using light-emitting diodes; lighting installations; 
lighting apparatus; luminous tubes for lighting; lamp reflectors; bicycle lights; automobile lights.
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Priority claimed from 10/11/2017; Application No. : 017457219 ;European Union 

4068928    09/05/2018
[International Registration No. : 1445520]
Contentful GmbH

Ritterstrasse 12-14 10969 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; software; cms software; parts and accessories for all the aforesaid goods, included in this 
class.

Cl.35;Advertising, marketing and promotional services; business assistance, management and administrative services; 
business analysis, research and information services; consultancy and information in relation to the aforesaid services, 
included in this class.

Cl.41;Publishing and reporting; education, entertainment and sport services; consultancy and information in relation to 
the aforesaid services, included in this class.

Cl.42;It services, namely development, programming and implementation of software; it services, namely development 
of computer hardware; it services, namely hosting content, applications and databases; it services, namely software as a 
service (saas) and rental of software; it services, namely rental of computer hardware and systems; it services, namely 
information technology [it] consultancy and information; it services, namely data duplication and conversion; it services, 
namely data encoding services; it services, namely computer analysis and diagnostics; it services, namely research and 
development, and implementation of computers and computer systems; it services, namely computer project 
management; it services, namely data mining; it services, namely digital watermarking; it services, namely content 
infrastructure services; it services, namely technological services in relation to computers; it services namely computer 
network services; it services namely updating of memory banks of computer systems; it services, namely data migration; 
it services, namely updating of websites, for others; it services, namely monitoring of computer systems via remote access; 
consultancy and information in relation to the aforesaid services, included in this class.
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Priority claimed from 26/06/2018; Application No. : UK00003320536 ;United Kingdom 

4069189    08/11/2018
[International Registration No. : 1445705]
Newby Teas (U.K.) Limited

105 St John St. London EC1M 4AS United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Herbal teas for medicinal purposes.

Cl.30;Tea, tea-based beverages, iced tea, tea for infusions; coffee, coffee substitutes, coffee beverages, iced coffee, 
coffee-based beverages.
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4069376    30/08/2017
[International Registration No. : 1445442]
Wenko-Wenselaar GmbH Co. KG

Im Hülsenfeld 10 40721 Hilden Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; scouring solutions; preparations for 
unblocking drain pipes; make-up removing preparations; astringents for cosmetic purposes; alum stones [astringents]; 
aloe vera preparations for cosmetic purposes; amber [perfume]; paint stripping preparations; antistatic preparations for 
household purposes; antiperspirants [toiletries]; aromatics [essential oils]; flavorings [flavourings] for beverages 
[essential oils]; flavourings for cakes [essential oils]; breath freshening strips; breath freshening sprays; ethereal 
essences; ethereal oils; eyebrow cosmetics; eyebrow pencils; soap for brightening textile; flavourings for cakes 
[essential oils]; bath salts, not for medical purposes; cosmetic preparations for baths; balms other than for medical 
purposes; beard dyes; moustache wax; bergamot oil; preparations for unblocking drain pipes; pumice stone; 
preparations to make shiny the leaves of plants; blueing for laundry; skin whitening creams; bleaching preparations 
[decolorants] for cosmetic purposes; leather bleaching preparations; laundry bleach; bleaching salts; bleaching soda; 
extracts of flowers [perfumes]; bases for flower perfumes; polish for furniture and flooring; parquet floor wax; cosmetic 
creams; neutralizers for permanent waving; deodorants for pets; deodorants for human beings or for animals; deodorant 
soap; detergents other than for use in manufacturing operations and for medical purposes; diamantine [abrasive]; canned 
pressurized air for cleaning and dusting purposes; scented wood; sachets for perfuming linen; scented water; javelle 
water; laundry soaking preparations; paint stripping preparations; depilatory preparations; depilatory wax; scale 
removing preparations for household purposes; ethereal essences; color- [colour-] brightening chemicals for household 
purposes [laundry]; laundry blueing; colorants for toilet purposes; hair dyes; paint stripping preparations; 
colourremoving preparations; cosmetic dyes; greases for cosmetic purposes; degreasers other than for use in 
manufacturing processes; varnish-removing preparations; varnish-removing preparations; stain removers; non-slipping 
liquids for floors; non-slipping liquids for floors; non-slipping wax for floors; floor wax removers [scouring preparations]; 
gaultheria oil; dental bleaching gels; geraniol; flavorings [flavourings] for beverages [essential oils]; shining preparations 
[polish]; laundry glaze; starch glaze for laundry purposes; glass cloth; glass cloth; smoothing preparations [starching]; 
smoothing stones; bases for flower perfumes; hair waving preparations; hair dyes; hair spray; shampoos; hair lotions; 
cosmetic creams; cosmetic preparations for skin care; sun-tanning preparations [cosmetics]; heliotropine; ionone 
[perfumery]; jasmine oil; javelle water; adhesives for affixing false hair; adhesives for cosmetic purposes; adhesives for 
affixing false eyelashes; eau de Cologne; leather preservatives [polishes]; cosmetics; corundum [abrasive]; cosmetics; 
cosmetics for animals; cosmetic kits; cosmetic pencils; decorative transfers for cosmetic purposes; cleaning chalk; false 
nails; false eyelashes; nail varnish; lacquer-removing preparations; lavender oil; lavender water; leather bleaching 
preparations; creams for leather; leather preservatives [polishes]; lip glosses; lipsticks; floor wax removers [scouring 
preparations]; lotions for cosmetic purposes; canned pressurized air for cleaning and dusting purposes; air fragrancing 
preparations; makeup; almond milk for cosmetic purposes; almond oil; almond soap; beauty masks; massage gels other 
than for medical purposes; carbides of metal [abrasives]; douching preparations for personal sanitary or deodorant 
purposes [toiletries]; musk [perfumery]; mouth washes, not for medical purposes; false nails; nail art stickers; nail 
varnish; nail care preparations; washing soda for cleaning; soda lye; cosmetic kits; neutralizers for permanent waving; 
ethereal oils; oils for toilet purposes; oils for cosmetic purposes; oils for cleaning purposes; oils for perfumes and 
scents; hair waving preparations; polishing paper; abrasive paper; emery paper; oils for perfumes and scents; perfumery; 
perfumes; bases for flower perfumes; pastes for razor strops; cobblers' wax; mint for perfumery; mint essence [essential 
oil]; preparations to make shiny the leaves of plants; flavorings [flavourings] for beverages [essential oils]; polishing 
creams; polishing preparations; denture polishes; polishing paper; polishing rouge; polishing stones; polishing wax; 
pomades for cosmetic purposes; potpourris [fragrances]; dry-cleaning preparations; makeup powder; furbishing 
preparations; cloths impregnated with a detergent for cleaning; quillaia bark for washing; shaving preparations; shaving 
soap; shaving stones [astringents]; aftershave lotions; fumigation preparations [perfumes]; joss sticks; windscreen 
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cleaning liquids; cleansing milk for toilet purposes; cleaning preparations; preparations for cleaning dentures; cloths 
impregnated with a detergent for cleaning; oils for cleaning purposes; rose oil; rust removing preparations; nonslipping 
liquids for floors; non-slipping wax for floors; safrol; ammonia [volatile alkali] [detergent]; flavorings [flavourings] for 
beverages [essential oils]; bleaching salts; sandpaper; whiting; cosmetic preparations for slimming purposes; abrasives; 
grinding preparations; abrasive paper; make-up; make-up preparations; make-up powder; emery; emery cloth; emery 
paper; sandcloth; tailors' wax; cosmetics; beauty masks; boot cream; shoe wax; cobblers' wax; shoemakers' wax; 
deodorant soap; soap; soap for brightening textile; soap for foot perspiration; antiperspirant soap; shampoos; shampoos 
for pets; silicon carbide [abrasive]; bleaching soda; sunscreen preparations; sun-tanning preparations [cosmetics]; 
breath freshening sprays; starch for laundry purposes; starch glaze for laundry purposes; polishing stones; smoothing 
stones; shaving stones [astringents]; badian essence; cosmetic pencils; breath freshening strips; talcum powder, for 
toilet use; wallpaper cleaning preparations; terpenes [essential oils]; turpentine, for degreasing; oil of turpentine for 
degreasing; cosmetics for animals; shampoos for pets; toiletries; cakes of toilet soap; toilet water; Tripoli stone for 
polishing; dry-cleaning preparations; dry shampoos; drying agents for dishwashing machines; tissues impregnated with 
cosmetic lotions; glass cloth; petroleum jelly for cosmetic purposes; volcanic ash for cleaning; parquet floor wax; 
depilatory wax; non-slipping wax for floors; laundry wax; polishing wax; tailors' wax; blueing for laundry; sachets for 
perfuming linen; laundry blueing; laundry soaking preparations; laundry preparations; hydrogen peroxide for cosmetic 
purposes; cotton wool for cosmetic purposes; swabs [toiletries]; fabric softeners for laundry use; incense; shoe wax; 
adhesives for affixing false eyelashes; false eyelashes; cosmetic preparations for eyelashes; mascara; windscreen 
cleaning liquids; dental bleaching gels; denture polishes; preparations for cleaning dentures; dentifrices; essential oils of 
cedarwood; decorative transfers for cosmetic purposes; essential oils of lemon.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; dental impression materials; purgatives; medical preparations for slimming purposes; 
slimming pills; adjuvants for medical purposes; acaricides; aconitine; aldehydes for pharmaceutical purposes; algicides; 
alginates for pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; alkaloids for medical purposes; 
medicinal alcohol; medicinal alcohol; aloe vera preparations for pharmaceutical purposes; dental amalgams; dental 
amalgams of gold; amino acids for medical purposes; amino acids for veterinary purposes; analgesics; anaesthetics; 
angostura bark for medical purposes; antibiotics; anticryptogamic preparations; antiparasitic preparations; antiseptics; 
antiseptic cotton; medicine cases, portable, filled; appetite suppressants for medical purposes; appetite suppressant 
pills; medicines for human purposes; medicines for veterinary purposes; medicines for dental purposes; aseptic cotton; 
asthmatic tea; ethers for pharmaceutical purposes; caustics for pharmaceutical purposes; caustic pencils; eye-washes; 
eyepatches for medical purposes; collyrium; acetates for pharmaceutical purposes; babies' napkin-pants [diaper-pants]; 
food for babies; diapers [babies' napkins]; mud for baths; oxygen baths; bath salts for medical purposes; bath 
preparations, medicated; therapeutic preparations for the bath; bacterial poisons; bouillons for bacteriological cultures; 
bacterial preparations for medical and veterinary use; bacteriological preparations for medical and veterinary use; dietary 
fibre; balms for medical purposes; balsamic preparations for medical purposes; hygienic bandages; bandages for 
dressings; adhesive tapes for medical purposes; barks for pharmaceutical purposes; antiseptic cotton; aseptic cotton; 
cotton for medical purposes; deodorants for clothing and textiles; sedatives; semen for artificial insemination; sanitary 
towels; biological tissue cultures for medical purposes; biological tissue cultures for veterinary purposes; biological 
preparations for medical purposes; biological preparations for veterinary purposes; biocides; lead water; blood for 
medical purposes; haematogen; leeches for medical purposes; blood plasma; depuratives; haemostatic pencils; soil-
sterilising preparations; confectionery, medicated; chemical preparations to treat wheat blight [smut]; tanning pills; 
bromine for pharmaceutical purposes; bronchodilating preparations; diabetic bread adapted for medical use; powder of 
cantharides; chemical preparations for medical purposes; chemical preparations for pharmaceutical purposes; chemical 
preparations for veterinary purposes; chemico-pharmaceutical preparations; quinquina for medical purposes; quinine for 
medical purposes; chinoline for medical purposes; surgical cloth [tissues]; surgical implants [living tissues]; hydrated 
chloral for pharmaceutical purposes; chloroform; condurango bark for medical purposes; medicines for alleviating 
constipation; curare; sanitary towels; decoctions for pharmaceutical purposes; dental cements; deodorants, other than 
for human beings or for animals; deodorants for clothing and textiles; disinfectants for chemical toilets; disinfectants for 
hygiene purposes; detergents for medical purposes; diabetic bread adapted for medical use; diagnostic preparations for 
medical purposes; diastase for medical purposes; dietetic beverages adapted for medical purposes; dietetic substances 
adapted for medical use; dietetic foods adapted for medical purposes; digitalin; dill oil for medical purposes; drugs for 
medical purposes; alloys of precious metals for dental purposes; albuminous foodstuffs for medical purposes; 
albuminous preparations for medical purposes; chemical conductors for electrocardiograph electrodes; elixirs 
[pharmaceutical preparations]; gentian for pharmaceutical purposes; enzymes for medical purposes; enzymes for 
veterinary purposes; enzyme preparations for medical purposes; enzyme preparations for veterinary purposes; 
aluminium acetate for pharmaceutical purposes; esters for pharmaceutical purposes; eucalyptol for pharmaceutical 
purposes; eucalyptus for pharmaceutical purposes; extracts of hops for pharmaceutical purposes; fennel for medical 
purposes; ferments for pharmaceutical purposes; greases for medical purposes; greases for veterinary purposes; 
febrifuges; fish meal for pharmaceutical purposes; fly catching paper; fly glue; fly destroying preparations; formic 
aldehyde for pharmaceutical purposes; chilblain preparations; frostbite salve for pharmaceutical purposes; fungicides; 
bunion pads; Gallic acid for pharmaceutical purposes; gases for medical purposes; gauze for dressings; gelatine for 
medical purposes; royal jelly for pharmaceutical purposes; dietetic beverages adapted for medical purposes; medicinal 
drinks; by-products of the processing of cereals for dietetic or medical purposes; surgical cloth [tissues]; poisons; 
bacterial poisons; glucose for medical purposes; glycerine for medical purposes; glycerophosphates; dental amalgams of
gold; guaiacol for pharmaceutical purposes; gum for medical purposes; gamboge for medical purposes; gurjun [gurjon, 
gurjan] balsam for medical purposes; belts for sanitary napkins [towels]; medicinal hair growth preparations; haemostatic 
pencils; adhesives for dentures; antiparasitic collars for animals; haemoglobin; haemorrhoid preparations; anti-uric 
preparations; preparations for destroying dry rot fungus; pharmaceutical preparations for skin care; yeast for 
pharmaceutical purposes; adhesive plaster; solvents for removing adhesive plasters; remedies for foot perspiration; 
remedies for perspiration; herbicides; charcoal for pharmaceutical purposes; extracts of hops for pharmaceutical 
purposes; hormones for medical purposes; preparations for callouses; sanitary panties; babies' napkin-pants [diaper-
pants]; pants, absorbent, for incontinents; cement for animal hooves; corn remedies; corn rings for the feet; repellents for 
dogs; dog lotions; dog washes; hydrastine; hydrastinine; vaccines; surgical implants [living tissues]; napkins for 
incontinents; pants, absorbent, for incontinents; insect repellent incense; insecticides; insect repellents; insecticides; 
personal sexual lubricants; Irish moss for medical purposes; isotopes for medical purposes; jalap; iodine for 
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pharmaceutical purposes; iodides for pharmaceutical purposes; iodoform; tincture of iodine; jujube, medicated; 
potassium salts for medical purposes; preparations of lime for pharmaceutical purposes; calomel; cooling sprays for 
medical purposes; camphor for medical purposes; camphor oil for medical purposes; candy for medical purposes; 
capsules for medicines; cachets for pharmaceutical purposes; carbolineum [parasiticide]; poultices; cachou for 
pharmaceutical purposes; chewing gum for medical purposes; rubber for dental purposes; germicides; dental mastics; 
cement for animal hooves; adhesive tapes for medical purposes; adhesive tapes for medical purposes; bone cement for 
surgical and orthopaedic purposes; charcoal for pharmaceutical purposes; cocaine; collodion for pharmaceutical 
purposes; collyrium; compresses; solutions for contact lenses; contact lens cleaning preparations; radiological contrast 
substances for medical purposes; chemical contraceptives; headache pencils; pharmaceutical preparations for treating 
dandruff; medicinal herbs; smoking herbs for medical purposes; herbal teas for medicinal purposes; medicinal infusions; 
creosote for pharmaceutical purposes; croton bark; cultures of microorganisms for medical and veterinary use; liquorice 
for pharmaceutical purposes; stick liquorice for pharmaceutical purposes; milk sugar for pharmaceutical purposes; 
larvae exterminating preparations; laxatives; cod liver oil; linseed for pharmaceutical purposes; linseed meal for 
pharmaceutical purposes; chemical conductors for electrocardiograph electrodes; lecithin for medical purposes; 
liniments; solutions for contact lenses; solvents for removing adhesive plasters; lotions for pharmaceutical purposes; 
lotions for veterinary purposes; air purifying preparations; lupulin for pharmaceutical purposes; magnesia for 
pharmaceutical purposes; malt for pharmaceutical purposes; malted milk beverages for medical purposes; milk of 
almonds for pharmaceutical purposes; mangrove bark for pharmaceutical purposes; preparations for destroying mice; 
medicinal drinks; medicinal hair growth preparations; medicinal tea; sea water for medicinal bathing; flour for 
pharmaceutical purposes; chemical preparations to treat mildew; melissa water for pharmaceutical purposes; milking 
grease; sanitary panties; sanitary tampons; menthol; articles for headache; cultures of microorganisms for medical and 
veterinary use; nutritive substances for microorganisms; milk ferments for pharmaceutical purposes; malted milk 
beverages for medical purposes; milk sugar for pharmaceutical purposes; mineral food supplements; mineral waters for 
medical purposes; salts for mineral water baths; mineral water salts; air deodorising preparations; douching preparations 
for medical purposes; moulding wax for dentists; moleskin for medical purposes; menstruation bandages; sanitary 
panties; mud for baths; medicinal mud; mothproofing preparations; mothproofing paper; mouthwashes for medical 
purposes; ergot for pharmaceutical purposes; myrobalan bark for pharmaceutical purposes; bouillons for bacteriological 
cultures; lacteal flour for babies; albuminous foodstuffs for medical purposes; nutritive substances for microorganisms; 
nutritional supplements; albumin dietary supplements; alginate dietary supplements; enzyme dietary supplements; royal 
jelly dietary supplements; glucose dietary supplements; yeast dietary supplements; casein dietary supplements; linseed 
dietary supplements; linseed oil dietary supplements; lecithin dietary supplements; pollen dietary supplements; propolis 
dietary supplements; protein dietary supplements; wheat germ dietary supplements; dietary supplements for animals; 
dietetic foods adapted for medical purposes; narcotics; bicarbonate of soda for pharmaceutical purposes; sodium salts 
for medical purposes; by-products of the processing of cereals for dietetic or medical purposes; nervines; cachets for 
pharmaceutical purposes; medicinal oils; opiates; opium; opodeldoc; opotherapy preparations; antioxidant pills; paper 
for mustard plasters; mothproofing paper; antiparasitic collars for animals; antiparasitic preparations; parasiticides; 
pastilles for pharmaceutical purposes; pectin for pharmaceutical purposes; pepsins for pharmaceutical purposes; 
peptones for pharmaceutical purposes; pearl powder for medical purposes; pesticides; mint for pharmaceutical 
purposes; bunion pads; plasters for medical purposes; pharmaceutical preparations; pharmaceutical preparations for 
treating dandruff; phenol for pharmaceutical purposes; phosphates for pharmaceutical purposes; anticryptogamic 
preparations; pomades for medical purposes; porcelain for dental prostheses; bronchodilating preparations; propolis for 
pharmaceutical purposes; protein supplements for animals; pyrethrum powder; quassia for medical purposes; quebracho 
for medical purposes; mercurial ointments; radioactive substances for medical purposes; radium for medical purposes; 
rat poison; smoking herbs for medical purposes; fumigating sticks; fumigation preparations for medical purposes; 
chemical reagents for medical or veterinary purposes; chemical preparations for treating phylloxera; preparations for 
reducing sexual activity; contact lens cleaning preparations; air purifying preparations; medicine cases, portable, filled; 
rhubarb roots for pharmaceutical purposes; smelling salts; barks for pharmaceutical purposes; castor oil for medical 
purposes; radiological contrast substances for medical purposes; ointments for pharmaceutical purposes; mercurial 
ointments; bath salts for medical purposes; salts for medical purposes; salts for mineral water baths; sarsaparilla for 
medical purposes; oxygen for medical purposes; oxygen baths; acids for pharmaceutical purposes; pesticides; lint for 
medical purposes; soporifics; dental abrasives; slug exterminating preparations; vulnerary sponges; chemical 
preparations for the diagnosis of pregnancy; flowers of sulphur for pharmaceutical purposes; sulphur sticks 
[disinfectants]; mustard for pharmaceutical purposes; mustard oil for medical purposes; mustard plasters; paper for 
mustard plasters; serums; serotherapeutic medicines; siccatives [drying agents] for medical purposes; syrups for 
pharmaceutical purposes; scapulars for surgical purposes; panty liners [sanitary]; sunburn ointments; sunburn 
preparations for pharmaceutical purposes; semen for artificial insemination; preparations of trace elements for human 
and animal use; stem cells for medical purposes; stem cells for veterinary purposes; starch for dietetic or pharmaceutical 
purposes; sterilising preparations; steroids; haemostatic pencils; wart pencils; breast-nursing pads; adhesive tapes for 
medical purposes; strychnine; styptic preparations; sulphonamides [medicines]; suppositories; tobacco extracts 
[insecticides]; tobacco-free cigarettes for medical purposes; sanitary tampons; sanitary tampons; herbal teas for 
medicinal purposes; medicinal tea; turpentine for pharmaceutical purposes; oil of turpentine for pharmaceutical 
purposes; deodorants for clothing and textiles; thermal water; thymol for pharmaceutical purposes; animal washes; 
tinctures for medical purposes; tonics [medicines]; glucose for medical purposes; tissues impregnated with 
pharmaceutical lotions; vermin destroying preparations; herbicides; vaginal washes; petroleum jelly for medical 
purposes; gauze for dressings; first-aid boxes, filled; dressings, medical; surgical dressings; absorbent cotton; 
preparations for the treatment of burns; digestives for pharmaceutical purposes; vesicants; veterinary preparations; 
cattle washes; vitamin preparations; moulding wax for dentists; animal washes; cattle washes; sea water for medicinal 
bathing; hydrogen peroxide for medical purposes; wadding for medical purposes; absorbent cotton; insect repellent 
incense; vine disease treating chemicals; tartar for pharmaceutical purposes; cream of tartar for pharmaceutical 
purposes; napkins for incontinents; bismuth preparations for pharmaceutical purposes; bismuth subnitrate for 
pharmaceutical purposes; vulnerary sponges; vermifuges; medicinal roots; preparations to facilitate teething; teeth filling 
material; dental mastics; dental lacquer; adhesives for dentures; porcelain for dental prostheses; cedar wood for use as 
an insect repellent; cellulose ethers for pharmaceutical purposes; cellulose esters for pharmaceutical purposes; dental 
cements; tobacco-free cigarettes for medical purposes; sugar for medical purposes; candy for medical purposes; 
disinfectant soap; medicated soap.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
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tubes of metal; safes; goods of common metal not included in other classes; ores; gutter pipes of metal; rocket launching 
platforms of metal; bicycle parking installations of metal; branching pipes of metal; aluminium; aluminium wire; 
aluminium foil; anvils; anchors; mooring buoys of metal; anchor plates; mooring bollards of metal; jets of metal; anti-
friction metal; identification bracelets of metal, for hospitals; fittings of metal for compressed air ducts; reinforcing 
materials of metal for machine belts; reinforcing materials of metal for building; reinforcing materials of metal for pipes; 
outdoor blinds of metal; tubbing of metal; cabanas of metal; beacons of metal, nonluminous; girders of metal; joists of 
metal; iron strip; bindings of metal; bands of metal for tying-up purposes; steel strip; ingots of common metal; building or 
furniture fittings of nickelsilver; fittings of metal for building; railway material of metal; building materials of metal; tree 
protectors of metal; building boards of metal; buildings of metal; buildings, transportable, of metal; swimming pools 
[metal structures]; clips of metal for cables and pipes; signs, non-luminous and non-mechanical, of metal, for roads; 
containers of metal for compressed gas or liquid air; containers of metal for storing acids; tanks of metal; packaging 
containers of metal; closures of metal for containers; roof coverings of metal; beryllium [glucinium]; fittings of metal for 
building; building or furniture fittings of nickel-silver; fittings of metal for furniture; reinforcing materials, of metal, for 
concrete; shuttering of metal for concrete; fittings of metal for beds; bed casters of metal; binding thread of metal for 
agricultural purposes; thread of metal for tying-up purposes; binding thread of metal for agricultural purposes; sheets 
and plates of metal; steel sheets; lead, unwrought or semi-wrought; lead seals; mooring buoys of metal; bolts of metal; 
door bolts of metal; vats of metal; iron slabs; containers of metal for liquid fuel; letter boxes of metal; bronze; bronzes for 
tombstones; bronzes [works of art]; letters and numerals of common metal, except type; busts of common metal; 
cermets; chromium; chrome ores; containers of metal [storage, transport]; floating containers of metal; roof coverings of 
metal; roofing of metal; roof flashing of metal; tiles of metal; gutters of metal; mooring bollards of metal; manhole covers 
of metal; monuments of metal; floating docks of metal for mooring boats; boxes of common metal; preserving boxes of 
metal; box fasteners of metal; wire of common metal; soldering wire of metal; wire of common metal alloys, except fuse 
wire; wire stretchers [tension links]; wire cloth; materials of metal for funicular railway permanent ways; wire rope; telpher 
cables; cables of metal, non-electric; ropes of metal; drain pipes of metal; turnstiles; turntables [railways]; window 
fasteners of metal; containers of metal for compressed gas or liquid air; fittings of metal for compressed air ducts; 
penstock pipes of metal; pegs of metal; wall plugs of metal; nozzles of metal; brackets of metal for building; skating rinks 
[structures of metal]; iron, unwrought or semi-wrought; ironmongery; loading gauge rods, of metal, for railway wagons; 
railway sleepers of metal; railway points; stretchers for iron bands [tension links]; iron wire; iron ores; ice moulds of 
metal; iron ores; bicycle parking installations of metal; registration plates of metal; badges of metal for vehicles; locks of 
metal for vehicles; traps for wild animals; paint spraying booths of metal; casks of metal; barrels of metal; taps for casks, 
of metal; barrel hoops of metal; springs [metal hardware]; filings of metal; windows of metal; ironwork for windows; 
fittings of metal for windows; window stops of metal; shutters of metal; window frames of metal; window casement bolts; 
window pulleys; chrome iron; silicon iron; titanium iron; tungsten iron; firedogs [andirons]; refractory construction 
materials of metal; furnace fireguards; figurines [statuettes] of common metal; flanges of metal [collars]; bottles [metal 
containers] for compressed gas or liquid air; bottle caps of metal; bottle closures of metal; insect screens of metal; tile 
floorings of metal; aluminium foil; foils of metal for wrapping and packaging; handling pallets of metal; foundry molds 
[moulds] of metal; hoppers of metal, non-mechanical; door scrapers; floors of metal; galena [ore]; boarding stairs of 
metal, mobile, for passengers; sheaf binders of metal; hooks of metal for clothes rails; memorial plates of metal; 
cashboxes of metal; safes [strong boxes]; germanium; framework of metal for building; scaffolding of metal; cornices of 
metal; mouldings of metal for cornices; cask stands of metal; greenhouses of metal, transportable; greenhouse frames of 
metal; wire cloth; foundry molds [moulds] of metal; latticework of metal; insect screens of metal; gratings of metal; bars 
for metal railings; bells; gold solder; monuments of metal for tombs; enclosures of metal for tombs; tombs of metal; 
vaults of metal [burial]; gravestone slabs of metal; tombstone stelae of metal; tombstone plaques of metal; knobs of 
metal; door handles of metal; ferrules of metal for handles; straps of metal for handling loads; braces of metal for 
handling loads; cast iron, unwrought or semi-wrought; celtium [hafnium]; taps for casks, of metal; hooks of metal for 
clothes rails; clothes hooks of metal; hooks [metal hardware]; hooks for slate [metal hardware]; anvils [portable]; 
handcuffs; towel dispensers, fixed, of metal; brazing alloys; reels of metal, non-mechanical, for flexible hoses; winding 
spools of metal, non-mechanical, for flexible hoses; house numbers of metal, non-luminous; slings of metal for handling 
loads; beakirons [bick-irons]; horseshoe nails; chicken-houses of metal; identity plates of metal; indium; jalousies of 
metal; cables of metal, non-electric; binding screws of metal for cables; cable joints of metal, non-electric; cabanas of 
metal; paint spraying booths of metal; telephone booths of metal; tiles of metal for building; cadmium; metal cages for 
wild animals; platforms, prefabricated, of metal; chimney pots of metal; chimney cowls of metal; bottle caps of metal; 
sealing caps of metal; cashboxes of metal; safety cashboxes; boxes of common metal; chests of metal; tool boxes of 
metal, empty; rope thimbles of metal; flashing of metal, for building; angle irons; roof flashing of metal; chains of metal; 
couplings of metal for chains; chests of metal; cramps of metal [crampons]; drain traps [valves] of metal; water-pipe 
valves of metal; clothes hooks of metal; vice claws of metal; binding screws of metal for cables; pitons of metal 
[mountaineering equipment]; ducts of metal for ventilating and air conditioning installations; bells; knobs of metal; cobalt,
raw; tool chests of metal, empty; chill-moulds [foundry]; preserving boxes of metal; baskets of metal; cramps of metal 
[crampons]; balls of steel; skating rinks [structures of metal]; works of art of common metal; copper, unwrought or semi-
wrought; copper wire, not insulated; copper rings; loading pallets of metal; loading gauge rods, of metal, for railway 
wagons; cask stands of metal; anti-friction metal; straps of metal for handling loads; laths of metal; arbours [structures of 
metal]; duckboards of metal; alloys of common metal; ladders of metal; steps [ladders] of metal; crash barriers of metal 
for roads; guard rails of metal; ducts of metal for ventilating and air conditioning installations; pipework of metal; 
waterpipes of metal; reinforcing materials of metal for pipes; posts of metal for electric lines; limonite; gold solder; silver 
solder; soldering wire of metal; rods of metal for brazing; rods of metal for welding; ducts of metal for ventilating and air 
conditioning installations; blooms [metallurgy]; magnesium; manganese; porches of metal [building]; masts of metal; 
steel masts; posts of metal for electric lines; telegraph posts of metal; wall claddings of metal [building]; brass, 
unwrought or semiwrought; reinforcing materials of metal, for concrete; common metals, unwrought or semi-wrought; 
ores of metal; bottles [metal containers] for compressed gas or liquid air; chains of metal; metals in powder form; frames 
of metal for building; rings of metal; rods of metal for brazing and welding; fittings of metal for furniture; furniture casters 
of metal; molybdenum; molybdenum iron; troughs of metal for mixing mortar; sleeves [metal hardware]; pipe muffs of 
metal; nuts of metal; nails; identification bracelets of metal, for hospitals; identity plates of metal; wire cloth; German 
silver; nickel; nickel-silver; rivets of metal; niobium; house numbers of metal, non-luminous; registration plates, of metal; 
casement windows of metal; lintels of metal; furnace fire screens; handling pallets of metal; loading pallets, of metal; 
transport pallets of metal; armour plate; armour plating; boarding stairs of metal, mobile, for passengers; posts of metal; 
palings of metal; paving blocks of metal; posts of metal; advertisement columns of metal; badges of metal for vehicles; 
floor tiles, of metal; tile floorings of metal; lead seals; stops of metal; metals in powder form; pyrophoric metals; wheel 
clamps [boots]; window frames of metal; greenhouse frames of metal; frames of metal for building; rocket launching 
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platforms of metal; mouldings of metal for cornices; barrel hoops of metal; bolts, flat; lock bolts; rings of metal; gutters of 
metal; angle irons; cobalt, raw; tubes of metal; drain pipes of metal; chimney shafts of metal; steel tubes; ducts of metal, 
for central heating installations; steel tubes; elbows of metal for pipes; pipework of metal; penstock pipes of metal; 
manifolds of metal for pipelines; pipe muffs of metal; collars of metal for fastening pipes; junctions of metal for pipes; 
furniture casters of metal; runners of metal for sliding doors; roller blinds of steel; outdoor blinds of metal; duckboards of 
metal; locks of metal for bags; fittings of metal for coffins; pillars of metal for buildings; containers of metal for storing 
acids; tubbing of metal; manhole covers of metal; strap-hinges of metal; hinges of metal; washers of metal; valves of 
metal, other than parts of machines; hooks for slate [metal hardware]; rails of metal; guard rails of metal; railway material 
of metal; fish plates [rails]; signboards of metal; reels of metal, nonmechanical, for flexible hoses; winding spools of 
metal, nonmechanical, for flexible hoses; slings of metal for handling loads; locks of metal, other than electric; locks of 
metal for vehicles; padlocks; keys; rings of common metal for keys; grease nipples; buckles of common metal 
[hardware]; spring locks; chimney cowls of metal; chimneys of metal; chimney pots of metal; chimney shafts of metal; 
screws of metal; nuts of metal; braces of metal for handling loads; soldering wire of metal; rods of metal for brazing and 
welding; sills of metal; railway sleepers of metal; eye bolts; swimming pools [metal structures]; floating containers of 
metal; figurines [statuettes] of common metal; steps [ladders] of metal; crampons [climbing irons]; pins [hardware]; tacks 
[nails]; ferrules of metal for walking sticks; horseshoe nails; signs, non-luminous and nonmechanical, of metal, for roads; 
crash barriers of metal for roads; posts of metal for electric lines; stair treads [steps] of metal; lintels of metal; props of 
metal; signalling panels, nonluminous and non-mechanical, of metal; wainscotting of metal; tanks of metal; containers of 
metal for liquid fuel; tantalum [metal]; ropes of metal; telephone booths of metal; telegraph posts of metal; metal cages 
for wild animals; titanium; titanium iron; tombac; barrels of metal; barrel hoops of metal; gates of metal; girders of metal; 
framework of metal for building; transport pallets of metal; reinforcing materials of metal for machine belts; machine belt 
fasteners of metal; belt stretchers of metal; partitions of metal; staircases of metal; stair treads [steps] of metal; stringers 
[parts of staircases] of metal; hoppers of metal, non-mechanical; troughs of metal for mixing mortar; ironwork for doors; 
door fittings, of metal; door bolts of metal; doors of metal; door stops of metal; door panels of metal; door handles of 
metal; door bells, non-electric; latch bars of metal; door knockers; door openers, non-electric; door frames of metal; 
latches of metal; runners of metal for sliding doors; door closers, non-electric; alloys of common metal; common metals, 
unwrought or semi-wrought; shims; shims; vanadium; drain traps [valves] of metal; water-pipe valves of metal; valves of 
metal, other than parts of machines; couplings of metal for chains; junctions of metal for pipes; linings of metal [building];
tinplate packings; packaging containers of metal; foils of metal for wrapping and packaging; shuttering of metal for 
concrete; casings of metal for oilwells; closures of metal for containers; locks of metal for bags; sealing caps of metal; 
manifolds of metal for pipelines; bells for animals; cattle chains; wind-driven bird-repelling devices made of metal; bird 
baths [structures of metal]; aviaries of metal [structures]; aviaries of metal [structures]; padlocks; wall linings of metal 
[building]; waterpipes of metal; railway points; tinplate; tinplate packings; white metal; tool boxes of metal, empty; tool 
chests of metal, empty; weather or wind vanes of metal; wind-driven bird-repelling devices made of metal; brackets of 
metal for building; tungsten;tungsten iron; letters and numerals of common metal, except type; pot hooks of metal; 
fences of metal; tent pegs of metal; ducts of metal, for central heating installations; ceilings of metal; zinc; tin; silver 
plated tin alloy; zirconium; tacks [nails]; ferrules of metal; ferrules of metal for walking sticks.

Cl.8;Hand tools and implements [hand-operated]; cutlery; side arms; razors; instruments and tools for skinning 
animals; implements for decanting liquids [hand tools]; wire strippers [hand tools]; priming irons [hand tools]; leather 
strops; sharpening steels; awls; oyster openers; axes; hatchets; picks [hand tools]; bayonets; fireplace bellows [hand 
tools]; beard clippers; tree pruners; pruning shears; axes; table cutlery [knives, forks and spoons]; cattle stunning 
appliances; fireplace bellows [hand tools]; bow saws; bits [parts of hand tools]; borers; gimlets [hand tools]; drill holders 
[hand tools]; ratchets [hand tools]; extension pieces for braces for screwtaps; bits [hand tools]; cutter bars; breast drills; 
branding irons; crow bars; adzes [tools]; branding irons; flat irons; glaziers' diamonds [parts of hand tools]; caulking 
irons; daggers; can openers, non-electric; drills; pin punches; egg slicers, non-electric; irons [non-electric hand tools]; 
ice picks; apparatus and instruments for skinning butcher's animals; depilation appliances, electric and non-electric; 
table cutlery [knives, forks and spoons]; table forks; razor cases; palette knives; masons' hammers; penknives; tweezers; 
files [tools]; fingernail polishers, electric or non-electric; scaling knives; mincing knives [hand tools]; milling cutters 
[hand tools]; hand implements for hair curling; table forks; forks; pruning knives; pruning scissors; garden tools, hand-
operated; goffering irons; mitre [miter (am.)] boxes [hand tools]; nail drawers [hand tools]; vegetable slicers; frames for 
handsaws; extension pieces for braces for screwtaps; taps [hand tools]; dies [hand tools]; foundry ladles [hand tools]; 
glaziers' diamonds [parts of hand tools]; polishing irons [glazing tools]; sand trap rakes; engraving needles; tool belts 
[holders]; curling tongs; depilation appliances, electric and non-electric; hair clippers for personal use, electric and non-
electric; ditchers [hand tools]; cleavers; hammers [hand tools]; hand drills [hand tools]; hand pumps; rams [hand tools]; 
frames for handsaws; hand tools, handoperated; rakes [hand tools]; harpoons; harpoons for fishing; levers; lifting jacks, 
hand-operated; hackles [hand tools]; border shears; side arms, other than firearms; bill-hooks; planes; plane irons; 
hollowing bits [parts of hand tools]; gouges [hand tools]; sledgehammers; farriers' knives; insecticide vaporizers [hand 
tools]; syringes for spraying insecticides; hunting knives; hoes [hand tools]; fish tapes [hand tools]; instruments for 
punching tickets; cheese slicers, non-electric; moulding irons; ladles [hand tools]; razor blades; truncheons; scraping 
tools [hand tools]; mortise chisels; pickhammers; mitre [miter (am.)] boxes [hand tools]; agricultural implements, hand-
operated; jig-saws; wick trimmers [scissors]; perforating tools [hand tools]; instruments for punching tickets; punch 
pliers [hand tools]; spoons; machetes; manicure sets, electric; manicure sets; livestock marking tools; trowels; graving 
tools [hand tools]; chisels; knives; blades for planes; blades [hand tools]; blades [weapons]; scaling knives; cutlery; 
Hainault scythes; mortars for pounding; reamer sockets; money scoops; needle files; nail files; nail files, electric; cuticle 
tweezers; fingernail polishers, electric or non-electric; nail clippers, electric or nonelectric; nail nippers; nail extractors; 
manicure sets; pedicure sets; shaving cases; nail punches; riveting hammers [hand tools]; riveters [hand tools]; 
numbering punches; fruit pickers [hand tools]; ear-piercing apparatus; budding knives; plant parasite killing apparatus; 
pedicure sets; trowels [gardening]; plant parasite killing apparatus; earth rammers [hand tools]; grafting tools [hand 
tools]; pickaxes; pincers; hair-removing tweezers; guns [hand tools]; guns, hand-operated, for the extrusion of mastics; 
pizza cutters, non-electric; hand pumps; punches [hand tools]; wick trimmers [scissors]; rams [hand tools]; braiders 
[hand tools]; lawn clippers [hand instruments]; razors, electric or non-electric; razor cases; razor blades; razors, electric 
or non-electric; razor strops; shaving cases; pruning knives; sand trap rakes; rakes [hand tools]; reamers; reamer 
sockets; rasps [hand tools]; hoop cutters [hand tools]; annular screw plates; diggers [hand tools]; tube cutters [hand 
tools]; tube cutting instruments; sabres; sword scabbards; saw blades [parts of hand tools]; saws [hand tools]; saw 
holders; scrapers [hand tools]; sharpening instruments; shovels [hand tools]; grindstones [hand tools]; scissors; shears; 
shear blades; shearers [hand instruments]; cattle shearers; apparatus and instruments for slaughtering butchers' 
animals; mallets [hand instruments]; punch rings [knuckle dusters]; truncheons; masons' hammers; blade sharpening 
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instruments; abrading instruments [hand instruments]; grindstones [hand tools]; emery grinding wheels; sharpening 
stones; spanners [hand tools]; emery files; emery grinding wheels; beard clippers; cutters; egg slicers, non-electric; 
cheese slicers, non-electric; pizza cutters, non-electric; cutting tools [hand tools]; edge tools [hand tools]; metal-cutting 
bars; screwdrivers; vices; clamps for carpenters or coopers; lasts [shoemakers' hand tools]; fire irons; paring knives; 
swords; scythes; scythe rings; scythe stones; fullers [hand tools]; sickles; rabbeting planes; blades for planes; spatulas 
[hand tools]; guns, hand-operated, for the extrusion of mastics; expanders [hand tools]; stretchers for wire and metal 
bands [hand tools]; palette knives; spades [hand tools]; picks [hand tools]; mattocks; centre punches [hand tools]; 
marline spikes; syringes for spraying insecticides; insecticide vaporizers [hand tools]; sharpening steels; earth rammers 
[hand tools]; rammers [hand tools]; hand-operated cutting tools; augers [hand tools]; stamping-out tools [hand tools]; 
embossers [hand tools]; stone hammers; chisels; stamping-out tools [hand tools]; fire irons; holing axes; paring irons 
[hand tools]; rammers [hand tools]; leather strops; silver plate [knives, forks and spoons]; apparatus for tattooing; hair 
clippers for animals [hand instruments]; weeding forks [hand tools]; thistle extirpators [hand tools]; cattle stunning 
appliances; livestock marking tools; cattle shearers; side arms, other than firearms; lifting jacks, hand-operated; crimping 
irons; fulling tools [hand tools]; hand tools, hand-operated; tool belts [holders]; sharpening steels; whetstone holders; 
stropping instruments; choppers [knives]; vegetable choppers; eyelash curlers; wrenches [hand tools]; lifting jacks, 
hand-operated; squares [hand tools]; pliers; eyelash curlers; insecticide vaporizers [hand tools]; drawing knives; 
carpenters' augers; clamps for carpenters or coopers; knife handles of metal; tool handles of metal; knife handles of 
metal; scythe handles of metal; tool handles of metal; knife handles, not of metal; tool handles, not of metal; scythe 
handles, not of metal.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; flare stacks for use in the oil industry; air valves for steam heating installations; sinks; purification 
installations for sewage; extractor hoods for kitchens; brackets for gas burners; friction lighters for igniting gas; gas 
lighters; lighters; furnace ash boxes; ash conveyor installations, automatic; expansion tanks for central heating 
installations; acetylene burners; acetylene generators; acetylene flares; heaters, electric, for feeding bottles; bakers' 
ovens; bath fittings; heaters for baths; Turkish bath cabinets, portable; bath tubs; bath linings; bath installations; lava 
rocks for use in barbecue grills; barbecues; wash-hand basins [parts of sanitary installations]; aquarium lights; lighting 
installations for air vehicles; lighting apparatus and installations; lighting apparatus for vehicles; light-emitting diodes 
[LED] lighting apparatus; lamps; ventilation hoods; ventilation hoods for laboratories; structural plates for ovens; 
bedwarmers; warming pans; watering machines for agricultural purposes; bidets; anti-glare devices for vehicles [lamp 
fittings]; anti-dazzle devices for automobiles [lamp fittings]; torches for lighting; arc lamps; carbon for arc lamps; tanning 
apparatus [sun beds]; burners; germicidal burners; furnaces, other than for laboratory use; fuel burners; bread-making 
machines; bread baking machines; bread toasters; fountains; ornamental fountains; swimming pool chlorinating 
apparatus; lights, electric, for Christmas trees; chromatography apparatus for industrial purposes; autoclaves [electric 
pressure cookers]; drying apparatus for fodder and forage; steam generating installations; steam boilers, other than parts 
of machines; fabric steamers; air valves for steam heating installations; steam accumulators; blankets, electric, not for 
medical purposes; ceiling lights; dental ovens; disinfectant apparatus; disinfectant dispensers for toilets; air deodorising 
apparatus; deodorising apparatus, not for personal use; refining towers for distillation; distillation columns; distillation 
apparatus; stills; fruit roasters; roasting jacks; pressure water tanks; showers; shower cubicles [enclosures (am.)]; bath 
linings; heaters for heating irons; ice machines and apparatus; ice boxes; electrically heated carpets; defrosters for 
vehicles; discharge tubes, electric, for lighting; desalination plants; air reheaters; flares; torches for lighting; bicycle 
lights; light bulbs for directional signals for vehicles; lamps for directional signals of automobiles; lighting apparatus for 
vehicles; defrosters for vehicles; heaters for vehicles; air conditioners for vehicles; lights for vehicles; heating apparatus 
for defrosting windows of vehicles; vehicle reflectors; vehicle headlights; sockets for electric lights; forges, portable; 
flues for heating boilers; filters for air conditioning; filters [parts of household or industrial installations]; air filtering 
installations; aquarium filtration apparatus; water filtering apparatus; heaters, electric, for feeding bottles; curling lamps; 
deep fryers, electric; kiln furniture [supports]; loading apparatus for furnaces; footmuffs, electrically heated; footwarmers, 
electric or non-electric; drying apparatus for fodder and forage; friction lighters for igniting gas; gas lighters; gas burners;
brackets for gas burners; gas boilers; gas condensers, other than parts of machines; gas lamps; gas scrubbing 
apparatus; gas scrubbers [parts of gas installations]; freezers; steam boilers, other than parts of machines; steam facial 
apparatus [saunas]; beverage cooling apparatus; lamp glasses; light bulbs, electric; light bulbs; incandescent burners; 
filaments for electric lamps; lamp mantles; roasting apparatus; rotisseries; roasting spits; miners' lamps; hair driers 
[dryers]; taps [faucets]; taps [cocks, spigots] [faucets (am.)] for pipes; hand drying apparatus for washrooms; extractor 
hoods for kitchens; ventilation hoods; luminous house numbers; hot air apparatus; hot air bath fittings; water heaters; 
blankets, electric, not for medical purposes; heating filaments, electric; heating apparatus, electric; aquarium heaters; 
heating apparatus for solid, liquid or gaseous fuels; heating boilers; boilers, other than parts of machines; feeding 
apparatus for heating boilers; heating cushions [pads], electric, not for medical purposes; heating elements; radiator 
caps; hot air ovens; heating plates; radiators [heating]; heating apparatus; heating installations; heaters for vehicles; 
heating installations [water]; flues for heating boilers; boiler pipes [tubes] for heating installations; hearths; microwave 
ovens for industrial purposes; hydrants; hydromassage bath apparatus; ionization apparatus for the treatment of air or 
water; electric appliances for making yogurt; electric appliances for making yogurt; shower cubicles [enclosures (am.)]; 
Turkish bath cabinets, portable; coffee filters, electric; coffee machines, electric; coffee percolators, electric; coffee 
roasters; coffee roasters; fireplaces, domestic; furnace ash boxes; processing installations for fuel and nuclear 
moderating material; processing installations for fuel and nuclear moderating material; nuclear reactors; gas boilers; 
heating boilers; laundry room boilers; purification installations for sewage; air conditioning installations; air conditioners 
for vehicles; air conditioning apparatus; oxyhydrogen burners; cooking apparatus and installations; kilns; cooking 
utensils, electric; kitchen ranges [ovens]; cooking rings; carbon for arc lamps; gas condensers, other than parts of 
machines; anti-dazzle devices for automobiles [lamp fittings]; lights for automobiles; headlights for automobiles; 
chandeliers; cookers; lamp globes; cooling installations for liquids; cooling installations for tobacco; milk cooling 
installations; cooling installations and machines; cooling installations for water; refrigerators; cooling appliances and 
installations; refrigerating apparatus and machines; refrigerating containers; coolers for furnaces; air cooling apparatus; 
refrigerating chambers; refrigerating cabinets; refrigerating display cabinets [display cases]; laboratory burners; 
laboratory lamps; lamps; arc lamps; electric lamps; sockets for electric lights; curling lamps; light bulbs for directional 
signals for vehicles; lamps for directional signals of automobiles; filaments for electric lamps; germicidal lamps for 
purifying air; oil lamps; projector lamps; safety lamps; diving lights; ultraviolet ray lamps, not for medical purposes; 
burners for lamps; lamp glasses; lamp mantles; lamp globes; lamp chimneys; lamp shades; lampshade holders; Chinese 
lanterns; lanterns for lighting; lava rocks for use in barbecue grills; glue-heating appliances; pipes [parts of sanitary 
installations]; water conduits installations; bicycle lights; lights for vehicles; lights for automobiles; cycle lights; 
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luminous tubes for lighting; discharge tubes, electric, for lighting; light diffusers; humidifiers for central heating radiators;
air deodorising apparatus; electric fans for personal use; air reheaters; lighting installations for air vehicles; filters for air 
conditioning; air filtering installations; air cooling apparatus; air purifying apparatus and machines; germicidal lamps for 
purifying air; spa baths [vessels]; air sterilizers; air driers [dryers]; ventilation [air-conditioning] installations for vehicles; 
ventilation [air-conditioning] installations and apparatus; magnesium filaments for lighting; malt roasters; desalination 
plants; microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; milk cooling installations; mixer 
taps for water pipes; anti-splash tap nozzles; level controlling valves in tanks; luminous house numbers; fruit roasters; 
stoves [heating apparatus]; furnaces, other than for laboratory use; heaters for baths; kiln furniture [supports]; loading 
apparatus for furnaces; coolers for furnaces; incinerators; fittings, shaped, for furnaces; structural plates for ovens; 
fittings, shaped, for furnaces; oven fittings made of fireclay; furnace grates; oil burners; oil lamps; oil-scrubbing 
apparatus; pasteurisers; petrol burners; heating plates; hot plates; polymerisation installations; projector lamps; heat 
pumps; radiators, electric; refining towers for distillation; fumigation apparatus, not for medical purposes; dampers 
[heating]; chimney flues; clean chambers [sanitary installations]; stoves; lamp reflectors; regulating and safety 
accessories for gas apparatus; regulating and safety accessories for gas pipes; regulating and safety accessories for 
water apparatus; regulating accessories for water or gas apparatus and pipes; water purification installations; gas 
scrubbing apparatus; water purifying apparatus and machines; clean chambers [sanitary installations]; flare stacks for 
use in the oil industry; boiler pipes [tubes] for heating installations; lamp chimneys; taps [cocks, spigots] [faucets (am.)] 
for pipes; coils [parts of distilling, heating or cooling installations]; furnace grates; roasters; coffee roasters; vehicle 
reflectors; sanitary apparatus and installations; sauna bath installations; heating apparatus for defrosting windows of 
vehicles; acetylene flares; vehicle headlights; headlights for automobiles; chimney blowers; lamp shades; coils [parts of 
distilling, heating or cooling installations]; forges, portable; pressure cooking saucepans, electric; chimney blowers; ice 
boxes; refrigerating cabinets; safety lamps; safety accessories for water or gas apparatus and pipes; bath tubs for sitz 
baths; solar furnaces; steam accumulators; pressure water tanks; heat accumulators; feeding apparatus for heating 
boilers; disinfectant dispensers for toilets; alcohol burners; fountains; sinks; street lamps; sterilizers; water sterilizers; 
sterilizers for household use; stoves; street lamps; tobacco roasters; pocket torches, electric; pocket warmers; diving 
lights; immersion heaters; plate warmers; electrically heated carpets; solar thermal collectors [heating]; thermostatic 
valves [parts of heating installations]; refrigerating appliances and installations; bread toasters; toilets, portable; toilets 
[water-closets]; toilet bowls; toilet seats; water flushing installations; flushing tanks; watering installations, automatic; 
ash conveyor installations, automatic; filters for drinking water; desiccating apparatus; drying apparatus and 
installations; drying apparatus; hair driers [dryers]; air driers [dryers]; drip irrigation emitters [irrigation fittings]; 
ultraviolet ray lamps, not for medical purposes; washers for water taps; urinals [sanitary fixtures]; fans [airconditioning]; 
fans [parts of air-conditioning installations]; level controlling valves in tanks; thermostatic valves [parts of heating 
installations]; incinerators; evaporators; radiator caps; refrigerating display cabinets [display cases]; waffle irons, 
electric; heat pumps; heat regenerators; heat accumulators; heat exchangers, not parts of machines; hot water bottles; 
hot plates; water heaters [apparatus]; water heaters; heating installations [water]; wash-hand basins [parts of sanitary 
installations]; gas scrubbers [parts of gas installations]; laundry room boilers; laundry dryers, electric; water softening 
apparatus and installations; filters for drinking water; water filtering apparatus; anti-splash tap nozzles; washers for water 
taps; flushing tanks; kettles, electric; cooling installations for water; mixer taps for water pipes; water conduits 
installations; water purification installations; water purifying apparatus and machines; water sterilizers; water supply 
installations; water distribution installations; water intake apparatus; sterilizers for household use; whirlpool-jet 
apparatus; central heating radiators; humidifiers for central heating radiators; ornamental fountains; fireplaces, domestic; 
dampers [heating]; gas lighters; lighters; cycle lights; lamp chimneys.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites [except furniture]; instructional and teaching material [except apparatus]; 
plastic materials for packaging [not included in other classes]; printers' type; printing blocks; credit card imprinters, non-
electric; garbage bags of paper or of plastics; napkins of paper for removing make-up; transfers [decalcomanias]; 
address plates for addressing machines; address stamps; addressing machines; address plates for addressing 
machines; folders for papers; document files [stationery]; albums; almanacs; moisteners [office requisites]; 
announcement cards [stationery]; aquarelles; architects' models; arithmetical tables; wristbands for the retention of 
writing instruments; atlases; stickers [stationery]; elastic bands for offices; gummed tape [stationery]; adhesive tapes for 
stationery or household purposes; paper ribbons; money clips; moisteners for gummed surfaces [office requisites]; 
cabinets for stationery [office requisites]; paperweights; bags for microwave cooking; bags [envelopes, pouches] of 
paper or plastics, for packaging; mats for beer glasses; pictures; transfers [decalcomanias]; paintings [pictures], framed 
or unframed; biological samples for use in microscopy [teaching materials]; paper sheets [stationery]; blueprints; pencils;
pencil holders; pencil leads; pencil sharpeners, electric or nonelectric; pencil sharpening machines, electric or non-
electric; pads [stationery]; flower-pot covers of paper; flower-pot covers of paper; booklets; paperweights; letter trays; 
postage stamps; writing paper; pamphlets; bookbinding material; cords for bookbinding; bookbinding apparatus and 
machines [office equipment]; cloth for bookbinding; fabrics for bookbinding; bookbindings; books; bookends; office 
requisites, except furniture; clips for offices; painters' brushes; chromolithographs [chromos]; pen clips; comic books; 
paper tapes and cards for the recordal of computer programmes; graphic representations; diagrams; document 
laminators for office use; document holders [stationery]; printed matter; printing sets, portable [office requisites]; 
printers' reglets; electrotypes; printing blocks; inking sheets for document reproducing machines; inking sheets for 
duplicators; printers' blankets, not of textile; printing type; type [numerals and letters]; covers [stationery]; tickets; 
electrocardiograph paper; labels, not of textile; hand labelling appliances; stencil cases; drawing sets; flags of paper; 
tickets; folders [stationery]; binding strips [bookbinding]; inking ribbons; inking ribbons for computer printers; typewriter 
ribbons; spools for inking ribbons; chromolithographs [chromos]; artists' watercolor [watercolour] saucers; paint boxes 
[articles for use in school]; paint trays; penholders; pen clips; pen cases; pens [office requisites]; nibs; nibs of gold; steel 
pens; pen wipers; humidity control sheets of paper or plastic for foodstuff packaging; figurines [statuettes] of papier 
mâché; paper coffee filters; filtering materials [paper]; filter paper; finger-stalls [office requisites]; isinglass for stationery 
or household purposes; bottle envelopes of cardboard or paper; bottle wrappers of cardboard or paper; flyers; plastic film
for wrapping; sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; plastic cling 
film, extensible, for palletization; viscose sheets for wrapping; moulds for modelling clays [artists' materials]; forms, 
printed; photographs [printed]; apparatus for mounting photographs; photograph stands; photo-engravings; franking 
machines for office use; fountain pens; cords for bookbinding; trays for sorting and counting money; paintings [pictures], 
framed or unframed; song books; face towels of paper; terrestrial globes; greeting cards; gluten [glue] for stationery or 
household purposes; graphic representations; graphic reproductions; etching needles; engraving plates; engravings; 

6904



photo-engravings; slate pencils; gums [adhesives] for stationery or household purposes; elastic bands for offices; 
gummed cloth for stationery purposes; stands for pens and pencils; chalk holders; manuals [handbooks]; hand labelling 
appliances; hand-rests for painters; towels of paper; writing or drawing books; stapling presses [office requisites]; 
drawing pins; hectographs; histological sections for teaching purposes; wood pulp paper; wood pulp board [stationery]; 
folders for papers; envelopes [stationery]; passport holders; hat boxes of cardboard; perforated cards for Jacquard 
looms; paper coffee filters; calendars; graining combs; coasters of paper; index cards [stationery]; cards; announcement 
cards [stationery]; geographical maps; greeting cards; paper tapes and cards for the recordal of computer programmes; 
tags for index cards; cardboard; cardboard articles; cardboard tubes; cabinets for stationery [office requisites]; cases for 
stamps [seals]; catalogues; inking pads; money clips; adhesive tapes for stationery or household purposes; apparatus 
for mounting photographs; gluten [glue] for stationery or household purposes; adhesives [glues] for stationery or 
household purposes; adhesive bands for stationery or household purposes; adhesive tape dispensers [office requisites]; 
starch paste [adhesive] for stationery or household purposes; paper-clips; clipboards; printing blocks; bags for 
microwave cooking; charcoal pencils; carbon paper; copying paper [stationery]; letter trays; correcting tapes [office 
requisites]; correcting fluids [office requisites]; correcting ink [heliography]; credit card imprinters, non-electric; chalk for 
lithography; tailors' chalk; writing chalk; chalk holders; balls for ball-point pens; lithographic works of art; plastic film for 
wrapping; French curves; sealing wax; document laminators for office use; geographical maps; bibs of paper; teaching 
materials [except apparatus]; glue for stationery or household purposes; cloth for bookbinding; canvas for painting; 
tracing cloth; bookmarkers; steel letters; luminous paper; drawing rulers; chalk for lithography; lithographs; office 
perforators; perforated cards for Jacquard looms; punches [office requisites]; blotters; loose-leaf binders; plastic bubble 
packs for wrapping or packaging; magazines [periodicals]; painters' brushes; canvas for painting; palettes for painters; 
house painters' rollers; stencil plates; paint boxes [articles for use in school]; painters' easels; flower-pot covers of paper;
writing cases [stationery]; marking chalk; marking pens [stationery]; graining combs; stencils; paper knives [cutters] 
[office requisites]; scrapers [erasers] for offices; pencil leads; pencil lead holders; modelling paste; architects' models; 
modelling materials; plastics for modeling; modelling clay; moulds for modelling clays [artists' materials]; modelling wax, 
not for dental purposes; musical greeting cards; artists' watercolor [watercolour] saucers; note books; paper-clips; 
numbering apparatus; sealing wafers; oleographs; files [office requisites]; wrapping paper; numbering apparatus; 
palettes for painters; pantographs [drawing instruments]; paper; writing paper; filter paper; electrocardiograph paper; 
paper for recording machines; waxed paper; luminous paper; blotters; parchment paper; paper for radiograms; silver 
paper; toilet paper; stationery; wrapping paper; paper tapes and cards for the recordal of computer programmes; paper 
ribbons; paper sheets [stationery]; filtering materials [paper]; face towels of paper; towels of paper; papier mâché; flower-
pot covers of paper; paper knives [cutters] [office requisites]; paper bows; table napkins of paper; table napkins of paper; 
handkerchiefs of paper; conical paper bags; paper shredders for office use; cardboard; wood pulp board [stationery]; 
pastels [crayons]; tracing patterns; tracing cloth; tracing paper; parchment paper; seals [stamps]; paintbrushes; posters; 
placards of paper or cardboard; advertisement boards of paper or cardboard; blueprints; printed timetables; plastic cling 
film, extensible, for palletization; engraving plates; place mats of paper; portraits; postcards; prospectuses; erasing 
products; rubber erasers; scrapers [erasers] for offices; erasing shields; etchings; paper for radiograms; composing 
frames [printing]; arithmetical tables; indexes, ledgers [books]; printers' reglets; drawing boards; passport holders; 
drawing pens; tracing needles for drawing purposes; drawing pins; drawing T-squares; graphic reproductions; cardboard 
tubes; newsletters; indexes; garbage bags of paper or of plastics; cream containers of paper; trading cards other than for 
games; absorbent sheets of paper or plastic for foodstuff packaging; stencil cases; stencils [stationery]; erasing shields; 
boxes of cardboard or paper; holders for checkbooks [cheque books]; holders for checkbooks [cheque books]; slate 
pencils; writing slates; signboards of paper or cardboard; shields [paper seals]; paper bows; envelope sealing machines, 
for offices; tailors' chalk; manifolds [stationery]; patterns for dressmaking; patterns for making clothes; drawer liners of 
paper, perfumed or not; stationery; pen cases; nibs; nibs of gold; inkstands; writing instruments; wristbands for the 
retention of writing instruments; pencil lead holders; writing or drawing books; writing chalk; writing cases [stationery]; 
typewriters, electric or non-electric; typewriter ribbons; typewriter keys; rollers for typewriters; writing materials; writing 
cases [sets]; writing brushes; writing board erasers; writing pads; printed publications; stencil plates; handwriting 
specimens for copying; school supplies [stationery]; self-adhesive tapes for stationery or household purposes; table 
napkins of paper; place mats of paper; composing frames [printing]; galley racks [printing]; seals [stamps]; sealing wax; 
sealing machines for offices; sealing compounds for stationery purposes; sealing wafers; stamps [seals]; silver paper; 
trays for sorting and counting money; adhesive tape dispensers [office requisites]; pencil sharpeners, electric or non-
electric; pencil sharpening machines, electric or non-electric; spools for inking ribbons; chart pointers, non-electronic; 
painters' easels; steel pens; photograph stands; packaging material made of starches; starch paste [adhesive] for 
stationery or household purposes; figurines [statuettes] of papier mâché; steatite [tailor's chalk]; lithographic stones; 
sealing stamps; holders for stamps [seals]; cases for stamps [seals]; inking pads; stamp pads; stamp stands; prints 
[engravings]; stickers [stationery]; embroidery designs [patterns]; pastels [crayons]; fabrics for bookbinding; binding 
strips [bookbinding]; adhesive bands for stationery or household purposes; writing slates; handkerchiefs of paper; 
typewriter keys; tickets; ink; correcting ink [heliography]; inkwells; ink stones [ink reservoirs]; ink sticks; tablecloths of 
paper; tablecloths of paper; table linen of paper; toilet paper; modelling clay; transparencies [stationery]; napkins of 
paper for removing make-up; inking sheets for duplicators; printers' blankets, not of textile; gummed cloth for stationery 
purposes; Indian inks; conical paper bags; printing type; envelope sealing machines, for offices; teaching materials 
[except apparatus]; tablemats of paper; coasters of paper; printed publications; bottle wrappers of cardboard or paper; 
bags [envelopes, pouches] of paper or plastics, for packaging; plastic film for wrapping; sheets of reclaimed cellulose for 
wrapping; cardboard articles; packaging material made of starches; wrapping paper; duplicators; inking sheets for 
duplicators; mimeograph apparatus and machines; square rulers; vignetting apparatus; viscose sheets for wrapping; 
handwriting specimens for copying; modelling wax, not for dental purposes; waxed paper; rollers for typewriters; 
blackboards; table linen of paper; flags of paper; drawing squares; obliterating stamps; writing board erasers; xuan paper 
for Chinese painting and calligraphy; drawing materials; drawing pads; drawing boards; drawing sets; drawing 
instruments; charcoal pencils; drawing rulers; drawing squares; compasses for drawing; graphic prints; tracing patterns; 
chart pointers, non-electronic; printed timetables; periodicals; magazines [periodicals]; newspapers; sheets of reclaimed 
cellulose for wrapping; paper shredders for office use; paper clasps; numbers [type]; cigar bands; compasses for 
drawing.

Cl.20;Furniture, mirrors, picture frames; goods [not included in other classes] of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
shelves for storage; shelves for filing-cabinets [furniture]; filing cabinets; ambroid plates; ambroid bars; mooring buoys, 
not of metal; tea trolleys; display boards; medicine cabinets; identification bracelets, not of metal, for hospitals; medicine 
cabinets; trestles [furniture]; stuffed animals; oyster shells; mats for infant playpens; bamboo; bamboo curtains; benches 
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[furniture]; cable or pipe clips of plastics; reservoirs, not of metal nor of masonry; packaging containers of plastic; 
closures, not of metal, for containers; yellow amber; furniture fittings, not of metal; funerary urns; bed fittings, not of 
metal; beds for household pets; hospital beds; beds; hydrostatic [water] beds, not for medical purposes; bedsteads of 
wood; bed casters, not of metal; bedding, except linen; beehives; beehives; comb foundations for beehives; sections of 
wood for beehives; foundations for beehives; picture frames; flower-stands [furniture]; flower-stands [furniture]; flower-
pot pedestals; trestles [furniture]; chopping blocks [tables]; mooring buoys, not of metal; bolts, not of metal; book rests 
[furniture]; straw edgings; vats, not of metal; containers, not of metal, for liquid fuel; keyboards for hanging keys; letter 
boxes, not of metal or masonry; book rests [furniture]; library shelves; sideboards; dinner wagons [furniture]; office 
furniture; brush mountings; busts of wood, wax, plaster or plastic; containers, not of metal [storage, transport]; floating 
containers, not of metal; staves of wood; decorations of plastic for foodstuffs; divans; cases of wood or plastic; dowels, 
not of metal; plugs [dowels], not of metal; loading gauge rods, not of metal, for railway waggons [wagons]; ivory, 
unworked or semi-worked; furniture shelves; furniture partitions of wood; fans for personal use, non-electric; flagpoles, 
not of metal; numberplates, not of metal; locks, not of metal, for vehicles; staves of wood; barrels, not of metal; casks, not 
of metal; taps for casks, not of metal; cask hoops, not of metal; brush mountings; window fittings, not of metal; figurines 
[statuettes] of wood, wax, plaster or plastic; wax figures; whalebone, unworked or semi-worked; fishing baskets; bottle 
caps, not of metal; bottle racks; corks for bottles; corks for bottles; bottle casings of wood; bottle closures, not of metal; 
chopping blocks [tables]; mirror tiles; handling pallets, not of metal; hairdressers' chairs; fodder racks; boarding stairs, 
not of metal, mobile, for passengers; coathooks, not of metal; coatstands; curtain tie-backs; curtain hooks; curtain 
holders, not of textile material; curtain rings; curtain rollers; curtain rods; plaited straw, except matting; straw plaits; 
woven timber blinds [furniture]; plate racks; bedsteads of wood; cask stands, not of metal; stands for calculating 
machines; display stands; gun racks; stag antlers; silvered glass [mirrors]; door handles, not of metal; chopping blocks 
[tables]; taps for casks, not of metal; coathooks, not of metal; curtain hooks; clothes hooks, not of metal; curtain holders, 
not of textile material; handheld mirrors [toilet mirrors]; towel closets [furniture]; towel dispensers, fixed, not of metal; 
crates; reels, not of metal, nonmechanical, for flexible hoses; winding spools, not of metal, non-mechanical, for flexible 
hoses; house numbers, not of metal, non-luminous; beds for household pets; kennels for household pets; pet cushions; 
nesting boxes for household pets; stag antlers; work benches; footstools; wood ribbon; reels of wood for yarn, silk, cord; 
honeycombs; horn, unworked or semi-worked; garment covers [storage]; dog kennels; hat stands; kennels for household 
pets; nameplates, not of metal; interior textile window blinds; indoor window blinds [shades] [furniture]; slatted indoor 
blinds; indoor window blinds [shades] [furniture]; slatted indoor blinds; cable clips, not of metal; fireguards; settees; 
edgings of plastic for furniture; bottle caps, not of metal; stoppers, not of metal; trolleys for computers [furniture]; index 
cabinets [furniture]; plastic key cards, not encoded; bins, not of metal; cases of wood or plastic; bolsters; numberplates, 
not of metal; high chairs for babies; infant walkers; cushions; pet cushions; air cushions, not for medical purposes; bins, 
not of metal; cases of wood or plastic; drain traps [valves] of plastic; water-pipe valves of plastic; casks of wood for 
decanting wine; coat hangers; clothes hooks, not of metal; tailors' dummies; coatstands; cable clips, not of metal; knobs, 
not of metal; chests of drawers; pillows; air pillows, not for medical purposes; bolsters; head-rests [furniture]; coral; 
trays, not of metal; hampers [baskets]; baskets, not of metal; wickerwork; corks; cork bands; hospital beds; scratching 
posts for cats; works of art, of wood, wax, plaster or plastic; cabinet work; counters [tables]; loading pallets, not of metal; 
loading gauge rods, not of metal, for railway waggons [wagons]; cask stands, not of metal; slatted indoor blinds; cable or 
pipe clips of plastics; mats for infant playpens; infant walkers;playpens for babies; moldings [mouldings] for picture 
frames; picture frame brackets; ladders of wood or plastics; steps [ladders], not of metal; lecterns; beds for household 
pets; easy chairs; air cushions, not for medical purposes; air mattresses, not for medical purposes; massage tables; 
mattresses; air mattresses, not for medical purposes; spring mattresses; straw mattresses; mats for infant playpens; 
mats, removable, for sinks; meerschaum; furniture; furniture of metal; edgings of plastic for furniture; furniture fittings, 
not of metal; furniture partitions of wood; furniture casters, not of metal; doors for furniture; mobiles [decoration]; 
troughs, not of metal, for mixing mortar; shells; nuts, not of metal; decorations of plastic for foodstuffs; identification 
bracelets, not of metal, for hospitals; nameplates, not of metal; nesting boxes for household pets; rivets, not of metal; 
nesting boxes; house numbers, not of metal, non-luminous; numberplates, not of metal; fireguards; handling pallets, not 
of metal; loading pallets, not of metal; transport pallets, not of metal; paper blinds; screens [furniture]; boarding stairs, 
not of metal, mobile, for passengers; bead curtains for decoration; mother-of-pearl, unworked or semiworked; placards of 
wood or plastics; shelves for storage; table tops; armchairs; moldings [mouldings] for picture frames; tailors' dummies; 
curtain tie-backs; picture frames; sections of wood for beehives; moldings [mouldings] for picture frames; embroidery 
frames; picture frame brackets; rattan; stands for calculating machines; racks [furniture]; shelves for filingcabinets 
[furniture]; cask hoops, not of metal; door bolts not of metal; curtain rings; curtain rollers; furniture casters, not of metal; 
saw horses; coffin fittings, not of metal; coffins; oyster shells; shells; hinges, not of metal; display stands; footstools; 
valves, not of metal, other than parts of machines; curtain rails; deck chairs; signboards of wood or plastics; 
tortoiseshell; tortoiseshell imitation; reeds [plaiting materials]; fireguards; umbrella stands; reels, not of metal, non-
mechanical, for flexible hoses; winding spools, not of metal, non-mechanical, for flexible hoses; locks, other than electric, 
not of metal; locks, not of metal, for vehicles; keyboards for hanging keys; plastic key cards, not encoded; costume 
stands; cork bands; cupboards; filing cabinets; medicine cabinets; plate racks; towel closets [furniture]; index cabinets 
[furniture]; screws, not of metal; nuts, not of metal; vice benches, not of metal; typing desks; writing desks; desks; 
lockers; school furniture; covers for clothing [wardrobe]; floating containers, not of metal; trolleys [furniture]; armchairs; 
seats of metal; sofas; divans; stakes for plants or trees; meat chests, not of metal; towel dispensers, fixed, not of metal; 
mirrors [looking glasses]; hand-held mirrors [toilet mirrors]; mirror tiles; wind chimes [decoration]; chests for toys; 
ladders of wood or plastics; spring mattresses; reels of wood for yarn, silk, cord; mats, removable, for sinks; plugs, not of 
metal; flower-stands [furniture]; flower-pot pedestals; gun racks; hat stands; coatstands; umbrella stands; newspaper 
display stands; curtain rods; poles, not of metal; stair rods; statues of wood, wax, plaster or plastic; figurines [statuettes] 
of wood, wax, plaster or plastic; steps [ladders], not of metal; standing desks; corozo; embroidery frames; plaited straw, 
except matting; straw edgings; straw plaits; straw mattresses; seats; easy chairs; display boards; containers, not of 
metal, for liquid fuel; reservoirs, not of metal nor of masonry; bakers' bread baskets; stair rods; stuffed animals; animal 
horns; animal hooves; animal claws; tables; tables of metal; flowerstands [furniture]; massage tables; desks; dressing 
tables; cabinet work; table tops; dressing tables; casks, not of metal;cask hoops, not of metal; shoulder poles [yokes]; 
transport pallets, not of metal; troughs, not of metal, for mixing mortar; door fittings, not of metal; doors for furniture; 
door handles, not of metal; latches, not of metal; funerary urns; drain traps [valves] of plastic; water-pipe valves of 
plastic; valves, not of metal, other than parts of machines; bottle casings of wood; packaging containers of plastic; 
closures, not of metal, for containers; stoppers, not of metal; showcases [furniture]; stuffed birds; bamboo curtains; bead 
curtains for decoration; curtain rings; pulleys of plastics for blinds; curtain rails; curtain rods; honeycombs; foundations 
for beehives; comb foundations for beehives; wax figures; dinner wagons [furniture]; trolleys for computers [furniture]; 
wall-mounted diaper [napkin] changing platforms; washstands [furniture]; hydrostatic [water] beds, not for medical 
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purposes; casks of wood for decanting wine; inflatable publicity objects; work benches; baby changing mats; cots; wind 
chimes [decoration]; draughtsman's tables; magazine racks; newspaper display stands; tent pegs, not of metal; vice 
benches of metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass [except glass used in 
building]; glassware, porcelain and earthenware not included in other classes; aquarium hoods; dustbins; make-up 
removing appliances; dusting apparatus, non-electric; dishwashing brushes; aerosol dispensers, not for medical 
purposes; glass bulbs [receptacles]; indoor aquaria; cinder sifters [household utensils]; eyebrow brushes; baby baths, 
portable; heaters for feeding bottles, non-electric; baby baths, portable; glass flasks [containers]; cotton waste for 
cleaning; goblets; basins [receptacles]; containers for household or kitchen use; heat-insulated containers; watering 
devices; brooms; nozzles for sprinkler hose; syringes for watering flowers and plants; beer mugs; holders for flowers and 
plants [flower arranging]; syringes for watering flowers and plants; window-boxes; flower pots; flower-pot covers, not of 
paper; cloth for washing floors; scrubbing brushes; apparatus for wax-polishing, non-electric; candy boxes; hair for 
brushes; animal bristles [brushware]; frying pans; cooking skewers, of metal; nozzles for watering cans; bread boards; 
cutting boards for the kitchen; bread boards; bread bins; bread baskets, domestic; ironing boards; ironing board covers, 
shaped; flat-iron stands; brushes; electric brushes, except parts of machines; lamp-glass brushes; toothbrushes; 
toothbrushes, electric; toilet brushes; material for brush-making; brush goods; busts of china, terra-cotta or glass; butter 
dishes; butter-dish covers; chamois leather for cleaning; china ornaments; cocktail stirrers; hot pots, not electrically 
heated; dish covers; pot lids; closures for pot lids; deodorising apparatus for personal use; butter dishes; powder 
compacts; soap boxes; tea caddies; sugar bowls; water apparatus for cleaning teeth and gums; nest eggs, artificial; egg 
cups; buckets; glass jars [carboys]; disposable table plates; vessels of metal for making ices and iced drinks; ice 
buckets; ice cube molds [moulds]; electric combs; cruets; oil cruets; chopsticks; comb cases; fibreglass thread, not for 
textile use; mouse traps; insect traps; rat traps; fibreglass other than for insulation or textile use; vitreous silica fibers 
[fibres], not for textile use; drinking flasks for travelers; chamois leather for cleaning; figurines [statuettes] of porcelain, 
ceramic, earthenware or glass; strainers for household purposes; flasks; bottles; insulating flasks; bottle openers; 
heaters for feeding bottles, non-electric; fly swatters; ice cube molds [moulds]; moulds [kitchen utensils]; deep fryers, 
non-electric; fruit presses, non-electric, for household purposes; poultry rings; mangers for animals; gardening gloves; 
containers for household or kitchen use; heat-insulated containers; heat insulated containers for beverages; thermally 
insulated containers for food; kitchen containers; poultry rings; vegetable dishes; cooking pot sets; tableware, other than 
knives, forks and spoons; services [dishes]; spice sets; watering cans; spouts; enamelled glass; glass for vehicle 
windows [semi-finished product]; glass incorporating fine electrical conductors; glass, unworked or semi-worked, except 
building glass; plate glass [raw material]; glass bulbs [receptacles]; glass flasks [containers]; boxes of glass; glass 
[receptacles]; fibreglass thread, not for textile use; fibreglass other than for insulation or textile use; glass bowls; 
mosaics of glass, not for building; powdered glass for decoration; glass stoppers; painted glassware; crystal [glassware]; 
glass wool other than for insulation; grills [cooking utensils]; grill supports; plungers for clearing blocked drains; straws 
for drinking; menu card holders; toilet paper holders; gardening gloves; gloves for household purposes; polishing 
gloves; glove stretchers; towel rails and rings; napkin holders; boxes of metal, for dispensing paper towels; towel rails 
and rings; utensils for household purposes; gloves for household purposes; abrasive sponges for scrubbing the skin; 
trouser presses; electric devices for attracting and killing insects; insect traps; heat-insulated containers; insulating 
flasks; heat insulated containers for beverages; thermally insulated containers for food; cabarets [trays]; coffee filters, 
non-electric; coffeepots, non-electric; coffee grinders, hand-operated; coffee percolators, non-electric; coffee services 
[tableware]; tankards; tar-brushes, long handled; combs; electric combs; large-toothed combs for the hair; comb cases; 
teapots; jugs; decanters; coasters, not of paper and other than table linen; cheese-dish covers; stew-pans; cookie jars; 
ceramics for household purposes; candle extinguishers; candelabra [candlesticks]; candle rings; cauldrons; kettles, non-
electric; clothing stretchers; carpet beaters [hand instruments]; garlic presses [kitchen utensils]; buttonhooks; cookery 
molds [moulds]; cooking pot sets; mess-tins; cauldrons; cooking pots; cooking utensils, non-electric; fitted picnic 
baskets, including dishes; baskets for domestic use; demijohns; corkscrews; cosmetic utensils; glass for vehicle 
windows [semi-finished product]; tie presses; crystal [glassware]; cake molds [moulds]; kitchen containers; kitchen 
utensils; cooking pot sets; glass bowls; food cooling devices, containing heat exchange fluids, for household purposes; 
refrigerating bottles; isothermic bags; non-electric portable coldboxes; works of art, of porcelain, terra-cotta or glass; 
lamp-glass brushes; chamois leather for cleaning; polishing leather; glue-pots; candelabra [candlesticks]; liqueur sets; 
basting spoons, for kitchen use; majolica; candle rings; flower-pot covers, not of paper; mouse traps; knife rests for the 
table; mixers, manual [cocktail shakers]; blenders, non-electric, for household purposes; furniture dusters; mops; 
mosaics of glass, not for building; mills for domestic purposes, hand-operated; water apparatus for cleaning teeth and 
gums; chamber pots; nail brushes; toilet cases; nest eggs, artificial; noodle machines, hand-operated; fruit cups; oil 
cruets; opal glass; opaline glass; cups of paper or plastic; boxes of metal, for dispensing paper towels; waste paper 
baskets; paper plates; perfume vaporizers; apparatus for wax-polishing, non-electric; abrasive sponges for scrubbing the 
skin; pepper mills, hand-operated; pepper pots; horse brushes; holders for flowers and plants [flower arranging]; 
syringes for watering flowers and plants; fitted picnic baskets, including dishes; tar-brushes, long handled; shaving 
brushes; dishes; plates to prevent milk boiling over; cookie [biscuit] cutters; polishing apparatus and machines, for 
household purposes, non-electric; polishing gloves; polishing leather; polishing materials for making shiny, except 
preparations, paper and stone; porcelain ware; china ornaments; fruit presses, non-electric, for household purposes; 
trouser presses; garlic presses [kitchen utensils]; lunch boxes; powder compacts; powder puffs; powdered glass for 
decoration; cleaning instruments, hand-operated; scouring pads; rags [cloth] for cleaning; cleaning tow; vitreous silica 
fibers [fibres], not for textile use; fused silica [semi-worked product], other than for building; powder puffs; sprinklers; 
shaving brushes; shaving brush stands; rat traps; perfume burners; smoke absorbers for household purposes; graters 
[household utensils]; cleaning instruments, hand-operated; rags [cloth] for cleaning; towel rails and rings; nozzles for 
sprinkler hose; grills [cooking utensils]; beaters, non-electric; mixing spoons [kitchen utensils]; salad bowls; salt cellars; 
spatulas [kitchen utensils]; brushes for cleaning tanks and containers; bowls [basins]; scoops [tableware]; saucepan 
scourers of metal; abrasive pads for kitchen purposes; signboards of porcelain or glass; whisks, non-electric, for 
household purposes; cutting boards for the kitchen; autoclaves [pressure cookers], non-electric; basting spoons, for 
kitchen use; shoe horns; brushes for footwear; wax-polishing appliances, non-electric, for shoes; shoe trees [stretchers]; 
dish covers; dishes; trivets [table utensils]; sponges for household purposes; toilet sponges; sponge holders; pig 
bristles; earthenware saucepans; soap boxes; soap holders; soap dispensers; sieves [household utensils]; liqueur sets; 
lazy susans; napkin rings; mixers, manual [cocktail shakers]; strainers; sifters [household utensils]; siphons for 
carbonated water; clothing stretchers; shoe trees [stretchers]; piggy banks; vessels of metal for making ices and iced 
drinks; menu card holders; boxes of metal, for dispensing paper towels; soap dispensers; plate glass [raw material]; 
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sprinklers; confectioners' decorating bags [pastry bags]; syringes for watering flowers and plants; nozzles for sprinkler 
hose; dishwashing brushes; steel wool for cleaning; grill supports; towel rails and rings; statues of porcelain, 
earthenware, ceramic or glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; dusting cloths [rags]; 
feather-dusters; earthenware; boot jacks; buckets made of woven fabrics; glass stoppers; litter boxes [trays] for pets; 
currycombs; soup bowls; trays for domestic purposes, of paper; trays for domestic purposes; epergnes; tableware, other 
than knives, forks and spoons; services [dishes]; non-electric portable coldboxes; cups; tea caddies; tea infusers; 
teapots; tea cosies; tea services [tableware]; tea strainers; pastry cutters; rolling pins, domestic; table plates; disposable 
table plates; carpet sweepers; carpet beaters [hand instruments]; indoor terrariums [plant cultivation]; indoor terrariums 
[vivariums]; animal bristles [brushware]; combs for animals; crumb trays; toilet utensils; toilet cases; toilet paper holders; 
toilet paper dispensers; toilet sponges; pot lids; pots; pottery; pie servers; drinking troughs; cages for household pets; 
funnels; drinking vessels; drinking glasses; straws for drinking; drinking horns; clothes racks, for drying; feeding 
troughs; furniture dusters; rags [cloth] for cleaning; dusting cloths [rags]; spouts; flower-pot covers, not of paper; ironing 
board covers, shaped; flat-iron stands; coasters, not of paper and other than table linen; trivets [table utensils]; saucers; 
urns; closures for pot lids; bird baths; birdcages; rings for birds; waffle irons, non-electric; washtubs; washing boards; 
clothes-pegs; drying racks for washing; clothes racks, for drying; washtubs; kettles, non-electric; disposable table plates; 
pipettes [wine-tasters]; mop wringers; furniture dusters; wool waste for cleaning; glass wool other than for insulation; 
cleaning tow; steel wool for cleaning; toothbrushes; toothbrushes, electric; floss for dental purposes; toothpicks; 
toothpick holders; mixing machines, non-electric, for household purposes; aerosol dispensers, not for medical purposes; 
perfume vaporizers; indoor aquaria; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; sugar bowls; 
broom handles of metal; nutcrackers; ladles for wine; sugar tongs; broom handles, not of metal.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; tissues of textile for removing 
make-up; bath linen, except clothing; fabric, impervious to gases, for aeronautical balloons; banners; fustian; cotton 
fabrics; bed blankets; bed covers of paper; bed linen; bed clothes; covers for cushions; pillow shams; furniture coverings 
of plastic; billiard cloth; brocades; chenille fabric; cheviots [cloth]; cotton fabrics; crepon; damask; bed blankets; tick 
[linen]; trellis [cloth]; drugget; silk fabrics for printing patterns; printers' blankets of textile; shower curtains of textile or 
plastic; bunting; bolting cloth; labels of cloth; flags, not of paper; eiderdowns [down coverlets]; filtering materials of 
textile; felt; linen cloth; flannel [fabric]; sanitary flannel; frieze [cloth]; linings [textile]; lining fabric for shoes; curtains of 
textile or plastic; net curtains; curtain holders of textile material; gauze [cloth]; face towels of textile; sanitary flannel; 
fabrics for textile use; fibreglass fabrics for textile use; glass cloths [towels]; haircloth [sackcloth]; gummed cloth, other 
than for stationery; towels of textile; hemp cloth; hemp fabric; household linen; hat linings, of textile, in the piece; fabric 
of imitation animal skins; printed calico cloth; ticks [mattress covers]; jersey [fabric]; jute fabric; canvas for tapestry or 
embroidery; coasters [table linen]; cheese cloth; calico; covers for cushions; pillow shams; pillowcases; crepe [fabric]; 
rayon fabric; plastic material [substitute for fabrics]; fabric of imitation animal skins; shrouds; buckram; hemp cloth; 
marabouts [cloth]; ticks [mattress covers]; mattress covers; covers [loose] for furniture; furniture coverings of plastic; 
upholstery fabrics; furniture coverings of textile; moleskin [fabric]; mosquito nets; mosquito nets; place mats, not of 
paper; door curtains; ramie fabric; glass cloths [towels]; travelling rugs [lap robes]; velvet; net curtains; sleeping bags 
[sheeting]; lining fabric for shoes; fabric for footwear; covers [loose] for furniture; silk [cloth]; silk fabrics for printing 
patterns; table napkins of textile; table napkins of textile; place mats, not of paper; esparto fabric; banners; buckram; bed 
covers; traced cloths for embroidery; textile material; fibreglass fabrics for textile use; labels of cloth; knitted fabric; 
taffeta [cloth]; bed covers; handkerchiefs of textile; plastic material [substitute for fabrics]; face towels of textile; towels of
textile; fabric for footwear; table napkins of textile; fabric; tablecloths, not of paper; tablemats, not of paper; table runners;
tablecloths, not of paper; table linen, not of paper; fitted toilet lid covers of fabric; cloth; oilcloth for use as tablecloths; 
tissues of textile for removing make-up; printers' blankets of textile; gummed cloth, other than for stationery; sheets 
[textile]; tulle; fitted toilet lid covers of fabric; mattress covers; furniture coverings of textile; coasters [table linen]; non-
woven textile fabrics; curtains of textile or plastic; oilcloth for use as tablecloths; wall hangings of textile; wall hangings 
of textile; bath linen, except clothing; bed linen; household linen; table linen, not of paper; lingerie fabric; diapered linen; 
washing mitts; elastic woven material; adhesive fabric for application by heat; traced cloths for embroidery; flags, not of 
paper; woollen cloth; zephyr [cloth]; sleeping bags for camping.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings [non-
textile]; carpets for automobiles; bath mats; floor coverings; vinyl floor coverings; floor coverings; floor coverings; door 
mats; non-slip mats; gymnastic mats; artificial turf; linoleum; mats; mats of woven rope for ski slopes; wallpaper; artificial 
turf; reed mats;mats of woven rope for ski slopes; tapestry [wall hangings], not of textile; wallpaper; non-slip mats; 
carpets; carpet underlay; textile wallpaper; gymnastic mats; carpets; linoleum; tapestry [wall hangings], not of textile.

Cl.35;Advertising; business management; business administration; office functions; payroll preparation; updating of 
advertising material; cost price analysis; personnel recruitment; dissemination of advertising matter; auctioneering; 
commercial information agencies; business inquiries; organization of exhibitions for commercial or advertising purposes; 
rental of vending machines; administrative processing of purchase orders; business management and organization 
consultancy; professional business consultancy; commercial information and advice for consumers [consumer advice 
shop]; business management consultancy; personnel management consultancy; business organization consultancy; 
advisory services for business management; procurement services for others [purchasing goods and services for other 
businesses]; administrative processing of purchase orders; professional business consultancy; book-keeping; tax 
auditing; account auditing; office machines and equipment rental; computerized file management; systemization of 
information into computer databases; compilation of information into computer databases; shop window dressing; 
document reproduction; psychological testing for the selection of personnel; presentation of goods on communication 
media, for retail purposes; business investigations; compilation of statistics; commercial information and advice for 
consumers [consumer advice shop]; invoicing; television advertising; marketing studies; photocopying services; 
business inquiries; business investigations; business information; business research; business organization 
consultancy; business appraisals; business management consultancy; business management of performing artists; 
business management of sports people; business management assistance; business management of hotels; efficiency 
experts; efficiency experts; commercial information agencies; publication of publicity texts; commercial or industrial 
management assistance; business management of hotels; import-export agencies; commercial administration of the 
licensing of the goods and services of others; presentation of goods on communication media, for retail purposes; cost 
price analysis; business management of performing artists; layout services for advertising purposes; commercial 
administration of the licensing of the goods and services of others; payroll preparation; modelling for advertising or sales 
promotion; marketing; marketing research; marketing studies; opinion polling; organization of exhibitions for commercial 
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or advertising purposes; organization of trade fairs for commercial or advertising purposes; organization of fashion 
shows for promotional purposes; data search in computer files for others; business research; public relations; on-line 
advertising on a computer network; business management and organization consultancy; organization of exhibitions for 
commercial or advertising purposes; business organization consultancy.

6909



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

4070041    16/07/2018
[International Registration No. : 1445653]
Nano Global Corp.
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Nano Global Corp.
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Proposed to be Used
IR DIVISION
Cl.9;Computer devices and systems that provide and support cryptocurrency, namely, cryptocurrency hardware 
wallets; cryptocurrency-asset hardware wallets; virtual currency hardware wallets; digital currency hardware wallets; 
downloadable computer software for use in organizing, managing, and accessing a distributed ledger of shared data, 
especially scientific, health, medical, research, molecular, and biological data.

Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data (terms too 
vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); providing use of online 
software featuring technology that enables monetizing or incentivizing the sharing of data, especially scientific, health, 
medical, research, molecular, and biological data (terms too vague in the opinion of the International Bureau - Rule 13 (2) 
(b) of the Common Regulations).
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4070047    02/07/2018
[International Registration No. : 1445905]
JINAN MECH PIPING TECHNOLOGY CO., LTD.

Meigui Zone of Industrial Park, Pingyin 250400 Jinan City China

Proposed to be Used
IR DIVISION
Cl.6;Steel pipes; ducts of metal, for central heating installations; water-pipes of metal; sleeves [metal hardware]; elbows 
of metal for pipes; tubbing of metal; drain pipes of metal; pipes of metal; pipe muffs of metal; junctions of metal for pipes; 
pipework of metal; reinforcing materials of metal for pipes; collars of metal for fastening pipes; clips of metal for cables 
and pipes; casings of metal for oilwells; gutter pipes of metal; branching pipes of metal; ducts of metal for ventilating and 
air-conditioning installations; penstock pipes of metal.

Cl.11;Metal pipe components for water heating equipment, including pipe steam valve, pipe water valve, water nozzle, 
three direction pipe joint, four direction pipe joint, pipe hoop, pipe fittings for the aforesaid goods.
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Priority claimed from 22/05/2018; Application No. : UK00003312624 ;United Kingdom 

4070146    04/07/2018
[International Registration No. : 1445740]
GoCompare.com Limited

Imperial House, Imperial Way Newport, Gwent NP10 8UH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; comparison services, all relating 
to the characteristics, features and suitability of insurance services for commercial or advertising purposes; price 
analysis services; price comparison of the goods or services of other vendors; performance comparison of the goods and
services of others; advertising of the goods or services of other vendors, enabling customers to conveniently view and 
compare the goods or services of those vendors; business, advertising and promotional services and information 
services relating thereto; business and advertising information services, all provided online from a computer database or 
the Internet; accounting, auditing and book-keeping services; business appraisal services; business consultancy, 
information and organisation services; business investigation and research; management of consumer and trade 
schemes; compilation of advertisements for use as web pages on the Internet; devising and up-dating of advertising, 
promotional and publicity materials; on-line advertising on a computer network; direct mail advertising; outdoor 
advertising; rental of advertising and promotional space; rental of advertising time on communication media; 
dissemination of advertising and promotional materials; distribution of samples and promotional items; sales promotion 
(for others); data searching in computer files (for others); computerised file management; gathering, arranging and 
disseminating statistical information; compilation and systemisation of information into computer databases; 
computerised business information storage from databanks and databases; market and market research and studies; 
cost price analysis; business advertising services relating to franchising; public relations; preparation of publicity 
columns; publication of publicity texts; organisation of exhibitions and trade fairs for commercial and/or advertising 
purposes; personnel assessment, development, deployment, management and utilisation consultancy; personnel 
recruitment, placement and contracting; employment agencies; labour exchange services; efficiency expert services; 
human resource development and deployment within business structures, organisations and throughout the labour 
market; human resources consultancy; human resources assessment; managing and advising on the development of 
company executives and officers, professional and other individuals within corporate and professional environments; 
transcription; photocopying; document reproduction; procurement services for others (purchasing goods and services 
for other businesses); radio and television advertising and commercials; arranging newspaper and publication 
subscriptions for others; the bringing together, for the benefit of others, of a variety of promotional goods of a general 
corporate merchandise nature including pens, pencils, erasers, stationery and paper goods, bound notebooks, calendars, 
posters, charts, drinking vessels, mousemats, caps, t-shirts, clothing, badges, cufflinks and tiepins, toys and playthings, 
sporting goods, umbrellas and parasols, bags, purses and wallets, credit card holders, business card holders, key cases, 
card and notecases, enabling customers to conveniently view and procure these goods from an Internet web site or by 
other means of telecommunications; information and advisory services relating to all the aforesaid services; promoting 
the goods and services of others through discount card programmes and loyalty schemes.

Cl.36;Insurance services; financial services; financial affairs; monetary affairs; real estate affairs; motor and non-
marine general insurance services; fire insurance; health insurance; life insurance; marine insurance; information 
services relating to insurance and finance, provided on-line from a computer database or the Internet; insurance 
brokerage, consultancy, information and underwriting services; underwriting of motor accident insurance; brokerage of 
stocks, bonds and securities; financial consultancy, information and management services; capital investment; fund 
investment; loan, warranty and extended warranty services; financing of loans; investment services; financial 
management services; unit trust, mortgaging, investment management, trusteeship, pension and financial advisory 
services; financial sponsorship; issuance of credit cards, charge cards and debit cards; financial evaluation (insurance 
and real estate); financial management of consumer and trade schemes; electronic transfer of funds; charitable fund 
raising; information and advisory services relating to all the aforesaid services.

Cl.39;Information and advice relating to breakdown recovery services; breakdown recovery services; boat rental; 
booking of seats for travel; car parking; car rental; car transport; chauffeur services; coach rental; courier services 
(messages or merchandise); delivery of goods; delivery of goods by mail order; garage rental; packaging of goods; parcel 
delivery; parking place rental; rental of vehicle roof racks; rental of wheelchairs; storage; storage (boat-); storage 
containers (rental of-); storage information; taxi transport; travel reservation; truck rental; vehicle rental and wrapping of 
goods; information and advisory services relating to all the aforesaid services.
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Priority claimed from 29/03/2018; Application No. : 30 2018 103 607 ;Germany 

4070220    21/09/2018
[International Registration No. : 1445856]
OMICRON electronics GmbH

Oberes Ried 1 A-6833 Klaus Austria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for signal production, signal capture and signal processing, especially for making use 
of electrical engineering methods; data processing apparatus and connecting elements and apparatus attached thereto, 
included in this class; electronic measurement, testing and analysis equipment; measurement, testing and analysis 
software and data bases for connection to the aforesaid measurement, testing and analysis software; the above goods in 
particular for manipulating, operating, monitoring, developing and commissioning of electronic devices; the above goods 
in particular used in testing, analyzing, monitoring, developing and commissioning of electronic devices for power supply 
systems and power supply components; electric measurement apparatus, electronic measurement apparatus, measuring 
apparatus for capturing electronic parameters, measuring apparatus for use in development and research laboratories, 
measuring apparatus for industrial applications, measuring apparatus for use in training at universities; computer 
programs; data programs for describing characteristics of power supply systems and power supply components, in 
particular electrical protection devices for power supply systems, current converters, transducers and transformers, 
voltage converters; data programs for describing the test of power supply systems and power supply components, in 
particular electrical protection devices for power supply systems, current converters, transducers and transformers, 
voltage converters; apparatus for the computer-assisted administration of power supply systems and power supply 
components.

Cl.37;Repair, installation, maintenance of electronic devices, in particular of electronic devices for power supply 
systems and power supply components; providing repair services, installation services and maintenance services related 
to power supply systems and power supply components to third parties.

Cl.42;Computer software development; development and design of electrical engineering systems; design and 
development of electronic measurement, testing and analysis equipment; design and development of measurement, 
testing and analysis software and data bases, including those for use in connection with the aforesaid measuring, testing 
and analysis software; the aforesaid services in particular for testing, analyzing, monitoring, developing of electronic 
devices for power supply systems; testing, analyzing, monitoring and developing of electronic devices, including those 
for power supply systems and power supply components, for third parties; computer-assisted server administration of 
power supply systems and power supply components.
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4070238    16/07/2018
[International Registration No. : 1445485]
IMPORTACO, S.A.

Ctra. Real de Madrid Nord, 81-83, Polígono No. 1, Carrascal Oest E-46469 Beniparrell (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.29;Snacks based on dried fruits; dried fruits; nut-based snacks; flavored, candied, canned, preserved, prepared, 
processed, salted, shelled, seasoned nuts.

Cl.31;Nuts; edible nuts (unprocessed).
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Priority claimed from 09/08/2018; Application No. : 302018000027389 ;Italy 

4070240    11/09/2018
[International Registration No. : 1445394]
IMS TECHNOLOGIES S.p.A.

Via Cavaliere Angelo Beretta, 25 I-24050 CALCINATE (BG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, power-operated tools; paper processing machines, cardboard, foils of synthetic, foils 
connected, metal foil as well as replacement parts for these machines; machines for reel off and batching of paper, 
cardboards, fabrics, foils, plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all 
aforesaid goods; machines for processing plastics; machines for processing paper and cardboard; winding machines for 
paper, cardboard and films; rewinders and embossers machines for the primary industry and for converting paper and 
board, films, aluminium foil, cigarette paper and aseptic packaging materials.

Cl.9;Software; software for paper processing machines, cardboard, foils of synthetic, foils connected, metal foil as well 
as replacement parts for these machines; software for machines for reel off and batching of paper, cardboards, fabrics, 
foils, plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all aforesaid goods; 
software for machines for processing plastics; software for machines for processing paper and cardboard; software for 
winding machines for paper, cardboard and films; software for rewinders and embossers machines for the primary 
industry and for converting paper and board, films, aluminium foil, cigarette paper and aseptic packaging materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technological services concerning paper 
processing machines, cardboard, foils of synthetic, foils connected, metal foil as well as replacement parts for these 
machines; technological services concerning machines for reel off and batching of paper, cardboards, fabrics, foils, 
plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all aforesaid goods; 
technological services concerning machines for processing plastics; technological services concerning machines for 
processing paper and cardboard; technological services concerning winding machines for paper, cardboard and films; 
technological services concerning rewinders and embossers machines for the primary industry and for converting paper 
and board, films, aluminium foil, cigarette paper and aseptic packaging materials; design and development of computer 
software for machines, machine tools, power-operated tools; design and development of computer software for paper 
processing machines, cardboard, foils of synthetic, foils connected, metal foil as well as replacement parts for these 
machines; design and development of computer software for machines for reel off and batching of paper, cardboards, 
fabrics, foils, plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all aforesaid 
goods; design and development of computer software for machines for processing plastics; design and development of 
machines for processing paper and cardboard; design and development of computer software for winding machines for 
paper, cardboard and films; design and development of computer software for rewinders and embossers machines for the
primary industry and for converting paper and board, films, aluminium foil, cigarette paper and aseptic packaging 
materials.
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Priority claimed from 17/10/2018; Application No. : 30 2018 111 543 ;Germany 

4070247    18/10/2018
[International Registration No. : 1445463]
SONAX GmbH

Münchener Straße 75 86633 Neuburg a. d. Donau Germany

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated dentifrices; Perfumery products, ethereal oils; Bleaching preparations and other substances for 
laundry use; Cleaning, polishing, scouring and abrasive preparations; Cleaning agents for household purposes; Cleaning 
and fragrancing preparations; Essential oils for use in air fresheners; Air fragrancing preparations; Room perfumes in 
spray form.

Cl.5;Pharmaceutical substances; sanitary preparations for medical purposes; Disinfectants; Preparations for destroying
noxious animals; Car deodorants; Air deodorizing sprays; Air deodorizing preparations; Air purifying preparations; refills 
for air deodorisers.
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4070248    18/10/2018
[International Registration No. : 1445481]
AUTOTECH ENGINEERING, A.I.E.

AIC - Parque Empresarial Boroa, Parcela 2 A-4 E-48340 AMOREBIETA-ETXANO (VIZCAYA) Spain

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; tubes 
of metal; metal products not included in other classes, namely parts, pieces and metal components for construction and 
assembly of cars, as well as for the construction, assembly and installation of wind turbines, wind towers and wind farms; 
ores of metal; metal stamping; alloys for welding; welding bars; welding materials; welding paste; pewter for welding; 
metal powders for welding; welding preparations, including metal for welding and flux; solders; metal rods for welding.

Cl.7;Machine tools; industrial robots; robotic machines and robotic machine tools; hydromechanical machinery; roll-
stamping tools (machines); metal stamping presses; stamping machines for fusion of sheet material components; 
pressing machines; pressing dies for metal forming; pneumatically-operated presses; welding apparatus; welding 
equipment; regulators for use in welding machines; welding robots; soldering lamps; laser-welding devices; laser 
welders.

Cl.40;Laser treatment of metal materials; heat treatment of metals and metal products; mechanical treatment of metals 
and metal parts, namely, formation of metals and metal parts; pressing of metals and metal parts; treatment of metal 
surfaces; coating (plating) of metals; metal tempering; laminating; metal casting; coating metal plates, metal bands and 
metal objects for protection against corrosion; stamping of metals; welding services; metal welding; joining components 
using welding technology.
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Priority claimed from 11/06/2018; Application No. : 4-2018-18994 ;Viet Nam 

4070262    06/07/2018
[International Registration No. : 1445632]
INFINITY BLOCKCHAIN LABS CO., LTD.

Level 5, The Flemington Building, No. 182 Le Dai Hanh Street Ward 15, District 11 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer programs, downloadable software; computer game software.

Cl.35;Updating and maintenance of data in computer databases; compilation of information into computer databases; 
systemization of information into computer databases; computerised file management services; data search in computer 
files for others; provision of commercial and business contact information.

Cl.42;Computer programming; electronic data storage; software as a service; scientific research; server hosting; 
research and development of new products for others.
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Priority claimed from 24/07/2018; Application No. : 30 2018 018 062 ;Germany 

4070264    04/08/2018
[International Registration No. : 1445885]
Weingut Reverchon KG

Saartalstraße 2-3 54329 Konz-Filzen Germany

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages, except beer; preparations for making alcoholic beverages; cider.

Cl.35;Business analysis, research and information services; business assistance, management and administrative 
services; advertising, marketing and promotional services; wholesale and retail services, and acceptance of orders, 
delivery order service, and transaction of billing, as well as administrative processing of purchase orders, also over the 
internet with respect to alcoholic and non-alcoholic drinks, wine, groceries, and wine accessories, particularly 
corkscrews, wine coolers, and wine glasses; advertising services to promote the sale of beverages; mail order retail 
services related to alcoholic beverages [except beer]; retail services via global computer networks related to non-
alcoholic beverages. 

6919



Trade Marks Journal No: 1888 ,   11/02/2019           Class 99 
 

Priority claimed from 05/06/2018; Application No. : 87949954 ;United States of America 

4070265    03/12/2018
[International Registration No. : 1445882]
True Influence, LLC

8000 Towers Crescent Drive, 13th Floor Vienna VA 22182 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software platform for processing payment transactions using blockchain-based digital currency used for the 
purpose of purchasing goods and services linked to qualified marketing leads and associated marketing data over a 
computer network; software platform for processing online financial transactions and payments, monitoring and 
certifying decentralized distributed electronic financial transactions ledger, buying, selling, trading, settling, clearing, 
storing, administering, and managing the custody of digital tokens and digital currencies in a decentralized payment 
network, and allowing users to perform electronic commerce transactions using self-executing digital contracts via a 
global computer network.

Cl.36;Electronic financial services, namely, sales in the nature of digital currency trading, exchange, and transfer 
services for the purpose of purchasing goods and services linked to qualified marketing leads and associated marketing 
data; cryptocurrency online electronic payment processing via electronic communications networks.

Cl.38;Peer-to-peer network computer services, namely, electronic transmission of financial data, and data featuring 
qualified marketing leads and associated marketing data over electronic communications networks.

Cl.39;Physical storage of electronically stored digital currency data.

Cl.42;Software as a service (SAAS) services featuring electronic financial software platform for processing payment 
transactions using blockchain-based digital currency used for the purpose of purchasing goods and services linked to 
qualified marketing leads and associated marketing data over a computer network; software as a service (SAAS) services 
featuring software platform for processing online financial transactions and payments, monitoring and certifying 
decentralized distributed electronic financial transactions ledger, buying, selling, trading, settling, clearing, storing, 
administering, and managing the custody of digital tokens and digital currencies in a decentralized payment network, and 
allowing users to perform electronic commerce transactions using self-executing digital contracts via a global computer 
network; electronic data storage, namely, electronic storage of digital currency.
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4070286    04/06/2018
[International Registration No. : 1445884]
Swinburne University of Technology

John Street HAWTHORN VIC 3122 Australia

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.41;Education; tertiary education; vocational education; secondary education; primary education; providing facilities 
or services for study, education, teaching, instruction and training, including arranging and conducting colloquiums, 
conferences, congresses, seminars and symposia, all being facilities or services provided by a university; production of 
video, audio and audio-visual aids and materials; production of computer animation; production of computer animation of 
scientific information; production of computer animation of astronomical information; production of computer animation 
of astrophysical information; distance education including provision of education, teaching and training via computer-
based networks; library services; arranging and conducting of entertainment, recreational, sporting and cultural activities 
including assisting sporting and cultural activities of film, drama, music or visual arts; publishing services including 
publication of texts; vocational guidance; all of the aforementioned being limited to being provided by a university and/or 
for distance education.

Cl.42;Development and design of computer software and hardware; computer design and development; design and 
development of computer software; design and development of computer hardware; rental services being renting 
computer hardware and software; all of the aforementioned being limited to being provided by an educational 
organisation.
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Priority claimed from 30/05/2018; Application No. : 717831 ;Switzerland 

4070301    23/10/2018
[International Registration No. : 1445530]
Sipchem Europe SA

Rue de Lavaux, 35, P.O Box 312 CH-1095 Lutry Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, as well as in agriculture, horticulture and forestry; unprocessed 
artificial resins; unprocessed plastics.

Cl.17;Semi-worked rubber; plastic materials and resins in extruded form used in manufacturing operations.

Cl.22;Plastic fibers for textile use; polymer fibers for textile use.
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Priority claimed from 28/07/2018; Application No. : 723872 ;Switzerland 

4070322    14/11/2018
[International Registration No. : 1445465]
CAScination AG

Steigerhubelstrasse 3 CH-3008 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Medical software for image processing and display on medical imaging machines; medical software for surgical 
planning and treatment control; medical software for surgical navigation and guidanc; medical workstation comprising 
computer hardware and software for collecting and transmitting the patient's image date to be used during surgical 
procedures; computer hardware and software for medical imaging apparatus; medical software for processing and 
displaying images on ultrasound medical imaging devices.

Cl.10;Medical imaging apparatus incorporating medical imaging software; surgical apparatus and instruments; medical 
apparatus and instruments for use in surgery; medical ultrasound apparatus.
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Priority claimed from 01/06/2018; Application No. : 30 2018 106 075 ;Germany 

4070465    21/11/2018
[International Registration No. : 1445840]
Pilz GmbH & Co. KG

Felix-Wankel-Str. 2 73760 Ostfildern Germany

Proposed to be Used
IR DIVISION
Cl.7;Robots [machines]; industrial robots; robotic arms for industrial purposes; industrial manipulators [machines].

Cl.9;Programmable controllers; programmable controllers for controlling and operating robots [machines], industrial 
robots, robotic arms for industrial purposes and industrial manipulators [machines]; robot software; software for 
programming controllers; software for programming controllers for controlling and operating robots (machines), 
industrial robots, industrial robotic arms and industrial manipulators (machines); electronic operating consoles; 
electronic operating consoles for controlling and operating robots [machines], industrial robots, robot arms for industrial 
purposes and industrial manipulators [machines]; databases comprising information and data in the field of robots 
[machines], industrial robots, robot arms for industrial purposes, industrial manipulators [machines], software and robot 
software; software for programming controls for controlling and operating robots [machines], industrial robots, robot 
arms for industrial purposes and industrial manipulators [machines].

Cl.35;Database management, database updating and database maintenance; compilation, input and systematization of 
information and data in databases, namely information and data in the field of robots [machines], industrial robots, robot 
arms for industrial purposes, industrial manipulators [machines], software, and robot software.

Cl.38;Providing access to databases comprising information and data in the field of robots [machines], industrial 
robots, robot arms for industrial purposes, industrial manipulators [machines], software, and robot software.

Cl.41;Education, training and further education; organization and realization of seminars, congresses and symposia; 
afore-listed services in the field of robots [machines], industrial robots, robot arms for industrial purposes, industrial 
manipulators [machines], software, and robot software.

Cl.42;Programming and development of software, robot software, engineering services; research and development 
services; afore-listed services in the field of robots [machines], industrial robots, robot arms for industrial purposes, and 
industrial manipulators [machines].
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Priority claimed from 09/11/2017; Application No. : 30 2017 028 737 ;Germany 

4072021    21/12/2017
[International Registration No. : 1445549]
Bayer Aktiengesellschaft

Kaiser-Wilhelm-Allee 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air treatment equipment; disinfection equipment; heating, ventilating, and air treatment device and 
purification equipment (ambient); waste water treatment installations; sanitary installations, water supply and sanitation 
equipment; reactors being industrial chemical installations.

Cl.16;Paper, cardboard and cardboard cartons; stationery and educational supplies; stationery; instructional and 
teaching materials.

Cl.25;Clothing; footwear; headgear.
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Priority claimed from 22/06/2018; Application No. : 017921528 ;European Union 

4072035    29/11/2018
[International Registration No. : 1445673]
ZF FRIEDRICHSHAFEN AG

Löwentaler Str. 20 88046 Friedrichshafen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for organising passenger conveyance using public transport and taxis; software for recognising human 
behaviour when making contact, in particular searching for waving and eye contact.

Cl.39;Transporting of passengers; providing of computerised information in relation to passenger conveyance; 
organisation of passenger conveyance using public transport and taxis.
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Priority claimed from 06/09/2018; Application No. : 308778 ;Israel 

4072042    15/11/2018
[International Registration No. : 1445421]
LYCORED LTD

P.O.B. 320 Be'er Sheva Israel

Proposed to be Used
IR DIVISION
Cl.1;Lycopene for the food industry; carotenoids, namely, lycopene, alpha-carotene, phytofluene, lutein, astaxanthin, 
beta-carotene, carnosic acid and phytoene from natural sources for use in the manufacture of food and beverages; all 
included in this class.

Cl.2;Food dye; colorants for use in the manufacture of food and beverage products; all included in this class.
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4072053    31/05/2018
[International Registration No. : 1445725]
JIADI WANG

Room 203, No. 3, Lane 225, Zhangshu Street, Jiangdong District, Ningbo 310000 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.3;Soaps for personal use; breath freshening preparations for personal hygiene; cosmetics for personal use; 
fragrances for personal use; cosmetics in the form of milks, lotions and emulsions; non-medicated soaps; deodorants for 
human beings or for animals; perfume oils for the manufacture of cosmetic preparations; oils for perfumes and scents; 
cosmetics for children; shampoos for animals [non-medicated grooming preparations]; make-up preparations; cosmetics; 
oils for cosmetic purposes; pomades for cosmetic purposes; cosmetic soap; wax stripping preparations; breath 
freshening sprays; breath freshening strips; eau de Cologne; hair care preparations consisting of organic coconut virgin 
oil and coconut virgin oil; lipsticks; preparations for stripping wax from floors; floor buffing compounds; floor wax; non-
slipping wax for floors; floor wax removers [scouring preparations]; natural essential oils; baby oils [toiletries]; shampoos
for pets [non- medicated grooming preparations]; fragrance refills for electric room fragrance dispensers; polish for 
furniture and flooring; essential oils for household use; potpourris [fragrances]; room fragrancing preparations; waterless 
soap; smoothing stones; massage candles for cosmetic purposes; beauty balm creams; soap; essential oils for use in 
aromatherapy; aromatics [essential oils]; bases for flower perfumes; soaps for body care; beauty creams for body care; 
body and beauty care cosmetics; facial make-up; shoe wax; incense; perfumery; perfumes.

Cl.4;Belting wax; lanolin for use in the manufacture of cosmetics; beeswax for use in the manufacture of cosmetics; 
tallow; crude oil; lamp oils containing insect repellent; paraffin wax; solidified gases [fuel]; solid fuels; ceresine; 
Christmas tree candles; nightlights [candles]; industrial wax; firelighters; Japan wax; firewood; charcoal [fuel]; wood 
briquettes; carnauba wax; fuel gas; wicks for oil lamps; lamp oil; lamp wicks; tinder; wood spills for lighting; paper spills 
for lighting; lighting fuel; gas for lighting; illuminating grease; illuminating wax; candles and wicks for lighting; wicks for 
candles for lighting; fuel; fuels and illuminants; lanolin for use in the manufacture of cosmetics and ointments; mineral oil 
for use in the manufacture of cosmetics and skin care products; beeswax for use in the manufacture of candles; electrical 
energy; petroleum; paraffin; mineral fuel; oils for paints; lanolin; aromatherapy fragrance candles; candles; beeswax; 
tealight candles; wax [raw material]; wicks for candles; perfumed candles; wood chips for smoking and flavoring foods; 
industrial grease; natural gas; votive candles; candles containing insect repellent.

Cl.44;Individual and group psychology services; landscape gardening design for others; lifestyle counselling and 
consultancy for medical purposes; hygienic care for human beings; cosmetic skin tanning services for human beings; 
hygienic and beauty care for human beings; health and beauty care for human beings; health and beauty care for human 
beings or animals; sanatorium services; health and beauty treatment services; manicuring; health counselling; 
reforestation services; rental of medical and health care equipment; chiropractic; health spa services for health and 
wellness of the body and spirit incorporating massage, facial and body treatment services, and cosmetic body care 
services; landscape design; gardening; horticulture; services of a psychologist; chiropractic, physiotherapy, 
acupuncture, osteopathy, sports medicine, massage and paramedical services; consultation services relating to beauty 
care; rest home services; tree planting, horticulture, and landscape design services; reiki therapy; reiki healing services; 
beauty consultancy; beauty and hair care services; aromatherapy services; wreath making; opticians' services; stud and 
breeding services for cattle; dog breeding services; physical therapy; cosmetic body care services provided by health 
spas; artificial insemination services; hygienic and beauty care for human beings or animals; health and beauty care 
services provided by saunas, beauty salons, sanatoriums, hairdressing salons and massage parlors; dietary and 
nutritional guidance; nutritional and dietetic consultancy; providing information relating to dietary and nutritional 
supplements; advisory services relating to weight loss; psychotherapy and occupational therapy services; provision of 
health information; alternative medicine services; health spa services.
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Priority claimed from 04/04/2018; Application No. : 30 2018 008 702 ;Germany 

4073017    02/10/2018
[International Registration No. : 1445961]
Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mit beschränkter Berufshaftung

Bismarckstr. 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of parking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of publicity material, advertising space, advertising time on 
communication media, automatic dispensers, vending machines, sales stands, billboards (advertising boards), sales 
stands in traveling fairs; consultancy and information regarding the aforesaid services included in this class.

Cl.38;Telecommunication services, in particular provision of on-line access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to audio/video content, websites and Internet portals; rental, lease and usufructuary lease of telecommunication 
equipment, telephones, access time to global computer networks; consultancy and information regarding the aforesaid 
services included in this class.

Cl.39;Distribution of electricity by cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; freight and people transportation brokerage; transportation of passengers and travelers; arranging and 
conducting of sightseeing tours, travels and trips as well as escorting travelers, tour guiding; rescue, towing and 
automobile salvage services; packaging and storage of goods; parking, storage and garaging of vehicles; rental of 
parking spaces for vehicles; provision of information on parking spaces for vehicles; travel route planning [navigation 
services]; navigation services [positioning, route and course plotting and planning]; provision of information and 
planning and booking of transportation services; rental, lease and usufructuary lease of automobiles, cars, garages, 
parking lots, parking places, parking sites, vehicles, motor racing cars, navigational systems; consultancy and 
information regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; providing temporary use of 
software; all aforesaid services in particular in connection with software for the provision of transportation services and 
for booking transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; 
rental, lease and usufructuary lease of software, computers, web servers; consultancy and information regarding the 
aforesaid services included in this class.
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4073019    15/07/2018
[International Registration No. : 1445762]
Anklam Extrakt GmbH

Johann-Friedrich-Böttger-Straße 4 17389 Anklam Germany

Proposed to be Used
IR DIVISION
Cl.1;Additives (chemical -) for food; active chemical ingredients for use in the manufacture of pharmaceuticals; 
chemicals made from botanical extracts; chemical products for the manufacture of cosmetics; extract of avena or oat; 
extract of grains or cereals; plant extracts, other than essential oil; herb extracts, other than essential oil.

Cl.5;Pharmaceuticals; pharmaceutical preparations; pharmaceutical skin lotions; pharmaceutical for human use; 
chemicals for pharmaceutical use; plant extracts for pharmaceutical use; herb extracts for pharmaceutical use; extract of 
avena or oat adapted for medical use; extract of grains or cereals adapted for medical use; extract of avena or oat for 
pharmaceutical use; extract of grains or cereals for pharmaceutical use; nutraceuticals; nutraceuticals for use as a dietary
supplement; nutraceutical preparations for therapeutic or medical purposes; dietary and nutritional supplements; dietary 
food supplements.

Cl.30;Processed grains, cereals, avena or oat; cereals, cereal preparation.
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Priority claimed from 04/07/2018; Application No. : 017926442 ;European Union 

4073043    15/11/2018
[International Registration No. : 1445799]
ElringKlinger AG

Max-Eyth-Str. 2 72581 Dettingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Heat protection components, consisting predominantly of metal; sound protection components, consisting 
predominantly of metal; thermal protection shields, consisting predominantly of metal; parts of and accessories for the 
aforementioned goods.

Cl.7;Thermal and acoustic shields for vehicles (parts of motors); thermal and acoustic shields for exhaust gas systems 
of motors; covers for motors; parts of and accessories for the afore-mentioned goods.

Cl.11;Heating devices; heating elements; cooling devices; cooling elements; parts of and accessories for the afore-
mentioned goods.

Cl.12;Heat protection components as parts of motor vehicles; sound protection components as parts of motor vehicles;
thermal protection shields as parts of motor vehicles; thermal and acoustic shields for vehicles (except for parts of 
motors); wheel housing liners for vehicles; floor pans for vehicles; covers for underbody protection of vehicles; motor 
hood absorbers for acoustic and/or thermal insulation of vehicle motor hoods; front wall liners for the front wall of the 
passenger compartment of a vehicle; roof liners for vehicles; hat racks for vehicles; luggage compartment liners for 
vehicles; interior lining parts for vehicles; interior upholsteries for vehicles; sound-absorbing and/or heat-insulating 
covers for vehicles; sound-absorbing and/or heat-insulating lining parts for vehicles; parts of and accessories for the 
aforementioned goods.

Cl.17;Insulating and lagging materials, in particular for construction purposes or as non-adapted shaped parts for heat 
protection and sound protection or as thermal protection shields, including such materials consisting partially of metal.

Cl.27;Interior carpets for vehicles; parts of and accessories for the afore-mentioned goods.
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Priority claimed from 29/01/2018; Application No. : 30 2018 001 949 ;Germany 

4073058    25/07/2018
[International Registration No. : 1445737]
ConVista Consulting AG

lm Zollhafen 15/17 50678 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; recorded data (electronic); downloadable data, electronic databases; computer hardware; 
multimedia hardware; hardware for data communication, data storage, data reproduction and/or data processing.

Cl.35;Professional business consultancy; business management and organization consultancy; business organization 
consultancy; systemization of information into computer databases; compilation of information into computer databases; 
creation and optimization of business sequences, procedures and structures as well as consultancy thereto; human 
resources consultancy; personnel management; business consultancy services; business consultancy regarding change 
management; business consultancy services relating to the supply of quality management systems; Interim business 
management; business management; business administration.

Cl.41;Organization of training, further training and instruction as well as arranging and conducting of lectures each 
especially with regard to business management and organization, business organization consultancy, systemization of 
information into computer databases, compilation of information into computer databases, design and optimization of 
business operating sequences, procedures and structures, information technology, computer software (design, draft, 
development, adaptation, installation, parameterisation, updating, maintenance, servicing, repair, remote monitoring, 
migration, conversion, application, use), computer software based design and optimization of business operating 
sequences, procedures and structures, mapping of business operating sequences, procedures and structures in user 
workshops, Information Technology [IT] consultancy, computer software consultancy, computer system analysis, 
Software as a Service [SaaS], instruction of IT users, insurance sector procedures, energy sector procedures, change 
management, quality management, Interim management, business project management.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design, development and programming of Internet sites; design, development and programming of web sites; 
design, development and programming of computer software; creating and programming of computer software and 
internet sites; customized modification of computer software, computer systems and web pages; installation of computer 
software; parametrization of computer software; updating of computer software and web pages; repair of computer 
software; testing of computer software; monitoring of computer systems by remote access; duplication of computer 
programs; data migration services; conversion of computer programs and data, other than physical conversion; 
consultancy relating to the maintenance of computer software and web pages; advisory and consultancy services relating 
to computer software and web pages; technical project planning and development of design and optimization of business 
operating sequences, procedures and structures by using or with the aid of computer software or websites as well as 
consultancy hereto; technical planning and development of design and optimization of computer software based 
business operating sequences, procedures and structures as well as consultancy hereto; information technology [IT] 
consultancy; computer software consultancy; computer system analysis; rental of computer software; rental and 
maintenance of computer software; software as a service [SaaS]; computer project management in the field of electronic 
data processing; infrastructure as a service [laaS]; cloud computing; cloud hosting services; scientific and technological 
services and research as well as industrial analysis and research services, namely: technical management of change 
processes; technical testing and quality control services.
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Priority claimed from 04/06/2018; Application No. : 87947020 ;United States of America 

4073061    04/12/2018
[International Registration No. : 1445906]
Leatherman Tool Group, Inc.

12106 N.E. Ainsworth Circle Portland OR 97220 United States of America

Proposed to be Used
IR DIVISION
Cl.8;Multiple-function folding hand tool comprising two or more of the following elements -- scissors, pliers, knife, 
screwdriver, saw, file, can opener, awl, tweezers, bottle opener and cork puller.

Cl.14;Watches and bracelets.

Cl.25;Clothing, namely, jackets, T-shirts, sweatshirts, sweat pants, caps, polo shirts and button down shirts.
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Priority claimed from 13/06/2018; Application No. : 2018-77978 ;Japan 

4073116    06/07/2018
[International Registration No. : 1445699]
KAWASAKI JUKOGYO KABUSHIKI KAISHA (doing business as KAWASAKI HEAVY INDUSTRIES, LTD.)

1-1, Higashikawasaki-cho 3-chome, Chuo-ku Kobe Japan

Proposed to be Used
IR DIVISION
Cl.9;Helmets for motorcyclists; safety helmets; electrical and electronic burglar alarms; electronic locking mechanisms 
for safes; encoded electronic chip cards for identifying particular users of vehicles or electronic machines; meters; 
electrical cells and batteries; eyeglasses; protective eyeglasses; clothing for protection against accidents; computer 
programs; electronic game programs; electronic publications; application software.

Cl.12;Non-electric prime movers for land vehicles, not including their parts; engines for land vehicles; mechanical 
elements for land vehicles; clutch mechanisms for land vehicles; swing arms for land vehicles; sprockets for land 
vehicles; chains for land vehicles; drive chains for land vehicles; brake calipers for land vehicles; brake cables for land 
vehicles; brake shoes for land vehicles; brake discs for land vehicles; brake drums for land vehicles; brake pads for land 
vehicles; brake master cylinders for land vehicles; brake linings for land vehicles; shock absorbers for land vehicles; 
suspension systems for land vehicles; bearings for land vehicles; speed change gears for land vehicles; AC motors or DC 
motors for land vehicles, not including their parts; two-wheeled motor vehicles, bicycles and their parts and fittings; mini-
bikes; mopeds; side cars; motorized two-wheeled vehicles; electric two-wheeled vehicles; covers for two-wheeled 
vehicles; horns for two-wheeled vehicles; windshields for two-wheeled vehicles; engine guards for two-wheeled vehicles; 
engine covers for two-wheeled vehicles; cowlings for two-wheeled vehicles; gas tanks for two-wheeled vehicles; caps for 
two-wheeled vehicle fuel tanks; carriers for two-wheeled vehicles; carrier boxes for two-wheeled vehicles; caliper guards 
for two-wheeled vehicles; cranks for two-wheeled vehicles; seats for two-wheeled vehicles; seat covers for two-wheeled 
vehicles; stands for two-wheeled vehicles; steering dampers for two-wheeled vehicles; running boards for two-wheeled 
vehicles; spokes for two-wheeled vehicles; spoilers for two-wheeled vehicles; drive belts for two-wheeled vehicles; 
rearview mirrors for two-wheeled vehicles; handle pads for two-wheeled vehicles; handle bars for two-wheeled vehicles; 
handle bar pads for two-wheeled vehicles; flag handguards for two-wheeled vehicles; brush guard for two-wheeled 
vehicles; brakes for two-wheeled vehicles; brake hoses for two-wheeled vehicles; two-wheeled vehicle frames; levers for 
two-wheeled vehicles; wheels for two-wheeled vehicles; wheel hubs for two-wheeled vehicles; mudguards for two-
wheeled vehicles; direction indicators for two-wheeled vehicles; tank bags for two-wheeled vehicles; tail bags for two-
wheeled vehicles; saddle bags adapted for two-wheeled vehicles; side bags adapted for two-wheeled vehicles; air bags 
for two-wheeled vehicles; tires for two-wheeled vehicles; inner tubes for two-wheeled vehicle tires; foot rests for two-
wheeled vehicles; luggage racks for two-wheeled vehicles; anti-theft locks for two-wheeled vehicles; anti-theft devices for 
two-wheeled vehicles; fuel tank protectors for vehicles; safety belts for two-wheeled motor vehicles; anti-theft alarms for 
vehicles; plastic parts for vehicles, namely, decorative trims for exterior plastic for exterior of two-wheeled motor vehicle 
including manufacturer nameplates and product nameplates for two-wheeled motor vehicles.

Cl.14;Key rings; clocks and watches; tie pins.

Cl.16;Stickers; printed emblems; printed matter; stationery.

Cl.18;Briefcases; tote bags; shoulder bags; purses; pocket wallets; card cases [notecases]; business card cases; small 
bags for men; leather bags; saddlebags; bags; rucksacks; handbags; traveling bags; carry-on bags; suitcases; waist 
pouches; shopping bags; pouches; key cases; vanity cases, not fitted; telescopic umbrellas; umbrellas and their parts; 
clothing for domestic pets.

Cl.20;Emblems, not of metal, for vehicles.

Cl.25;Clothing, footwear, headgear; weatherproof clothing; gloves and mittens [clothing]; driving gloves.

Cl.26;Ornamental adhesive patches for jackets; badges for wear; clothing buckles.
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4073117    23/11/2018
[International Registration No. : 1445957]
YEARCON CO., LTD.

No.239, Wenzhong East Road, Wenxi Town, Qingtian County 323903 Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.18;Fur-skins; handbags; bags; leather laces; umbrellas; walking sticks; covers for animals; pocket wallets; animal 
skins.

Cl.25;Clothing; knitwear [clothing]; shoes; hats; hosiery; gloves [clothing]; scarfs; girdles; sleep masks; shower caps; 
ready-made clothing; sashes for wear.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

223779 223779 - (389-0) 

950217 950217 - (9999-5) 
The name and address of the applicant is amended as per TM 1. 

1727534 1727534 - (1868-0) 
clerical errors amended. 

1873006 1873006 - (1877-0) 
Clerical errors corrected as per TM 2. 

1880815 1880815 - (1883-0) 
Legal status amended as per TM 1. 

2276399 2276399 - (1886-0) 
clerical errors amended. 

2284651 2284651 - (1876-0) 
clerical errors amended. 

2432415 2432415 - (1876-0) 
Applicant address amended as per TM 1. 

2518430 2518430 - (1875-0) 
Colour claim amended as per TM 1. 

2542946 2542946 - (1883-0) 
CLERICAL ERRORS CORRECTED AS PER TM 1. 

2542946 2542946 - (1883-0) 
Clerical errors amended. 

2542947 2542947 - (1883-0) 
CLERICAL ERRORS CORRECTED AS PER TM 1. 

2679853 2679853 - (1885-0) 
Clerical errors amended. 

2754805 2754805 - (1874-0) 
Legal status amended as per TM 1. 

2810931 2810931 - (1875-0) 
The colour condition amended as per TM 1. 

2810936 2810936 - (1875-0) 
Colour claim amended as per TM 1. 

2813868 2813868 - (1875-0) 
Clerical errors amended as per TM 1. 

2826676 2826676 - (1875-0) 
Colour claim amended as per TM 1. 

2831109 2831109 - (1875-0) 
Clerical errors amended . 

2831110 2831110 - (1875-0) 
Clerical errors amended. 

2847498 2847498 - (1886-0) 
Clerical errors corrected as per TM 1. 

2855796 2855796 - (1884-0) 
LEGAL STATUS AMENDED AS PER TM 51. 

2894327 2894327 - (1883-0) 
Legal status amended. 

2896701 2896701 - (1869-0)Applicant Nationality Read As: A Swiss Company, 
Applicant Address Read as: Grenzacherstrasse 124 4070 Basel Switzerland and Trade 
Description Read As: Manufacturers and Merchants 

2896702 2896702 - (1869-0)Applicant Nationality Read As: A Swiss Company, 
Applicant Address Read as: Grenzacherstrasse 124 4070 Basel Switzerland and Trade 
Description Read As: Manufacturers and Merchants 

2907962 2907962 - (1869-0)Name of The Applicant , Legal Status & Trading Style Read As: The 
Trustees of the John F. Kennedy Centre for the Performing Arts, represented by its 
president, Ms. Deborah Rutter 
a Trust organised and existing under the laws of the District of Columbia, United 
States 
Service Providers 

3248530 3248530 - (1880-0)Applicant Name Read As: Sindhu Rajeev 

3821134 3821134 - (1854-0) 
The colour claim amended as per TM A. 
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3849476 3849476 - (1874-0) Service address has been changed to read as Sharad Agrawal 
Advocate, M/s. Agrawal and Company, Out Side Sojati Gate Jodhpur - 342 001 
(Rajasthan) 

3903937 3903937 - (1874-0) 
The colour condition amended as per TM A. 

3916697 3916697 - (1875-0) 
Colour claim amended as per TM A. 
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

447117 456961 517974 545844 548189

561437 573824 596128 616162 622884

626653 626749 628445 629056 641174

655146 656563 657392 673307 673377

692971 695243 716300 716302 716402

716642 718917 732851 734621 749131

753024 760847 763282 778656 790744

797604 800563 806246 807718 813573

818571 820638 823488 832984 848825

857693 858250 866623 869661 871014

872254 880825 886295 891988 907456

907461 915595 925246 929994 936416

946339 956389 959795 963553 966911

972717 979474 982530 1006545 1006546

1006547 1006548 1037285 1042231 1045078

1049357 1058324 1066571 1068652 1071624

1085881 1086627 1086629 1087892 1104288

1117168 1136991 1146401 1172718 1181628

1189938 1193171 1224632 1248852 1385858

1390132 1623434 1680024 1685916 1686349

1711501 1778071 1782259 1786812 1807366

1827486 1844628 1856196 1871386 1871506

1882912 1884368 1889984 1894387 1895990

1919981 1924966 1925285 1926974 1926975

1926983 1929959 1933067 1955454 2000338

2008086 2012913 2048293 2064432 2070084

2082874 2104406 2112856 2134644 2153409

2172784 2178833 2182565 2190486 2192469

2192837 2202434 2205171 2212535 2224060

2239880 2246506 2253764 2274277 2276902

2308409 2308528 2310150 2319116 2328337

2342672 2350544 2364261 2380229 2387013

2395906 2399744 2403059 2405441 2405797

2405881 2414964 2422590 2428104 2429309

2430872 2433379 2433380 2437439 2438340

2446109 2453285 2465768 2471980 2475770
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

2480135 2481400 2486170 2495077 2495086

2495947 2496596 2503348 2507169 2507426

2507982 2511501 2511511 2512168 2512648

2515906 2517088 2520619 2521826 2521930

2522190 2525703 2525704 2525705 2527402

2527404 2527686 2528672 2529124 2530125

2530611 2531005 2531013 2534886 2536885

2538751 2538763 2544694 2555826 2569946

2571858 2573334 2580893 2586053 2589889

2590256 2605081 2611056 2615251 2633821

2635652 2637106 2639189 2639788 2646761

2651186 2651187 2651548 2652961 2653061

2653400 2654585 2655664 2655666 2656188

2657303 2659123 2659170 2659882 2659889

2660035 2661319 2661321 2661325 2662170

2662171 2662911 2663716 2663868 2666628

2667118 2667825 2667829 2668140 2668605

2669288 2669289 2669582 2670103 2670151

2670716 2672095 2672883 2673756 2675064

2677746 2677904 2677905 2678056 2679551

2682912 2683144 2683162 2683167 2683259

2683893 2684489 2684491 2684495 2685042

2685106 2685107 2685111 2685116 2685145

2685875 2687029 2687715 2688268 2689568

2689583 2692207 2692214 2693586 2694491

2694642 2695319 2695320 2695419 2696452

2697427 2698319 2698320 2699177 2700397

2700966 2700993 2701559 2702198 2702281

2703429 2703915 2703916 2704917 2705528

2707716 2708968 2709197 2709285 2709807

2709923 2710337 2711049 2712443 2713211

2713653 2713656 2713701 2714958 2715046

2715165 2716539 2717734 2717816 2717817

2718531 2718533 2718737 2718977 2719178

2721336 2722176 2722333 2722346 2722931

2723594 2723648 2724827 2724828 2725381
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2725382 2725390 2726828 2726833 2726837

2727273 2727276 2727521 2729037 2729316

2731372 2731373 2732884 2732953 2734703

2734842 2735413 2735445 2736011 2736014

2736539 2737977 2738424 2739690 2739691

2739692 2739693 2739694 2741378 2743488

2743491 2743950 2743955 2746546 2746756

2747355 2747442 2747475 2751014 2752943

2754961 2756602 2760441 2761285 2761934

2765855 2765953 2766975 2767397 2771624

2771625 2773485 2776245 2778861 2780946

2780948 2781124 2783496 2786623 2790846

2791009 2791010 2795971 2795972 2796578

2796580 2796583 2796585 2796770 2797580

2799529 2805215 2805218 2807244 2807771

2809996 2811722 2811725 2815351 2816670

2816672 2818878 2820799 2822114 2833691

2840066 2841707 2841708 2843696 2845904

2849486 2851817 2854348 2860926 2865656

2868574 2868689 2868829 2872089 2872090

2873997 2879468 2881387 2881388 2881389

2887383 2887386 2887387 2889419 2892921

2894374 2894376 2894474 2895091 2897845

2902464 2903235 2903730 2904508 2910604

2910605 2910827 2911015 2912286 2912791

2912958 2913238 2913362 2913363 2913369

2913602 2913831 2915058 2915166 2915461

2915462 2915463 2915922 2916059 2916377

2916429 2916441 2916848 2917341 2917565

2917682 2917691 2918621 2918686 2918687

2918908 2919970 2920035 2920448 2920451

2920453 2920493 2920494 2922965 2922968

2922969 2923747 2923996 2924049 2925243

2925258 2925637 2927154 2928375 2928856

2928921 2929834 2930699 2932662 2932667

2932670 2932672 2932912 2933179 2933342
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2933345 2933346 2933507 2933671 2933912

2933965 2933995 2934192 2934193 2934206

2934284 2934292 2934549 2934553 2935402

2935516 2935636 2936375 2936969 2936991

2937893 2938578 2939162 2939163 2941271

2941860 2941863 2941908 2942128 2942129

2942207 2942351 2943978 2944345 2944738

2945452 2946077 2947584 2947662 2947801

2948358 2948362 2948476 2948477 2948558

2948617 2949083 2949261 2950034 2951007

2951231 2951596 2951951 2951989 2953155

2955544 2955546 2956042 2956557 2957102

2958104 2958498 2959633 2960262 2960264

2960266 2960268 2960269 2960270 2960272

2960273 2960276 2960419 2960567 2960752

2960756 2961923 2961924 2962825 2962826

2964430 2964436 2964654 2964995 2966812

2967299 2967305 2967369 2967627 2967737

2967828 2967830 2969063 2971558 2971591

2971672 2971675 2971995 2972109 2972157

2972296 2972302 2972306 2972688 2972869

2972875 2972909 2973740 2973791 2975706

2976202 2976964 2977243 2978174 2978189

2978256 2979327 2979882 2979883 2979885

2979889 2979895 2980425 2980538 2981085

2981246 2981247 2981256 2981261 2981370

2981371 2982486 2982655 2983178 2984015

2984176 2984228 2984230 2984273 2984695

2984882 2984968 2985056 2985057 2985231

2987000 2987114 2987115 2987621 2987811

2989111 2990020 2990043 2990049 2990139

2990310 2990455 2991672 2992073 2992695

2992765 2993708 2993866 2994994 2995145

2995854 2996752 2996995 2996996 2997446

2997447 2997904 2998030 2998756 2999189

2999198 2999479 2999610 3000107 3000337
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3000463 3000464 3000750 3002088 3002089

3002090 3003130 3003180 3003232 3003729

3005105 3007205 3007226 3008163 3008203

3008210 3008606 3008813 3008815 3010169

3010628 3012404 3012463 3012470 3014272

3014273 3014359 3014361 3014362 3014363

3014407 3014495 3014496 3014720 3015060

3015810 3016432 3017273 3017274 3018122

3019214 3021067 3021068 3021186 3024185

3024297 3024375 3024377 3024379 3024896

3024965 3024970 3025106 3025119 3025350

3025361 3025757 3026137 3026138 3026264

3026352 3026354 3027008 3027141 3027143

3027154 3027681 3027682 3028285 3028286

3028288 3029345 3029346 3029348 3030225

3030226 3030825 3030826 3030995 3031679

3032089 3035132 3035460 3035462 3037087

3037092 3037201 3037203 3037210 3037558

3039480 3039709 3039767 3039867 3039868

3040049 3040068 3040490 3040698 3040699

3040701 3040796 3041378 3043225 3044845

3044868 3047314 3047612 3047801 3048639

3048689 3049001 3049305 3049486 3051496

3052718 3053012 3053343 3053355 3053804

3054737 3055843 3056138 3056139 3058633

3058638 3058955 3058962 3058963 3059331

3060255 3061473 3061474 3062208 3063347

3063399 3063401 3063444 3064462 3064892

3064893 3065086 3065177 3065192 3065904

3066290 3066573 3067015 3067511 3069264

3069324 3069331 3070103 3070392 3071544

3073446 3073447 3073448 3073449 3073450

3073453 3073454 3073455 3073500 3073501

3073502 3073505 3074049 3074070 3078026

3078290 3078324 3079142 3079143 3079205

3079825 3081721 3083302 3083344 3083887
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3083892 3083902 3084319 3084380 3084381

3084393 3085176 3086505 3087224 3088929

3089027 3089028 3089331 3090618 3092176

3092812 3092813 3096683 3096684 3096768

3097111 3097493 3097494 3098342 3098343

3098448 3098502 3099741 3100162 3100163

3100167 3102124 3102237 3103756 3104078

3104216 3105468 3105485 3105487 3106344

3107576 3107951 3107955 3108989 3108996

3109495 3109740 3111308 3111311 3112136

3114266 3117077 3117486 3117688 3119288

3121780 3121786 3121894 3121899 3122449

3122567 3122710 3122717 3123415 3123705

3123706 3123707 3123840 3124841 3125527

3125901 3125914 3126974 3126975 3127725

3127726 3127736 3127774 3127776 3127778

3127889 3127893 3128623 3128627 3130213

3130215 3130216 3130528 3130532 3130533

3130538 3130543 3130547 3131319 3131327

3131344 3131759 3131980 3132283 3132714

3132715 3132762 3133023 3133027 3133028

3133031 3133033 3133042 3134007 3134113

3134213 3134300 3134338 3134598 3134796

3134797 3134798 3134955 3137955 3138720

3138724 3138725 3139151 3139510 3139511

3139619 3139908 3140942 3141248 3141400

3142358 3142961 3143019 3143158 3143196

3143441 3143765 3143867 3144630 3144869

3145044 3145046 3145051 3145053 3146487

3146488 3146761 3148003 3148427 3149268

3149746 3150727 3151619 3151620 3151832

3151931 3151932 3152376 3153032 3154212

3154606 3155706 3155841 3155909 3157053

3157411 3157690 3158078 3158340 3158341

3158344 3158904 3160082 3160296 3160389

3161521 3161555 3161562 3161715 3161730
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3161732 3161735 3161854 3162266 3162548

3162663 3163464 3163625 3163740 3165179

3165180 3165371 3165427 3165706 3165942

3166004 3166009 3166534 3166780 3166979

3167212 3167688 3168262 3168861 3168862

3169325 3169398 3169399 3170375 3170462

3171470 3171563 3174015 3174227 3174587

3174610 3185947 3193365 3199592 3199593

3262823 3386844 3392269 3425263 3429703

3429704 3447943 3452951 3453970 3477028

3499807 3540146 3561447 3580893 3588997

3644216 3648878 3648879 3648880 3652442

3653178 3665592 3667663 3669843 3672376

3672377 3672824 3674053 3679161 3680905

3682387 3684202 3692044 3695409 3695410

3695417 3715428 3715610 3729404 3729406

3729407 3732551 3741639 3745392 3748986

3749321 3752694 3752937 3760289 3762272

3762356 3763465 3765232 3769848 3769857

3771150 3771154 3776497 3776498 3777477

3779003 3779283 3782437 3783633 3783693

3784332 3784724 3786350 3788958 3789934

3789984 3790397 3790433 3790780 3790911

3791909 3792893 3794728 3796110 3796111

3796113 3796114 3796116 3798696 3798697

3801291 3801759 3802487 3803119 3804502

3804506 3805128 3807749 3808635 3808693

3809929 3810979 3811234 3811818 3814399

3815169 3816313 3817199 3817999 3818514

3818515 3819275 3819887 3824964 3825957

3826738 3829128 3830197 3830438 3830481

3831350 3831733 3832206 3832438 3832471

3833015 3833438 3834567 3835170 3836102

3836248 3836464 3836466 3837534 3837802

3837901 3838042 3838586 3840110 3840233

3841662 3841666 3841696 3843195 3843201
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3843413 3844019 3845103 3845281 3845942

3846411 3847421 3847423 3847979 3848167

3848473 3848872 3848873 3848946 3849045

3849100 3849339 3849752 3850459 3850643

3851818 3851823 3851937 3851999 3852123

3852163 3852260 3852273 3852404 3852514

3852863 3853047 3853089 3853183 3853214

3853245 3853336 3853464 3853557 3853632

3853711 3853872 3853940 3853956 3853958

3854019 3854045 3854164 3854165 3854220

3854319 3854402 3854407 3854530 3854540

3854543 3854547 3854751 3854755 3854808

3854875 3854876 3854985 3854986 3854988

3855056 3855234 3855235 3855236 3855391

3855448 3855451 3855453 3855495 3855496

3855598 3855601 3855618 3855638 3855639

3855641 3855643 3855693 3855757 3855777

3855885 3855921 3855932 3855935 3855971

3855975 3855976 3856641 3856644 3856761

3857141 3857926 3858175 3858534 3858696

3858706 3858727 3858886 3858912 3859163

3859179 3859336 3859419 3859623 3859731

3859740 3859804 3859836 3859880 3859883

3859886 3860108 3860115 3860118 3860120

3860285 3860286 3860317 3860327 3860459

3860585 3860657 3860741 3860764 3860792

3860802 3860877 3860919 3860935 3860936

3860945 3860947 3861026 3861074 3861143

3861146 3861224 3861242 3861265 3861274

3861294 3861316 3861317 3861340 3861381

3861384 3861422 3861424 3861432 3861466

3861481 3861547 3861552 3861632 3861651

3861660 3861662 3861726 3861846 3861857

3861936 3861941 3862009 3862119 3862238

3862265 3862266 3862290 3862298 3862302

3862303 3862364 3862483 3862630 3862659
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3862681 3862704 3862790 3862865 3862893

3862914 3862976 3863188 3863299 3863334

3863335 3863336 3863337 3863381 3863401

3863464 3863476 3863491 3863517 3863544

3863570 3863595 3863626 3863628 3863677

3863729 3863753 3863838 3863860 3863913

3863918 3863943 3863977 3863995 3864052

3864070 3864132 3864163 3864166 3864233

3864252 3864254 3864347 3864349 3864351

3864394 3864420 3864538 3864586 3864708

3864709 3864770 3864869 3864885 3864897

3864931 3864972 3864986 3865005 3865076

3865143 3865144 3865309 3865314 3865336

3865386 3865416 3865501 3865557 3865577

3865585 3865651 3865666 3865709 3865736

3865747 3865761 3865776 3865777 3865778

3865824 3865834 3865837 3865876 3865888

3866113 3866117 3866120 3866158 3866202

3866226 3866227 3866235 3866334 3866336

3866340 3866464 3866465 3866466 3866469

3866470 3866471 3866473 3866475 3866477

3866482 3866484 3866511 3866540 3866614

3866616 3866656 3866675 3866985 3866989

3867016 3867026 3867027 3867136 3867159

3867290 3867326 3867331 3867342 3867642

3867644 3867747 3867839 3867847 3867863

3867869 3867892 3867904 3867951 3867958

3868004 3868005 3868006 3868096 3868098

3868099 3868103 3868128 3868215 3868313

3869481 3869482 3869483 3869486 3869489

3869638 3870057 3870058 3870064 3870604

3872180 3872532 3873098 3873642 3873780

3873781 3874198 3874199 3874215 3874216

3875814 3875821 3875825 3876975 3876976

3877119 3877452 3878276 3878311 3878655

3878702 3878863 3879359 3879360 3879363
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3880159 3881113 3882501 3883009 3883526

3883951 3884022 3884880 3885692 3886075

3886860 3887112 3887148 3887149 3887152

3887153 3887154 3887158 3887297 3887298

3887959 3888289 3889025 3889143 3889144

3889909 3889910 3890107 3890502 3890935

3891040 3891044 3891053 3891054 3891163

3891164 3891214 3891215 3891219 3891265

3891280 3891411 3891418 3891492 3891495

3891496 3891500 3891501 3891635 3892009

3892010 3892011 3892123 3892360 3892361

3892363 3892489 3892528 3892656 3892657

3892661 3892694 3892702 3892774 3892776

3892845 3892846 3892885 3892973 3893004

3893005 3893011 3893014 3893017 3893018

3893020 3893021 3893022 3893024 3893036

3893107 3893258 3893320 3893343 3893346

3893380 3893381 3893431 3893472 3893488

3893640 3893641 3893642 3893648 3893651

3893656 3893659 3893661 3893662 3893663

3893750 3893754 3893758 3893762 3893850

3893899 3893900 3893903 3893904 3893905

3893906 3893907 3893909 3893970 3893977

3894060 3894071 3894072 3894074 3894104

3894197 3894198 3894201 3894208 3894210

3894301 3894305 3894307 3894453 3894454

3894512 3894528 3894545 3894565 3894676

3894679 3894709 3894710 3894838 3894876

3894920 3894921 3895019 3895032 3895097

3895134 3895164 3895166 3895237 3895244

3895246 3895302 3895356 3895362 3895363

3895401 3895402 3895403 3895439 3895446

3895447 3895457 3895546 3895616 3895617

3895618 3895619 3895638 3895675 3895676

3895893 3895956 3895960 3896001 3896023

3896034 3896035 3896037 3896040 3896042
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3896044 3896045 3896053 3896055 3896087

3896097 3896108 3896139 3896142 3896144

3896160 3896197 3896215 3896248 3896258

3896268 3896293 3896412 3896494 3896536

3896580 3896596 3896597 3896621 3896626

3896636 3896682 3896700 3896766 3896767

3896801 3896853 3896862 3896878 3896880

3896883 3896904 3896929 3896930 3897026

3897054 3897080 3897145 3897172 3897173

3897174 3897324 3897326 3897330 3897336

3897337 3897347 3897348 3897351 3897368

3897439 3897471 3897509 3897511 3897581

3897582 3897583 3897584 3897585 3897586

3897594 3897604 3897629 3897630 3897631

3897632 3897634 3897653 3897656 3897663

3897742 3897743 3897744 3897750 3897754

3897757 3897766 3897827 3897831 3897834

3897838 3897848 3897851 3897852 3897853

3897854 3897856 3897858 3897959 3897997

3898000 3898001 3898004 3898006 3898007

3898010 3898031 3898034 3898036 3898037

3898038 3898040 3898096 3898097 3898098

3898101 3898133 3898155 3898156 3898234

3898235 3898238 3898244 3898249 3898250

3898253 3898255 3898258 3898261 3898265

3898269 3898290 3898293 3898298 3898300

3898301 3898308 3898335 3898343 3898348

3898349 3898353 3898382 3898390 3898407

3898408 3898496 3898499 3898500 3898523

3898547 3898568 3898583 3898584 3898589

3898590 3898591 3898592 3898593 3898594

3898595 3898596 3898613 3898632 3898642

3898643 3898644 3898649 3898661 3898664

3898675 3898679 3898703 3898711 3898721

3898730 3898757 3898768 3898806 3898879

3898911 3898951 3898952 3898962 3898963
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3898975 3898976 3898977 3898978 3898990

3898993 3898998 3899038 3899041 3899042

3899044 3899045 3899046 3899078 3899083

3899084 3899085 3899086 3899112 3899114

3899116 3899121 3899164 3899167 3899193

3899194 3899195 3899247 3899252 3899253

3899254 3899259 3899262 3899263 3899264

3899266 3899269 3899302 3899303 3899326

3899329 3899330 3899331 3899333 3899335

3899336 3899337 3899340 3899341 3899348

3899352 3899358 3899362 3899370 3899371

3899400 3899418 3899421 3899433 3899489

3899495 3899496 3899497 3899543 3899553

3899555 3899560 3899607 3899608 3899614

3899618 3899622 3899644 3899645 3899656

3899683 3899693 3899709 3899712 3899719

3899727 3899735 3899749 3899772 3899778

3899787 3899789 3899792 3899793 3899803

3899806 3899808 3899833 3899837 3899844

3899853 3899873 3899875 3899881 3899882

3899883 3899884 3899885 3899886 3899896

3899899 3899901 3899906 3899907 3899941

3899956 3899997 3899998 3900005 3900007

3900015 3900016 3900018 3900026 3900029

3900042 3900054 3900055 3900056 3900071

3900072 3900081 3900087 3900145 3900159

3900163 3900165 3900170 3900172 3900177

3900178 3900180 3900181 3900182 3900183

3900184 3900198 3900199 3900200 3900201

3900202 3900224 3900236 3900237 3900238

3900239 3900246 3900280 3900290 3900297

3900303 3900376 3900378 3900379 3900388

3900389 3900418 3900420 3900423 3900449

3900471 3900474 3900485 3900495 3900497

3900498 3900499 3900500 3900503 3900504

3900515 3900524 3900529 3900532 3900536
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3900538 3900544 3900553 3900574 3900575

3900577 3900578 3900580 3900582 3900595

3900624 3900634 3900635 3900636 3900637

3900645 3900647 3900654 3900721 3900722

3900723 3900724 3900738 3900747 3900748

3900749 3900765 3900766 3900782 3900804

3900813 3900814 3900816 3900847 3900848

3900851 3900854 3900855 3900857 3900902

3900908 3900929 3900930 3900936 3900966

3900968 3900969 3900970 3900973 3900975

3900978 3900986 3900987 3900990 3900992

3900993 3901010 3901011 3901056 3901057

3901059 3901066 3901069 3901071 3901092

3901099 3901101 3901103 3901120 3901126

3901127 3901131 3901166 3901174 3901175

3901176 3901188 3901211 3901217 3901221

3901224 3901250 3901256 3901257 3901272

3901273 3901274 3901279 3901297 3901303

3901304 3901309 3901318 3901323 3901328

3901329 3901331 3901332 3901335 3901336

3901337 3901338 3901339 3901340 3901341

3901342 3901344 3901345 3901346 3901356

3901384 3901456 3901463 3901534 3901542

3901550 3901551 3901552 3901553 3901554

3901563 3901569 3901577 3901579 3901580

3901581 3901584 3901588 3901590 3901591

3901596 3901598 3901603 3901605 3901611

3901629 3901663 3901671 3901694 3901695

3901697 3901698 3901718 3901724 3901749

3901756 3901808 3901811 3901813 3901818

3901831 3901833 3901835 3901839 3901851

3901854 3901860 3901867 3901869 3901870

3901871 3901872 3901899 3901922 3901923

3901933 3901978 3901979 3901983 3902017

3902022 3902023 3902024 3902026 3902027

3902031 3902033 3902034 3902040 3902042
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3902048 3902058 3902061 3902093 3902141

3902159 3902160 3902161 3902164 3902196

3902210 3902214 3902217 3902218 3902255

3902256 3902257 3902258 3902259 3902260

3902263 3902264 3902266 3902267 3902269

3902274 3902275 3902276 3902280 3902293

3902299 3902305 3902354 3902356 3902361

3902373 3902392 3902393 3902398 3902401

3902434 3902438 3902466 3902469 3902472

3902494 3902504 3902505 3902506 3902571

3902572 3902575 3902582 3902586 3902598

3902637 3902681 3902684 3902689 3902690

3902703 3902704 3902723 3902731 3902735

3902737 3902740 3902760 3902770 3902771

3902808 3902810 3902815 3902823 3902825

3902835 3902862 3902881 3902895 3902901

3902933 3902935 3902936 3902937 3902949

3902952 3902967 3902996 3903000 3903001

3903002 3903004 3903005 3903006 3903008

3903009 3903011 3903019 3903020 3903021

3903022 3903025 3903027 3903033 3903036

3903044 3903046 3903047 3903051 3903053

3903056 3903059 3903061 3903062 3903063

3903066 3903069 3903070 3903071 3903079

3903080 3903128 3903131 3903132 3903136

3903140 3903141 3903142 3903184 3903252

3903255 3903256 3903257 3903259 3903260

3903261 3903262 3903263 3903264 3903265

3903266 3903267 3903269 3903274 3903278

3903279 3903282 3903284 3903288 3903291

3903298 3903305 3903327 3903333 3903335

3903336 3903338 3903341 3903342 3903346

3903349 3903355 3903359 3903393 3903395

3903418 3903419 3903421 3903422 3903426

3903440 3903441 3903443 3903449 3903450

3903451 3903452 3903453 3903454 3903463
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3903468 3903476 3903485 3903556 3903557

3903561 3903562 3903576 3903579 3903584

3903589 3903598 3903602 3903616 3903617

3903623 3903642 3903643 3903644 3903645

3903646 3903651 3903662 3903669 3903670

3903675 3903676 3903693 3903698 3903719

3903721 3903722 3903735 3903736 3903800

3903815 3903818 3903820 3903836 3903838

3903841 3903848 3903855 3903867 3903870

3903882 3903885 3903919 3903921 3903953

3903959 3903961 3903962 3903994 3903995

3903996 3903998 3903999 3904000 3904003

3904004 3904016 3904019 3904021 3904032

3904034 3904036 3904037 3904046 3904048

3904050 3904055 3904056 3904058 3904069

3904079 3904114 3904119 3904141 3904144

3904145 3904185 3904187 3904218 3904222

3904224 3904225 3904229 3904242 3904244

3904246 3904247 3904248 3904250 3904258

3904286 3904289 3904305 3904306 3904307

3904311 3904313 3904352 3904355 3904356

3904360 3904364 3904367 3904376 3904377

3904383 3904388 3904400 3904405 3904406

3904408 3904417 3904419 3904420 3904421

3904422 3904423 3904424 3904425 3904426

3904427 3904428 3904431 3904434 3904440

3904452 3904470 3904475 3904477 3904480

3904481 3904483 3904484 3904486 3904498

3904505 3904506 3904511 3904518 3904520

3904524 3904529 3904530 3904538 3904539

3904545 3904550 3904551 3904563 3904589

3904595 3904598 3904600 3904601 3904602

3904603 3904604 3904611 3904613 3904614

3904615 3904619 3904621 3904633 3904634

3904635 3904642 3904647 3904648 3904650

3904653 3904655 3904656 3904657 3904658
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3904663 3904664 3904665 3904679 3904694

3904696 3904697 3904701 3904703 3904704

3904708 3904712 3904725 3904727 3904731

3904732 3904736 3904749 3904750 3904751

3904762 3904767 3904769 3904783 3904797

3904800 3904803 3904804 3904805 3904807

3904811 3904812 3904813 3904814 3904818

3904852 3904860 3904861 3904862 3904870

3904871 3904873 3904876 3904898 3904905

3904906 3904908 3904910 3904931 3904934

3904952 3904962 3904963 3904965 3904966

3905005 3905006 3905008 3905009 3905010

3905013 3905016 3905017 3905021 3905059

3905060 3905061 3905062 3905078 3905082

3905091 3905092 3905096 3905100 3905104

3905111 3905112 3905113 3905114 3905133

3905137 3905144 3905147 3905148 3905152

3905161 3905166 3905170 3905171 3905172

3905174 3905181 3905182 3905186 3905190

3905192 3905193 3905194 3905196 3905221

3905222 3905230 3905234 3905235 3905241

3905244 3905245 3905250 3905258 3905261

3905262 3905265 3905268 3905270 3905273

3905277 3905313 3905316 3905319 3905322

3905327 3905328 3905329 3905331 3905358

3905359 3905364 3905366 3905372 3905376

3905377 3905411 3905419 3905437 3905442

3905460 3905468 3905469 3905480 3905485

3905489 3905500 3905542 3905547 3905550

3905551 3905552 3905569 3905572 3905608

3905613 3905614 3905615 3905616 3905620

3905633 3905638 3905683 3905684 3905702

3905703 3905704 3905706 3905707 3905712

3905753 3905759 3905761 3905762 3905763

3905768 3905771 3905781 3905782 3905784

3905785 3905786 3905788 3905791 3905792
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3905793 3905794 3905795 3905797 3905799

3905800 3905801 3905826 3905827 3905828

3905830 3905831 3905836 3905837 3905855

3905859 3905860 3905861 3905862 3905940

3905941 3905943 3905944 3905945 3905955

3905962 3905972 3905974 3905987 3905999

3906014 3906015 3906026 3906056 3906057

3906058 3906060 3906064 3906068 3906071

3906074 3906076 3906078 3906083 3906091

3906094 3906112 3906113 3906114 3906115

3906118 3906129 3906140 3906141 3906147

3906152 3906153 3906155 3906161 3906168

3906183 3906200 3906205 3906211 3906213

3906216 3906221 3906225 3906270 3906276

3906278 3906279 3906282 3906284 3906290

3906300 3906301 3906302 3906304 3906382

3906390 3906392 3906404 3906408 3906414

3906417 3906418 3906419 3906421 3906424

3906425 3906426 3906427 3906428 3906440

3906441 3906461 3906464 3906493 3906542

3906543 3906544 3906547 3906551 3906558

3906597 3906599 3906602 3906604 3906607

3906621 3906622 3906656 3906657 3906658

3906660 3906706 3906707 3906718 3906721

3906731 3906732 3906733 3906736 3906737

3906739 3906740 3906741 3906742 3906746

3906747 3906748 3906749 3906750 3906751

3906753 3906754 3906799 3906800 3906806

3906807 3906808 3906844 3906851 3906852

3906861 3906862 3906863 3906864 3906865

3906866 3906867 3906913 3906914 3906915

3906922 3906928 3906929 3906930 3906936

3906937 3906972 3906973 3906974 3906981

3906988 3907023 3907026 3907027 3907028

3907030 3907031 3907034 3907036 3907067

3907073 3907076 3907079 3907081 3907084
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3907085 3907086 3907087 3907090 3907094

3907095 3907098 3907108 3907109 3907110

3907113 3907189 3907198 3907199 3907206

3907207 3907208 3907219 3907254 3907255

3907260 3907264 3907269 3907273 3907274

3907275 3907276 3907277 3907278 3907279

3907280 3907283 3907284 3907288 3907292

3907335 3907347 3907348 3907354 3907363

3907366 3907367 3907384 3907407 3907409

3907411 3907428 3907431 3907442 3907473

3907478 3907481 3907482 3907485 3907487

3907490 3907502 3907505 3907518 3907520

3907521 3907522 3907525 3907526 3907527

3907544 3907553 3907554 3907558 3907584

3907585 3907603 3907605 3907612 3907616

3907623 3907626 3907656 3907657 3907659

3907662 3907673 3907674 3907678 3907681

3907688 3907693 3907711 3907712 3907714

3907731 3907734 3907735 3907736 3907738

3907747 3907764 3907765 3907766 3907767

3907768 3907769 3907770 3907771 3907772

3907773 3907774 3907775 3907776 3907777

3907778 3907782 3907785 3907791 3907796

3907808 3907811 3907812 3907834 3907855

3907856 3907857 3907860 3907872 3907874

3907890 3907896 3907897 3907898 3907899

3907914 3907927 3907942 3907943 3907945

3907947 3907950 3907952 3907971 3907987

3907989 3907994 3907997 3908016 3908017

3908020 3908021 3908024 3908025 3908027

3908034 3908035 3908049 3908051 3908055

3908056 3908082 3908083 3908086 3908089

3908132 3908137 3908143 3908161 3908188

3908189 3908190 3908191 3908192 3908193

3908246 3908253 3908266 3908267 3908269

3908273 3908275 3908278 3908279 3908280
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3908283 3908284 3908287 3908288 3908295

3908296 3908327 3908349 3908404 3908405

3908422 3908439 3908452 3908453 3908489

3908490 3908493 3908494 3908495 3908497

3908498 3908499 3908501 3908504 3908505

3908508 3908511 3908513 3908514 3908515

3908516 3908517 3908518 3908519 3908520

3908521 3908522 3908523 3908524 3908526

3908528 3908530 3908538 3908569 3908585

3908589 3908595 3908609 3908621 3908624

3908662 3908663 3908666 3908667 3908671

3908675 3908676 3908677 3908678 3908712

3908716 3908717 3908718 3908721 3908726

3908727 3908728 3908729 3908733 3908741

3908748 3908751 3908752 3908753 3908754

3908768 3908774 3908775 3908777 3908795

3908796 3908809 3908821 3908829 3908872

3908873 3908883 3908888 3908896 3908899

3908903 3908920 3908930 3908934 3908942

3908952 3908956 3908957 3908960 3908962

3908969 3908970 3908981 3908983 3908985

3908991 3908993 3908995 3908997 3909025

3909033 3909035 3909036 3909037 3909038

3909042 3909046 3909047 3909048 3909057

3909061 3909063 3909067 3909070 3909071

3909072 3909075 3909080 3909082 3909086

3909087 3909088 3909090 3909099 3909101

3909102 3909106 3909107 3909109 3909112

3909117 3909123 3909129 3909131 3909140

3909143 3909146 3909148 3909149 3909150

3909151 3909152 3909155 3909159 3909162

3909165 3909166 3909170 3909171 3909174

3909175 3909178 3909181 3909183 3909185

3909186 3909187 3909189 3909210 3909211

3909213 3909214 3909215 3909218 3909221

3909242 3909246 3909247 3909248 3909249
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3909252 3909265 3909266 3909267 3909268

3909269 3909272 3909273 3909288 3909289

3909290 3909291 3909292 3909331 3909332

3909334 3909336 3909341 3909342 3909343

3909344 3909353 3909357 3909383 3909392

3909395 3909398 3909399 3909402 3909413

3909417 3909421 3909427 3909440 3909445

3909455 3909458 3909476 3909477 3909481

3909486 3909491 3909492 3909503 3909504

3909508 3909516 3909534 3909537 3909541

3909543 3909544 3909549 3909583 3909654

3909663 3909664 3909674 3909681 3909683

3909696 3909704 3909705 3909707 3909710

3909725 3909734 3909741 3909749 3909783

3909790 3909793 3909795 3909798 3909804

3909809 3909810 3909818 3909819 3909832

3909840 3909842 3909844 3909854 3909860

3909862 3909898 3909907 3909908 3909922

3909929 3909944 3909957 3909967 3909978

3909987 3909990 3909992 3909994 3909995

3909996 3910001 3910004 3910017 3910026

3910027 3910028 3910033 3910043 3910046

3910121 3910132 3910133 3910135 3910137

3910138 3910139 3910140 3910141 3910142

3910145 3910147 3910154 3910155 3910156

3910159 3910178 3910179 3910184 3910186

3910240 3910247 3910290 3910292 3910293

3910296 3910297 3910298 3910299 3910300

3910302 3910303 3910304 3910311 3910317

3910338 3910339 3910340 3910341 3910354

3910357 3910359 3910384 3910385 3910386

3910392 3910418 3910423 3910425 3910447

3910450 3910452 3910459 3910465 3910468

3910469 3910505 3910517 3910526 3910535

3910546 3910548 3910549 3910555 3910560

3910561 3910565 3910569 3910570 3910572
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3910574 3910620 3910621 3910624 3910626

3910627 3910628 3910630 3910631 3910632

3910650 3910657 3910658 3910659 3910661

3910665 3910667 3910668 3910669 3910670

3910671 3910674 3910682 3910684 3910689

3910696 3910701 3910703 3910751 3910757

3910769 3910773 3910778 3910780 3910781

3910783 3910808 3910816 3910822 3910823

3910824 3910830 3910833 3910834 3910873

3910878 3910971 3910972 3910976 3910988

3910989 3910995 3911011 3911013 3911018

3911033 3911037 3911038 3911039 3911040

3911044 3911046 3911047 3911048 3911051

3911055 3911077 3911078 3911079 3911080

3911084 3911101 3911108 3911109 3911120

3911151 3911153 3911162 3911167 3911198

3911249 3911252 3911278 3911282 3911283

3911285 3911289 3911290 3911291 3911298

3911299 3911300 3911302 3911319 3911339

3911349 3911351 3911356 3911359 3911363

3911365 3911366 3911383 3911385 3911389

3911390 3911391 3911395 3911397 3911398

3911400 3911421 3911423 3911424 3911425

3911426 3911427 3911428 3911429 3911432

3911442 3911463 3911464 3911465 3911466

3911468 3911469 3911471 3911472 3911474

3911475 3911509 3911512 3911513 3911519

3911557 3911558 3911580 3911582 3911590

3911598 3911604 3911605 3911608 3911609

3911610 3911620 3911621 3911622 3911657

3911663 3911700 3911702 3911704 3911720

3911722 3911723 3911724 3911725 3911729

3911730 3911768 3911769 3911770 3911772

3911775 3911793 3911800 3911801 3911806

3911843 3911844 3911846 3911849 3911858

3911859 3911862 3911867 3911868 3911877
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3911878 3911880 3911883 3911889 3911924

3911939 3911940 3911941 3911951 3911953

3911964 3911985 3911988 3912025 3912028

3912029 3912030 3912031 3912034 3912035

3912038 3912042 3912071 3912074 3912090

3912097 3912103 3912104 3912105 3912112

3912115 3912122 3912124 3912125 3912138

3912173 3912176 3912214 3912220 3912243

3912245 3912246 3912248 3912251 3912254

3912268 3912269 3912270 3912272 3912273

3912275 3912276 3912279 3912282 3912284

3912315 3912317 3912319 3912320 3912321

3912377 3912378 3912379 3912382 3912389

3912396 3912398 3912399 3912400 3912421

3912423 3912424 3912426 3912427 3912429

3912430 3912432 3912433 3912440 3912441

3912442 3912451 3912461 3912483 3912485

3912489 3912492 3912493 3912494 3912495

3912497 3912508 3912537 3912539 3912540

3912543 3912546 3912547 3912560 3912624

3912625 3912630 3912631 3912632 3912636

3912698 3912715 3912737 3912738 3912739

3912741 3912772 3912792 3912793 3912794

3912795 3912800 3912801 3912802 3912803

3912809 3912869 3912896 3912900 3912934

3912937 3912943 3912944 3912945 3912948

3912998 3913032 3913038 3913039 3913042

3913043 3913049 3913078 3913083 3913092

3913132 3913135 3913136 3913153 3913205

3913207 3913226 3913279 3913281 3913290

3913308 3913309 3913320 3913326 3913334

3913342 3913343 3913346 3913352 3913360

3913364 3913405 3913408 3913419 3913420

3913423 3913438 3913441 3913445 3913467

3913492 3913498 3913499 3913500 3913506

3913630 3913635 3913661 3913702 3913703
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3913704 3913722 3913723 3913725 3913726

3913727 3913729 3913733 3913734 3913738

3913742 3913743 3913744 3913746 3913749

3913919 3913920 3913925 3914066 3914072

3914075 3914076 3914077 3914078 3914080

3914245 3914492 3914493 3914496 3914497

3914682 3914683 3914684 3914686 3914687

3914692 3914693 3914695 3914703 3914705

3914742 3914788 3914941 3914947 3914950

3915025 3915035 3915043 3915052 3915356

3915543 3915546 3915548 3915549 3915611

3915612 3915613 3915614 3915616 3915617

3915618 3915635 3915643 3915648 3915650

3915717 3915724 3915728 3915730 3915731

3915937 3915950 3915951 3916146 3916156

3916191 3916254 3916279 3916280 3916281

3916476 4018650 4018651
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APPL NO CLASS RENEWAL DATE

533 6 04/06/2016

723 5 08/06/2016

790 2 09/06/2016

791 4 09/06/2016

792 6 09/06/2016

794 9 09/06/2016

796 12 09/06/2016

2348 30 22/07/2016

4127 33 27/08/2016

4702 33 03/09/2016

4756 5 04/09/2019

5709 33 23/09/2016

107919 10 06/03/2019

112973 7 22/08/2019

112974 9 22/08/2019

112975 11 22/08/2019

152575 14 04/02/2019

152906 34 26/02/2019

153020 34 05/03/2019

153022 34 05/03/2019

153023 34 05/03/2019

156394 34 24/11/2019

158177 25 01/04/2019

158179 25 01/04/2019

158183 25 01/04/2019

158196 1 02/04/2019

158760 5 12/05/2019

158819 21 15/05/2019

158820 21 15/05/2019

159626 12 13/07/2019

159627 11 13/07/2019

159628 9 13/07/2019

159629 7 13/07/2019

159630 11 13/07/2019

159631 7 13/07/2019

159632 11 13/07/2019

159633 7 13/07/2019

194225 12 28/01/2019

195338 25 06/04/2019

195635 5 25/04/2019
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197854 5 07/09/2019

223843 7 18/08/2016

234414 21 26/03/2018

240413 24 06/02/2019

240485 5 13/02/2019

240507 29 13/02/2019

240646 12 20/02/2019

240857 14 23/04/2019

255692 4 28/03/2014

255694 4 28/03/2014

273411 7 12/07/2016

292096 5 14/11/2018

292098 5 14/11/2018

292099 5 14/11/2018

295769 7 19/04/2019

297539 34 11/07/2019

298236 12 07/08/2019

299993 31 15/10/2019

299995 31 15/10/2019

299996 31 15/10/2019

338007 3 30/06/2016

338115 21 04/07/2016

338116 21 04/07/2016

368209 21 03/11/2018

370230 5 29/12/2018

370821 25 12/01/2019

372355 11 02/02/2019

374031 32 27/03/2019

374032 32 27/03/2019

376819 5 09/06/2019

379228 33 04/08/2019

379269 5 05/08/2019

379660 5 18/08/2019

384495 5 22/12/2019

424147 6 10/07/1994

427857 1 29/09/2015

427865 1 29/09/2015

427876 1 29/09/2015

438783 5 07/06/2016
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438798 18 07/06/2016

439031 17 14/06/2016

439040 7 14/06/2016

439188 16 18/06/2016

440076 5 11/07/2016

440146 11 11/07/2016

443594 5 27/09/2016

443762 11 01/10/2016

443766 11 01/10/2016

443767 12 01/10/2016

446636 3 10/12/2016

446663 5 10/12/2016

448189 3 15/01/1996

484892 21 28/01/2019

484931 33 29/01/2019

485022 16 01/02/2019

485023 3 01/02/2019

485029 6 01/02/2019

485030 18 01/02/2019

485031 26 01/02/2019

485061 11 01/02/2019

485175 5 03/02/2019

485197 5 03/02/2019

485256 34 04/02/2019

485391 11 05/02/2019

485506 9 15/02/2019

485525 30 09/02/2019

485526 30 09/02/2019

486318 5 24/02/2019

486319 5 24/02/2019

486320 5 24/02/2019

486321 5 24/02/2019

486326 5 24/02/2019

486329 1 24/02/2019

486351 5 24/02/2019

486352 5 24/02/2019

486682 12 01/03/2019

486792 3 02/03/2019

486916 2 03/03/2019
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486926 34 07/03/2018

487368 6 14/03/2019

487542 11 18/03/2019

489063 5 12/04/2019

490950 34 12/05/2019

491416 1 23/05/2019

492652 1 13/06/2019

492924 9 16/06/2019

493167 33 20/06/2009

493266 25 22/06/2019

493316 25 23/06/2019

495718 7 09/08/2019

499538 11 17/10/2019

501915 7 07/12/2019

504705 5 02/02/2019

504838 16 03/02/2019

505632 5 20/02/2019

506735 5 10/03/2019

518571 7 18/10/2013

527793 9 10/04/2010

527793 9 10/04/2010

567560 33 14/02/2019

567776 30 18/02/2019

575739 4 22/06/2016

576094 7 29/06/2016

576235 9 30/06/2012

576503 5 06/07/2016

577662 28 23/07/2016

581845 9 25/09/2012

583048 25 15/10/2016

586467 8 09/12/2016

608294 5 01/10/2013

623283 8 25/03/2014

637360 99 18/08/2008

637939 3 24/08/2018

647494 25 12/01/2004

649323 5 20/12/2014

649955 12 26/12/2018

651738 3 11/01/2019
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651740 3 11/01/2019

652235 5 16/01/2019

653335 9 27/01/2019

653487 5 30/01/2019

653514 5 30/01/2019

653609 5 30/01/2019

653611 5 30/01/2019

653612 5 30/01/2019

653613 5 30/01/2019

653616 5 30/01/2019

653617 5 30/01/2019

653618 5 30/01/2019

653625 5 30/01/2019

653889 2 31/01/2019

653891 24 31/01/2019

653986 5 01/02/2019

654000 5 01/02/2019

654123 12 01/02/2019

656702 5 24/02/2019

656704 5 24/02/2019

656721 5 24/02/2019

657522 5 02/03/2019

657740 5 06/03/2019

659832 5 20/03/2019

659833 5 20/03/2019

659834 5 20/03/2019

665127 29 09/05/2015

675247 31 31/08/2019

676241 30 09/08/2015

679237 5 07/09/2019

680796 4 19/09/2012

691823 2 22/12/2015

693311 24 03/01/2020

710764 25 10/04/2013

718381 9 10/06/2016

718383 21 10/06/2016

718436 16 12/06/2016

719395 25 20/06/2016

719415 1 24/06/2016
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742425 6 22/07/2016

788916 30 23/01/2018

793056 7 26/02/2018

798201 5 13/04/2018

806220 31 15/06/2018

807397 16 23/06/2018

807398 16 23/06/2018

811224 5 21/07/2018

814405 34 12/08/2008

815591 8 21/08/2018

819740 3 18/09/2018

821510 5 30/09/2008

828417 30 19/11/2018

830997 5 07/12/2018

831001 5 07/12/2018

832177 25 14/12/2018

832178 25 14/12/2018

832179 25 14/12/2018

834238 16 28/12/2018

834239 16 28/12/2018

837513 30 20/01/2019

838022 24 25/01/2019

838023 24 25/01/2019

838052 16 25/01/2019

838247 5 25/01/2019

838348 12 25/01/2019

838376 12 27/01/2019

838613 30 27/01/2019

838645 26 28/01/2019

838871 14 29/01/2019

839175 1 01/02/2019

839230 14 01/02/2019

839317 5 01/02/2019

839319 5 01/02/2019

839323 5 01/02/2019

839324 5 01/02/2019

839325 5 01/02/2019

839332 25 01/02/2019

839339 16 01/02/2019
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839509 17 02/02/2019

839555 8 02/02/2019

839585 7 02/02/2019

839586 8 02/02/2019

839588 11 02/02/2019

839589 21 02/02/2019

839590 7 02/02/2019

839591 8 02/02/2019

839592 9 02/02/2019

839593 11 02/02/2019

839594 21 02/02/2019

839607 30 02/02/2019

839609 30 02/02/2019

839856 16 04/02/2019

839982 5 05/02/2019

839986 5 05/02/2019

839991 5 05/02/2019

840121 5 05/02/2019

840217 12 08/02/2019

840221 16 08/02/2019

840351 7 08/02/2019

840352 9 08/02/2019

840354 6 08/02/2019

840357 27 08/02/2019

840363 20 08/02/2019

840364 19 08/02/2019

840366 17 08/02/2019

840370 12 08/02/2019

840371 11 08/02/2019

840373 1 08/02/2019

840374 4 08/02/2019

840487 25 09/02/2019

840494 25 09/02/2019

840495 25 09/02/2019

840551 11 09/02/2019

840552 11 09/02/2019

840560 10 09/02/2019

840562 10 09/02/2019

840563 9 09/02/2019
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840564 10 09/02/2019

840565 9 09/02/2019

840580 25 09/02/2019

840684 5 10/02/2019

840767 8 11/02/2019

841204 4 15/02/2019

841207 9 15/02/2019

841309 29 16/02/2019

841310 32 16/02/2019

841320 16 16/02/2019

841594 7 17/02/2019

841716 28 18/02/2019

841894 3 19/02/2019

841905 16 19/02/2019

841939 5 19/02/2019

841950 10 19/02/2019

841953 14 19/02/2019

841954 13 19/02/2019

842230 5 22/02/2019

842247 34 22/02/2019

842318 5 22/02/2019

842504 30 23/02/2019

842509 5 23/02/2019

842573 7 24/02/2019

842574 7 24/02/2019

842663 1 24/02/2019

842685 5 24/02/2019

842691 5 24/02/2019

842698 5 24/02/2019

843271 7 01/03/2019

843272 8 01/03/2019

843273 9 01/03/2019

843342 7 01/03/2019

843388 9 01/03/2019

843389 11 01/03/2019

843398 16 01/03/2019

843399 10 01/03/2019

843411 1 02/03/2019

843413 3 02/03/2019
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843414 4 02/03/2019

843415 5 02/03/2019

843416 6 02/03/2019

843417 7 02/03/2019

843419 9 02/03/2019

843422 12 02/03/2019

843423 13 02/03/2019

843424 14 02/03/2019

843425 15 02/03/2019

843426 16 02/03/2019

843427 17 22/03/2019

843431 21 22/03/2019

843433 23 02/03/2019

843434 24 02/03/2019

843437 27 02/03/2019

843437 27 02/03/2019

843438 28 02/03/2019

843440 30 02/03/2019

843443 33 02/03/2019

844255 2 08/03/2019

844449 17 09/03/2019

844450 17 09/03/2019

844779 7 11/03/2019

845199 16 15/03/2019

845438 7 16/03/2019

846150 2 18/03/2019

846214 31 19/03/2019

846215 31 19/03/2019

847504 5 04/02/2019

847529 5 05/02/2019

847578 7 05/02/2019

847581 17 05/02/2019

847736 5 09/02/2019

848438 2 30/03/2019

848444 8 30/03/2019

848454 20 30/03/2019

848465 32 30/03/2019

848466 33 30/03/2019

848857 5 31/03/2019
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849165 32 01/04/2019

849725 14 05/04/2019

849969 5 07/04/2019

849973 5 07/04/2019

851404 12 15/04/2019

851405 20 15/04/2019

851532 32 15/04/2019

852093 11 20/04/2019

852133 7 20/04/2019

852244 16 21/04/2019

852970 3 23/04/2019

852972 4 23/04/2019

855957 9 12/05/2019

856097 16 13/05/2019

856656 5 17/05/2019

857129 25 20/05/2019

858313 9 28/05/2019

858332 32 28/05/2019

858332 32 28/05/2019

859078 3 02/06/2019

860502 28 10/06/2019

860876 1 14/06/2019

861642 5 18/06/2019

863017 5 28/06/2019

863018 5 28/06/2019

865694 11 14/07/2019

865695 11 14/07/2019

866130 7 15/07/2019

866210 2 16/07/2019

867349 19 22/07/2019

868797 3 30/07/2019

870171 1 06/08/2019

870172 5 06/08/2019

870174 10 06/08/2019

872740 16 23/08/2019

873404 21 26/08/2019

873713 3 30/08/2019

876187 5 13/09/2019

876188 5 13/09/2019
 
 

 

6970



Trade Marks Journal No: 1888 ,   11/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

876189 5 13/09/2019

879641 29 01/10/2019

879641 29 01/10/2019

879783 9 04/10/2019

881390 34 12/10/2019

881942 11 14/10/2019

888361 3 26/11/2019

891179 16 10/12/2019

892733 34 20/12/2019

892734 34 20/12/2019

894119 3 24/12/2019

898143 5 17/01/2010

938244 17 10/07/2010

954175 13 07/09/2010

966911 5 30/10/2010

990365 32 15/02/2011

1002966 25 12/04/2011

1003644 30 16/04/2011

1007720 6 04/05/2011

1023766 2 05/07/2011

1030022 2 24/07/2011

1055463 16 31/10/2011

1055464 12 31/10/2011

1076818 5 30/01/2012

1082556 21 22/02/2012

1082645 31 22/02/2012

1086932 5 13/03/2012

1109670 9 06/06/2012

1126907 33 19/08/2012

1149324 10 30/10/2012

1149325 10 30/10/2012

1160236 4 20/12/2012

1246536 99 29/10/2013

1246537 99 29/10/2013

1251168 9 21/11/2013

1261892 4 19/01/2014

1261893 4 19/01/2014

1293285 7 29/06/2014

1306260 29 01/09/2014
 
 

 

6971



Trade Marks Journal No: 1888 ,   11/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1341134 99 25/02/2015

1371272 99 14/07/2015

1375086 34 02/08/2015 16:54:00

1376927 16 11/08/2015

1389298 20 03/10/2015

1414875 41 18/01/2016

1426213 42 02/03/2016

1458225 5 09/06/2016

1460780 5 05/06/2016 12:20:00

1461251 42 06/06/2016 16:39:00

1461341 99 07/06/2016

1461812 99 12/06/2016

1461949 99 12/06/2016

1462273 28 19/06/2016 12:53:00

1462274 25 19/06/2016 12:53:00

1462275 18 19/06/2016 12:53:00

1462276 14 19/06/2016 12:53:00

1462277 9 19/06/2016 12:53:00

1462366 30 19/06/2016 14:17:00

1462600 25 19/06/2016

1462602 25 19/06/2016

1462604 25 19/06/2016

1463106 16 21/06/2016

1463515 2 22/06/2016 14:35:00

1467950 99 07/07/2016

1468370 25 10/07/2016

1468864 1 11/07/2016 12:13:00

1468865 1 11/07/2016 12:13:00

1469007 39 11/07/2016

1469008 29 11/07/2016

1469009 35 11/07/2016

1469912 30 14/07/2016 12:10:00

1470312 5 14/07/2016

1470332 10 17/07/2016 12:18:00

1471606 36 20/07/2016 12:24:00

1471608 36 20/07/2016 12:24:00

1471609 36 20/07/2016 12:24:00

1471612 37 20/07/2016 12:24:00

1471613 37 20/07/2016 12:24:00
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1471614 41 20/07/2016 12:24:00

1471615 41 20/07/2016 12:24:00

1471617 41 20/07/2016 12:24:00

1471745 5 20/07/2016

1471990 37 21/07/2016 14:14:00

1471991 41 21/07/2016 14:01:00

1471992 36 21/07/2016 14:01:00

1471993 37 21/07/2016 14:01:00

1471994 41 21/07/2016 14:01:00

1475485 34 02/08/2016 15:35:00

1475833 34 03/08/2016 14:05:00

1475836 34 03/08/2016 14:05:00

1476611 3 07/08/2016 12:40:00

1477280 3 08/08/2016

1477281 5 08/08/2016 15:06:00

1477933 42 11/08/2016 11:02:00

1481858 34 25/08/2016 15:43:00

1483714 34 01/09/2016 12:11:00

1484237 9 04/09/2016

1486284 5 12/09/2016 12:35:00

1490282 36 22/09/2016 15:41:00

1490283 36 22/09/2016 15:41:00

1490285 36 22/09/2016 15:41:00

1490287 36 22/09/2016 15:41:00

1490288 36 22/09/2016 15:41:00

1490499 42 25/09/2016

1493125 21 04/10/2016

1493126 16 04/10/2016 14:14:00

1493127 16 04/10/2016 14:14:00

1493128 21 04/10/2016 14:14:00

1493358 5 04/10/2016

1493359 5 04/10/2016

1493360 5 04/10/2016

1495671 34 11/10/2016 14:29:00

1496241 16 12/10/2016

1499252 5 27/10/2016 14:36:00

1499284 5 27/10/2016 14:56:00

1506690 1 22/11/2016

1510038 6 04/12/2016
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1569842 39 19/06/2017

1652838 24 12/02/2018

1652850 11 12/02/2018

1653341 41 13/02/2018

1653342 41 13/02/2018

1653345 16 13/02/2018

1653346 16 13/02/2018

1656238 21 20/02/2018

1672112 30 03/04/2018

1687389 42 14/05/2018

1688439 30 16/05/2018

1694908 11 04/06/2018

1695752 5 05/06/2018

1699897 35 17/06/2018

1701237 25 19/06/2018

1708220 32 09/07/2018

1709242 25 10/07/2018

1711535 25 17/07/2018

1711789 5 18/07/2018

1711976 24 18/07/2018

1715142 25 28/07/2018

1715358 9 29/07/2018

1715584 9 29/07/2018

1715585 16 29/07/2018

1715586 35 29/07/2018

1715587 36 29/07/2018

1715588 38 29/07/2018

1715589 41 29/07/2018

1715590 42 29/07/2018

1715774 39 30/07/2018

1715977 16 30/07/2018

1721888 7 14/08/2018

1721890 11 14/08/2018

1721893 17 14/08/2018

1729460 31 09/09/2018

1729888 31 10/09/2018

1731429 26 12/09/2018

1754023 5 15/11/2018

1754575 5 18/11/2018
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1754576 5 18/11/2018

1760536 11 05/12/2018

1763348 39 12/12/2018

1765937 30 19/12/2018

1765960 5 19/12/2018

1766770 41 22/12/2018

1769750 5 31/12/2018

1769751 5 31/12/2018

1769752 5 31/12/2018

1771952 10 07/01/2019

1771953 5 07/01/2019

1773811 5 13/01/2019

1773932 16 14/01/2019

1773934 16 14/01/2019

1774674 35 16/01/2019

1774691 35 16/01/2019

1774934 16 16/01/2019

1774935 16 16/01/2019

1774936 35 16/01/2019

1774937 35 16/01/2019

1775120 8 16/01/2019

1775290 25 19/01/2019

1775337 35 19/01/2019

1775880 7 20/01/2019

1775903 99 20/01/2019

1775989 16 20/01/2019

1776015 25 20/01/2019

1776204 7 20/01/2019

1776307 17 20/01/2019

1776360 19 21/01/2019

1776966 35 22/01/2019

1776967 36 22/01/2019

1776968 42 22/01/2019

1777007 19 22/01/2019

1777403 41 23/01/2019

1777405 44 23/01/2019

1777406 44 23/01/2019

1777786 11 27/01/2019

1777831 36 27/01/2019
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1777908 39 27/01/2019

1777911 20 27/01/2019

1777914 4 27/01/2019

1777937 43 27/01/2019

1777986 99 27/01/2019

1777994 6 27/01/2019

1777995 7 27/01/2019

1777997 9 27/01/2019

1777998 11 27/01/2019

1778031 99 27/01/2019

1778035 5 27/01/2019

1778046 5 27/01/2019

1778047 5 27/01/2019

1778048 5 27/01/2019

1778049 5 27/01/2019

1778050 5 27/01/2019

1778051 5 27/01/2019

1778052 5 27/01/2019

1778053 5 27/01/2019

1778054 5 27/01/2019

1778096 10 27/01/2019

1778117 16 27/01/2019

1778119 20 27/01/2019

1778147 11 27/01/2019

1778148 35 27/01/2019

1778153 35 27/01/2019

1778187 41 28/01/2019

1778189 7 28/01/2019

1778198 24 28/01/2019

1778227 25 28/01/2019

1778238 31 28/01/2019

1778241 32 28/01/2019

1778352 9 28/01/2019

1778353 7 28/01/2019

1778368 14 28/01/2019

1778379 7 28/01/2019

1778402 3 28/01/2019

1778403 3 28/01/2019

1778404 3 28/01/2019
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1778405 3 28/01/2019

1778425 3 28/01/2019

1778436 35 28/01/2019

1778437 35 28/01/2019

1778438 35 28/01/2019

1778439 35 28/01/2019

1778441 42 28/01/2019

1778442 42 28/01/2019

1778443 42 28/01/2019

1778444 42 28/01/2019

1778479 99 28/01/2019

1778529 9 28/01/2019

1778543 28 28/01/2019

1778544 25 28/01/2019

1778557 24 28/01/2019

1778579 18 28/01/2019

1778633 5 28/01/2019

1778634 5 28/01/2019

1778636 41 28/01/2019

1778644 16 28/01/2019

1778645 35 28/01/2019

1778696 9 28/01/2019

1778697 9 28/01/2019

1778698 9 28/01/2019

1778733 99 28/01/2019

1778734 99 28/01/2019

1778743 29 29/01/2019

1778744 29 29/01/2019

1778760 21 29/01/2019

1778821 16 29/01/2019

1778888 43 29/01/2019

1778892 30 29/01/2019

1778899 29 29/01/2019

1778939 37 29/01/2019

1778976 33 29/01/2019

1778977 33 29/01/2019

1778980 43 29/01/2019

1778993 7 29/01/2019

1778995 19 29/01/2019
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1779022 2 29/01/2019

1779037 30 29/01/2019

1779067 5 29/01/2019

1779068 5 29/01/2019

1779074 99 29/01/2019

1779131 5 29/01/2019

1779133 5 29/01/2019

1779136 5 29/01/2019

1779138 5 29/01/2019

1779139 5 29/01/2019

1779140 5 29/01/2019

1779141 5 29/01/2019

1779142 5 29/01/2019

1779146 5 29/01/2019

1779184 5 29/01/2019

1779208 5 29/01/2019

1779209 5 29/01/2019

1779211 16 29/01/2019

1779215 25 29/01/2019

1779220 99 29/01/2019

1779240 41 30/01/2019

1779278 5 30/01/2019

1779280 5 30/01/2019

1779282 5 30/01/2019

1779312 34 30/01/2019

1779360 38 30/01/2019

1779361 38 30/01/2019

1779385 17 30/01/2019

1779397 44 30/01/2019

1779496 99 30/01/2019

1779509 99 30/01/2019

1779620 5 30/01/2019

1779621 5 30/01/2019

1779622 5 30/01/2019

1779624 5 30/01/2019

1779625 5 30/01/2019

1779626 5 30/01/2019

1779627 5 30/01/2019

1779629 5 30/01/2019
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1779634 24 30/01/2019

1779640 41 30/01/2019

1779643 14 30/01/2019

1779644 30 30/01/2019

1779712 5 30/01/2019

1779713 5 30/01/2019

1779714 5 30/01/2019

1779728 24 30/01/2019

1779740 33 30/01/2019

1779741 33 30/01/2019

1779743 9 30/01/2019

1779748 9 30/01/2019

1779752 11 30/01/2019

1779777 31 31/01/2019

1779778 31 31/01/2019

1779804 25 02/02/2019

1779808 41 02/02/2019

1779857 9 02/02/2019

1779947 5 02/02/2019

1779948 5 02/02/2019

1779949 5 02/02/2019

1779952 5 02/02/2019

1780033 21 02/02/2019

1780109 14 02/02/2019

1780186 11 02/02/2019

1780197 19 02/02/2019

1780211 18 02/02/2019

1780261 5 02/02/2019

1780367 14 02/02/2019

1780368 35 02/02/2019

1780404 30 02/02/2019

1780482 99 02/02/2019

1780490 16 02/02/2019

1780491 99 02/02/2019

1780497 34 02/02/2019

1780523 5 03/02/2019

1780557 3 03/02/2019

1780562 25 03/02/2019

1780563 25 03/02/2019
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1780589 5 03/02/2019

1780594 5 03/02/2019

1780595 5 03/02/2019

1780616 32 03/02/2019

1780696 1 03/02/2019

1780717 24 03/02/2019

1780740 25 03/02/2019

1780762 29 03/02/2019

1780822 42 03/02/2019

1780940 12 03/02/2019

1780961 9 03/02/2019

1780962 11 03/02/2019

1780963 9 03/02/2019

1780964 11 03/02/2019

1780979 9 03/02/2019

1780980 35 03/02/2019

1780981 16 03/02/2019

1781082 38 03/02/2019

1781083 40 03/02/2019

1781084 42 03/02/2019

1781085 16 03/02/2019

1781088 26 03/02/2019

1781089 35 03/02/2019

1781090 38 03/02/2019

1781091 40 03/02/2019

1781092 42 03/02/2019

1781113 10 03/02/2019

1781291 6 04/02/2019

1781420 42 04/02/2019

1781434 9 04/02/2019

1781516 39 04/02/2019

1781517 39 04/02/2019

1781564 99 04/02/2019

1781623 25 04/02/2019

1781671 16 05/02/2019

1781672 36 05/02/2019

1781768 3 05/02/2019

1781787 20 05/02/2019

1781821 5 05/02/2019
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1781822 5 05/02/2019

1781823 5 05/02/2019

1781824 5 05/02/2019

1781831 5 05/02/2019

1781832 5 05/02/2019

1781833 5 05/02/2019

1782152 30 06/02/2019

1782198 34 06/02/2019

1782199 34 06/02/2019

1782349 1 06/02/2019

1782355 5 06/02/2019

1782379 39 06/02/2019

1782380 39 06/02/2019

1782480 29 06/02/2019

1782497 30 06/02/2019

1782498 5 06/02/2019

1782522 31 06/02/2019

1782551 30 09/02/2019

1782576 5 09/02/2019

1782745 29 09/02/2019

1782747 29 09/02/2019

1782750 29 09/02/2019

1782871 9 09/02/2019

1782872 9 09/02/2019

1782903 25 09/02/2019

1782904 35 09/02/2019

1782905 35 09/02/2019

1782906 35 09/02/2019

1782907 25 09/02/2019

1782993 11 09/02/2019

1782994 6 09/02/2019

1782996 20 09/02/2019

1782997 21 09/02/2019

1783223 5 09/02/2019

1783307 5 10/02/2019

1783332 35 10/02/2019

1783517 42 10/02/2019

1783529 42 10/02/2019

1783536 25 10/02/2019
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1783574 5 10/02/2019

1783603 33 10/02/2019

1783604 33 10/02/2019

1783605 1 10/02/2019

1783606 1 10/02/2019

1783739 7 10/02/2019

1783746 19 10/02/2019

1783751 6 10/02/2019

1783871 5 11/02/2019

1783919 9 11/02/2019

1783920 10 11/02/2019

1783921 5 11/02/2019

1783922 44 11/02/2019

1783923 37 11/02/2019

1783929 9 11/02/2019

1784035 1 11/02/2019

1784036 2 11/02/2019

1784037 3 11/02/2019

1784038 4 11/02/2019

1784039 5 11/02/2019

1784042 8 11/02/2019

1784043 9 11/02/2019

1784280 5 11/02/2019

1784455 3 12/02/2019

1784463 5 12/02/2019

1784464 5 12/02/2019

1784465 5 12/02/2019

1784467 5 12/02/2019

1784468 5 12/02/2019

1784470 5 12/02/2019

1784472 5 12/02/2019

1784473 5 12/02/2019

1784475 16 12/02/2019

1784476 16 12/02/2019

1784478 35 12/02/2019

1784480 35 12/02/2019

1784481 35 12/02/2019

1784578 1 12/02/2019

1784579 1 12/02/2019
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1784615 5 12/02/2019

1784616 42 12/02/2019

1784617 5 12/02/2019

1784618 5 12/02/2019

1784619 42 12/02/2019

1784620 5 12/02/2019

1784621 42 12/02/2019

1784622 42 12/02/2019

1784653 99 12/02/2019

1784906 9 13/02/2019

1784965 35 13/02/2019

1784966 26 13/02/2019

1785062 9 13/02/2019

1785077 16 13/02/2019

1785095 14 13/02/2019

1785150 16 13/02/2019

1785151 35 13/02/2019

1785152 36 13/02/2019

1785153 41 13/02/2019

1785154 16 13/02/2019

1785155 35 13/02/2019

1785156 36 13/02/2019

1785270 9 13/02/2019

1785632 5 16/02/2019

1785633 5 16/02/2019

1785884 5 16/02/2019

1785885 5 16/02/2019

1785886 5 16/02/2019

1785888 5 16/02/2019

1785889 5 16/02/2019

1785978 32 16/02/2019

1785997 10 16/02/2019

1786267 22 17/02/2019

1786410 11 17/02/2019

1786411 6 17/02/2019

1786412 21 17/02/2019

1786508 24 17/02/2019

1787030 25 18/02/2019

1787066 42 18/02/2019
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1787067 10 18/02/2019

1787071 10 18/02/2019

1787150 17 18/02/2019

1787217 9 19/02/2019

1787279 99 19/02/2019

1787445 32 19/02/2019

1787446 32 19/02/2019

1787571 9 20/02/2019

1787675 31 20/02/2019

1787678 29 20/02/2019

1787721 24 20/02/2019

1787722 24 20/02/2019

1787804 10 20/02/2019

1787859 32 20/02/2019

1787917 99 20/02/2019

1788062 3 23/02/2019

1788090 5 23/02/2019

1788096 5 23/02/2019

1788161 23 23/02/2019

1788174 25 23/02/2019

1788177 35 23/02/2019

1788314 1 23/02/2019

1788315 1 23/02/2019

1788317 3 23/02/2019

1788327 5 23/02/2019

1788329 5 23/02/2019

1788331 5 23/02/2019

1788332 5 23/02/2019

1788334 5 23/02/2019

1788932 30 24/02/2019

1788945 36 24/02/2019

1788946 16 24/02/2019

1788947 16 24/02/2019

1788982 99 24/02/2019

1789571 9 25/02/2019

1789826 35 26/02/2019

1789866 28 26/02/2019

1789975 30 26/02/2019

1790084 41 26/02/2019
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1790578 9 27/02/2019

1790599 25 27/02/2019

1790635 16 27/02/2019

1790639 9 27/02/2019

1790640 16 27/02/2019

1790641 35 27/02/2019

1790642 38 27/02/2019

1790643 42 27/02/2019

1790791 41 02/03/2019

1790848 1 02/03/2019

1790896 6 02/03/2019

1791034 17 02/03/2019

1791035 17 02/03/2019

1791036 16 02/03/2019

1791037 16 02/03/2019

1791203 12 02/03/2019

1791477 24 03/03/2019

1791531 9 03/03/2019

1791651 31 03/03/2019

1791842 1 03/03/2019

1791843 1 03/03/2019

1791883 41 04/03/2019

1791892 37 04/03/2019

1792538 35 05/03/2019

1792721 99 05/03/2019

1792797 3 05/03/2019

1793165 5 06/03/2019

1793260 5 06/03/2019

1793261 5 06/03/2019

1793551 30 09/03/2019

1794036 9 09/03/2019

1794189 19 09/03/2019

1794203 2 09/03/2019

1794482 5 12/03/2019

1794484 5 12/03/2019

1794586 16 12/03/2019

1794593 99 12/03/2019

1794716 35 12/03/2019

1794717 25 12/03/2019
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1794718 18 12/03/2019

1794799 30 12/03/2019

1794827 99 12/03/2019

1794849 99 12/03/2019

1794855 25 12/03/2019

1795090 42 13/03/2019

1795569 35 16/03/2019

1796499 16 17/03/2019

1796500 35 17/03/2019

1796502 42 17/03/2019

1796585 99 17/03/2019

1796632 41 18/03/2019

1796672 30 18/03/2019

1796673 30 18/03/2019

1796675 30 18/03/2019

1796753 33 18/03/2019

1796780 9 18/03/2019

1796963 6 18/03/2019

1796964 16 18/03/2019

1796965 35 18/03/2019

1796966 36 18/03/2019

1796967 37 18/03/2019

1796968 41 18/03/2019

1797034 35 19/03/2019

1797055 7 19/03/2019

1797056 21 19/03/2019

1797680 16 20/03/2019

1797697 4 20/03/2019

1797774 36 20/03/2019

1797775 37 20/03/2019

1797776 36 20/03/2019

1797777 37 20/03/2019

1798129 99 20/03/2019

1798130 99 20/03/2019

1798520 35 23/03/2019

1798772 17 23/03/2019

1798909 42 24/03/2019

1798985 99 24/03/2019

1799190 99 24/03/2019
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1799191 99 24/03/2019

1799617 5 25/03/2019

1799719 30 25/03/2019

1799763 99 25/03/2019

1799797 41 25/03/2019

1799798 41 25/03/2019

1799799 41 25/03/2019

1799800 42 25/03/2019

1799801 42 25/03/2019

1799802 42 25/03/2019

1799803 41 25/03/2019

1800076 37 26/03/2019

1800386 99 26/03/2019

1800685 3 27/03/2019

1800729 19 27/03/2019

1801475 33 30/03/2019

1801947 6 31/03/2019

1802231 36 01/04/2019

1802232 37 01/04/2019

1802233 36 01/04/2019

1802234 37 01/04/2019

1802894 36 03/04/2019

1803753 8 08/04/2019

1804223 5 09/04/2019

1804881 19 09/04/2019

1805043 28 13/04/2019

1805514 20 13/04/2019

1805515 21 13/04/2019

1805517 35 13/04/2019

1805518 38 13/04/2019

1805519 40 13/04/2019

1805520 41 13/04/2019

1805521 42 13/04/2019

1805523 6 13/04/2019

1805524 8 13/04/2019

1805530 26 13/04/2019

1805672 39 13/04/2019

1805916 12 14/04/2019

1807057 11 15/04/2019
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1807620 8 16/04/2019

1807806 5 16/04/2019

1807911 9 17/04/2019

1808209 7 17/04/2019

1808460 29 18/04/2019

1808533 35 20/04/2019

1808924 25 21/04/2019

1808978 5 21/04/2019

1809202 40 21/04/2019

1809203 42 21/04/2019

1809600 99 21/04/2019

1809601 99 21/04/2019

1809602 99 21/04/2019

1809863 42 22/04/2019

1810917 99 24/04/2019

1810942 5 24/04/2019

1810962 5 24/04/2019

1811403 41 27/04/2019

1811537 35 27/04/2019

1811770 99 27/04/2019

1811850 9 27/04/2019

1811852 9 27/04/2019

1812410 1 28/04/2019

1812560 5 29/04/2019

1813229 30 30/04/2019

1813992 30 04/05/2019

1814079 5 04/05/2019

1814080 5 04/05/2019

1814081 5 04/05/2019

1814083 5 04/05/2019

1814084 5 04/05/2019

1815194 5 06/05/2019

1815195 5 06/05/2019

1815196 5 06/05/2019

1815197 5 06/05/2019

1815198 5 06/05/2019

1816229 5 08/05/2019

1816305 12 08/05/2019

1816609 99 11/05/2019
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1816610 99 11/05/2019

1816611 99 11/05/2019

1816803 99 11/05/2019

1818016 3 14/05/2019

1818630 35 15/05/2019

1819114 42 18/05/2019

1820520 39 21/05/2019

1820555 30 21/05/2019

1820594 1 21/05/2019

1820857 5 22/05/2019

1820911 19 22/05/2019

1820913 19 22/05/2019

1821012 39 22/05/2019

1821481 7 25/05/2019

1821930 6 26/05/2019

1822401 2 26/05/2019

1822402 2 26/05/2019

1823543 35 29/05/2019

1823544 36 29/05/2019

1823545 42 29/05/2019

1823560 25 29/05/2019

1823983 19 01/06/2019

1824359 3 01/06/2019

1824860 7 02/06/2019

1825542 16 04/06/2019

1825631 31 04/06/2019

1825821 14 04/06/2019

1826270 10 05/06/2019

1826417 5 08/06/2019

1826418 5 08/06/2019

1826420 5 08/06/2019

1826421 5 08/06/2019

1826422 5 08/06/2019

1826423 5 08/06/2019

1826534 29 08/06/2019

1826536 32 08/06/2019

1826667 3 08/06/2019

1826668 3 08/06/2019

1826669 3 08/06/2019
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1826670 3 08/06/2019

1827007 5 09/06/2019

1827711 16 10/06/2019

1828180 21 11/06/2019

1828186 44 11/06/2019

1828187 44 11/06/2019

1828188 44 11/06/2019

1828189 44 11/06/2019

1828484 39 12/06/2019

1828554 3 12/06/2019

1830967 11 19/06/2019

1831131 9 19/06/2019

1831428 19 22/06/2019

1831429 19 22/06/2019

1831918 11 23/06/2019

1831993 41 23/06/2019

1832635 30 24/06/2019

1832681 30 24/06/2019

1833779 25 29/06/2019

1834071 7 29/06/2019

1834764 10 30/06/2019

1834765 10 30/06/2019

1835088 35 30/06/2019

1835089 35 30/06/2019

1835090 36 30/06/2019

1835091 36 30/06/2019

1835096 36 30/06/2019

1835097 36 30/06/2019

1835098 35 30/06/2019

1835099 35 30/06/2019

1835808 29 02/07/2019

1835810 3 02/07/2019

1835881 14 02/07/2019

1835882 14 02/07/2019

1835883 14 02/07/2019

1836022 2 03/07/2019

1836423 99 03/07/2019

1836503 99 03/07/2019

1836504 99 03/07/2019
 
 

 

6990



Trade Marks Journal No: 1888 ,   11/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1837381 34 07/07/2019

1838138 39 09/07/2019

1838139 39 09/07/2019

1838140 39 09/07/2019

1838233 7 10/07/2019

1839697 99 14/07/2019

1839698 99 14/07/2019

1839699 99 14/07/2019

1839711 3 15/07/2019

1839717 3 15/07/2019

1839780 99 15/07/2019

1840745 25 17/07/2019

1841768 3 20/07/2019

1841769 3 20/07/2019

1841771 99 20/07/2019

1841825 99 20/07/2019

1841929 5 20/07/2019

1842881 99 22/07/2019

1843121 99 23/07/2019

1843340 14 24/07/2019

1843341 18 24/07/2019

1843342 23 24/07/2019

1843343 24 24/07/2019

1843344 26 24/07/2019

1843666 30 24/07/2019

1845316 35 29/07/2019

1845317 35 29/07/2019

1845483 37 30/07/2019

1845800 3 30/07/2019

1845947 41 31/07/2019

1846837 9 03/08/2019

1847086 7 04/08/2019

1847749 31 06/08/2019

1848769 35 10/08/2019

1849059 29 10/08/2019

1852408 7 19/08/2019

1852831 12 20/08/2019

1853294 3 21/08/2019

1853295 4 21/08/2019
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1853296 4 21/08/2019

1853297 4 21/08/2019

1853298 25 21/08/2019

1853299 28 21/08/2019

1853300 36 21/08/2019

1853301 39 21/08/2019

1853302 41 21/08/2019

1853303 42 21/08/2019

1853304 28 21/08/2019

1853305 36 21/08/2019

1853306 39 21/08/2019

1853307 41 21/08/2019

1853308 43 21/08/2019

1853309 28 21/08/2019

1853310 36 21/08/2019

1853311 39 21/08/2019

1853312 41 21/08/2019

1853313 43 21/08/2019

1854351 11 25/08/2019

1855475 31 27/08/2019

1855499 32 27/08/2019

1855612 5 27/08/2019

1855613 5 27/08/2019

1855614 5 27/08/2019

1855615 5 27/08/2019

1856049 29 28/08/2019

1857122 4 01/09/2019

1858171 9 03/09/2019

1858509 5 04/09/2019

1858511 5 04/09/2019

1860067 2 08/09/2019

1860112 25 08/09/2019

1861580 25 11/09/2019

1863253 42 16/09/2019

1864045 7 17/09/2019

1864046 7 17/09/2019

1865392 5 22/09/2019

1865393 5 22/09/2019

1866790 41 24/09/2019
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1867168 31 25/09/2019

1867211 6 25/09/2019

1868020 99 29/09/2019

1869629 21 05/10/2019

1869904 17 06/10/2019

1871103 12 08/10/2019

1871104 7 08/10/2019

1872030 41 12/10/2019

1872112 3 12/10/2019

1872114 3 12/10/2019

1873545 99 15/10/2019

1874548 10 20/10/2019

1877071 2 27/10/2019

1877161 35 27/10/2019

1877901 41 29/10/2019

1879921 31 04/11/2019

1879922 31 04/11/2019

1880285 42 04/11/2019

1881068 3 06/11/2019

1881069 3 06/11/2019

1881088 16 06/11/2019

1881230 3 06/11/2019

1881231 3 06/11/2019

1882192 5 10/11/2019

1883266 5 11/11/2019

1883556 19 12/11/2019

1883579 7 12/11/2019

1884861 5 16/11/2019

1885054 5 17/11/2019

1885055 5 17/11/2019

1885056 5 17/11/2019

1885057 5 17/11/2019

1885518 6 17/11/2019

1886680 34 19/11/2019

1887075 12 20/11/2019

1887076 7 20/11/2019

1887077 6 20/11/2019

1888273 14 24/11/2019

1888319 18 25/11/2019
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1890380 99 01/12/2019

1890934 5 02/12/2019

1890935 5 02/12/2019

1893940 11 09/12/2019

1895199 13 14/12/2019

1895200 25 14/12/2019

1895201 35 14/12/2019

1898246 29 18/12/2019

1898247 32 18/12/2019

1898248 31 18/12/2019

1898254 30 18/12/2019

1900588 30 23/12/2019

1900607 9 23/12/2019

1902279 19 29/12/2019

1903419 41 31/12/2019

1910441 11 18/01/2020

1912683 29 22/01/2020

1913165 11 25/01/2020

1913489 31 25/01/2020

1913490 31 25/01/2020

1914016 7 27/01/2020

1914583 29 28/01/2020

1914585 29 28/01/2020
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SUBSEQUENT PROPRIETORS REGISTERED  

1087713 - 3, 1942973 - 14, 1087714 - 25, 1087715 - 18: Proprietor Altered to MARKS AND 
SPENCER PLC , Waterside House, 35 North Wharf Road, London W2 1NW, United Kingdom 
PER UNA GRUOP LIMITED, PER UNA GROUP LTD

1068660 - 30: Proprietor Altered to GREEN GOLD FOODS PVT.LTD , No.2/9, Vanagaram 
Main Road, Mettukuppam, Vanagaram, Chennai 600 095, 
GREEN GOLD FOODS

1069136 - 5: Proprietor Altered to CAVINKARE PRIVATE LIMITED , NO-12,CENETOPH ROAD, 
TEYNAMPET CHENNAI-600 018. 
PEE GEE PHARMA

833471 - 1: Proprietor Altered to HENKEL IP & HOLDING GMBH , Henkelstrasse 67, 40589 
Düsseldorf, Germany 
HENKAL CORPORATION

1254930 - 9: Proprietor Altered to NIIT LIMITED , B - 234, OKHLA INDUSTRIAL AREA, PHASE - I, 
NEW DELHI - 110020 
INFOSPECTRUM INDIA PVT. LTD.

1259524 - 39: Proprietor Altered to GATISHIP PRIVATE LIMITED , FIRST FLOOR, 1-7-293, M.G 
ROAD , SECUNDERBADE-500003, ANDHRA PRADESH 
GATI LTD.

415399 - 5, 435933 - 5, 440942 - 5, 1215242 - 5, 1404041 - 5, 1123975 - 5, 1335087 - 5: Proprietor 
Altered to CREATIVE HEALTHCARE PRIVATE LIMITED , 130, SANTA INDUSTRIAL ESTATE, 1ST 
FLOOR, I.B. PATEL ROAD, GOREGAON EAST, MUMBAI- 400 063 
NOEL PHARMA (INDIA) PVT. LTD, NOEL PHARMA, ANROS PHARMA, ANROS PHARMA, ANROS 
PHARMA

390788 - 5, 390789 - 5, 390786 - 5: Proprietor Altered to CREATIVE HEALTHCARE PRIVATE 
LIMITED , 130, SANTA INDUSTRIAL ESTATE, 1ST FLOOR, I.B. PATEL ROAD, GOREGAON EAST, 
MUMBAI- 400 063 
NOEL PHARMACEUTICALS., MONOKEM LABORATORIES, NOEL PHARMACEUTICALS.

1064065 - 3: Proprietor Altered to SURENDRA RATANLAL BOHRA,MANOJ SHRIKRISHNA 
BOHRA trading as VIWA INTERNATIONAL , 373/2990, MOTILAL NAGAR NO. 2, 
GOREGAON (W), MUMBAI-400090. 
VIWA INTERNATIONAL

956768 - 5: Proprietor Altered to SENSES PHARMACEUTICALS LIMITED , #30, PAVANA DHAMA, 
80FT MAIN ROAD, PADMANABHA NAGAR, BANGALORE-560 070, KARNATAKA. 
DR. AGARWAL PHARMA LTD.

1251295 - 30: Proprietor Altered to PRAVEEN SONI,KAUSHALYA BAI trading as H.D. FOODS , 6-
6-83/1, KATTEDAN, HYDERABAD-500 077 (A.P) 
BHAGAWATI AGENCIES

876477 - 7: Proprietor Altered to JAGENBERG AKTIENGESELLS CHAFT , KEMPENER ALLEE 
30,47803 KREFELD,GERMANY 
EDUARD KUSTERS MASCHINENFABRIK GMBH & CO. KG

978140 - 5: Proprietor Altered to TANABE SEIYAKU CO.LTD , 2-10,DOSHO-MACHI 3-
CHOME,CHUO-KU,OSAKA-SHI,OSAKA,541-8505, JAPAN 
WELFIDE CORPORATION

1179835 - 11: Proprietor Altered to SANDEEP KUMAR JAIN, , No.3, Temple View Apartments, 2nd 
Floor, 5th mMain, 4th Cross R. P. C. Layout, Vijayanagar, Bangalore — 560 040 
SRI BALAJI ENTERPRISES

1241800 - 9: Proprietor Altered to EVEREADY INDUSTIRES INDIA LIMITED , NO.1, MIDDLETON 
STREET, KOLKATA 700071 
BPL LIMITED

1323344 - 16: Proprietor Altered to THE CARTOON NETWORK, INC. , 1050 TECHWOOD DRIVE, 
NW, ATLANTA, GEORGIA 30318, UNITED STATES OF AMERICA 
THE CARTOON NETWORK LP, LLLP,

1162009 - 9: Proprietor Altered to YASH ROYAL CABLES INDIA LTD. , 3/305, ASHISH COMPLEX, 
NEW RAJDHANI ENCLAVE, VIKAS MARG, DELHI 110092 
HINDUSTAN ELECTRICALS
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1320028 - 16: Proprietor Altered to PATIL RAIL INFRASTRUCTURE PRIVATE LIMITED , 205 & 206, 
Amarchand Sharma Complex, S. P. Road, Secunderabad - 500 003 
L.S. PATIL

1045696 - 25: Proprietor Altered to G.JAISON DANIEL,T. CHITHIRAI MANI trading as PAUL & CO , 
14/1, ERUVADI ROAD, VALLIOOR, TIRUNELVELI 627117 
PAUL & CO.

1484063 - 9: Proprietor Altered to MITAC INTERNATIONAL CORPORATION , No. 1, R & D Road 2, 
Hsinchu Science Park, Hsinchu, Taiwan, R.O.C. 
TYAN COMPUTER CORP

1152053 - 6: Proprietor Altered to BHORUKA FACADES PRIVATE LTD. , 1 KRS ROAD, 
METAGALLI, MYSORE-570 016. 
BHORUKA ALUMINIUM LTD.

1170692 - 17: Proprietor Altered to GANGOTRI PIPES PRIVATE LIMITED , NO.11/12, WARD NO 41, 
HANUMANTHAPPA LAYPUT, MYSORE ROAD, NAYANDAHALLI, BANGLORE 560039 
HASTI INTERNATIONAL PVT. LTD.

1219476 - 16: Proprietor Altered to M/S. PROMETRIC HOLDINGS LLC , ONE CORPORATE 
CHAMBERS, 100 WEST COMMONS BOULEVARD, SUITE 435, NEW CASTLE, DE 19720, USA 
THOMSON LEARNING INC.,

1381608 - 30: Proprietor Altered to MR. HIMANSHU TAKHTANI,RAJKUMAR TAKHTANI,BHASKAR 
TAKHTANI trading as M/s. S.K.H Food Products , 179/6, (Old 163/2) Pipliya Rao, A.B Road, Indore 
[M.P] 
SHEWARAM RAJKUMAR

1245774 - 16: Proprietor Altered to NALLAM NAGEHWAR RAO , N. BHASKARA RAO, N. 
CHANUKYA , B-3, INDUSTRIES ESTATE, CUDDAPAH 516004, ANDHRA PRADESH, INDIA 
BHASKAR INDUSTRIES

970443 - 29: Proprietor Altered to SANTOSH LOHIYA,BHAGWANDAS LOHIYA trading as m/s 
healthy heart foods , SURVEY NO 118, TIMMAPUR VILLAGE, KOTHUR MANDAL, 
MAHABOOBNAGAR, DISTRICT, TELANGANA STATE 
RAKESH

876477 - 7: Proprietor Altered to KUSTERS TECHNOLOGIE GMBH & CO.KG , EDUARD-KUSTERS-
STRASSE 1, D- 47805,KREFELD,GERMANY 
JAGENBERG AKTIENGESELLS CHAFT

1014334 - 30: Proprietor Altered to SREE MURALI MOHANA BOILED & RAW RICE MILL (P) LTD , 
KOMARIPALEM, BICCAVOLU MUNDAL,EDGT, ANDHARA PARDESH 533346 
SREE MURALI MOHANA BOILED & RAW RICE MILL

1487946 - 3: Proprietor Altered to INHOL LIMITED , Agiou Pavlou & Kadmou 2, Wisdom Tower, 
3rd Floor, 1105 Nicosia, Cyprus. 
 
COMPAGNIE EUROPEENNE DE TEXTILE

1254851 - 42: Proprietor Altered to KAVERI SUPER MARKET PRIVATE LIMITED , ASHBY 
COMPLEX, ROCKINS ROAD, JUNCTION, TRICHY - 620 001, TAMIL NADU. 
KAVERI MINI SUPER MARKET

1774055 - 3: Proprietor Altered to SINCLAIR PHARMACEUTICALS LIMITED , Woolsack Way, 
Godalming, Surrey, D.K. GD7 1 XW UK 
WOCKHARDT LIMITED

1069831 - 12: Proprietor Altered to MAHAVIR SAMPATRAJ JAIN , Block No 137/138, 12th Floor, 
Bldg no 2, Unit No 4, A Wing, Mandpeshwar Road, Near Gokul Hotel, BORIVALI (West), MUMBAI 
400092 
RADIUM AUTO CORPORATION

1152096 - 25: Proprietor Altered to ITHACA CLOTHING PRIVATE LIMITED , No.30, SBI Officers 
Layout,-Kodichickenazhally, P.0. Bommanahally, Bangalore — 560 
076, Karnataka State,|ndia 
V. P. ABDUL NASAR

1086660 - 7: Proprietor Altered to RAJESH VITTHALDAS SHAH,BHAGWAT VITTHALDAS 
SHAH,HARIVADAN VITTHALDAS SHAH,HARSHIT RAJESH SHAH,DHRUMIL BHAGWAT SHAH 
trading as M/S. MAHARSHI UDYOG , 4, RUCHI 36, SWASTIK SOCIETY, NAVARANGPURA, 
AHMEDABAD-380 009, GUJARAT STATE, INDIA. 
MAHARSHI UDYOG

1083547 - 24: Proprietor Altered to KANNUR LULU SAREES AND TEXTILES PRIVATE LIMITED, , 
DOOR NO.33/1151(I) MUSTHAFA TOWER, THAVAKKARA ROAD, KANNUR-670001. 
LULU SAREES
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1069365 - 30, 1069364 - 28: Proprietor Altered to MAGIC PRODUCTION GROUP (M.P.G.) S.A. , 
FINDEL BUSINESS CENTER, COMPLEXE B, RUE DE TREVES, L-2632 FINDEL, LUXEMBOURG 
SOREMARTEC S.A., SOREMARTEC S.A.

1169846 - 25: Proprietor Altered to ITHACA CLOTHING PRIVATE LIMITED , No.30, SBI Officers 
Layout,-Kodichickenazhally, P.0. Bommanahally, Bangalore — 560 
076, Karnataka State,|ndia 
V.P. ABDUL NASAR

936165 - 3, 1833170 - 3: Proprietor Altered to A.J. SARAVANAN , NO. 89/1-E, PANNITHITTU 
ROAD, KIRUMAMBAKKAM, PUDUCHERRY-607 402, . 
ALAMELU SOAP WORKS

1171153 - 19, 1171154 - 21: Proprietor Altered to CORNING INCORPORATED , ONE RIVERFRONT 
PLAZA, CORNING, NEW YORK - 14831, UNITED STATES OF AMERICA. 
PILKINGTON PLC

1087713 - 3, 1087714 - 25, 1087715 - 18: Proprietor Altered to PER UNA GRUOP LIMITED , 27 
BAKER STREET, LONDON W1U 8EQ 
PER UNA LTD

857479 - 5, 857482 - 5, 857481 - 5: Proprietor Altered to DEVEE BIOLOGICALS PVT.LTD , 1307,1ST 
FLOOR,YELLAREDDYGUDA,HYDERABAD, 500073 
SIRIS LIMITED., SIRIS LIMITED

1257361 - 41, 1257361 - 42, 1257362 - 42, 1257362 - 41: Proprietor Altered to T-JBASE SA , 
PHILOSOPHES 18,1205 GENEVA SWITZERLAND 
TEMENOS HOLDINGS NV

1257361 - 99, 1257362 - 99: Proprietor Altered to TEMENOS HEADQUARTERS SA , 2 RUDE 
I'ECOLE-DE-CHIMIE,GENEVA, 1205 SWITZERLAND 
T-JBASE SA

1464070 - 99, 1569577 - 1, 1568673 - 1, 1568675 - 1, 1568666 - 1, 1568676 - 1, 1568674 - 1, 1568677 - 
1, 1869528 - 2, 1575205 - 1, 1568659 - 1, 1568647 - 99, 1568649 - 99, 1567170 - 1, 1568644 - 99, 
1568653 - 99, 1567148 - 1, 1567149 - 1, 1568642 - 99, 1568645 - 99, 1568671 - 1, 1567167 - 99, 
1568643 - 99, 1568658 - 1, 1542282 - 99, 1567142 - 99, 1567147 - 1, 1567157 - 1, 1567161 - 1, 
1567164 - 2, 1568650 - 99, 1568664 - 1, 1440714 - 1, 1567152 - 2, 1483525 - 1, 1567155 - 1, 1567163 - 
1, 1567166 - 1, 1568669 - 1, 1568663 - 1, 1483526 - 1, 1568667 - 1, 1568665 - 1, 1568672 - 1, 1567156 
- 1, 1568652 - 99, 1568668 - 1, 1567165 - 1, 1566380 - 1, 1568657 - 1, 1568661 - 1: Proprietor Altered 
to ARCHROMA IP GMBH , Neuhofstrasse 11 4153 Reinach Switzerland 
CLARIANT AG, M/S.CLARIANT AG, CLARIANT AG,, CLARIANT AG, CLARIANT AG, CLARIANT 
AG, M/S. CLARIANT AG, CLARIANT AG, CLARIANT AG

1003109 - 1, 1003110 - 1, 1003111 - 5, 1003112 - 5: Proprietor Altered to COMPO GMBH , 
GILDENSTAR.38, 48157 MUNSTER, FEDERAL RAPUBLIC OF GERMANY.  
COMPO GESELLSCHAFT GMBH AND CO. KG.

2503566 - 3: Proprietor Altered to ECOTRAIL PERSONAL CARE PRIVATE LIMITED , PLOT NO. 8-
8, SANKET ESTATE-2, NEAR SANAND HIGHWAY ROAD, SANAND, MORAIYA, AHMEDABAD-
382213, GUJARAT, INDIA 
M/S. ECOTRAIL PERSONAL CARE

1992884 - 30: Proprietor Altered to KAMAL DAWRA,VINAY PHULWANI trading as M/s. SONIYA 
FOOD PRODUCT , 2/10, Shivdarshan Nagar, 
INDORE - [M.P.], 
ANAND AGENCY

1170270 - 10, 1170271 - 16: Proprietor Altered to DR. LAL PATHLABS PVT. LTD. , "ESKAY 
HOUSE", 54, HANUMAN ROAD, NEW DELHI - 110 001.  
DOCTORS DIAGNOSTIC CENTRE INTERNATIONAL, DOCTORS DIAGNOSTIC CENTRE 
INTERNATIONAL

1774055 - 3: Proprietor Altered to SINCLAIR PHARMA FRANCE SAS , 35, Rue D' Artois, 75008 
Paris, France . 
SINCLAIR PHARMACEUTICALS LIMITED

1073359 - 16, 1073360 - 16, 1073361 - 16: Proprietor Altered to AKADEMI SEMPOA & MENTAL-
ARITMETIK U C MAS SDN. BHD , 568-8-44, KOMPLEKS MUTIARA, 3 ½ MILES, JALAN IPOH, 
51200 KUALA LUMPUR, MALAYSIA 
UCMAS (INDIA) PRIVATE LIMITED
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1198353 - 31: Proprietor Altered to PRAKASH P. HABIB,MR. KIRAN P HABIB trading as M/s 
Narasingasa Enterprises , New Fort, Opp : Milk Bazar, 
Near C.B.T. HUBLI - 580020 KARNATAKA 
SMT. GAYATRI P. HABIB

1311442 - 5, 1311443 - 1, 1311444 - 1, 1311448 - 1, 1312355 - 5, 1339805 - 5: Proprietor Altered to 
KAVERI SEED COMPANY LTD. , S.D. ROAD, SECUNDRABAD (A.P.)  
KAVERI AGRITECK, KAVERI AGRITECK, KAVERI AGRITECK, KAVERI AGRITECK, KAVERI 
AGRITECK, KAVERI AGRITECK

1022571 - 30, 1022574 - 5: Proprietor Altered to PRISTINE ORGANICS PVT.LTD , NO.839, 3RD 
FLOOR A BLOCK, DAMODHARAN ROAD, 6TH CROSS, SAHAKARANAGAR POST, BANGALORE-
560092 
PRISTINE NUTRITION PRIVATE LIMITED, PRISTINE NUTRITION PRIVATE LIMITED

833468 - 1, 833470 - 1, 833465 - 1, 833466 - 1, 460596 - 1, 833460 - 1, 833471 - 1, 833467 - 1, 460597 
- 1, 460595 - 1, 833459 - 1: Proprietor Altered to HENKAL CORPORATION , ONE HENKAL WAY 
ROCKY HILL, CONNECTICUT 06067 USA. 
NATIONAL STARCH AND CHEMCIAL CORPORATION, NATIONAL STARCH AND CHEMICAL 
INVESTMENT HOLDING CORPORATION, NATIONAL STARCH AND CHEMICAL INVESTMENT 
HOLDING CORPORATION

932421 - 33: Proprietor Altered to BACARDI AND COMPANY LIMITED , AEULESTRASSE 5, FL-
9490 VADUZ LIECHTENSTEIN 
TRADALL S.A.

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  

1147179 - 25: Proprietor Name Altered to BAFNA CLOTHING COMPANY PVT LTD 
PRAVEEN MUTHA

1165145 - 9: Proprietor Name Altered to HUTCHISON 3 GLOBAL SERVICES PRIVATE LIMITED 
HUTCHISON WHAMPOA PROPERTIES (INDIA) PRIVATE LIMITED

1030191 - 2: Proprietor Name Altered to BASF COATINGS GMBH 
BASF COATINGS AG.

1165145 - 9: Proprietor Name Altered to HUTCHISON GLOBAL SERVICES PRIVATE LIMITED 
HUTCHISON 3 GLOBAL SERVICES PRIVATE LIMITED

1152053 - 6: Proprietor Name Altered to BHORUKA EXTRUSIONS PRIVATE LTD. 
BHORUKA FACADES PRIVATE LTD.

1092878 - 30: Proprietor Name Altered to CEC FLAVOURS AND FRAGRANCES ORIVATE LIMITED 
THE CHEMICAL ENGINEERING CORPORATION PRIVATE LIMITED

978140 - 5: Proprietor Name Altered to MITSUBISHI TANABE PHARMA CORPORATION 
TANABE SEIYAKU CO.LTD

1887286 - 35: Proprietor Name Altered to WILBUR-ELLIS COMPANY LLC 
&QUOT;WILBUR-ELLIS COMPANY&QUOT;

1186062 - 7: Proprietor Name Altered to EWIKON HEIBKANALSYSTEME GMBH 
EWIKON HEIBKANALSYSTEME GMBH & CO. KG

876477 - 7: Proprietor Name Altered to ANDRITZ KUSTERS GMBH 
KUSTERS TECHNOLOGIE GMBH & CO.KG

1181560 - 16, 1181559 - 16, 1181564 - 25, 1181562 - 24, 1181558 - 14, 1181557 - 14, 1181565 - 14, 
1181566 - 14, 1181563 - 25, 1181568 - 25, 1181561 - 24: Proprietor Name Altered to SCM GLOBAL 
BRANDS PRIVATE LIMITED 
SCM GARMENTS PVT. LTD.

928802 - 11, 928803 - 11: Proprietor Name Altered to VASTEL TICARET A.S 
VESTFROST

1170270 - 10, 1170271 - 16: Proprietor Name Altered to DR. LAL PATHLABS LIMITED 
DR. LAL PATHLABS PVT. LTD.

1974013 - 16, 1974014 - 35, 1991183 - 41: Proprietor Name Altered to TRIVECTOR ORIGIO 
SCIENTIFIC PRIVATE LIMITED 
TRIVECTOR SCIENTIFIC PVT. LTD
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1013678 - 11: Proprietor Address Altered to NO 4TH FLOOR, KGN TOWERS, 62 ETHIRAJ SALAI, 
EGMORE, CHENNAI-600105 
ROCA BATHROOM PRODUCTS PRIVATE LIMITED

1774055 - 3: Proprietor Address Altered to Godalming Business Center, Godalming, Surrey UK 
GU7 1XW, United Kingdom . 
SINCLAIR PHARMACEUTICALS LIMITED

978140 - 5: Proprietor Address Altered to 2-6-18, KITAHAMA ,CHUO-KU, OSAKA-SHI, OSAKA, 
541-8505, JAPAN 
MITSUBISHI TANABE PHARMA CORPORATION

1254930 - 9: Proprietor Address Altered to 8, Balaji Estate, First Floor, Guru Ravi Das Marg, 
Kalkaji, New Delhi - 110019. 
NIIT LIMITED

1186062 - 7: Proprietor Address Altered to SIEGNENER STRASSE 35, FRANKENBERG, 35066, 
GERMANY 
EWIKON HEIBKANALSYSTEME GMBH

1165145 - 9: Proprietor Address Altered to Spectrum Towers, Chincholi Bunder Link Road, Malad 
(West), Mumbai — 400 064 
HUTCHISON 3 GLOBAL SERVICES PRIVATE LIMITED

1087713 - 3, 1087715 - 18, 1087714 - 25: Proprietor Address Altered to WATERSIDE HOUSE, 35 
NORTH WHARF ROAD, LONDON W2 1NW, UNITED KINGDOM 
PER UNA GRUOP LIMITED

1074444 - 5, 1074456 - 1, 1074450 - 1: Proprietor Address Altered to D-50569 COLOGNE, 
GERMANY 
LANXESS DEUTSCHLAND GMBH

1022574 - 5, 1022571 - 30: Proprietor Address Altered to NO.839, 3RD FLOOR A BLOCK, 
DAMODHARAN ROAD, 6TH CROSS, SAHAKARANAGAR POST, BANGALORE-560092 
PRISTINE ORGANICS PVT.LTD

CANCELLATION OF REGISTRED TRADE MARK  

1028029 - 30: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1492062 - 9: Address for Service is altered to PLOT NO. A-8 SECTOR-4 NOIDA 201301,

1074428 - 5: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006,

1487946 - 3: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010., lsdavar@cal2.vsnl.net.in

1254930 - 9: Address for Service is altered to 60/30, NEW ROHTAK ROAD, KAROL BAGH, NEW 
DELHI-110 005., mail@wrbindia.com

1493999 - 1: Address for Service is altered to NO.36, VEERAPPAN STREET, SECOND FLOOR, 
SOWEARPET, CHENNAI - 600 079, INDIA.,

1022571 - 30: Address for Service is altered to INTEPAT IP SERVICES PVT. LTD., 176, INDRA 
COMPLEX, SARAKKI MAIN ROAD, SARAKKI, JP NAGAR 1ST PHASE, BANGALORE - 560 078, 
KARNATAKA,

1165145 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002,

1171154 - 21: Address for Service is altered to B-140, SEC-51, NOIDA-201301,

1171153 - 19: Address for Service is altered to B-140, SEC-51, NOIDA-201301,

829989 - 12: Address for Service is altered to 'ERODE HOUSE' NEW NO. 66, THIRD MAIN ROAD, 
GANDHI NAGAR, ADYAR, CHENNAI - 600 020.,

1219476 - 16: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1484063 - 9: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.,

1060382 - 3: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
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600 032.,

981321 - 32: Address for Service is altered to No.1297, 3rd Floor, 30th main, 
B.S.K. 2nd stage, Bangalore- 560070.,

1152053 - 6: Address for Service is altered to 2, LAVELLE ROAD, BANGALORE 560 001,

2009167 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA, remfry-
sagar@remfry.com

139515 - 2: Address for Service is altered to Alaknanda, 16 Nepean Sea Road, Mumbai 400036, 
India,

817745 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1486959 - 5, 2073576 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM 
PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA, remfry-
sagar@remfry.com

1163880 - 5, 1160465 - 5: Address for Service is altered to 408-A NEW LAWYERS CHAMBERS-III 
DELHI HIGH COURT SHER SHAH ROAD NEW DELHI-3,

1160466 - 5, 1160466 - 5: Address for Service is altered to 408-A NEW LAWYERS CHAMBERS-III 
DELHI HIGH COURT SHER SHAH ROAD NEW DELHI-3,

1181560 - 16, 1181562 - 24, 1181561 - 24, 1181558 - 14, 1181559 - 16, 1181564 - 25, 1181568 - 25, 
1181566 - 14, 1181557 - 14, 1181563 - 25, 1181565 - 14: Address for Service is altered to Flat B, 
Gothis Flats, Old No. 27, New No. 67, Brindavan Street Extn., West Mambalam, Chennai - 600 033, 
Tamilnadu.,

1070370 - 30, 1252438 - 30, 1252438 - 30: Address for Service is altered to NO.1178A, S2, PARK 
VIEW APARTMENT, 58TH STREET, TVS COLONY, ANNA NAGAR WEST EXTENSION, CHENNAI-
600101, TAMILNADU, INDIA.,

415399 - 5, 440942 - 5, 1215242 - 5, 1404041 - 5, 435933 - 5, 1123975 - 5, 1335087 - 5: Address for 
Service is altered to 410, 4TH FLOOR, SAKAR III, NEAR INCOME TAX CIRCLE, OPP. OLD HIGH 
COURT, OFF ASHRAM ROAD, AHMEDABAD-380 014, GUJARAT STATE, INDIA.,
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1044740 - 19: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, 
MUMBAI - 400 001.,

1002010 - 3: Address for Service is altered to White Forest Law Offices, No. 882, 1st Floor, 11th 
Main, 3rd Cross, HAL 2nd Stage, Indiranagar, Bangalore - 560008,

1064783 - 16: Address for Service is altered to NO-704,THE CASTLE PLOT 36-A SECTOR 56 
GURGAON-122009 HARYANA,

1067882 - 6: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.,

1241800 - 9: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA,
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109028 34 05/02/2019 16:02:33

109238 7 07/02/2019 10:21:12

153319 17 04/02/2019 12:28:17

153356 30 04/02/2019 16:47:32

158182 25 05/02/2019 14:14:57

195339 25 07/02/2019 10:22:01

195407 3 08/02/2019 14:26:39

195408 3 08/02/2019 14:27:13

195410 3 08/02/2019 14:27:41

195411 3 08/02/2019 14:28:05

241266 1 04/02/2019 12:02:51

241267 4 04/02/2019 12:04:47

241291 30 04/02/2019 16:22:45

241292 30 04/02/2019 16:23:10

241293 5 04/02/2019 16:23:37

241369 5 05/02/2019 12:10:12

241581 3 08/02/2019 14:29:04

295181 12 04/02/2019 12:05:15

295198 34 04/02/2019 12:06:11

295226 32 04/02/2019 12:28:49

295227 32 04/02/2019 12:29:21

295263 3 04/02/2019 16:24:07

295284 25 04/02/2019 16:24:31

295286 8 04/02/2019 16:25:13

295287 11 04/02/2019 16:25:43

295329 12 04/02/2019 16:40:24

295339 3 04/02/2019 16:48:06

295340 3 04/02/2019 16:48:30

295398 12 05/02/2019 14:59:43

295406 7 05/02/2019 15:00:14

295407 3 05/02/2019 15:00:46

295454 30 06/02/2019 11:33:20

295455 30 06/02/2019 11:33:45

295507 12 07/02/2019 14:52:24

373870 9 04/02/2019 12:06:41

373887 12 04/02/2019 12:34:39

373899 10 04/02/2019 12:36:52

373920 12 04/02/2019 12:37:21

373939 5 04/02/2019 12:37:51

374076 7 04/02/2019 16:42:09
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374149 7 05/02/2019 10:32:13

374175 28 05/02/2019 10:33:15

374259 7 05/02/2019 14:16:12

374452 3 07/02/2019 11:54:15

374461 3 07/02/2019 14:54:34

374470 34 07/02/2019 14:55:06

374471 34 07/02/2019 15:26:02

374472 34 07/02/2019 15:26:29

374473 34 07/02/2019 15:26:52

374497 7 07/02/2019 15:27:20

487616 3 05/02/2019 12:11:28

487963 2 04/02/2019 12:11:21

487971 2 04/02/2019 12:11:46

487974 2 04/02/2019 12:12:08

487995 5 04/02/2019 12:12:31

487996 5 04/02/2019 12:12:57

487997 5 04/02/2019 12:13:23

487999 2 04/02/2019 12:15:05

488008 2 04/02/2019 12:15:30

488050 3 04/02/2019 12:15:54

488102 5 04/02/2019 16:44:07

488113 28 04/02/2019 16:44:30

488154 5 04/02/2019 16:44:54

488172 28 05/02/2019 10:37:38

488203 9 05/02/2019 10:38:02

488246 9 05/02/2019 10:38:23

488289 14 05/02/2019 10:38:48

488295 20 05/02/2019 10:39:11

488300 6 05/02/2019 10:39:32

488317 16 05/02/2019 10:39:56

488318 20 05/02/2019 10:40:18

488319 19 05/02/2019 10:40:59

488320 17 05/02/2019 10:41:24

488321 29 05/02/2019 10:41:47

488322 11 05/02/2019 10:42:14

488323 9 05/02/2019 10:42:40

488324 6 05/02/2019 10:43:02

488363 1 06/02/2019 11:01:51

488380 29 06/02/2019 11:03:09
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488387 4 06/02/2019 11:03:33

488424 1 06/02/2019 11:04:00

488445 21 06/02/2019 11:04:26

488450 21 06/02/2019 11:04:48

488453 21 06/02/2019 11:05:10

488455 21 06/02/2019 11:05:33

488457 21 06/02/2019 11:05:54

488459 21 06/02/2019 11:06:14

488464 21 06/02/2019 11:06:38

488477 21 06/02/2019 11:07:05

488480 21 06/02/2019 11:07:29

488488 18 06/02/2019 11:07:57

488489 18 06/02/2019 11:08:19

488490 18 06/02/2019 11:08:47

488492 18 06/02/2019 11:17:44

488496 18 06/02/2019 11:18:09

488503 18 06/02/2019 11:18:51

488505 18 06/02/2019 11:19:14

488512 18 06/02/2019 11:19:43

488513 18 06/02/2019 11:20:06

488539 34 06/02/2019 11:20:37

488557 11 06/02/2019 11:21:01

488563 6 06/02/2019 11:21:28

488578 7 06/02/2019 11:21:50

488610 7 06/02/2019 11:22:38

488612 7 06/02/2019 11:23:04

488624 6 06/02/2019 11:23:29

488638 9 06/02/2019 11:23:53

488639 9 06/02/2019 11:24:16

488641 3 06/02/2019 11:24:40

488642 3 06/02/2019 11:25:44

488659 30 06/02/2019 11:26:10

488704 30 06/02/2019 11:35:37

488705 29 06/02/2019 11:36:20

488712 9 06/02/2019 11:36:53

488756 7 07/02/2019 10:23:55

488763 7 07/02/2019 10:24:19

488789 5 07/02/2019 11:56:31

488859 20 07/02/2019 11:56:56
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488861 25 07/02/2019 12:04:05

488893 5 07/02/2019 15:57:21

488897 5 07/02/2019 15:57:54

488898 5 07/02/2019 15:58:19

488907 21 07/02/2019 15:58:43

488937 30 07/02/2019 15:59:11

488938 29 07/02/2019 15:59:36

488968 5 08/02/2019 12:46:56

488992 11 08/02/2019 12:47:20

488995 11 08/02/2019 12:47:44

489022 5 08/02/2019 12:49:11

489042 30 08/02/2019 12:50:12

489047 3 08/02/2019 12:50:38

489075 4 08/02/2019 14:31:06

489076 5 08/02/2019 14:31:32

489078 16 08/02/2019 14:31:55

489079 17 08/02/2019 14:32:20

489080 21 08/02/2019 14:32:43

489082 18 08/02/2019 14:34:38

489085 29 08/02/2019 14:50:40

507702 5 04/02/2019 16:45:25

516104 7 04/02/2019 11:53:55

523891 3 04/02/2019 15:04:20

523970 5 04/02/2019 12:15:37

570436 5 05/02/2019 14:17:15

570653 5 07/02/2019 10:25:22

570719 1 07/02/2019 10:25:45

570912 18 08/02/2019 11:03:22

570914 25 08/02/2019 11:04:19

590817 15 04/02/2019 11:50:28

659948 24 05/02/2019 12:30:55

660564 3 04/02/2019 16:29:42

660628 10 04/02/2019 16:30:10

660629 10 04/02/2019 16:32:33

660672 5 04/02/2019 16:33:03

660673 1 04/02/2019 16:33:29

660678 1 05/02/2019 10:55:17

660727 20 05/02/2019 11:03:44

660734 20 05/02/2019 11:07:44
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660735 6 05/02/2019 11:09:08

660736 7 05/02/2019 11:10:00

660737 7 05/02/2019 11:10:25

660738 7 05/02/2019 11:11:07

660780 12 05/02/2019 11:11:31

660781 25 05/02/2019 11:12:20

660885 24 05/02/2019 11:13:54

660948 3 05/02/2019 11:14:20

660985 7 05/02/2019 11:18:53

661219 10 05/02/2019 16:06:52

661265 30 05/02/2019 16:07:18

661268 28 05/02/2019 16:09:17

661300 11 05/02/2019 16:09:40

661335 33 05/02/2019 16:10:04

661346 30 05/02/2019 16:10:29

661359 9 05/02/2019 16:10:55

661380 5 06/02/2019 11:27:40

661397 9 06/02/2019 11:28:04

661436 20 06/02/2019 11:28:56

661545 30 06/02/2019 11:42:28

661546 12 06/02/2019 11:43:01

661585 16 06/02/2019 11:44:12

661709 31 07/02/2019 10:45:13

661710 32 07/02/2019 10:45:36

661713 1 07/02/2019 10:46:02

661714 2 07/02/2019 10:46:21

661725 3 07/02/2019 10:46:39

661815 23 07/02/2019 12:27:59

661910 5 07/02/2019 12:28:31

661917 9 07/02/2019 12:28:58

662129 7 08/02/2019 12:34:59

696697 1 04/02/2019 12:14:35

696715 7 08/02/2019 14:54:43

696777 5 08/02/2019 14:55:37

697062 23 08/02/2019 14:56:40

698597 25 08/02/2019 14:57:53

699215 12 08/02/2019 15:05:10

703241 6 04/02/2019 12:39:13

847135 9 04/02/2019 11:30:45
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847136 16 04/02/2019 11:31:08

847138 5 04/02/2019 11:31:51

847142 11 04/02/2019 11:32:15

847143 28 04/02/2019 11:32:37

847152 16 04/02/2019 11:32:57

847156 7 04/02/2019 11:33:26

847157 12 04/02/2019 11:34:15

847159 25 04/02/2019 11:34:40

847204 9 04/02/2019 11:38:57

847205 9 04/02/2019 11:39:23

847206 16 04/02/2019 11:39:48

847207 16 04/02/2019 11:40:09

847211 5 04/02/2019 11:40:30

847213 32 04/02/2019 11:40:51

847215 14 04/02/2019 11:41:15

847216 14 04/02/2019 11:43:45

847242 1 04/02/2019 11:47:11

847247 29 04/02/2019 11:47:56

847254 9 04/02/2019 12:17:16

847255 9 04/02/2019 11:48:41

847256 2 04/02/2019 11:49:04

847257 16 04/02/2019 11:49:28

847261 33 04/02/2019 11:49:51

847263 10 04/02/2019 11:50:13

847278 3 04/02/2019 12:19:42

847300 12 04/02/2019 11:53:27

847302 16 04/02/2019 11:53:51

847303 12 04/02/2019 11:54:17

847304 16 04/02/2019 11:54:45

847305 16 04/02/2019 11:55:11

847306 12 04/02/2019 11:55:34

847309 9 04/02/2019 11:55:57

847313 11 04/02/2019 11:56:20

847383 21 04/02/2019 12:21:21

847413 1 04/02/2019 12:21:43

847416 5 04/02/2019 12:22:09

847422 11 04/02/2019 12:23:24

847424 30 04/02/2019 12:23:48

847433 9 04/02/2019 12:24:40
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

847441 30 04/02/2019 12:25:03

848020 8 04/02/2019 12:41:38

848022 8 04/02/2019 12:42:07

848024 12 04/02/2019 12:42:31

848031 9 04/02/2019 12:42:57

848037 5 04/02/2019 12:43:29

848044 18 04/02/2019 12:45:14

848045 18 04/02/2019 12:46:14

848049 30 04/02/2019 12:46:39

848057 9 04/02/2019 12:47:03

848087 19 04/02/2019 12:47:30

848098 25 04/02/2019 12:47:56

848099 25 04/02/2019 12:48:23

848101 25 04/02/2019 12:50:21

848107 24 04/02/2019 12:50:45

848113 3 04/02/2019 12:51:50

848128 3 04/02/2019 16:35:55

848134 28 04/02/2019 12:52:28

848137 29 04/02/2019 12:52:54

848141 30 04/02/2019 12:54:58

848142 5 04/02/2019 12:55:25

848146 5 04/02/2019 12:55:54

848147 25 04/02/2019 12:56:22

848173 7 04/02/2019 12:57:06

848175 10 04/02/2019 13:00:01

848180 16 04/02/2019 13:00:26

848183 32 04/02/2019 13:00:50

848186 16 04/02/2019 13:01:16

848187 6 04/02/2019 13:01:40

848193 30 04/02/2019 13:02:19

848199 25 04/02/2019 13:02:41

848200 25 04/02/2019 13:03:16

848212 25 04/02/2019 14:55:36

848213 9 04/02/2019 14:56:10

848215 25 04/02/2019 14:56:31

848216 17 04/02/2019 14:56:56

848249 30 04/02/2019 16:37:06

848250 30 04/02/2019 16:37:31

848253 5 04/02/2019 14:59:22
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

848267 5 04/02/2019 14:59:50

848270 5 04/02/2019 15:00:16

848273 5 04/02/2019 15:00:38

848290 18 04/02/2019 15:01:01

848291 25 04/02/2019 15:03:40

848303 17 04/02/2019 15:04:05

848323 34 04/02/2019 15:04:25

848334 34 04/02/2019 15:04:51

848337 9 04/02/2019 15:05:14

848343 29 04/02/2019 15:05:40

848349 5 04/02/2019 15:07:36

848350 5 04/02/2019 15:07:58

848351 5 04/02/2019 15:08:19

848352 5 04/02/2019 15:08:40

848353 5 04/02/2019 15:09:02

848354 5 04/02/2019 15:09:25

848355 5 04/02/2019 15:09:46

848359 3 04/02/2019 15:10:52

848370 21 04/02/2019 15:11:17

848381 3 05/02/2019 11:21:15

848386 1 05/02/2019 11:21:38

848395 21 05/02/2019 11:22:09

848408 29 05/02/2019 11:22:48

848409 25 05/02/2019 11:23:19

848425 12 05/02/2019 11:25:57

848426 6 05/02/2019 11:26:22

848430 3 05/02/2019 11:26:44

848472 7 05/02/2019 11:27:26

848473 34 05/02/2019 11:28:07

848476 3 05/02/2019 12:36:07

848481 7 05/02/2019 11:29:34

848485 2 05/02/2019 11:30:01

848486 1 05/02/2019 11:30:33

848488 3 05/02/2019 11:31:06

848491 16 05/02/2019 11:33:48

848543 3 05/02/2019 11:34:13

848544 3 05/02/2019 11:34:43

848545 7 05/02/2019 11:35:30

848548 6 05/02/2019 11:35:56
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

848549 34 05/02/2019 11:36:38

848570 5 05/02/2019 12:37:09

848586 9 05/02/2019 11:45:47

848588 33 05/02/2019 11:46:13

848592 3 05/02/2019 11:46:36

848692 12 05/02/2019 11:48:15

848693 7 05/02/2019 11:48:36

848694 7 05/02/2019 11:48:59

848695 30 05/02/2019 11:49:22

848698 12 05/02/2019 11:50:54

848703 9 05/02/2019 11:53:06

848708 25 05/02/2019 11:53:31

848709 7 05/02/2019 11:54:24

848710 11 05/02/2019 11:54:49

848711 25 05/02/2019 11:56:58

848712 34 05/02/2019 11:57:23

848714 31 05/02/2019 11:57:46

848715 25 05/02/2019 11:58:11

848717 31 05/02/2019 11:58:34

848718 31 05/02/2019 11:58:55

848734 24 05/02/2019 12:00:10

848737 19 05/02/2019 12:00:33

848744 16 05/02/2019 12:00:58

848767 24 05/02/2019 12:17:34

848768 21 05/02/2019 12:18:04

848803 12 05/02/2019 12:18:31

848808 6 05/02/2019 12:18:55

848812 9 05/02/2019 12:20:27

848821 3 05/02/2019 12:20:52

848831 6 05/02/2019 12:21:15

848832 17 05/02/2019 12:21:39

848833 17 05/02/2019 12:22:01

848839 16 05/02/2019 12:22:27

848842 1 05/02/2019 12:22:48

848846 3 05/02/2019 12:23:12

848850 20 05/02/2019 12:23:34

848852 34 05/02/2019 12:23:58

848854 34 05/02/2019 12:25:52

848954 9 05/02/2019 12:27:08
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

848955 11 05/02/2019 12:27:32

848956 12 05/02/2019 12:27:53

848959 12 05/02/2019 12:28:19

848999 20 05/02/2019 15:54:20

849002 25 05/02/2019 14:20:30

849005 29 05/02/2019 14:22:24

849024 25 05/02/2019 14:22:51

849025 25 05/02/2019 14:23:22

849026 32 05/02/2019 14:23:48

849027 32 05/02/2019 14:24:16

849030 9 05/02/2019 15:55:15

849036 25 05/02/2019 14:25:53

849037 25 05/02/2019 14:26:15

849038 25 05/02/2019 14:26:40

849041 5 05/02/2019 14:27:07

849043 29 05/02/2019 14:27:35

849049 30 05/02/2019 14:28:42

849050 30 05/02/2019 15:55:50

849070 6 05/02/2019 14:30:34

849080 12 05/02/2019 14:31:03

849081 12 05/02/2019 14:31:25

849082 12 05/02/2019 14:31:50

849086 29 05/02/2019 14:32:27

849091 25 05/02/2019 14:34:03

849093 12 05/02/2019 14:34:26

849094 12 05/02/2019 14:34:46

849095 1 05/02/2019 14:35:10

849098 29 05/02/2019 14:35:33

849100 12 05/02/2019 15:56:30

849104 9 05/02/2019 14:37:08

849128 3 05/02/2019 14:37:34

849146 3 05/02/2019 14:38:00

849149 3 05/02/2019 15:57:04

849157 28 05/02/2019 14:39:31

849158 25 05/02/2019 14:39:55

849159 18 05/02/2019 14:40:18

849170 20 05/02/2019 14:40:42

849171 11 05/02/2019 14:43:22

849174 6 05/02/2019 14:43:49
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

849176 7 05/02/2019 14:44:15

849180 25 05/02/2019 14:44:41

849181 20 05/02/2019 14:45:04

849182 7 05/02/2019 14:45:30

849185 28 05/02/2019 14:45:54

849186 28 05/02/2019 14:47:49

849188 28 05/02/2019 14:48:16

849189 28 05/02/2019 14:48:40

849191 28 05/02/2019 14:49:11

849196 25 05/02/2019 14:49:35

849201 5 05/02/2019 14:49:57

849212 34 05/02/2019 14:50:17

849226 34 05/02/2019 14:51:39

849228 6 05/02/2019 15:57:46

849239 1 05/02/2019 14:52:06

849241 34 05/02/2019 15:58:12

849246 5 05/02/2019 14:53:46

849252 16 05/02/2019 14:54:08

849254 31 05/02/2019 14:54:36

849260 12 05/02/2019 14:54:58

849264 3 05/02/2019 14:55:20

849311 16 06/02/2019 11:47:25

849396 21 06/02/2019 11:47:52

849426 24 06/02/2019 11:48:20

849427 12 06/02/2019 11:49:08

849430 30 06/02/2019 11:49:48

849431 9 06/02/2019 11:51:21

849432 6 06/02/2019 11:51:43

849433 9 06/02/2019 11:52:07

849434 10 06/02/2019 11:52:31

849435 12 06/02/2019 11:53:05

849437 5 06/02/2019 12:32:30

849445 30 06/02/2019 12:33:07

849461 5 06/02/2019 12:33:35

849465 5 06/02/2019 12:34:03

849467 5 06/02/2019 12:34:24

849470 9 06/02/2019 12:34:49

849487 27 06/02/2019 12:36:28

849489 29 06/02/2019 12:36:52
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

849492 16 06/02/2019 12:37:16

849503 31 06/02/2019 12:37:38

849510 11 06/02/2019 12:37:59

849515 7 07/02/2019 11:21:51

849516 16 06/02/2019 12:39:56

849517 16 06/02/2019 12:40:25

849518 9 06/02/2019 12:40:46

849519 9 06/02/2019 12:41:07

849520 9 06/02/2019 12:41:31

849521 9 06/02/2019 12:43:04

849522 9 06/02/2019 12:43:27

849523 9 06/02/2019 12:43:46

849524 9 06/02/2019 12:44:39

849530 20 06/02/2019 14:19:33

849532 30 06/02/2019 14:19:59

849542 12 06/02/2019 14:20:23

849546 24 06/02/2019 14:20:48

849552 7 06/02/2019 14:21:13

849553 25 06/02/2019 14:23:57

849554 25 06/02/2019 14:24:32

849556 25 06/02/2019 14:24:56

849558 12 06/02/2019 14:25:46

849559 7 06/02/2019 14:26:43

849560 25 06/02/2019 14:27:27

849562 7 06/02/2019 14:32:34

849563 8 06/02/2019 14:33:01

849564 25 06/02/2019 14:33:26

849565 7 06/02/2019 14:34:09

849569 7 06/02/2019 14:37:04

849574 24 06/02/2019 14:53:26

849575 6 06/02/2019 14:53:54

849576 7 06/02/2019 14:54:32

849578 28 06/02/2019 14:54:54

849579 28 06/02/2019 14:55:18

849580 28 06/02/2019 14:55:40

849582 12 06/02/2019 14:57:45

849583 31 06/02/2019 14:58:10

849585 25 06/02/2019 14:59:07

849586 25 06/02/2019 14:59:31
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

849588 7 06/02/2019 14:59:52

849591 12 06/02/2019 15:01:22

849608 5 06/02/2019 15:01:47

849610 5 06/02/2019 15:02:46

849611 5 06/02/2019 15:18:37

849617 5 06/02/2019 15:21:12

849630 5 06/02/2019 15:22:57

849631 5 06/02/2019 16:02:18

849635 5 06/02/2019 16:02:45

849649 5 06/02/2019 16:05:25

849659 5 06/02/2019 16:05:48

849665 5 06/02/2019 16:06:27

849666 5 06/02/2019 16:06:53

849667 9 06/02/2019 16:13:53

849669 7 06/02/2019 16:16:40

849675 5 06/02/2019 16:17:05

849678 5 06/02/2019 16:17:28

849681 30 06/02/2019 16:20:22

849684 3 06/02/2019 16:20:49

849686 10 06/02/2019 16:22:32

849687 5 06/02/2019 16:22:56

849688 1 06/02/2019 16:23:15

849689 31 06/02/2019 16:23:41

849693 5 06/02/2019 16:24:55

849695 1 06/02/2019 16:25:16

849700 1 06/02/2019 16:25:39

849703 31 06/02/2019 16:27:08

849705 30 06/02/2019 16:27:30

849706 30 06/02/2019 16:27:52

849710 10 06/02/2019 16:28:11

849711 8 06/02/2019 16:29:35

849712 7 06/02/2019 16:29:55

849713 7 06/02/2019 16:30:15

849715 30 07/02/2019 11:23:30

849722 29 06/02/2019 16:31:22

849724 5 06/02/2019 16:31:47

849730 9 06/02/2019 16:32:13

849752 29 07/02/2019 11:25:35

849753 30 07/02/2019 11:26:01
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

849760 17 07/02/2019 11:26:27

849763 17 07/02/2019 11:28:08

849764 12 07/02/2019 11:28:34

849766 9 07/02/2019 11:29:04

849767 12 07/02/2019 11:30:54

849768 17 07/02/2019 11:52:02

849769 17 07/02/2019 11:31:36

849770 7 07/02/2019 11:33:28

849771 12 07/02/2019 11:33:52

849775 25 07/02/2019 11:34:20

849785 16 07/02/2019 11:52:28

849800 3 07/02/2019 11:34:58

849860 19 07/02/2019 11:35:25

849863 21 07/02/2019 11:37:15

849864 9 07/02/2019 11:37:53

849865 19 07/02/2019 11:43:13

849868 33 07/02/2019 11:43:51

849879 16 07/02/2019 11:44:18

849894 5 07/02/2019 11:46:32

849896 5 07/02/2019 11:47:05

849897 32 07/02/2019 11:47:30

849907 2 07/02/2019 11:47:59

849909 9 07/02/2019 11:48:31

849910 1 07/02/2019 11:49:19

849932 23 07/02/2019 11:50:25

849933 30 07/02/2019 11:50:52

849953 25 07/02/2019 12:35:35

849963 12 07/02/2019 12:36:04

849971 5 07/02/2019 12:36:42

849981 7 07/02/2019 12:37:17

849982 12 07/02/2019 12:37:38

849983 7 07/02/2019 12:38:03

849984 7 07/02/2019 12:38:36

849985 6 07/02/2019 12:39:05

849991 12 07/02/2019 12:40:55

849994 24 07/02/2019 12:41:19

849995 9 07/02/2019 12:42:06

849996 12 07/02/2019 12:42:42

849997 12 07/02/2019 12:43:05
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

849998 12 07/02/2019 12:43:29

850007 7 07/02/2019 12:52:28

850009 31 07/02/2019 12:52:50

850015 9 07/02/2019 12:53:14

850049 16 07/02/2019 12:53:37

850145 5 07/02/2019 14:23:11

850147 5 07/02/2019 14:24:27

850158 16 07/02/2019 14:26:35

850159 16 07/02/2019 14:27:08

850168 30 07/02/2019 14:27:37

850184 5 07/02/2019 14:28:01

850185 3 07/02/2019 14:32:36

850188 9 07/02/2019 14:33:01

850189 9 07/02/2019 14:33:24

850190 12 07/02/2019 14:34:08

850191 6 07/02/2019 14:34:34

850192 7 07/02/2019 14:46:22

850193 8 07/02/2019 14:46:49

850194 9 07/02/2019 14:37:20

850195 11 07/02/2019 14:47:17

850197 23 07/02/2019 14:39:18

850199 16 07/02/2019 14:39:46

850203 25 07/02/2019 14:40:12

850210 18 07/02/2019 14:40:36

850211 25 07/02/2019 14:42:42

850213 9 07/02/2019 14:48:07

850215 9 07/02/2019 14:43:33

850216 16 07/02/2019 14:44:01

850231 9 07/02/2019 14:44:34

850233 9 07/02/2019 14:45:01

850239 3 07/02/2019 14:49:05

850267 14 07/02/2019 16:02:18

850274 12 07/02/2019 16:02:45

850275 12 07/02/2019 16:03:12

850276 12 07/02/2019 16:03:33

850278 12 07/02/2019 16:03:56

850314 2 07/02/2019 16:15:03

850331 20 07/02/2019 16:15:30

850333 3 07/02/2019 16:16:44
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

850334 7 07/02/2019 16:17:15

850335 12 07/02/2019 16:17:42

850337 29 07/02/2019 16:18:18

850339 7 07/02/2019 16:19:53

850349 16 08/02/2019 11:06:09

850351 19 07/02/2019 16:20:16

850352 12 08/02/2019 11:06:35

850359 16 07/02/2019 16:22:19

850363 9 07/02/2019 16:22:43

850364 16 07/02/2019 16:23:05

850376 30 07/02/2019 16:23:29

850377 12 07/02/2019 16:23:50

850378 12 08/02/2019 11:09:32

850384 29 08/02/2019 11:10:07

850385 9 08/02/2019 11:10:32

850396 30 08/02/2019 11:11:00

850399 34 08/02/2019 11:11:24

850402 30 08/02/2019 11:11:48

850403 29 08/02/2019 11:12:10

850418 31 08/02/2019 11:12:36

850424 34 08/02/2019 11:23:42

850428 34 08/02/2019 11:31:38

850462 30 08/02/2019 11:32:07

850472 30 08/02/2019 11:32:33

850474 30 08/02/2019 11:32:56

850475 12 08/02/2019 11:33:26

850490 31 08/02/2019 11:34:21

850491 31 08/02/2019 11:52:52

850492 9 08/02/2019 12:37:15

850493 9 08/02/2019 11:53:23

850494 5 08/02/2019 11:53:53

850495 5 08/02/2019 11:54:17

850496 5 08/02/2019 11:57:05

850497 5 08/02/2019 11:59:08

850503 9 08/02/2019 11:59:33

850543 25 08/02/2019 12:00:00

850545 30 08/02/2019 12:00:22

850547 1 08/02/2019 12:00:44

850548 1 08/02/2019 12:01:19
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

850550 1 08/02/2019 12:01:59

850555 1 08/02/2019 12:03:47

850557 16 08/02/2019 12:04:32

850558 5 08/02/2019 12:04:52

850560 5 08/02/2019 12:05:15

850578 10 08/02/2019 12:07:00

850579 9 08/02/2019 12:07:19

850586 7 08/02/2019 12:07:43

850587 11 08/02/2019 12:08:03

850588 11 08/02/2019 12:38:12

850608 30 08/02/2019 12:08:58

850609 7 08/02/2019 12:22:43

850626 7 08/02/2019 12:23:07

850653 30 08/02/2019 12:23:41

850657 11 08/02/2019 12:24:13

850668 25 08/02/2019 12:24:43

850676 32 08/02/2019 12:25:37

850678 32 08/02/2019 12:26:04

850690 1 08/02/2019 12:26:27

850691 2 08/02/2019 12:27:36

850692 2 08/02/2019 12:28:00

850694 3 08/02/2019 12:32:29

850695 3 08/02/2019 12:32:50

850702 1 08/02/2019 12:33:16

899709 9 04/02/2019 11:32:37

899711 12 04/02/2019 11:33:48

899728 30 04/02/2019 11:34:36

899730 24 04/02/2019 11:35:22

899731 25 04/02/2019 11:36:00

899741 16 04/02/2019 11:37:25

899742 11 04/02/2019 11:38:39

899743 17 04/02/2019 11:39:23

899751 12 04/02/2019 11:40:04

899753 30 04/02/2019 11:40:44

899784 31 04/02/2019 11:41:58

899785 34 04/02/2019 11:42:50

899789 12 04/02/2019 11:44:14

899791 9 04/02/2019 11:46:12

899793 20 04/02/2019 11:47:07
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Trade Marks Journal No: 1888 ,   11/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

899812 18 04/02/2019 11:48:00

899832 9 04/02/2019 11:49:06

899833 4 04/02/2019 11:50:09

899834 2 04/02/2019 11:51:02

899835 2 04/02/2019 11:52:23

899837 16 04/02/2019 11:53:19

899838 9 04/02/2019 11:57:51

899842 34 04/02/2019 11:59:49

899843 34 04/02/2019 12:00:37

899868 34 04/02/2019 12:01:40

899873 3 04/02/2019 12:02:35

899919 5 04/02/2019 12:05:11

899920 5 04/02/2019 12:06:03

899928 30 04/02/2019 12:08:13

899954 9 04/02/2019 12:09:57

899963 19 04/02/2019 12:10:57

899965 14 04/02/2019 12:11:45

899966 30 04/02/2019 12:12:57

899968 7 04/02/2019 12:14:12

899991 16 04/02/2019 12:14:56

899992 12 04/02/2019 12:15:33

899993 25 04/02/2019 12:16:30

899995 25 04/02/2019 12:17:16

899996 25 04/02/2019 12:17:56

900038 9 04/02/2019 12:19:35

900040 28 04/02/2019 14:16:52

900049 29 04/02/2019 14:18:31

900050 30 04/02/2019 14:20:37

900066 32 04/02/2019 14:22:43

900068 32 04/02/2019 14:33:27

900071 32 04/02/2019 14:34:57

900074 32 04/02/2019 14:36:56

900078 3 04/02/2019 14:38:31

900079 3 04/02/2019 14:40:04

900092 7 04/02/2019 14:41:19

900093 9 04/02/2019 14:42:19

900114 5 04/02/2019 14:43:22

900115 5 04/02/2019 14:44:19

900119 4 04/02/2019 14:45:37
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

900132 20 04/02/2019 14:46:44

900140 5 04/02/2019 14:47:32

900141 1 04/02/2019 14:49:13

900142 30 04/02/2019 14:50:23

900144 1 04/02/2019 14:52:38

900146 16 04/02/2019 14:53:30

900159 30 04/02/2019 14:54:45

900186 30 04/02/2019 14:55:49

900190 9 04/02/2019 14:57:09

900192 9 04/02/2019 14:58:22

900193 16 04/02/2019 14:59:12

900194 9 04/02/2019 15:00:08

900195 16 04/02/2019 15:00:54

900200 30 04/02/2019 15:01:36

900202 3 04/02/2019 15:02:41

900204 16 04/02/2019 15:03:42

900214 9 04/02/2019 15:04:40

900243 25 04/02/2019 15:05:26

900261 9 04/02/2019 15:06:24

900269 9 04/02/2019 15:07:08

900278 9 04/02/2019 15:07:54

900281 9 05/02/2019 10:22:32

900283 9 05/02/2019 10:23:45

900307 8 05/02/2019 10:24:23

900309 6 05/02/2019 10:25:48

900320 24 05/02/2019 10:26:26

900321 23 05/02/2019 10:27:05

900322 12 05/02/2019 10:27:39

900323 9 05/02/2019 10:28:27

900324 12 05/02/2019 10:29:06

900326 12 05/02/2019 10:29:44

900327 2 05/02/2019 10:30:28

900331 9 05/02/2019 10:31:08

900378 30 05/02/2019 10:31:49

900401 25 05/02/2019 10:32:30

900404 30 05/02/2019 10:33:09

900432 16 05/02/2019 10:33:45

900440 11 05/02/2019 10:34:17

900467 25 05/02/2019 10:34:54
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

900485 12 05/02/2019 10:36:26

900496 5 05/02/2019 10:37:08

900499 5 05/02/2019 10:37:43

900510 24 05/02/2019 10:38:22

900511 11 05/02/2019 10:39:03

900543 3 05/02/2019 10:40:06

900544 7 05/02/2019 10:40:49

900559 25 05/02/2019 10:41:25

900565 19 05/02/2019 10:42:13

900567 19 05/02/2019 10:42:58

900573 19 05/02/2019 10:43:36

900579 21 05/02/2019 10:44:10

900580 21 05/02/2019 10:44:42

900581 21 05/02/2019 10:45:24

900582 21 05/02/2019 10:45:58

900585 21 05/02/2019 10:46:32

900590 19 05/02/2019 10:48:33

900594 19 05/02/2019 10:49:27

900622 9 05/02/2019 10:50:14

900623 16 05/02/2019 10:50:51

900639 23 05/02/2019 10:51:29

900640 23 05/02/2019 10:52:06

900665 2 05/02/2019 10:52:41

900666 6 05/02/2019 10:53:19

900668 2 05/02/2019 10:53:54

900670 1 05/02/2019 10:54:26

900671 2 05/02/2019 10:55:05

900673 1 05/02/2019 10:55:51

900674 2 05/02/2019 10:56:39

900675 6 05/02/2019 10:57:16

900682 25 05/02/2019 10:57:56

900695 7 05/02/2019 10:58:38

900697 9 05/02/2019 10:59:34

900700 11 05/02/2019 11:00:12

900701 10 05/02/2019 11:00:52

900702 25 05/02/2019 11:07:39

900704 30 05/02/2019 11:08:22

900715 5 05/02/2019 11:09:17

900718 5 05/02/2019 11:10:43
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

900720 5 05/02/2019 11:11:36

900725 5 05/02/2019 11:12:06

900727 9 05/02/2019 11:12:37

900728 9 05/02/2019 11:13:08

900729 16 05/02/2019 11:13:43

900730 12 05/02/2019 11:14:17

900731 9 05/02/2019 11:14:54

900737 29 05/02/2019 11:15:27

900740 12 05/02/2019 11:33:18

900747 9 05/02/2019 11:33:51

900751 3 05/02/2019 11:35:05

900754 11 05/02/2019 11:35:51

900755 12 05/02/2019 11:38:46

900902 30 05/02/2019 11:40:12

901166 22 08/02/2019 15:07:21

901167 18 08/02/2019 15:08:19

901168 12 08/02/2019 15:08:54

901169 14 08/02/2019 15:09:57

901170 16 08/02/2019 15:10:42

901183 5 08/02/2019 15:11:36

901184 31 08/02/2019 15:12:16

901185 9 08/02/2019 15:13:12

901187 9 08/02/2019 15:14:02

901190 18 08/02/2019 15:14:54

901191 28 08/02/2019 15:15:47

901194 9 08/02/2019 15:16:22

901195 5 08/02/2019 15:18:49

901208 5 08/02/2019 15:19:51

901210 5 08/02/2019 16:19:16

901212 5 08/02/2019 16:19:54

901213 5 08/02/2019 16:20:32

901215 5 08/02/2019 16:21:16

901218 5 08/02/2019 16:22:12

901226 16 08/02/2019 16:22:44

901239 9 08/02/2019 16:23:31

901249 7 08/02/2019 16:24:17

901261 16 08/02/2019 16:25:25

901262 16 05/02/2019 11:11:07

901263 16 08/02/2019 16:26:41
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not been renewed on time in accordance with the Trade Marks Act,1999. 
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901277 12 08/02/2019 16:27:32

901278 16 08/02/2019 16:28:17

901301 25 08/02/2019 16:29:03

901305 25 08/02/2019 16:30:39

901316 30 08/02/2019 16:31:40

901317 9 08/02/2019 16:32:19

901319 9 04/02/2019 14:52:33

901322 9 04/02/2019 15:14:53

901325 19 08/02/2019 16:32:54

901330 9 04/02/2019 15:17:21

901331 9 04/02/2019 15:20:17

901351 29 04/02/2019 15:19:25

901352 29 04/02/2019 15:21:15

901355 9 04/02/2019 15:22:16

901356 9 04/02/2019 15:22:55

901359 3 08/02/2019 16:33:32

901414 25 04/02/2019 15:53:03

901415 3 04/02/2019 15:50:54

901418 7 04/02/2019 15:52:09

901429 34 04/02/2019 15:57:12

901434 25 04/02/2019 15:53:54

901439 32 04/02/2019 15:55:03

901440 1 04/02/2019 15:55:45

901441 18 04/02/2019 15:56:27

901442 15 04/02/2019 15:58:01

901444 25 04/02/2019 15:59:12

901445 23 04/02/2019 15:59:46

901446 16 04/02/2019 16:00:32

901447 3 04/02/2019 16:01:23

901448 14 04/02/2019 16:02:24

901484 9 04/02/2019 16:03:10

901485 20 04/02/2019 16:04:20

901507 9 04/02/2019 16:05:21

901546 7 04/02/2019 16:06:13

901557 24 04/02/2019 16:07:55

901558 26 05/02/2019 10:59:02

901559 31 05/02/2019 11:00:04

901560 33 05/02/2019 11:00:51

901563 29 05/02/2019 10:57:07
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901564 9 05/02/2019 10:58:08

901567 9 05/02/2019 11:02:23

901572 24 05/02/2019 11:03:06

901580 12 05/02/2019 11:04:37

901581 7 05/02/2019 11:05:21

901583 25 05/02/2019 11:06:08

901585 26 05/02/2019 11:07:00

901591 14 05/02/2019 11:07:48

901594 9 05/02/2019 11:08:38

901598 3 05/02/2019 11:09:18

901612 6 05/02/2019 11:14:01

901615 3 05/02/2019 11:14:58

901618 9 05/02/2019 12:29:17

901657 3 05/02/2019 12:30:52

901662 1 05/02/2019 12:32:06

901673 30 05/02/2019 12:34:11

901674 16 05/02/2019 12:35:02

901679 14 05/02/2019 12:36:24

901680 16 05/02/2019 12:37:58

901681 18 05/02/2019 12:38:52

901701 9 05/02/2019 12:39:53

901716 32 05/02/2019 12:41:12

901717 24 05/02/2019 12:42:41

901723 30 05/02/2019 12:44:46

901727 1 05/02/2019 12:46:17

901729 1 05/02/2019 12:48:34

901730 1 05/02/2019 12:49:38

901731 16 05/02/2019 12:50:29

901732 29 05/02/2019 12:51:18

901734 16 05/02/2019 12:52:18

901736 16 05/02/2019 14:41:23

901737 29 05/02/2019 12:47:17

901738 30 05/02/2019 14:42:16

901739 30 05/02/2019 14:43:03

901741 29 05/02/2019 14:44:32

901744 9 05/02/2019 14:47:00

901786 11 05/02/2019 14:48:12

901790 25 05/02/2019 14:50:46

901792 25 05/02/2019 14:51:40
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not been renewed on time in accordance with the Trade Marks Act,1999. 
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901794 3 05/02/2019 14:52:49

901797 21 05/02/2019 14:53:43

901798 21 05/02/2019 14:49:48

901820 7 05/02/2019 14:54:43

901822 9 05/02/2019 14:55:25

901823 10 05/02/2019 14:56:46

901853 34 05/02/2019 14:57:44

901877 25 05/02/2019 15:00:04

901900 25 05/02/2019 15:00:52

901901 7 07/02/2019 15:33:45

901902 3 07/02/2019 15:34:23

901903 3 07/02/2019 15:32:39

901904 3 07/02/2019 15:35:16

901905 31 07/02/2019 15:54:26

901907 4 07/02/2019 16:26:04

901912 29 07/02/2019 15:55:31

901921 31 07/02/2019 15:57:23

901933 12 07/02/2019 15:14:39

901943 3 07/02/2019 15:56:31

901945 25 07/02/2019 15:23:29

901946 25 07/02/2019 15:24:53

901949 31 07/02/2019 15:58:14

901951 4 07/02/2019 16:25:04

901958 20 07/02/2019 15:15:41

901968 24 07/02/2019 15:16:23

901970 24 07/02/2019 15:59:08

901971 24 07/02/2019 16:00:24

901972 24 07/02/2019 16:01:10

901973 24 07/02/2019 16:02:01

901975 24 07/02/2019 16:02:55

901986 8 07/02/2019 16:04:26

902005 19 07/02/2019 15:21:58

902008 21 07/02/2019 15:19:28

902028 7 07/02/2019 15:31:36

902036 11 07/02/2019 15:12:40

902057 1 07/02/2019 15:26:26

902064 29 07/02/2019 15:27:29

902082 33 07/02/2019 15:28:26

902095 29 07/02/2019 15:29:18
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902101 8 07/02/2019 16:27:59

902110 5 07/02/2019 16:29:31

902115 34 07/02/2019 16:30:17

902116 34 07/02/2019 16:31:03

902122 25 07/02/2019 16:31:51

902127 2 07/02/2019 16:32:33

902132 10 07/02/2019 16:33:08

902141 10 07/02/2019 16:33:53

902145 10 07/02/2019 16:34:42

902160 17 07/02/2019 16:35:37

902161 25 07/02/2019 17:09:59

902162 25 07/02/2019 17:11:15

974541 24 05/02/2019 11:44:14

1091175 5 05/02/2019 14:56:56

1367320 5 06/02/2019 11:26:11
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     Trade Marks Journal No: 1888,   11/02/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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